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The Lok Sabha met at Eleven of the
Clock

[MR. SPEAKER in the Chair]

|t WAl A AT FY gud
388 ® ¥ fFar 4T

qEUE AgEq ¢ 49 A9y §A
fraT & fF g@aw &1 12 & FIT |

= ra A qw wifzar ;. Iy
AL 7 At F F1 AN HAT TAT fEmr

weqey AZNTA : WK T ITq FT
gaits 5T wifgn fF owmg & wig
w1 §aq e faar | ag F1§ a7 gf |
SHRI KRISHNA CHANDRA HAL-
DER: Yesterday Mr. Bagri was men-

tioned in the radio as Shrimati. Is it
fair?

PROF. MADHU DANDAVATE: Mr.
Bagri has made advance reservation.
Is it permissible?

MR. SPEAKER: He came
388.

under

(Re: Q. 459)

MR, SPEAKER: MR. SATYAGO/AL
Misra,

SHRI SATYAGOPAL MISRA: Q.
No. 459,

AN HON  MEMBER: No Minister
gets up!

138 LS—1.
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MR. SPEAKER: Mr. Satyagopal
Misra has asked his question.

The train
longer.

should not be late any

ORAL ANSWERS TQ QUESTIONS
Halt Station at Bhubaneshwarpur

459. SHRI SATYAGOPAL MISRA:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether there is any proposal
under the consideration of Govern-
ment to set up a new Railway
Halt station at Bhubaneshwarpur in
between Tamluk and Kelomal station
of the Panskura-Haldia section of
section of the South Eastern Railway;

(b) if so, the details thereof; and

(¢) 1if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND -
IN THE DEPARTMENT OF -
PARLTAMENTARY AFFAIRS (SHRI
MALLIKARJUN): (a) to (¢), A pro-
posal to open a passenger halt
between Tamiuk and Kelomal
stations on the Panskura-Haldia Sec-
tion of the Soutph, Eastern Railway
was recentily receivid. It is under
examination by the South Eastern
Railway administartion. Appropriate
action will be taken based on the
results of the examination,

SHRI SATYAGOPAIL MISRA: The
Minister has not replied to part (b)
of my Question where I have asked
for the details of the proposal which
is under consideration.

SHRI -MALLIKARJUN: The re-
quest hag come from the West Bengal
Government to have a halt station
between Tamluk and Keloma] and it
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is under examination. The
position as such is that he General
Manager of the South Eastern Rail-
way has been asked to find out the de-
tails whether it is feasible to have the
halt station or not because we have to
take into account the population round
the villages at the halt station and
the justification for traffic, and so on
and so forth. With these details
finally a report will be submitted
which will be examined.

detailed

SHRI SATYAGOPAL MISRA: The
people of the area have been demand-
ing the halt station at Bhubaneshwar-
pur since the construction of the
railway line. The Stations of Pans-
kura-Haldia railway section were
constructed far away from the pas-
senger traffic point and the bus routes
are not conneci:d with the Stations.
In this context may I know from the
hon. Minister what steps the Govern-
ment propose to take for the l'enefit
of the passengers of the area?

SHRI MALLIKARJUN: In the in-
terest of the benefit of passengers
only, the proposal has nol becn re-
jected; it is under examination; the
traffic feasibility is being examined,

SHRI  SATYAGOPAL MISRA:
From my own experience of a little
more than 2 years here in Parliament,
I find that the administration takes
unlimited time in  taking a decision
in such type of proposals. However,
I want to know from the hon. Minis-
ter the time limit within which the
South Easternm  Railway administra-
tion will be able to take 2 deision in
this respect.

SHRI MALLIKARJUN: In the
shortest possible time they will taKe
‘a decision.

MR. SPEAKER: Next question—
Shri Ramavatayr Shastri....

SHRI MADHAVRAQO SCINDIA;
Shri K. A. Swami:. .

Even the next Swamy cannot take
his place? Then Shri Mohd. Asrar
Ahmad.
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DR, SUBRAMANIAM SWAMY:
Sir, what about the question of Mr,
Madhavrao  Scindia? Has he #ot 3
party whip not to be present to-day?

MR. SPEAKER: Shri K. Lakkapa_ ..
Shri D. M, Putte Gowda..Shri Harihar
Soren, .. Shri Tarig Anwar. ...

AN HON MEMBER: Is it a 1unish-
ment, Sir?

MR. SPEAKER: Is it a punish-
ment to me or i{o whom?

SHRI K., M. MADHUKAR.

PROF. NARAIN CHAND PARASH-
AR.

PROF. NARAIN CHAND PARASH-
AR: Question No. 468,

MR. SPEAKER: Should we pass a
unanimous resolution thanking you
for being present?

NORMS FOR GRANT-IN-AID TO
COLLEGES IN THE RURAL AREAS

468. PROF. NARAIN CHAND PA-
RASHAR: Will the Minister of E;DU*
CATION be pleased to state:

(a) whether any representation de-
relaxation in the
new norms for sanction of- grant-
in-aid for recurring and non-recurring
expenditure to the colleges in the
rural areas has been received hy the
Government from backward areas;
and

(b) if so, the facts thereof and
action taken thereon?

THE MINISTER OF STATE IN
THE MINISTRIES OF EDUCATION
AND CULTURE AND SOCIAL WEL-
FARE (SHRIMATI SHEILA KAUL):

 (a) and (b)_ Several Universities and

Colleges including some from back-
ward areas had pointed out to the
University Grants Commission,  that
the conditions of eligibility laid down
for sanctioning assistance to colleges
during the Sixth Plan were difficult to
fulfil The Commission considered this
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matter and revised gome of these
conditions of eligibility. According to
the revised guidelines, basic agsistance
for books, equipment and faculty
improvement programmes would be
available to all eligible colleges which
have a minimum of 150 students in
degree courses and 5 permanent
teachers.

PROF, NARIAN CHAND PARASH-
AR: According to the reply given by
the hon. Minister, the revised guide-

lines relate moslly {o basic assistance. .

May I know whatl has happend io the
guidelines for development assistance,
that is, for construcgion of laboratries,
buildings, staff and other recurring
expenditure?

SHRIMATI SHEILA KAUL: I have
mentioned about the basic reguire-
ments and given the revised guide-
lines for that, But for development,
for buildings, laboratories and for
appointment of staff, assistance will
‘be given only on the basis of the ori-
ginal guidelines and they were that
the colleges concerned should have at
least 300 students in the degree cour-
ses In addition to fulfilling the other
¢riteria mentioned in the guideline,

PROF, NARAIN CHAND FARASH-
AR: According to one of the guidelin-
es to which the hon. Minister has just
referred, such colleges must be located
at a distance of at least 10 km from
the municipal areas including notified
areas, etc. Notified areas in the villa-
ges can now be formed by the Gove-
Tnment for a population of 3000 or so.
So it would be very hard if the noti-
fied area committees are regarded as
‘municipal areas and are made inegligi-
ble for this concessional assistance
from the UGC, In that light will the
hon. Minister consider the suggestion
that the notified area committee
should be excluded from the purview
of the guidelines and colleges located
in small towns should be considered
as being rural areas ?

SHRIMATI __SHEILA KAUL: Sir,
this is a suggestion. But I would like
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to explain to the hon. Member that,
for the opening of the colleges in the
rural areas, and the notified areas,
only a certain limit is required. You
have to put up the colleges ten k.m.
away from the notified areas. If the
hon. Member desires that this limit
should be reduced, we shall see to it.

SHRI KRISHNA CHANDRA HAL-
DER: MR. Speaker, Sir, first of all I
agree with Prof. Parashar when he
has suggested that in the backward
areas, the lLimit for opening up ihe
colleges, should ke abolished. Sona-
muki College is in a backward area
having a considerablé number of sc-
heduled castes and tribes students. I
made representation to the U.G.C. in
1989 but they did not allot the whole
amount to this college. Will the Mini-
ster give proper instructions to the
UGC to give the amount to the cnlleg-
es in the backward areas where a con-
siderable number of students are
from the scheduled castes and tribes?
I mentioned the name of Sonamuki
College, as an example, For the labo-
ratory, school building, college build-
ing and for the staff, T want to know
from her whether she will give pro-
per instructions to the U.G.C. to glve
the rest of the amount the college-
Sonamukj College,

SHRIMATI SHEILA KAUL: In the
case of the scheduled casies and sche-
duled tribes, there is some relaxation
given to such colleges. The enrolment
of students is 150 or 200 for the other,
For the S.C. and S.T. it is 100.

So different concessions are also
there for the colleges having schedul-
ed castes and iribes. For them, the
enrolment must be 35 per cent in
those colleges. The Centre has given
instructions that it should be reduced
to 20 per cent. This is the relaxation
that hag been given. *

SHRT KRISHNA CHANDRA HAL-
DER: I mentioned the name of Sena-
muki College. Will the Minister give
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proper insiructions to the UGC to al-
lot the rest of the fund to this col-
lege? This college is in the Bankura
District of West Bengal,

MR. SPEAKER: That is all right.

Mr, Arakal.

SHRI XAVIER ARAKAIL: Sir,
there is a deterioration in the stand-
ardg of education. This fact cannot be
denied especially when you take the
rural, kackward areas. My question
relates to two points. Firstly, will the
UGC give liberal grants-in-aid, assis-
tance, in the matter of building labo-
ratorieg and in incurring expenditure
for building and other amendities?
Secondly, will the UGC have a strict
standard regardless of whether it i8
in a backward or urban area? Thi3
thing shoud be considered and =n an-
swer may be given,

SHRIMATI SHEILA KAUL: Sir,
the UGC already gives grants when
they are asked for. But, to say that
the UGC should have fixed standards,
that is really not possible. It is not
possible to have fixed standards for
evervbody. Some do more than others.
The minimum standard is already
there,

Gujral Committee on Urdn

472, SHRT G. M. BANATWALLA:
Will the Minister of EDUCATION be
pleased to refer to the reply given to
Unstarred Question No. 3638 an 10
September, 1881 regarding (Gujral
Committee on Urdu and state:

(a) whether the Sub-Commitliee
constifuted to consider the recommen-
dation of the Gujral Committee for
Promotion of Urdu with respect to the
Ministries/Depariments of the Cen-
ral Government have finalised itz re-
port;

(b} if so, details thereof and Gov-
ernment’s reactlon thereto gnd if not,

the extent of the progress made by
the said sub-Committee;

(¢) whether view of all the States/
Union Territories have been received

MARCH 25, 1982
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on Gujral Committee Report; if so,
details thereof and if not, the names
off remaining States/Union Tirritori-
as; :

(d) steps being taken for early im-
plementation of the Gujral Com-
mitlee recommendations; and

(e) whether the special officer in
exclusive charge of the work has visi-
ted any States/Union Territories and.
if so, details of such visits?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON}: (a) to (e).
A statement ig laid on the Table of
the House.

Statement

The Sub-Committee to consider the
Recommendation of the Gujral Com-
mittee for Promotion of Urdu with
respect to the Ministeries/Depart-
ments of the Centiral Govirnment has
held five meetings so far. ‘The last of
which was held on 29-1-1982 wherein
it wag decided to conwvene one more
metfing before finalising the Report.

2. The Comments on the recoramen-
dations of the Gujral Committee Re-
port have been received from the Sta-
tes of Andbra Pradtsh, Bihar, Harya-
na, Himachal Pradesh, Maharashira,
Punjab, Rajasthan, Gujarat, Jammu
& Kashmir, Uttar Pradesh, Kerala
and the Union Terrifory Administra-
tions of Chandigarh and Delhi. The
State Government of West Bengal has
intimated that the Report is under
study and the comments would be
available thereafter. The State Gov-
ernments of Nagaland, Sikkim, Tri-
pura, Meghalaya and the Union Terri-
tory Administrations of Dadra, Nagar
& Haveli, Lakshadweep, Mizoram, Pon-
dicherry and Arunachal Pradesh have
stated that they have no comments to
offer. The comments from the States
of Assam, Karnataka, Madhya Pra-
desh, Manipur, Orissa,  Tamil Nsdu
and Goa, Daman & Diu are awaited.
They are being reminded repeatedly
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So far as the Departments and Minis-
iries of the Government of India are
concerned the comments have been
received from #Almost all of them,

3. The Ministry is making all posi-
ble eflorts to expedite the matter by
way of correspondence ang personal
contacts with the concerned authori-
ties and through personal visits of the
officers including the special officer
who is at present engaged in contact-
ing the defaulting States with a view
to obtaining the comments of Stale
Governments/Union Territories,

SHRI G. M. BANATWALLA: Mr.
Speaker; Sir, this matter with respect
to the implementation of ithe recom-
mendations of the Gujral Commitlee
has been pending since long. At least
we are thankful to the Janala Party
Government for having placed it on
the Table of the House. Now, the
ball is in the court of the present Gov-
ernment to see that its recommenda-
1tions are implemented.

PROF. MADHU DANDAVATE: That
is the only sensible thing that he has
said.

SHRI G. M. BANATWALLA: Sir,
the Janata Party Government played
one mischief. It did not go straight
to implement the recommendations of
the Gujral Committee bhut asked the
State Governments to submit their
comments on the Report.

PRCF. MADHU DANDAVATE: You
are now spoiling your earlier perform-
ance.

SHR] G. M. BANATWALLA: Now,
Sir, a sub-committee has been ap-
pointed to consider the recommenda-
tions of the Gujral Committee. MY
question to the hon. Minister is as to
what serious steps are being taken In
order to see that these various recom-
mendations are implemented and also
by what time the report of the Sub-
Committee that has been appointed to
go into the recommendations of the
Gujral Committee will be available.
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SHR] P. K. THUNGON: Sir, as the
hon. Member has rightly pointed out
we have appointed a sub-committee to
go into the details of the recommen-
dations of the Gujral Commitiee.
Comments of the Stats Governments
on the Report have not yet heen re-
ceived fully. Some States have sent
their comments while some others
have not done it so far. The sub-
committee has held fir e meetings and
in their last meeling taey decided to
convene one more meeting before final-
ising the Report.

SHRI G. M. BANATWALLA: Sir, a
special officer has been appointed to
contact the defaulling States. Has this
officer ever visited any of the States
in order to secure their comments or
persuade those Governments to send
their comments at the earliest?

SHRI P. K. THUNGON: Sir, the
special officer has been visiting some
of the States. Apart from lhe special
officer some other officers of the Min-
istry have also been in ifouch with the
State Governments so as to get their
comments quickly.

SHRI CHANDRAJIT YADAV: Sir,
my question arises from the answer
given by the Minisler., He saig that
some of the States have not submitted
their comments on the Report as yet.
The Gujral Commiitee submitted ifs
report more than three years earlier.
Sir, I seek your protection. (Interrup-
tions). Will the Minister enaquire why
some of the Sfate Governmenis are
reailly having anti-Urdu attitude? In
spite of the fact that certain decisions
were taken that Urdu should be taught
in schools many State Governments
have not even appointed teachers.
Those who want to study Urdu have
totally been denijed this opportunity
of being taught in Urdu which is one
of the best languages of our country.
Will the Minister fix a time bound pro-
gramme? Will the Minister Ax some
time for the State Governments before
which they have to send their report?
Will the <Central Government take
steps to see that those who want to
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study Urdu will have enough oppor-

tunities to study Urdu and see that’

Urdu is developed ag one of our major
Indian languages?

AN HON. MEMBER: Urdu is al-
ready one of our Nationa] Languages.

SHRI P. K. THUNGON: As the hon.
Member is aware, we have a federal
system. And therefore, this is the res-
ponsibility of the State Govern-
ment. He wanted the Central Gov-
ernment to fix a ‘ime-bound program-
me or some time to be fixed for them
to send their reports. Therefore, I
am stating this in reply fo his gques-
tion, that ours is a Federal system and
the Stale Governments have got to
send their reports and comments. We
are not in a position to give them any
specific time-limit. What will happéen
if they don’'t reply to us even then?
For the last so many years, we have
been trying to get comments from
them. A Special Officer hag bheen ap-
pointed. Personal contacts have been
made At the official level, officers have
been contacting the States. States
like Sikkim, Meghalaya, Nagaland, elc.
have informed us that they are not
concerned with the report.

SHRI CHANDRAJIT YADAV: I am
talking about those States which are
concerned, States like Bihar, U.P,
Andhra Pradesh and so on. What have
they done? He said about Sikkim,
about Nagaland, about Meghalaya. 1
know there is no Urdu. But I wanted
to know the position about States like
U.P., Bihar, Madhya Pradesh, Andhra
Pradesh and so on, where Urdu is an
imprtant language. What steps have
they taken?

SHRI P. K. THUNGON: States like

U.P. and Bihar and other States are
trying to do their hest in this matter.
(Interruptions)

MR. SPEAKER: I will allow cnly
one supplementary. Not more than
that.

o wfes g9 o6 Yo @i FEUE
R, A 3w Y AT & R 9 A s
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& T # T qIT Y § W g g
I Fwag g, Afree) & s o 9
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¥ ST Wgar g fF v wRtw § 4
qraw I #1 feqae #37 & foo #R
TS vaor fearae 37 & fau a7
FIT FEH IST W g 7

F1 g3 ar § fe Ia mdw & weg
q¥3l e 0w §, fod S ogn
aSd AN §, T gl o fefegae S
T T S feRE, FRAA § AR LEarer
¥ A=E F1 agr W™ qFW @
STEaT | FT FH JF AR 3 F#Iq
IS HIX THL T2 G7F F1 @
f & wfal #1 fawe aaFy e T9H-
¥z #1 a9, {997 35 077 A Tq3F §
AR @ T IS § Wi gt 9 AN
waTEee T e 1 R

SHR1 P. K. THUNGON: 1 have al-
ready gtated this. So far as the ques-
tion of improvement of Urdu in the
States is concerned, it is the duty of
the State Governments,

(Interruptions)

AN HON MEMBER: Let him com-
plete his reply.

SHRI P. K. THUNGON: Let me first
complete what I have to say. When
you are protecting them, yon should
protect us also, Sir.

MR. SPEAKER: In the case of Mr.
Thungor: alse T will give full protec-
tion,

(Interruptions)

o) wiew g8 gw g @ix 7Y @3-
fez gate qet & | 0 I Rqw F gE
W ¥ gy wwrte faan o fE Rk
1981 OF Iq FT MRW AT FEE AT
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feome #= faar s w1 IO &
ard gfaerd’ & & S o dfes dEe
FHTET ST § ? T WTT IAX VRN TIHTT
F! fag® fr ot 9€ drEer 3y § Wi
SET AT GT &7 &7 g § A Ag &
o = #r foee door TEAHe FY 9
a5 7

QEVET WERY : a5 HEFEAT qeAT
39 & | g8 iy o e fafaee #
g 9T I F AT ¥ qOT F14 |
SAET THHT AAT ATET

s HAUH e
aqt faar ar ?
Reqet AERE : SHE QRS Fr

AT AT [AT | ST SAHT FIH & 98 T2
FITA |

| §ETA FT HT

SHRI P. K. THUNGON: The infor-
mation we received from the Uttar
Pradesh Government is that 5391 Urdu
Teachers have been appointed some
time ago.

SHRI VIRBHADRA SINGH: Even
though the Urdu speaking population
is very negligible in Himachal Pra-
desh, Himachal Pradesh has declared
Urdu as second language and it is
being taught in the State. But the
State is facing a great shortage of
Urdu teachers and many schools at
present are without Urdu Teachers. I
want to know whether there is any
scheme to assist the State Govern-
ment in the fraining of Urdu leachers
so that all the schools which have the
facilities for feaching Urdu will be in
a position to have Urdu Teachers,

SHRI P. K. THUNGON: There is a
scheme already existing.
'Ra.ilw'ay Lines in Orissa

*473. SHRI LAKSHMAN MALLICK:
Will the Minister of RAILWAYS bhe
pleased to state:

(a) whetiier Government of Orissa
has requested his Ministry for the
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construction of some new railway lines
in Orissa on priority basis;

(b) if so, the names of Railway
so proposed; and

* (¢) the steps by Government for
the construction of those new rallway
lines in Orissa?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) Yes, Sir.

(b) and (c). A statement is laid on
the Table of the House.

Statement

The Government of Orissa, in its
memorandum submitted to the Rail-
way Convention Tommitiee, requested
for construction of the following lines;:

(1) Dailari-Banspani  section of
Jakhapura-Banspani Project.

(ii} TalcHer-Sambalpur line.

(iii) Rayagada-Koraput line.
In addition, the State Government

also requested for taking up the fol-
lowing surveys:

(i) A line to connect Khurda Road-
Berhampur line on South with Bol-
langir-Rayagada line in the West,

(ii) Jeypore - Ambaguda-Kesinga
line,

(iti) Talcher-Bimiagarh line.

(iv) Gopalpur-Berbhampur line.

(.v) Jeypoere-Malkanagiri line.

The position in respect of these sug-
gestions is as under:—

(i) Jakhapura - Daitari - Banspani
is a composife new line project. In
phase I, section [rom Jakhapura to
Daitari has already been opened for
traffic. In the second phase, the pro-
gramme is to take up construction from
Daitari to Keonjargarh. Since, how-
ever, the Jakhapura-Daitari section,
which has aiready been opened to
traffic, is not being utilised by Orissa
Mining Corporation for the transporta-
tion of iron ore from Dazitari mines to
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Paradeep port, the 2nd phase pro-
gramme (Daitari to Keonjargarh) has
been témporarily frozen.

(ii) Sambalpur-Talcher Line:

Instructtons have been issued for
carrying out a fresh survey for a new
alignment avoiding the coal deposits
in Talcher area and also taking into
account the diverted {raffic {from
Northern ang Eastern parts of the
country via this voute to places South
of Bhubaneshwar. The survey is cur-
rently in progress. After the Projest
Report is recelved, it will be carefully
examined both with regard te the tech-
nical feasibility and economic viability.
The decision on constructic.a of new
railway lines is taken in consullation
with the Planning Comnission, dep-
ending on the awvailability of funds for
new lincs.

(iii) Koraput-Rayagada line;

This Js an approved Project and
work is being taken up in the field in
the section from Koraput to Mattala-
puttu in the first phase, a distance of
approx. 23 Kms.

{(iv) Surveys:

As regards new surveys requested
by Orissa State Government, u very
large number of :urveys are already
in hand and there is very little likeli-
hood of implementing all the projects
being currently surveved, due to acute
shortage of funds. Under the circums-
tances, it may be desirable to take up
only those surveys where there is a
possibility of implemeniing the pro-
jects in the near future.

SHRI TLAKSHMAN MALLICK: Sir,
Orissa State is lagging behind in the
Railway lines. The Government -of
Orissa has submitted a Memorandum
to the Railway Convention Committee
for the construction of new railway
lines in the Sfate. For the last so
many years, no <construction of new
railway lines has been taken up and
also no survey work has been done
for the construction of new railway
lines. Now that the Memorandum has
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already "been submitted by the Gov-
ernment of Orissa, may I know from
the hon. Minister when will the work
for the construction of new .railway
line 'be taken up? )

SHRI MALLIKARJUN: Various Gov-
ernments have submitted before the
Railway Convention Committee that
they are desirous of constructing new
railway lines. I.ikewise the Orissa
Government has also given a list of
lines to be constructed. This has been
given in the Statement also. Now, at
the moment, the vresent position is
that there are two approved lines. One
of them is from Jakhapura to Daitari
which hasg been completed and it has
been opened for traffic. In the com-
posite new line project of Jakhapura-
Daitari-Banspani, from Jakhapura to
Daitari has already been opened in the
interest of the transport of iron ore
to Paradip Port. But unfortunately
the Mining Corporation of Orissa has
not started lifting the iron ore. How-
ever, they wanted certain modifications
on the South-Eastern Railway section
and this is being attended to. Now,
recently, they have started the traffic
from Daitari to Jakhapura. After the
traffic picks up further, the question of
clearance of Phase-II wnrk will be
considered.

Another line
Koraput to

approved is from
Rayagada and this has
also been surveyed. There are two
alignments  One alignment which
has been accepted and the work on
Phase-I has also been cleared, This
line js from Rayagada to Machil-
lipuda. In the current financial year,
that is, 1982-83, omé crore rupees have
been allocated. In the case of
Sambalpur-Talcher line, again re-
appraisal of survey is going on, There
are certain other surveys also but due
to large number of surveys already in
progress and due to paucity of funds,
it is not possible make any commit-
ment at this stage.

DR. KRUPASINDHU BHOI: Sir,
know for exploifation of mineral re-
sources and mobilisation of iaternal
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resources, infrastructure is a must and
the hon. Minister has just now replied
that the Jakhapura Bamspani railway
line has been opened for traffic. But
the Orissa Mining Corporation is not
lifting the iron ore because proper
siding and other facilities are not pro-
vided there. In regard to the con-
struction of Sambalpur-Talcher line,
there is a document of the Planning
Commission. According to the docu-
ment of the Planning Commission the
National Transport Policy Committee
was appointed and it was headeg by
Mr, Pandey. The Committee had fix-
ed up various criferia for connecting
the missing links. One of the criteria
ig for emotional integration the lines
should be constructed in the country
and they have mentioned this Sam-
balpur-Talcher Line as a priority No.
1 in the list for constructing new rail-
way lines throughout the country. For
the construction of a new railway line
between Sambalpur and Talcher, a
survey work was done and again they
resurveyed the region because accord-
ing to the Techno-economic survey
experts, the yearly recovery rate will
be less than 10 per ceni. But the
hon. Minister will agree with me that
the three railway lines which have
been constructed in Orissa previously
are giving a return of 10 per cent and
it is giving a return of more than 50
per cent on an average for the State.
‘So, on the basis of the Techno-Econo-
mic survey will the lion, Minister give
a categorica] reply as to whether this
missing link which will not only help
integrate the coastal region of Orissa
with the western region of Orissa but
also open up interland traffic in the
Chattisgarh region be completed on
priority basis? This will go a nng way
in the exploitation of mineral re-
sources and also facilitate export of
goods through Paradeep port. I want
a categorial reply from the hon.
Minister.

SHRI MALLIKARJUN: It is frue
that the National Transport Policy
Commitiee has mentioned in its re-
port about ' this missing link of 157
kilometer and that it should be taken
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up for construction. So, in 1978-80, a
preliminary engineering-cum-survey
had been conducted. After examina-
tion of the proposal, it was Lnown
that the internal rate of refurn was
less than 1 per cent which was quite
unremunerative.  But because of the
repeated representations as also in the
first prelimingxy engineering-cum-sur-
vey report the alignment-passed
through Talche coalfield, a reapprai-
sal survey is going to be conducted
keeping Talcher coal-field in view and
we are waiting for the surveyv reporti.

SHRI CHINTAMANI JENA: Sir,
may I know from the Hon. Minister
whether the alignment for Talcher
ang Sambhalpur Railway line fall
in the mineral area? How was if as
certained? “Whether the re-survey
will be conducted in that area or Iin
a separate area? If in this area, may
I know when will the re-survey be
compieted?  Was there any time Li-
mit for it? And by what time will
it be completed?

My second question is about  the
conversion of Rupsa-Bangriposi nar-
row-gauge railway line into broad-
gauge line for which the techno eco-
nomic survey has been completed and
the report has been submitted. May
I know from the Hon. Minister what
is the result of this techno-economic
survey? Whether the survey l1as been
found it viable? If so, whether this
work will be taken up in the Sixth
Five-Year Plan or not?

SHRI MALLIKARJUN: Sir, so far
as the first quesfion is concerned, I
have already given the answer.

As regards the conversion of Rupsa-
Bangriposi raillway line, the report
is under examination. Afier examina-
tion, as I earlier informed the House,
subject the clearance from the Plan-
ning Commission, it will be faken up.

MR. SPEAKER: Next guestion.
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SHR] CHINTAMANI JENA: Sir, the
has not answered the first part cate-
gorically about when the Survey was
completed and whether it will be tak-
en up in the Sixth Five-Year Plan.
There should be gorotection, Sir. He
has not answered it categorically.
This is a sorry state of affairs,

Tnd agrgazAamiHafy
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T EN #Y I7g ¥ qftagT & gaT #
FIAD WEAT § AT IR Fog ¥ A
gAZAT BT & | I AT A FT AT B
a1 €28 97 7 §9 o7 fag ok 39%
BT 7 ¥ Farsd ¥ JAr Sew
‘gERT #7 ag widw fead e g farso
"eqral &1 cavfog £ & A &y fofera
w3, grfx zifaa) § azx 9T 95 1 a9
q21 gt #IT A &t Iwl @9 & ey
frg a7 & wardft =fgg 1 @z se
gATL Haraa 7 fFur g |

PROF. MADHU DANDAVATE:
1 would like to know from the hon.
Minister whether he is aware of the
fact that most of the muotor-accidents
take place at the level crossings of
Railways and motor transport roads;
and out of 40,000 railway level cross-
ings, 24,000 level ¢rossings heing un-
manned, on an average hundred ac-
cidents take placé every yvar at these
railway erossings—between motor
vehicles and railway trains?
Is it not a fact that these accidents are
not being avoided, because of a statu-
tory provisien Lhat these unmanned
gates of the railway crossings can be
manned only by the local Govern-
ments spending money for them; and
they are not doing  it? Therefore,
will the Minister have some rapport
with the Railway Ministry~—the Rail-
way Minister is sifting next to him—
so that by having discussion bhetween
the two Ministries, he can pursuade
the Railway Ministry to undertake this
job of manning of unmanned 24,000
railway crossings?

MR. SPEAKER: Professor, do you
know that in foreign countries also,
there are many unmanned crossings,
ang that the drivers are supposed to
look before they cross?

PROF. MADHU DANDAVATE:
Foreign countries also have adopled
these defects from Tndisa.

CHAITRA 4, 1904 (SAKA)

Oral Answers 22

S\ HIATIH FYC) WA AGEA,
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" 51t AT AMTE  F1 T=A AGIEA
7 ¥ T A g § gt 7w gee-
AT 2 A E A IT gF A F S
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YT AF qF GSH FY N EAT, TG
TG | 71 37 IE@T FT TLE AT A
fear g AR ar g 5 oF =9 ¥ @™
EIEed § Wgl 9% ARl gHEAd gril
& A IR OFF F fae #ar vq7 g
d
M FAITRFH : Teqe &Y, AA-
A7 gIE F1 qg AT Ao0T g foF 97 FY
gdY 9Igf 9% q4HT 39EAT & Y al
IgET ST GAM K T | gA THT
gHEART F1 AT TIAMG FIT & | gl
qIAIT FIFRA FI FAA TH A5 A
grea N g § f& w3 #®1§ ™
G AT gHTA! § Tl IEAT ST TIq 05
FT #R Wenfadre gark gma fTdié
EEd

SHRI JAGDISH TYTLER: With all
the reasoning which has been given
for the occurence of the accidents, i
is also true that when the accidents
occur, the driverg are found in an
intoxicated condition. Secondly, the
drivers are doing their duties fer
more than 10 hours, 12 hours. Under
the rules no drivers can go and give
duty for more than 8 hours. The
owners of the trucks who employ
these drivers, protally they pay lhem
a little extra and make them work
for more than 12 hours, and that is
one of the reasons for occuring of
accidents. Thirdly, most of the ligu-
or shops are situated on the main
road. You go from Delhi to Punjab.
Will the Minister take care to see that
those shops are removed from
there? Secondly, will he also make
sure that the owners of these trucks
should not make the drivers to work
for more than 8 hours?

= QAW B . JrOET, THE-
g (F@ R TE & grEs, HTe
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T ¥ o ¥l T6 e H WY
afgfeen tae ¥ wroe &7 § foar gor_
2 fr o graad &1 w5 i & fEm wng .
foasr wow g & gfr 7 faslt g
SET aF WG DN W W grEfa
FE F eI 2, vaF fag o fraql
¥ wrfgey &, fraat 3 wegdq gaet
PR AH( ST & W s | fwar
ST | ST AR FT FT AT FIA FT
Fars g Sgd &4 R Ja ad &
ST

SHR] SATYASADHAN CHAK-
RABORTY: This issue is very  im-
portant. You know the accidents are
taking place. In advaanced countri-
es, they have a system of checking
whether the drivers are in an intoxi-
cated condition or not. They a.so
nave mobile units to check the speed.
Normally, in India, on the Nalional
Highways, there is a reckless driving
and no system of c¢heckin: I have
not seen anyone <checking it even
from Delhi to Punjab. What concrete
proposals do you have te check the
speed of the trucks and the other
vehicles and also to check whether the
drivers are really in an intoxicated
condition and if so, what is your im-
plementing machinery? You have
laws. But what is your implement-
ing machinery io see that these things
do not recur?

o MATOR KL HETE S, HA-
AT gger F1 99 4g ¢ F Fa1 F§ gAR
qre Qar @ g, fed grr gw afsa
F@ & 41 A, F HEF FU AFAAE
waeq 5t fafaa wear g fs g e saw
F T & 39 ey § wew fau
# f5 g7 4050 Wer F1 g0 T FlHq
TrEET @ HIT S& IR R 9
SfFETH E |

. sYWEER IO FRAT I AG o
FIAFETFAZ
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g | 92T & S fEa w7 3, @ &wrer ¥ foer
ST § WX e a1 U § & 9 & |
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Now, Shri Ram Jethmalanii, He is
absent. Shri Somjibhai Damor,
Question No. 458. Shri Arvind Netam.

of Tribal Compensatory
Allowance in Dahod

*458 SHRI SOMJIBHAI DAMOR:
Will the Minister of RAILWAYS be
pleased to state:

Payment

(a) the reason why the tribal com-
pensatory allowances sanctioned vide
Railway Board's letter No. PCIIi/74
CA/3 of 24th May, 1979 have been
stopped from 1st December 1981 in
Dahod Tribal area though the same
continue to be paid to the State Gov-
ernment employees working in Dahod
(Gujarat State) tribal block; -
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(b) The reason why the condition
of 4 years' continuous prior service
for payment of tribal allowance is
rigidly applied to Railway employees,
when such condition for the Gujarat
State Government employees do not
exist; and

(¢) the reasons why the terms and
conditions appliable for Gujarat Gov-
ernment employees are no equally
applied to Railway employees?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) to (c). A State-
ment is laid on the Table of the:
Sabha,

Statement

(a) The validity of the sanction
for payment of Tribal Compensatory
allowlnce has dince been extended
from 1-12-1981 to 31-5-1982.

(b) and (c). Generally the Central
Government follow the classification
of the localities as made by the 3tate
Government, but determine theiy own
rate and conditions for such allow-
ances independently. The condition
of 4 years continuous service in one
or more of the scheduled/iribal
dations of the
missible, is based on the recommen-

sub-committee of the-

ditions of the sub-commttee of the °

National Council (J.C.M.) as accepted
by the National Council at itg meet-
ings held on 29/30th October, 1971,

SHRI ARVIND NETAM: Part (a)
of the question was about the reason
why the tribal compensatory allow-
ance sanctioned by the Railway Board
in 1979 has been stopped from 1-12-
1981. The validity of the saction
for payment of tribal compensatory al-
lowance has been extended from 1-12-
1981 to 31-5-1982. 1t has been ex-
hon.
Minister, what is the reason for . ex-
tending from 1881 up to 31-5-1982.
May I ask two supplementaries?
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SHRI MALLIKARJUN: The tribal
compensatory allowance wag paig in
tribal areas in consultation with the
Finance Ministry and the Finance Mi-
nistry fixed the tribal areas in vari-
ous parts of the country where the
compensatory allowance can be paid.
And so far‘as the gpecific question is
concerned, it was paid for three
years and later on it has been exten-
ded for another six months, Now it _is
under consultation with the Finance
Ministry and if they further agrec it
will be given.

SHRI ARVIND NETAM: In  the
main reply it is stated that ‘the condi-
tion of four years’ continuous  ser-
vice in one or more of the scheduled,
triba] blocks, where such illowance
is admissible is. based on the recom-
mendations of the sub-committee of
‘the Nationa] Council,

I do not know why the four years
condition has been fixed, Normally
after three or four years, employees
-are transferred from one place to an-
other, When an officer is posted at any
place where they can get compensa-
tory allowance, why is this discrimi-
nation? May 1 know the rationale be-
hind it?

THE MINISTER OF RAILWAYS
(SHR! P C, SETHI): JCM repre-
sents the labour force on the  staft
side.  Therefore, at their request
this was adopted. This is possibly the
* idea behind this recommendation that
for short duration stay in such places,
they should not be paid, In order to
avoid inconvenience to the staff, for
a stay of more than four years, it is
paid. But when they stay at a particu-
lay place for more than four years,
even the old arrears are paid.

A fefla Fagw fur - wemer weem
AT RAT Ag1ad 7 AHT AGT ITAC A
FIAT fF A T OF FAE TATHFE HI
9t o amifenfast #Y gw orgEw
AT & | AT JT ¥ JEA
E ¥ TE F arx ¥ qur av, afew 3
FIEEYUT AGHT § TG T T
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gifgardt § vy a@r g faear g 1
R A deeA W g, dfwA TW |
arqwr § wg fawar §, s av famar

& | F AT ATear g T dved Ha §
AT TEEA gmiow fedwwE § ag =W
g o fegrsigar? 1971 F feefree
F HAWR R TGS Al H] 98 7L
=W g a1 Rgwm § faad gorzEe
weg feaems g 5v 59 51 faar s
1 39 F1 T g gaw  uARE

by e

.7 § ug W wAT "Trew g & i
a% a7 WEwTT ¥41 vgr § ?
{Interruption)

SIRI MALLIKARJUN: The tribal
blocks are identified by the State Gov-
ernment. So far ag payment is ~oncern-
ed, there is difference also, The State
Governments have got their owp scale
of payment, whereas the Central Gov-
ernment in consultation with the Fin-
ance Ministry have fixed a  spetific
payment, so far as Central Govern-
ment employees are concerned.

= fa=ita fag wfzxar : awga agea
AR TEF FT ITT TRI AT | 95 L€ TG4 -
¥vT ¥ VY § O 19T F4T 7@ a7 1T
g7 .
Infected drinking water supply at
Railway stationg in S.C. Railway

*462. SHRI K. A. SWAMI: Will the
Minister of RAILWAYS be pleased to
state:

" (a) whether Government are aware

of varous newspapers reports on the
infected drinking water suplied at
Railway Stations in South  Central
Railway; and

(b) steps being taken againgt such
health hazards?

THE DEPUTY MINISTER (N THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) No such newspa-
per reports have come to the notice
during the recent past ie, during the
last two years,

(b) Does not arise,
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SHRI K. A. SWAMI: In most of the
stations in the south—Vijayawada
and many other stations—good drink-
ing water is not available, May I know
what steps the hon. Minister has taken
regarding the supply of good drink-
ing water in the railway gtations?

SHRI MALLIKARJUN: It j3 not
true that at Vijayawada and other
stations pure drinking water s not
available There are 840 stations in
the South Central Railway and  al-
most all stations are provided with
drinking water facilities through mu-
nicipal corporations and also  through
our own open wells and go on, Regu-
lar steps are taken to chlorinate the
water and for breaching of water
whenever there is dirt. For this job,
there is a specfic staff working under
the direction of the Chief Engineer,
who check the accumulated water in
the overhead tanks.

o s
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Distribution of map by pak  pavilion
in the fair

*461., SHRI MADHAVRAO SCIN-
DIA: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it ts a fact that at the
India International Trade Fair, held
some time back in New Delhi, the
Pakistan Pavilion distributed a pam-
phlet which carried a map showtng
the entire Azad Kashmir Area as
Pakistani territory and the remaining
partg of the Indian State of Jammu
and Kashmir ag ‘‘disputed *erritory”;
and

(b) it so, what has been the Gov-
ernment’s reactton to it?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA

RAO): (a) Government are not aware

that any such pamphlet was distribu-
ted by the Pakistan pavilion during
the India International Trade Fair
held recently in New Delhj However,
some literature from Pakistan with
a map of thtg description might have
entered the country and may have
been distributed,
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(b) Government took up the mutter
with the Pakistan Embassy and con-
veyed to them our
uver the matter.

serious concern

Railway Service between
Agra via Budaup-Kasganj

Lucknow-
(N.ER.

’ *463. SHR1 MOHAMMAD ASRAR
AHMAD: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether the Railway service
between Lucknow-Agra via Budaun-
Kasganj., N.E.R., Is working
torily; and

satisfac-

(b) if not, what steps are proposed
to be taken by Government to make
it work satisfactorily to cater bhoih to
goods and passenger traffic and by
what time that would be done”

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
C. K, JAFFER SHARIEF): (a) and
(b), Sir, there is no direct train bet-
ween Agree Fort
Kasganj-Budaun. Instead there is a
direct train between Agra and Luck-

and Lucknow wvia

Kasganj-Farrukhabad and
services on this
adequate to cater to the
needs of travelling public, but tt is a
fact, that their punctuality perform-

now viq
Kanpur Passenger
route are

ance is not satisfactory. The puncfua-
lity performance of these iraing is be-
ing effected primarily due to loco fai-
Jure and alarm chain pulling. Close
monitoring is being done at all levels
and liaison ig being maintained with
Staie Government to arrest menace of
glarme  chain

pulling. The running

goods train has improved due to

dieselication and monitoring.
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Control over Manufacture of Cheap °
quality lenses

*464. SHRI K. LAKKAPPA:
SHRI D, M. PUTTE GOWDA:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) whether it is a fact that cheap
quality lenses can lead to blindness
according to experts;

(b) tf so, whether Government
have any control over the manufacture
of such lenses;

(¢) if not, action contemplated by
Government to ban cheap quality
lenses and make available {o the
needy persons lenses of good quality;

(d) whether it is also proposed to
ban the companies manufacturing
cheap lenses; and

(e) if 50, when?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B, SHAN-
KARANAND): (a) Cheap quality
lenses can be harmful in causing dis-
comfort to the individual but do not
lead to any permanent damage Or
blindness.

(b) No, Sir.

(c) There is no such proposal before
the Government at present.

(d) and (e).
arise,

Question does not

Financial Responsibility of Engineer-
ring Education programme to be in
troduced in Engineering Colleges

*465. SHRI HARIHAR SOREN:
Will the Minister of EDUCATION be
pleased to state:

(a) the quantum of financial res-

pongibility to be undertaken by the
Central Government in resepect of
any engineering education pmgramme
that seeks to integrate practical train-
ing with Curriculum; °
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(b) whether such integrated pro-
gramme has been introduced in all
the engineering colleges of the country

(¢) if not, the names of ihe engi-
neering colleges of the country where
such programmes have not heen in-
troduced so far; and

(d) the details about the steps
taken/proposed to be taken by the
Government to popularise such pro-
gramme?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL):(a) to
(d). A proposal was made by the Gov-
ernment in May 1980 to al] engineer-
ring instifutions offering under-gra-
duate courses in engineering and tech-
nology to examine the feasibility of
integrating practical training with the
curriculum in the firsy degree. course
by providing a minimum of 24 weeks
of relevant practical training during
the course of studies. This wag follow-
ed up by another communication dur-
ing January 1981. The  institutions
were informed that when they intro-
duced such a scheme of integration
of practica] training with the curricu-
lum the Central Government will bear
the responsibiiity for payment of tra-
velltng allowance and an out-of-
pocket allowance of Rs. 400/- per
month (in addition to their norinal
pay and allowances) to the teaching
staff who go to the industry for super-
vision of training. The Central Gov-
ernment will also ghare equally with
the training organisations (as per the
provigions of Apprentices Act) a
monthly stipend of Rs. 320/. for the
students during the course of practical
training.

2. The Regional Engineering
College, Warangal, has agreed to in-
troduce this scheme on an experimen-
tal basis for the students of flrst de-
gree course in  Metallurgy from the
coming academic year, Response from
other institutions js awaited. How-
ever, 5 institutions at degree levels
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and 48 institutions at Diploma levels
are already offering courses where
practical training in the industry is
sandwiched with institutional course
of studies.
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Running of Reverse venad type train
from Emakulam to Trivandrum

*469 PROF. P, J. KURIEN:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether Government have any
train to Venad Express, from Erna-
kulam to Trivandrum in the morning
and back tn the evening; and

(b) if so, when this will start?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) No, Sir. Not at
present,

(b) Does not arise.
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Fifth Report of Delhi Urban Art

Commission regarding “Projects for
Asian Games”

L

*470. SHRI SURAJ BHAN:

SHRI ATAL BIHARI VAJ-
PAYEE:

Will the Mtnister of EDUCATION
be pleased to lay a statement show-
ing:

a) the details of the observations,
made in the Fifth Report of the Delhi
Urban Art Commission regarding
“Projects for Asian Games”;

(b) in what way these observations
have been compiled with ullimately in
the construction work going on: and

(¢) the caseg of hotels and other
buildings where objections were
raised about floor area ratio (FAR)
alongwith the reasong of objections?

THE MINISTER OF STATE IN
THE MINISTRIES OF EDUCATION
AND CULTURE AND SOCIAL WEL-
FARE (SHRIMAT[ SHEILA KAUL):

(a) to (¢). In their 5th  report
(1980-81), under the  heading
“Projects for the Asian Games
1982” the Delhi TUrban Art
Commission have made  certain
observations regarding the construc-
tion of stadia, hotels, flyovers and
Sports Village. Copies of the report
have already been laid on the Table
of the Lok Sabha by the Ministry of
Works and Housing. The projects like
construction of hotels, fiyovers, widen-
ing of roads and construction of flats
which will comprise the Sports Village
form part of the normal development
programme of the concerned authori-
ties. The construction of thege pro-
jects has only been advanced so that
their benefit is available at the time
of the Asian Games 1982. Expenditure
on these projects is not met from the
Asian Games budget and these are not
Asiad projects for the construction of
which the Ministry of Education and
Culture is responsible.

The only specific observation made
by the Commission with regard to the
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construction of stadia is that the design
of the Indoor Stadium complex at the
Indraprastha Estate was brought to the
Commission only at a stage when ad-
mittedly 40 per cent of the construc-
tion work was already over. The
Delhi Development Authority explain-
ed to the Commission as to why work
had to commence and the submission
of the project in its final form had to
be delayed in relation tp the work in
and around the site. The Commission
appreciated the DDA's view point and
gave their clearance to the project. The
Commission also made suggestiong dur-
ing discussions with the Central Public
Works Department regarding land-
scaping and circulation arrangements
in the main Stadium ian the Lodi Road
complex which were incorporated and
the work is being carried out accord-
ingly. All the proposals for the con-
struction of new stadia or renovation
of existing stadia in Delhi, wherever
consultation with ‘he Delhi Urban Art
Commission was mnecessary, have the
approval of the Delhi Urban Art Com-
mission. All the stadia will be com-
pleted well in time for the Asiad ’82.

No reference to any objections about
floor area ratio in the case of hotels
and other buildings could be located
in the Fifth Report of the Delhi Ur-
ban Art Commission,

Changing the Natiomal Museum into
an autonmomous Corporation

*471. SHRI CHIRANJI LAL SHAR-
MA: Will the Minister of EDUCA-
TION be pleased to state the present
stage of the proposal to change the
National Museum ints an autonomous
Corporation?

THE MINISTER OF STATE IN
THE MINISTRIES OF EDUCATION
AND CULTURE AND SOCIAL WEL-
FARE (SHRIMATI SHEILA KAUL):
There is no proposal before the Gov-
ernment at present to change the sta-
tus of the National Museum.

Incrage in Mental illness Cases

*474, DR, VASANT KUMAR YAN-
DIT: Will the Minister of HEALTH
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AND FAMILY WELFARE be pleased
1o state;

(a) whether the number of persons
suffering from mental illness has in-
creased during the last decade in In-
dia;

(b) whether the attention of Gov-
ernment has been drawn fowards the
deliberations of the First Interna-
national <Congress of Community Psy-
chiatry held in Bombay in early ¥Feb-
ruary, 1982;

(c) whether there is adverse ratio
of Psychiatrist Doctors population-
wise; and x

(d) what are the latest figures of
persons suffering from mental iliness
in first three urbanised cities having
largest number of mental illness?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANANDY): (a) There is no eviden-
ce to suggest that cases of mental ill-
ness have increased in the country.

(b) It is reported that some local
Psychiatrists held a meeting at Bom-
bay in which some Psychiatrists from
abroad also participatad.

(¢) The availability of Psychiatrists
in the country has considerably in-
creased.

(d) No survey has been conducied
to eslimate the number of persons
suffering from mental iliness in urban
or rural areas.

Posting of TTEs in All Station Stop-
ping Passenger Trains

*476. SHRI RAM JETHMALANI:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether it is a fact that on slow
all-stations-stopping passenger trains
there is no system as yet of perma-
ment, regular and exclusive all time
present TTEs resulting in larger in=-
cidence of ticketless traveliing on such
trains; and

(b) what are Government’s plans

in this regard?
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THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-

MENTARY AFFAIRS ' (SHRI MAL-
LIKARJUN): (a) and (b). There is
a regular system of checking tickets

according to a periodical programme
on slow moving passenger trains. The
incidence of  ticketless travel is de-
pendant to some extent on the law
and order situation.

Newsg item captioned ‘“Lanka-Prob-
Iems of Peace Zone"

5122, SHRI R. L. BHATIA: Wwill
the Minister of EXTERNAL AFFAIRS
be pleased fo sfate:

(a) whether his attenfion has been
drawn to the news item ‘Lanka-Prob-
lems of Peace Zone’ appearing in the
‘Times of India’, New Delhi dated
15th February, 1982;

(b) if so, his reaction thereto; and

(¢) what positive steps are Gov-
ernment taking in furthering the pro-
posal to make the Indian Ocean a
“Zone of Peace"”? ’

THE MINISTER OF EXTERNAIL
AFFAIRS (SHRI P. V. NARASIMHA
RAQ): (a) Yes, Sir.

(b) Government’s consistent op-
position to all manifestations of Great
Power military presence in the Indian
Ocean is well-known,

(¢) India is coniinuing to work along
with other littoral, hinterland and
non-aligned States of the Indian Oec-
ean for the full implementation of the
Indian Ocean for the full implemen-

- tation of the 1971 UN declaration to
make the Indian Ocean a Zone of
Peace. India and other like minded
States are continuing to work
for and early convening of the
UN Conference on the Indian
Ocean, which was earlier scheduled
fo be held in 1981, but could not be
held because of the attitude adopted
by some Great Powers. During its
36th session, the United Netions Gen-
eral Assembly adopled g resolution re-
questing the UN Ad-hoc Committee on
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the Indian Ocean to ‘accomplish the
necessary preparatory work™ and to
consider the convening of the propos-
ed conference on the Indian Ocean
not later than the first half of 1983.

Trafic Handling Policy at Major :
Ports

5123. SHRIMATI JAYANT] PAT-
NAIK: Wil]l the Minister of SHIPPING
AND TRANSPORT be pleased to
state:

(a) whether there is a national po-
licy for handling <traffic at various
ports;

(b) if not, what is the pattern of
traffic handled by various major ports
during the year 1981.

(¢) when the Ministry makes in-
vestments, does it ensure that adequ-
ate traffic is handled by each port
to make it economically viable;

(d) what is the reason for handling
smal] carriers in  ports where large
scale investments have been made to
handie bulk carriers of one lakh ton-
nes and above; and

(e) whether there is any body which
coordinates the traffic handled by
each port so as to ensure that some
ports are not over-burdened and others
starve for traffic?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEEREN-
DRA PATIL): (a) and (e). No natio-
nal policy can be devised to determine
the shippers' choice in the matter of
preference of port of import of ex-
port. Most of the cargo is imported/
exported by Dprivate parties. Every
ship has a right to call on any port of
its choice.  Moreover, factors like
proximity to hinterland, availability
of surface clearance facilities and
adequacy of draught of the port etc.
normally determine the ghippers’
choice of port. '

However, for planning the import
and export of bulk commodities like
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fertiliser, fertiliser raw material, steel,
edible oil, newsprint, cement etc. im-
ported fexported on Government ac-~
<count, a Standing Inter-Ministerial
Committee called the ‘“Standing Com-
mittee on Rationalised Distribution of
Cargo to various Ports” has been
functioning in the Ministry of Ship-
ping and Transport. Even the role
of this Commiltiee is not to impose al-
Jocation of cargo to ports but to seek
agreed solutions. Every effort is
being made on regular basis to pro-
vide traffic at ports where facilities
are idle and to relieve pressure from
the congesfed ports.

(b) A statement showing the com-
modily wise traffic handled at differ-
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ent Major Porls during the calendar
year 1981 is attached.

{c) Investments on port develop-
mental projects are made only after
considering the existing port capaci-
ties, traffic projected by the  user
Agencies and the economic viability of
such Port Projects. However, some-
times the traffic projected does not
materialise due to various factors.

(d) Bulk carriers are being handied
at Ports like Madras and Visakhapat-
nam where facilities to handle iron-
ore carriers of 1,060,000 tonnes and
above had been developed. How-
ever, smaller vessels are also handled
at these ports as the size of the ship
is normally the choice of the shipper.
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Beautification of Adalaj and Modhera
. in Gujarat .

5124, SHRI NAVIN RAVANI: Wwil
the Minister of EDUCATION be pleas-
ed to state: B

(a) whether Archaeological Survey
of India has permitted Gujarat Gov-
ernment to beautifyl, ¢ he surround-
ing at Adalaj and Modhera in Gujarat;

(b) if so, whether any assistance is
being given by Government of India
in this regard;

(c) if so, the details thereof; and

(d) if not, the reasons therefore?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON): (a) and (b).

3 No, Sir.

(¢) Does not arise.

(d) Maintenance of protected ra-
tional monuments and beautification of
areas appurtenent to them are bhoth
normally done by the Archaeological
Survey of India. Steps are being taken
by the Survey to beautify the sur-
roundings of Adalaj and Modhera in
Gujarat.

Survey for Gavra Read-Bilaspur

5126. SHRI A. K. ROY: Will the
Minister of RAILWAYS be pleased to

v state:

(a) whether it is a fact that survey
for the rail line, linking Gavra Road
with Bilaspur has already been under-
taken:

(b) if so, facts in details; and

(c) expecled date of completion of
the rail line?

- THE DEPUTY MINISTER IN THE

4 MINISTRY OF RAILWAYS AND IN

THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-

- LIKARJUN): (a) No.

(b)Y and (c). Do not arise.

\
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Establishment of National Book Deve-
lopment Board to give a fair represen-
tation to Hindi Publishers

- 5127. SHRI N. E. HORO: Will the
Minister of EDUCATION be pleased
to state whether there is any proposal
under consideration of (Government to
have a National Book Development
Board and fo give a fair representation
to Hindi Publishers on the Board?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON): Yes, Sir.
There is a proposal for :evival .of the
National Book Development Board and
the Government is looking into the
various aspects of reconstituting the
Board, including the aspect of repre-
sentation in the Indian context of re-
quirements in the hook field,

Bari-Thangad passenger hal¢

5128. SHRI A. C. DAS: Will the
Minister of RAILWAYS be pleaged to
state:

(a) whether his Ministry has receiv-
ed any representation from the Bari
and Dhanmandal areas of Cuttack
District, Orissa for the development cf
Bari-Thangad passenger halt under the
S.E. Railways;

(b) if so, when was the representa-
tion received by his Ministry;

(c) whether guidelines have been
sent to the office of the South Eastern
Railway to make further development
of the above neglected passenger halt
of Orissa; and

(d) if so, when the developmental
work in the Bari-Thangad passenger
bhalt is expected to be started?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIK-
ARJUN): (a) Yes.

(b) On 20th December, 1981.

3 B -
:
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(c) and (d). The Sfate Government
of Orissa had earlier proposed shifting
of this halt to a new site at Maha-
binayak Road. The proposal of the
State Government was agreed to and
Railway administration was advised.
dowever, the State Government of
Orissa has recently advised the Rail-
way, administration of its decision to
drop their proposal of shifting the
passenger halt. Further action will be
iaken by the Railway administration
in terms of extant rules and guide-
lines and necessary work will be car-
ried out if found justified.

More funds for widening of Cuttack-
Bhubaneswar National Highway

5129. SHRI <CHINTAMANI JENA:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether it ig a fact that the
State Government of Qrissa are im-
pressing upon the Centre tp enhance
their grant by at least 8 crores during
the Sixth Plan period for widening of
Cuttack-Bhubaneswar National High-

way No. 5 porlion into four lanes; and
s et SR

(b) 1f so, the decision of the Centre
on this issue?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITA RAM
KESRI): (a) and (b), The Government
of Orissa have been pressing for the
widening of the Cuttack-Bhubaneswar
section of National Highway No. 5 to
four lanes. The Government of India
is also aware of fhis requirement. A
prevision of Rs. 3 crores has been made
in the 1980—85 Plan for widening tfo
four lanes, selected portions of this
section taking into consideration the
financial constraints and the inter-se
priority of works necessary on the Na-
tiona]l] Highways all over the country.

Number of location of Central Schools
in Gujarat State

5130. SHRI MOHANLAL PATEL:
SHRI NAVIN RAVANI:

Will the Minister of EDUC.ATION
be pleased to state:
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(a) the number of location of Cen-
tral Schools functioning in Gujarat
State;

(b) whether there is any proposal
to open more Central Schools in
Gujarat State;

(¢) if so, the details thereof;

(d) whether there is a great demand
for opening Central School in Junagarh
City in Gujarat State; and

(e) if so, aclion proposed to be taken
by Government?

THE DEPUTY MINISTER IN THE
MINISTRTES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHR] P. K. THUNGON): (a) Sixteen
Kendriya Vidyalayas (Ceniral Schools)
are at present functioning at the fol-
lowing locations in Gujarat;

(1) H. R. Campus, Shahi Bagh,
Ahmedabad

(2) Space
Ahmedabad

(3) Ahmedabad Cantt.

(4) Ankaleshwar

(5) Baroda

(6) A.F.S. Bhuj, Distt. Kutch

(7) AF.S. Naliya, District Kuich

(8) Dharangadhra

(9) Gandhinagar

(10) CR.P.F., Gandhinagar

(11) INS Valsura, Jamnagar

(12) A.F.S., Jamnagar

(13) ONGC Campus, Mehsana

(14) Rajkot

(15) Surat .

(18) Vallabh Vidya Nagar.

Application Centre,

(b) to (e). Proposals for opening
new Kendriya Vidyalayas are consider-
ed by the Kendriya Vidyalaya Sanga-
than only when received from an ap- |
propriate sponsoring authority in the
prescribed manner. Although some re-
quests have been received for opening -
Kendriya Vidyalayas at different places
in Gujarat, including Junagarh, no
such proposal has so far been received
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from an appropriate sponsoring
authority.

Pilferage of petrol from goods {rain
in Southern Railway

5131. SHR] D.S.A. SIVAPRAKASAN:
Will the Minister of RAILWAYS be
pleased to state:

(a) wheffier any pilferage of petrol
from the petrol tank attached to gocds
train was detected at any station bet-
ween Vaniyambadi Railway Station
and Nattampalli Railway Station in
Southern Raillway during last year,

(b) whether any employees of rail-
way was suspended in this connection;
and

(c) the stage at which the enquiry i#
at present?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIK-
ARJUN): (a) No.

(b) and (c) Do not arise.

Ports having S.B.M. system for oil
“movement

5132. SHRI DAULATSINHJI JADE-
JA: Will the Minister of SHIPPING
AND TRANSPOWT be pleased to state:

(a) which are the portg in India
where we have the S.B.M. system for
oil movement: and

(b) what steps are being taken to
develop such places?

THE MINISTER OF SHIPPING AND
TRANSPORT (SHRI VEERENDRA
PATIL): (a) The expression ‘SB'M.
system' presumnably refers to ‘Single
Buoy Mpooring, facility. Such a facl-
lity, which is used for handling oil
tankers in the open sea, has Dbeel
installed at Salaya, near Kandla Port.

(b) The offshore Oil Terminal at
Salaya was commissioned on 27 August,
1978 and has been functioning since
then. - There is no proposal to develop
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this facility for handling of oil tankers
at any other Port at present.

Budget provision for House Building
- Advance

5133. SHRI E. K. IMBICHIBAVA:
Will the Minister of RAILWAYS he
pleased to state:

(a) whether Government are going
to allocate separate Budget pravision
for granting House Building Advance
to railway employees, as is done for
Bank and LIC employees:;

(by if so, details of the allocations
to be made; and

(c) il not, the detailed reasons for
the same? -

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIK-
ARJUN): (a)_to (c). Allotment of
funds for House Building Advance to
all Central Government employees in~
cluding railway employees ig centrally
controlled by the Ministry of Work and
Housing. There is no proposal to segre-
gate budget provision on this account
for railway employees.

Zonal Headquarters at Trivandrum

5134 SHRI A. NEELALOHITHA-
DASAN NADAR: Will the Minister
of RAILWAYS be pleased to state:

(a) whether Government propose to
take steps for opening of Railway
Zonal Headguarters at Trivandrum;
and

~ (b) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) and (b). No. The need,
if any for reorganisation of Railways
is being examined by Railway Refor-
ms Committee.
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Cargo Carried by Indianships during
last two years

5135. SHRI H. N. NANJE GOWDA:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether Government have made
any effort to make suitable provision
in the export agreements that at least
a substantial part of the exports will
be carried in India bottoms;

(b) whether the Cargo ships of India
had worked to their full capacity dur-
ing 1980 and 1981; and

(c) if not, the ship-wise break-up of
the shortfall for these-two years with
Teasons therefor and steps taken to
improve the situation?

THE MINISTER OF SHIPPING
AND TRARANSPORT (SHRI VEERN-
DRA PATIL): (a) There are standing
instructions to all Govt. trading agen-
cies that every effort should be made
io finalise export contracts on C&F
basis in order to retain control over
shipment in Indian hands and to en-
table utilization of Indian bhoitoms to
the maximum extent possible. How-
ever, if the foreign purchaser of Indi-
an goods belongs to a maritime count-
ry with its own tonnage, he would en-
deavour to buy from India on FOB
basis in the same manner as the Indi-
an purchaser would try to do. Depen-
ding upon the bargaining strength of
the parties concerned  contracts for
export may, threefore, at times have
to be concluded on FOB basis. How-
ever, in such cases efforts are made to
make suitable provisions in the con-
tracts for carriage of exports by Indi-
an bottoms as far as possible and glve
first refusal to Indian flag vessels.
Government have glso concluded bi-
lateral shipping agreements with
USSR, oland GDR and shipping pro-
tocol with Pakistan which provide for
parity in carriage of cargoes for the
national lines of the two participating
countries.

‘T-(:D) and (¢). The " actual carrying
eapacity upto which a ship could load

#
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cargo depends upon various factors
e.g. dimensions of ships draft and
other port limitations. Keeping in
view the various constraints and limi-
fations at Indian and foreign ports
involved and the quantity of cargo
ready to suit the availability of ships
it is not practicable to work all carge
ships of India to their full capacity.
However, the precise information re-
farding the ship-wise breakup of sh-
ortfal] is not available znd it will not
be practicable to collect the same. In
so far as governmental cargoes are con-
cerned, the policy to import on FOB
and export on C&F basis to the ex-
tent possible has been reiterated to
all concerned, and for shipments
against FOB imports and C and F ex-
port handled through TRANSCHART
foreign ships are fixed only  when
of India The Scindia Steam Naviga-
suitable Indian ships are not :vailable
in position. In addition the followirg’
steps have been taken to increase the
participation of Indian tonnage.

(1) The Shipping Corporation of
of India, The Scindia Steam Naviga-
tion and The India Steamship Co.
Ltd., since April, 1981, have formed 2
Consortium to offer containerised ser-
vices, besides the existing break-bulk
services.

(2) ublic Sector Undertakings bhave
been urged to ensure, as far as possi-
ble the carriage of maximum cargo by
Indian Lines.

(3) Indian shippers are advised to
patronise Indian vessels and Indlan
shipowners to render personalised ser-
vice to exporters and importers,

Changing route pattern of DTC to
make 1t more functional and Sclentific

5136. SHRI BHIKU RAM JAIN:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether it is a fact that the ex-
{sting route structure of the DTC led
to inefficiency poor profitability. high
operating cost and unsatisfactory ser-
vices; and ®y - )
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(b) whether it - is proposed to
change the routing pattern of the DTC
and make it more functional and sci-
entific?

' THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITARAM KES-
RI): (a) and (b). Route structure of
DTC has very little to do with high
operational cost and profitability Pre-
sen{ pattern is working fairly satis-
factorily and it is the growing demand
that is affecting the
upon
the pattern with the help of experts
are always continuing.

operations. Efforts to improve
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Funds Sanctioned to States for pro-
meting Sports

5137, SHRI SUBHASH CHANDRA
BOSE ALLURI: Will the Minister of
EDUCATION be pleased to state the
details of fundg sanctioned to each
State consequent on proposals receiv-
ed from them for promotion of sports
during the last three years?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION
AND CULTURE AND SOCIAL WEL-~
FARE (SHRI P. K. THUNGON): A
statement indicating grants sanction-
ed during 1978-79, 1979-80 and 1980-
81, separately to each State and Union
Territory, under the Central Scheme
of grants to State Sports Councils for
promotion of sports in the country, is
attached.

\\
Statement
S.No. State/Union Territory Grants sanctioned
1978-79 1979-80 N 1980-81
(Amounts in Rupees)
1 2 8 4 5
1. Andhra Pradesh 1,90,027 97,000 3,80,116
2, Assam 2,88,000 3,57,250 20,000
3. Bihar 50,000 83,600 50,000
4. Gujarat 2,55,208 87,000 2,20,000
5. Haryana 48,720 2,71,560 5,665,767
‘6, Himachal Pradesh ‘ 70,000 1,00,000 g,40,000
7. Jammu & Kashmir 2,02,211 1,04,000 4,76,185
"+ 8, Karnataka . 1,50,000 1,75,000 é,Go,ooo
9. Kerala ’ 1,80,765 1,20,000 2,92,300
A 10, Madhya Pradesh ! . * 75,000 1,30,000
ri, Maharashtra : v g 3,649,100 1,40,000 4,138,375
. 12, Manipur d
Y.‘3'.' Meghalaya . .. es . _ 148440 2,60,400
" . -
o ez —
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___t 2 _ - 3 4 5
14, Nagaland 44,780 1,50,000
15. Orissa . 1,16,660 1,73,800 1,50,009
16. Punjab . . . . . 2,33,800 2,50,000 4,76,800
17. Rajasthan 46,500 2,07,000 4,02,000
18, Sikkim 1,25,000
19. Tamil Nadv . 26,500 1,45,985 3,534,000
20, Tripura 95,320 1,35,000
21, Uttar Praderh 1,48,050 1,325,435
22, West Bengal 1,156,000 1,78,875 50,000
23. Andaman & Nicobar Island
24. Arunachal Pradesh
25, Chandigarh 50,000
26. Dadra & Nagar Haveli
27. Delhi .
28. Goa, Daman & Diu 29,520 32,100 31,842
29. Lakshadweep
30, Mizoram 20,000 1,00,000 75,00
31. Pondicherry .
" /
Total 29,71,161 33,12,045 48,55,485

——

Applcation for House Bullding Ad-
vance in Southern Railway.

5138. SHRI A. K. BALAN: Will the
Minister of RAILWAYS be pleased to
state:

(a) whether the Southern Railway
authorfties asked for 43 lakhs of Bud-
get grants to meet long standing cases
of rallway employees' applications for
House Building Advance;

) If so, actlon taken on that re-
quest; and

(c) If not sanctioned, the reasons
for the same? :

THE DEPUTY MINISTER IN THH
MINISTRY OF RAILWAYS AND IN

THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) Southern Railway’s re-
quirement of Rs, 43 lakhs js over and
above the intial allocation of Rs 22
lakhs, made for the year 1981-82.

(b) and (¢). Consequent upon the re-
lease of additional funds by the Mini-
stry of Works and Housing, Southem
Railway has been allotted more funds
raising the total allotment for that
year to Rs. 46.95 lakhs.

Security Force ]

5139. SHRI K. MALLANNA: Wil

the Minister of RAILWAYS be plea~
sed to state:

(a) whether it is a fact that at pre-

sent both the Rallway Protection For-
ce and Government Railway Pelice
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look after the security aspect of the
railway and the dual responsibility
has not been a satisfactory arrange-
ment as the question of jurisdiction
- béing one of the many constraints;
and

(b) if so, what steps are being tak-
en by Government in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) The GRP tackle law
and order problems in the railway
premises and also provide protection
to the travelling public and their be-
longings. GRP also registers and in-
vestigates caseg of loss of railway pro-
perty not covered under Railway
Preperty Unlawful Possession Act,
RPF has been constituted for better
protection of Railway property ~and
the booked property entrusfed to the
Railway or transportation. The arez
of responsibility of both the Forces is
absolutely clear and as such there id
no question of dual responsibility at
any stage.

(b) Does not arise,

Kolhapur Area under Cenfral Railway

5140. SHRI V.N. GADGIL; Will the
Minister of RAILWAYS be pleased to
state:

(a) whether Government have re-
cveived any representation that Kolha-
pur area should be brought within the
jurisdiction of Central Railway; and

(b) if so, the action proposed there-
on?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) and (b). Yes. Many re-
. presentations have also heen received
to maintan the status quo, The mat-
ler has been examined but it has not
been found feasible fo disturb the exis-
ting arrangement for the present.
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The need, if any, for reorganisation of
the Railways is being examined py
the Railway Reforms Committee,

wAtE @wA qv¢ 3uT gw
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Manmad-Aurangabad line

5142, SHRI RAM PRASAD AHIR-
WAR: Will the Minister of RAIL-
WAYS be pleased to state:

(a) the present status of the Man-
mad-Aurangabad Railway Line Gauge
Conversion Project;

(b) what was the amount sanction-
ed for the said project in 1981-82 and
the amount utilised during thig year;
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(c) the allocations proposed for this
project for the year 1982-83; and

(d) what is the original énd revised
(if any) time schadule of this project?

THE DEPUTY MINISTER IN THE
MINISTRIES OF RAILWAYS AND
IN THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) The work is in prog-
Tess.

(b) The allotment of Rs. 1 crore in
1981-82 is expected to be fully utilz-
ed in the current year.

(c¢) Rs, 45 lakhs;

(d) 1985, subject to full availability
of resources for this Project,

Formation of 3 separate cadre of
Translators/Hindi Officers in Ministry
of External Affairs

5143. SHRI BHEEKHA BHAIL: Wil
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether it is a fact that the
Translators and Hindi Officers of Mini-
stry of External Affairs have not been

included in Central Official Language
Cadre;

{b) whether Government is conside-
ring to prepare a separate cadre for
Translators/Hindi Officers of Ministry
of External Affairs; and

{c) if so, the broad details and the
time by which it is likely to be finalis-
ed?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P.V. NARASIMHA
RAQO): (a) to (¢). Translators and Hindi
Officers of the Ministry of Externsal
Affairg are not so far members of the
Central Official Language Cadre, There
is also no proposal before the Govern-
ment for the creation of g separate
cadre for such officers. However, the
entire matter is being Consldered.
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Opening of a New Kendriya Vidayaya
in A.G.CR. Colony at Delhi

0144, SHR] ERA ANBARASU: will
the Minister of EDUCATION be pleas-
ed to state:

(a) whether a new Kendriya Vidyalaya
has been recently opened in A.G.C.R.
Colony at Delhi;

(b) if so, whether the school is open-
ed with lents which are very weak and
may fall down if strong wind blows,

(¢} whether the school is without
any facilities like proper drinking
water, a proper separate toilet with
water for boys and girls, sufficient fur-
niture, telephone, electricity, fans, pro-
per flooring;

(d) whether any senior officer visited
this school recently; and

(e) if so, the recommendation made
by him?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARHE
(SHRI P. K. THUNGON): (a) Yes, Sir.

(b) In the absence of a regular build-
ing, the Vidyalaya had to be opened in
tents,

(c) Facilities like drinking  water
separate toilets for boys and girls, and
furniture have been provided, The
Delhi Electric Supply Undertakings
have been approached {o sanction elec-
tricity connection. The Cenfral Public
Works Depdrtment is being approached
to provide brick flooring.

(d) Yes, Sir.

(e) The officer has recommended that
improvement is called for in the follo-
wing: ’

() Flooring and pathway. .
(i1) Quality of tents.

(ili) Senitary conditions in lavato-
Ties. - ;
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Sanctioned Strength of Bogies for 86
Dn. Assam Mail

5147, PROF. AJIT KUMAR MEH-
TA: Will the Minister of RAIL-
WAYS be pleased to state:

(b) whether it is also a fact on a
sanctioned strength of the bogies for
Assam  Mail (86 Down) is seldom
maintained and the gservice rung short
of bogies;

(k) whether it is also a fact in a
number of occasions the Chief Inspec-
tor of Tickets hag brought to the no-
tice of the railway authorities the in-
adequacy of the bogies and the diffi-
cultieg being faced by the passengers;

(¢) if so, the number of bogies
that are normally attacheq to the As-
sam Mail (86 Down as against) the
number of bogies sanctioned for the
service stating the reasons therefore:
and

(d) the steps contemplated by Gov-
ernment to improve the situation?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND
IN THE DEPARTMENT or
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PARLIAMENTARY AFFAIRS (SHRI
MALLIKARJUN): (a) and (b). It is
a fact that 86 Dn, Assam Mail hag not
always run with its scheduled num-
ber of coaches.

(c) 86 Dn. Assam Mail is schedul-
ed to run with 17 coaches, However,
due to acute shortage of coaches dur-
ing the period 10-2-82 to 10/3/82, it
could run with its normal load only
on 6 days, with one coach less on
10 days, 2 coaches less on 8 days and
3 coaches lesg on 5 days.

(d) As soon as the position of coa-
ches improves, its running with full
complement of coaches will be ensur-
ed.
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Working hours fer Medical Officers
G.D 0. II in Safdarjung Hospital, and

pr. R. M. L. Hospital

£149. SHRI KRISHAN CHANDRA
HALDER: Will the Minister of
HEALTH AND FAMILY WELFARE
be pleaseq it state:

(a) whether it is a fact that somre
Medical Officers (GDO Grade II) in
Safdarjung and Dr. R.M. Lohia Hos-
pitals in the capital are being made
to work for more than 30 hours con-
tinuously and for more than 100 hours
a week and that too without any ‘Off’
or Holiday;

(b) if so, under what orderg it 1is
being done and the reasong therefor;

(c) whether such practices are be-
ing resorted to by some Heads of
Departments on their own in these
two Hospitals without any writien
orders given by them;

(d) whether his Ministry has at any
stage fixed any norms regarding ihe
maximum hours of duty such Medi-
cal Officers shall have to put in dur-
ing a week; and

(e) if so, whether he would lay &
copy of the relevant order on the
Table of the House; and if not, rea-
sons thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI KU-.
MUD BEEN M. JOSHI): (a)Y
No,

(b) Does not arse.
(c) No,

(d) and (e). No gpecific orders in
respect of maximum hourg of duty of
Medical Officers of hospitals only have
been issued But they are governed by
the general orders and practice fol-
lowed in respect of other Central
Government Civil Officers.
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-

Industrial Houses plunge into shiip-
ping Trade

5150. SHRI SANAT KUMAR MAN-
DAL: Will the Minister of SHIP-
PING AND TRANSPORT be pleased
to state:

u

(a) whether it is a fact that a num-
ber of worlg shipping companies have
started sinking into the red because

of the deepening crisis in the freight
market;

(b) whether some Industria]
Houses in India have decided to en-
ter the shippng trade and are acquir-
ing some vessels;

(c) if so, their particulars and to
what extent will they be assisted by
Government or from the Shipping
Development Fund; and

(d) how Government will safe-
guard its interests in view of the
slump in the freight market?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEEREN-
DRA PATIL): (a) There has been
a decline in the freight ratzs for about
a year now causing financial difficul-
ties to shipping companies in general
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“(b) to (d). Some composite com-
panies other than exclusive shipping
companies have recently approached
the Shipping Development Fund
Committee for ship acquisitions. Un-
der the existing Government order no
Shipping Development Fund Commit-
tee/Government assistance is availab-
le to composite companies swhich want
to enter shipping business. =

Amount spent on Publicity by differ-
ent Undertakings under the Ministry

v

5151. SHRI RASA BEHARI BEH-
RA: Wil] the Minister of SHIP-
PING .AND TRANSPORT be pleased
to state the details of the amount
spent for publicity by Public Under-
takingg under the Minisiry during the
last three years, year-wise and unit-
wise? ’ '

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEEREN-
DRA PATIL): The details of the
amount spent on publicity by public
undertakings under this Ministry dur-
ing the last three years, year-wise
and unit-wise are given as under:—

Name of the Undertakings Amount spent
- “;:B;; _ 1979-80 | 1980-81
Ras. Rs, Rs.
Central Inland Water Transport Carporation 1,06,193 12,518 6,448
Cochin Shipyard Ltd, 4,078 22,520 11,274
Dredging Corporation of India Ltd. 78,386 3,063,167 6,20,204
Delhi Transport Qurporation 1,1%,999 1,609,087 3,99.534
Hindustan Shipyard Ltd. 40,417 34,046 30417
Indian Road Construction Gorpo;ation Ld. Nil Nil Nil
Mogul Line Ltd. . ” i 1,14,?84 94,128 90,408
" Shipping Corporation of India Ltd. 33,04,380  36,76,576 44,8586




69 Written Answears

News item “Official Bungle Brisbane
Games”

5152. DR, A U. AZMI:

SHRI RAJESH
SINGH:

SHRI MAGANBHAI BAROT:

Will the Minister of EDUC‘ATION
be pleased to state:

KUMAR

(a) whether Government’'s atlen:
tion has been drawpn to the new; ilem
“Officials bungle Brisbane games”
appearing in the Indian Express dated
3rd February, 1982 highlighting (i)
complaint to I0A of an uninvited offi-
cials of Asian Games, usurping the
facilities meant for the Team,K lower-
ing the Prastige of the country by
their behaviour, (ii) creating bungle
as to who, should lead the delegation
before the foreign sports representa-
tives and insistence by the two offi-
cials to make the accompanying MP
non-sportsman, team leader be given
the honour to award the medals in
place of the IOA  nominateq ,(iii)
taking away of mini bus provided for
the contingent by the officials of Asian
Gameg thereby creating problems for
the contingent etc.;

(b) if so, reation of Government
thereto;

(e) action taken with details there-
of; and

(d) reasons for depositing Lo Bris-
hane the Asian Games officials and
the M.P.?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WEL-
FARE SHRI P. K. THUNCON): (a)
to (c). The Government are aware of
the news item referred to in part (a)
of the question. According to the in-
{formation received from the Indian
Olympic Association (IOA), the lea-
der of the Indian contingent, which
wag sent by that Association, has sub-
mitted a report to it. The report of
the leader of the Indian contingent
is yet to be considered and adopted
by the General Assembly of the In-
dian Olympic Association.
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It would be premature for the Gov-
ernment to give any reaction until
the report of the leader of the Indian
contingent has been considered by
the Genzral Body of the Indian Olym-
pic Association, The question of tak-
ing any action at this stage also does
not arise,

(d) A delegation was cleared by .
Government for visiting Brisbane in
October, 1981 on the recommendation
of (he Special Organising Committee,
IX Asian Games to hold discussions
with organisers of the Organising
Committee for  Brisbane Common-
wealth Games on the occasion of
the Mini Commonwealth Games to
study the oganisational aspects of
that major sports event. Included in
the delgation were some officials und
two Honourable Membersg of Parlia-
ment who are associated with the
Specia] Organising Committee.

The above delegation went to
Brisbane totally independent of the
Indian contingent of sportmen and
women for the Mini Commonwealth
Games.

]
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City Family Welfare Bureau for
Rajkot

5154. SHRI DIGVIAY SINGH:
Will the Minister of HEALTH AND
FAMILY WELFARE
state:

{a) whether the proposal for creat-
ing a My Family "Welfaré Bureau for
Rajkot in Gujarat is lying undecided
since 1976;

(b) whether Ahmedabad, Baroda, and
Surat have such Bureau, and if so,
the reasons for not having Burcau at
Rajkot; and

(¢} subsequent to the visit of a GOI
team to assess the need what decisiocn

hag now been taken and when will
. the Bureau to he set up?

THE DEPUTY MINISTRY IN THE
. MINISTRY OF HEALTH AND “AMI-
LY WELFARE (KUMARI KUMUD-
BEN M. JOSHI); (a) to (c). The pro-
posa] of Gujarat Governmeut for creat-
tion of a City Family Welfare Bureau
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at Rajkot was considered in this Mi-
nistry in consultation with the Plan-
ning Commission, - An expert group
which examined the scheme relating
to City Family Welfare Bureau in
1873, recommendeq discontinuance ot
the Scheme of City F.W. Bureau. No
new City F.W. Bureaux were accord-
ingly set up in the Fifth Plan period.
The City F.W. Bureau in Baroda,
Surat and Ahmedabad were estabiish-
ed before 1973.

It has been decided to undertake a
comprehensive review of the entire
organizationa] set up under the Fam-
ily Welfare Programme in urban
areas and the question of continuance/
establishment of City Family Welfare
Bureay and other related matters
will be considered in the zourse of
that review,

Introducing of Group Insurance
Scheme by Government in Educa-
tion Department of MCD

5155. SHR] HIRALAL B, PARMAR:
Will the Minister of EDUCATION
be pleased to state:

(a) whether the Group Insurance
Scheme recently introduced by Cent-
ral Government is compulsory or op-
tional in Education Department of
MCD;

(b) if optional, whether amount of
this scheme was compulsorily deduct-
ed from the salaries of teacherg of
MCD, Karol Bagh Zone, if so, the
reasons therefor; and

(c) whether Government will con-
sider to give such teachers option
about such deductions; if not, the rea-
sons thereof?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WEL-
FARE (SHRI P. K, THUNGON): (a)
According to information furnished
by the M.C.D,, the option was given to
those employees who were in Muni-
cipal service on 9-11-1981 to opt out
of the scheme, Thig option was to be
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exercised by 15th December, 19881.
Those employees who did not put out
of the scheme by the above Jdate were
deemed to have become members of
the scheme from the date the sche-
me came into force. For employees
recuited after 9-11-198] the insurance
is compulsory.

(b) The deductions {rom the sala-

ries of such teachers were made as had
not opted out of the scheme,

(¢) Does not arise,

TTFE Awarded Reservation on Bom-
bay Frontier Mail

5156. SHRI JITENDRA PRASAD:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether the attention of the
Government has been drawn to the
news jtem under the sub-heading “The
Truth' published in the ‘Statesment’
dated 1st February, 1982,

(b) if so, whether the reservation
of all the berths in the three tier slee-
per coach in which this reported inci-
dent took place were already full
from Bombay itself;

(¢) if so, how could the TTE award
reservation of four berths to two
couples when the reservation was al-
ready full;

. (d) in case the reservation was not
already full, how many berths were
unreserved when the Frontier Mail
started from Bombay; and

(e) what action Government con-
template against the guilty officialg ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN) (a) Yes.

(b) to (e). All Second Class Sleep-
‘er berthg in 3 Dn Frontier Mail which
left Bombay Central on 6-1-1982 were
fully reseved in advance. However,

¢
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some peassengers with confirmed re-
servations did not turn up and the
accommodation thus rendered vacant
wag allotted to the wait-listey pas--
sengers, Since, the news item does
not give any especific details, further
follow up action will be taken after
obtaining specific detaily about the al-
leged malpractice in the reservationr
of berthg on this train. -

Natnionalisation of Hooghly Docking &
Engineering company - g

5157, SHRI - AMAR ROYPRA-
DHAN: Will the Minister of SHIP-
PING AND TRANSPORT be pleased
to state:

(a) whether a final decision has
been taken on the nationalisation of
Htoghly Docking and Engineering
Company, Calcutta; and

_(b) if not, reasons therefor?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEEREN-
DRA PATIL): (a) No. .

(b) Various alternatives regarding
the future of the company are being
examined,

Providing Educational Facllities to
Foreign studies

5158. SHRI XAVIER ARAKAL:
Will the Minister of EDUCATIN be
pleased to state: ’

(a) Number of foreign students are
in Indiag and details of the country
from where come and the courses
they are aftending . b

(b) the understanding between In-
dia and these foreign countries, in
this matter of providing education fa-
cilities; and

(¢c) the total cost borne by India
for these students?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
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CULTURE AND SOCIAL WEL-
FARE (SHRI P, K, THUNGON): (a):
A statement ig attached,

{(b) Educationa] facilities are being
offered to foreign sfudents in all dis-
ciplines for promoting better under-
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standing and friendly re]atlcm., with
foreign countrles

(¢) The total cost borne by’ india
on education of these students hag not
been estimated,

Statement

Number of Foreign Students in Indian Universities{Insiitutions by ‘Stages of Study|Courses during the year

I1979-80 (Provisional) (43 on 3I-3-1980).

Sr. No.  Subject of study

_ " Under-  Post- . Total
. Braduate  gradpate number

r

1 2 3 4 "5
1. AgricuNure/Forestry/Veterinary Science 466 67 563
2, Commerce/Business Management 1108 " 26 1184
3. [Lducation/Teacher Training ’ . 45 19 4
4. LEnginecring and Technology . g 1968 48 2016
5. Humanities/Arts 3859 563 4402
6. Law . 23 28 51

Medicine/Dentistry/Nursing 1418 37 1455

8. Science 2157 148 2305
9. Other Subjects 401 62 463
Total : 5 . 11455 1048 12503

Note: Data for the previous year/s has been included in case of Universities whlch had nct

supplied this information.

Number of Foreign Students in Indian Universities/Institutions during the year 19;9~80 (Prommnd) as om

31-3-1980.
AFRICA AMERICA \ )
1. Angola . . . . . 4 1. Canada ‘ " 19
2, Ethippia i i % : 68 2. US.A. 95
3, East Africa . 12 9. West Indies " a1
4, Ghana . ; i 25 4. Others _ 24
5. Kenya .

559

Total: 159
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AFRICA AMERICA : :
6. Malawi : 10
7. Mauritius . . 1403 ASISA
8. Mozambique 4 1. Aden ] 4.
9. Nigeria ; . 343 2. Afghanistan 165
10. Zimbabwe . . 87 3. Bahrain 64
11, Somalia . 66 4. Bangladesh 109
12.  South Africa . 222 5. Bhulan 73
13. Sudan . . . 42 6. Burma 16
14. Tanzania 308 7. Cambodia
15. Tonga . . " 3 8. Ceylon 435
16. Uganda 5 120 g, China 1
17. UATR, . 30 10. Indonesia 23
18. Zambia Z 5 62 11. Iran 3683
17}, Zanzibar . . 25 12. Iraq 143
ap. Others . 134 13. Japan 36
—— 14, Jordan 319
Total; 5 3518 15. Korca 5
ASIA Contd. USSR
16. Kuwait 136 EUROPE
17. Laos . 3 1. Austria
18. Lebanon 7 2. Belgium 2.
19. Malaysia 1118 3. Bulgaria >
20. Nepal . 1376 4. Denmark . X
21. Pakistan 3 5. FR.G. iz
22. Philippines 5 6 6. France 34
23. Singapore . 40 7. Hungary 2.
24. South Vietam 4 8. Ircland R
25. Syria 14 9. Inaly 5
26. Thailand 427 10. Netherland 1
) 24. Yemen ' 32 11. Norway
“28. Cthers . 217 12. Poland 6

13. Spain

8465 14. Sweden
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OCEANIC EUROPE i
15. UK. . 107
16. Yugoslavia , 2
1 Austalia . . . 17. Others . 12
2 Fiji
3 New Zealand e
Total : 186
Total: 157  GRANDTOTAL: 12503

Contract Carriages plying as tourist
buses and chartered buses

5159. SHRI  HARISH = KUMAR
GANGWAR : Will the Minister of
SHIPPING AND TRANSPORT be
pleased to state :

(a) the number of tourist vehicles
in Delhi which are not equipped and
maintained in accordance with noti-
fication issued by Delhi Administra-
tion;

(b) how many contract carriages
ply as tourists buse; in Delhi and
whether their pliance contravenes the
provisions of Motor  Vehicles Act,
1939; and

(c) how many contract carriageg in
Delhi ply as Chartered Buses and
whether their plianceg is in order un-
der the Motor Vehicles Act, 19397

THE MINISTER QF STATE 1IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITARAM KES-
RI) : (a) and (b). Delhi Adminis-
tration has not issued any notifica-
tions laying down specifications of
equipments and maintenance etc, in
respect of Tourist vehicles, but follow
such specifications adopted by other
States. The question of issuance of
notification is under consideration of
Delhi Administration, The number of
contract carriages registered in
Delhi, as on 1-3-82 ig 3654, All Tour-
ist Vehicle, whether air-conditioned
coaches or non-AC coaches, are con-
tract carriages. In addition, there
are grdinary buses which also run

under contract carriage permits. Acs
cording to Directorate of Transport,
Delhi, violations of the nature indi--
ated have not come to their notice.

(c) There is no  category called
Chartered buseg under the M.V, Act,
1939 but all buses registered as con-~
tract carriages may be chartered by
any party or person for a specific
purpose or specific period.
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Participation of Countries in Asian
Games

5161. SHRI HARINATHA  MISRA:
Will the Minister of EDUCATION be
pleased to state:

(a) the names of the countries which
are likely to participate in the Asian
Games with the number ol sporismen
from each one of lhem;

(h) the total number of estimated
sportsmen who are likely to take part;
and

(c) the period of the games and the
details of the sporling events to be held
during the Asian (Games?

THE MINISTER OF STATE 1IN THE
MINISTRIES OF EDUCATION AND
SOCIAL WELFARE (SHRIMATI SH-
EILA KAUL) (a) The Special Qrgani-
sing Commitiee for IX Asian Games,
1982, have yet toissue invitationsand,
therefore, it is nof possible, at this
stage, to indicate the names of the
countries which are likely to partici-
pate in the Asian Cames, with the
number of sportsmen f{rom each one
of them.

(b) The Special Cryganising Commi-
{tee expects about 5000 sportsmen and
women to participate in the Games.

(c) A statemen is attached.

Statement

TIME

SCHEDULE

GAMES

DURATION

— OPENING CEREMONY
- 7. ARCHERY .,
.2, ATHLETICS]

. 3. BADMINTON
4" BASKETBALL .
5. BOXING

6. CYCLING

1gth  November 1482
215t to 22nd November, 1682

25th November tc2nddDecember, 1682 (29th
ovember rest day )

25th  November to grd December, 1982
goth November to grd December, 1982

26th November to grd December, 1982
(and December, rest day)

2ath to 28th November, 1982
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7. EQUESTRIAN

8. FOOTBALL
9. GOLF .

10. GYMNASTICS
11. HANDBALL
12. HOCKEY (M)
13. HOCKEY (W)
14. ROWING
15. SHOOTING

16. SWIMMING
17. TABLE TENNIS

18. TENNIS LAWN

1%. VOLLEY-BALL

20. WEIGHTLIFTING

21. WRESTLING

22, YACHTIXNG .
CLOSING CEREMONY

— T ———

DURATION

20th to27th November, 1982
(24th and 26th rest day)

20th November to 3rd December, 1982

21st to 24th Novembher, 1982

20th  to agrd November, 1982

23rd to 30th November, 1982

20th November to Ist December, 1982°
20th to 26th November, 1982

20th to 25th November, 1982

22nd Novemhber to 2nd December, 1982
i29th Novembher rest day)

20th to 29th November, 1952

19cth  to 25ch Novemher, 1982 ‘
(Half day on 19th November, 1982)

20th  November to st December, 1982
20th  November to 3rd December, 1982
20th to 29th November, 1982

261h to 30th November, 1982

20th to 28ith Novemnber, 1982

4'h December, 1982

Setting up of Cooperative Societies for
Disabled Persons

5162. SHRI SUBHASH YADAV:
Will the Minister of SOCIAL WEL-
FARE be pleased to state:

(a) how many cooperative societies
for disabled were set up/assisted dur-
ing the Year of the Disabled in each
States in the country;

(b) what are the future programmes
chalked out in regard to disabled for
selting up such tooperative Societies in
the country; and

" (¢) whether any funds have also
been allotted for the purpose and if so,
the details thereof? N

THE DEPUTY MINISTER IN THE
MINISTRIES OF EJ.J’UCATION AND

4

CULTURE AND SOCIAL. WELFARE
(5HRI P, K. THUNGON): (a) to (c¢).
The Government of India had issued
c-fL,ude—lmes on 10 December, 1981 to
the State Governments and . Union
Territory Administrations about the
promotion of cooperatives of disabled
persons. It was suggesteq that in
areas of concentration of disabled per-
sons, separate cooperative societies for
the disabled may he organised and in
other areas disabled rersons may be
admitted as memberg of existing coo-
peratives. It was also suggesied that
such cooperatives should hbe helped
with supply -~ of raw materials and
other inputs, marketing facilities for
their products and earmarking of
additional! funds. The response of
the Stale Governments/Union Terri-
tory Administrations is awaited.
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Adulteration in Drugs and Injections

5163. SHRI ARJUN SETHI: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to siate:

(a) the details regarding the number
of bogus Nirms supplying injections with
forged labels and brands and {orged
and adulterated drugs brought to the
notice of Goveriment during the last
three years, year-wis2,

{b) what are the details regarding
the action taken against them; and

(c) whether Government propose tn
introduce any scheme for conducting
surprise checks on drug manufacturing
firms in order to check adulteration in
drugs?

THE DEPUTY WMINISTER IN THE
MINISTRY OF HEALTH AND FAM-
ILY WELFARE (KUMARI KUMUD-
BEN M. JOSHI): (a) and (b), The
information is being collected from
the State Drug Controllers and will
be laid on the table of the Sabha.

(¢) The Quality Control on. drugs is
exercised under the Drugs and Cos-
metics Act 1920 and the Rules made
thereunder by the State Drugs Contro-
llers through a system of licensing and
Inspection. The Drugs Inspeclors ap-
pointed undér fhe Act are required to
carry out surprise checks on the drug
manufacturing firms to ensure that
drugs are manufactured under the
prescribed conditions and are of stan-
dard quality.

Betting up of Family Courts in Delhi

5164. SHRIMATI PRAMILA DAN-
DAVATE: Will the Minister of SOCIAL
WELFARE be pleasedq to state:

(a) whether it is a fact that Govern-
ment had accepted in 1976 the recom-
mendations of the Committee on Stat-
us of Women in India which were ex-
amined by the empowered court to
establish ‘Family Courts’ in the Union
Territory of Delhi at an early date;

(b) it so, whether such courts have
been established;
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(¢) if not, the reasong therefor; and

- (d) in view of the effective imple-
mentation of the various social legis-
lations whether Government would
consider setting up of ‘family courts’
immediately?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL. WELFARE
(SHRI P. K. THUNGON) (a): Yes,
Sir. However, the recommendation
was examined by the Empowered
Committee and no{ by the Empower-
ed Cour! as mentioned in the ques-
tion,

{(b) to (d): The Delhi High Court
has set up three subordinaie courts
exclusively to try cases arising out of
disputes affecting family, though they
have not been given the nomenclature
of “Family Courts” asg this would re-
quire amendment of the exisling law.

Instaliation of URN stated contaim
ashes of Netaji Subhash Chandra Bose

5165. DR. KRUPASINDHU BHOI:
Will the Minister of EXTERNAIL AF-
FAIRS be pleased to stale:

(a) whether a controversy has aris-
en over the reported move tn insta] the
urn stated to be contfaining the ashes
of Netaji SubRash Chandra Bose at a
memorial to be erected in India;

(b) if so, the reaction of Government
thereto; and

(c) the action propose to be taken
in the maftej?

THE MINISTER OF EXTERNAL
AFFAIRS (SARI P. V. NARASIMHA
RAO): (a) Various opinions have been
expressed regarding the um said to
contain Netaji’s ashes;.

i

(b) and (c). Government have no-
ted the viewg of all concerned with a
view to deciding on the most approp-
riate course of action.
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Wagons for Timber Despatch

5167. SHRI AMAR ROYPRADHAN:
Will the Minister of RAILWAYS be
pleased to stafe:

(a) whether it is a fact that large
number of wigons were alloited to
timber merchants in the name of Asian
Games for despatch of timber from
Sapatgram and New Jalpaiguri
stations on N.F. Railway without any
recommmendation or request from As-
fan Games Authority, by the Railway
Board on Priority basis during the
year 1981;

(b) if so, what are the details of such
despatches;

(c) whether the Railway Board re-
ceived any complaint that such des-
patch of timber on priority basis by
some parties of Delhi was actudally not
delivered to Asian Games but sold in
open market;

(d) what steps Government are pro-
posing {o take against such parties
which have obtained priority alloiment
of wagons for timber by misrepre-
sentation on the name of Asian
Games? ’

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAM-
ENTARY AFFAIRS (SHRI MALLIKA-
RJUN): (a) to (d). M/s. Lakhi Timber
Store, New Delhi represented to the
Ministry of Railway in May, 1981 that
lhey had secured orders for supply of
timber to Asian Games and therefore
Tequested special assistance in the
movement of timber from Sapatgram
to Delhi Sarai Rohilla. The request
was considered and instructions were
issued to the N.F. Railway Adminis-
tration to allot 25 wagons for move-
ment of timber from Sapatgram to
Delhi Sarai Rohilla so that the works
connected with Asiad, 82 did not
suffer.

A complaifit from the Timbher Mer-
chants’ Association, Siliguri was rece-
ived about this case. M/s. ILakhi
Timber Store have furnished informa-
tion that they are supplying timber to
Contractors who are constructing
works connected with Asian Games 82.

CHAITRA 4, 1904 (SAKA)
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The representation made by the Tim-
ber Merchan!S® Association,  Siliguri
has been kept in view.

Mabarajganj-Daraunda line

5168. SHRI KRISHNA PRATAP
SINGH: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether the question of conver-
ting Maharajganj-Daraunda line in
Bihar inio Broad gauge has been enga-
ging the attention of Government for
guite a long time;

{b) if so, the decision tzken in this
rispeci and when the work for conver-
sion is likely to start?

THE DEPUTY MINISTER IN THE

" MINISTRY OF RAILWAYS AND IN

THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS. (SHRI MALLI-
KARJUN): (a) and (b). The conver-
sion of Maharajganj-Daraunda from
M.G, into B.G. is an approved work.
This work is, however, expected to he
taken in ihe field after corapleting the
residual works in connection with
gauge conversion of Barabanki to
Samastipur which has already been
completed and opened to B,G. traffic.

Railway Employees Suspended/Dis-
charged/Dismissed

5169. SHRI SUDHIR KUMAR GIRI:
Will the Minister of RAILWAYS  be
pleased to state:

(a) the total number of employees
of Railways who were served with the
notices of termination of tneir jobs in
the years 1979, 1980 and 1981; anc

{b} the total number of Railway em-
ployees who have heen suspended, dis-
charged and dismissed from their ser=-
vices during the period from January
to February, 19827 ’

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT , OF PARLIA-
MENTARY AFFAIRS (SHRI
MALLIKARJUN): (a) and (b). The
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information is being collected and
‘will be placed on the table of the
Sabha.

Casual Labourers

5170. SHRI K. EAMAMURTHY:
Will the Minister of RATLWAYS be
pleased to sfate:

(a) whether on 21st October, 1580,
131 casual labourers were put of from
duty by the Inspector of 1Vorks.
Southern Railway, Sulurpettai though
all of them had put in 5 to 10 years
of service ang they have not been re-
engaged so far; and

(b) if so, the reasons for the same
and what steps will pe taken to save
the 131 families?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS) (SHRI MAI~
ILIK.ARJI.‘"N): (a) Yes.

(b) 131 Casual Labourers of Inspece-
tor » Works/Bridges Sulludrpetta
wh had been engaged and working for
rebuilding of bridges were retrenched
on completion of works and further
work is not being taken pop at present.
They will "be re-engaged according to
their seniority as and when works are
taken up for execution.

Proposal for a direct Train between
Guntakal and New Delhi

5171. SHRI K. B. CHOUDHARI: will
the Minister of RAILWAYS be pleas-
ed to state;

(a) whether Government have any
proposal to introduce a direct train
between Guntakal and WNew Delhi;

- and

(b) if so, when :ii is likely to ke
introduced?,

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAIL-
LIKARNIN): (a) No, for want of re-
sources.
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(b) Does not arise.

fawai: ss=f & oy a8 foesd
' q eaw
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& : .
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Upgradation of Cemmercial
tors

5173, SHRI RAMESHWAR NE-
EKHRA: Wi]l the Minister of RAIL-
WAYS be pleased to state:

Inspec-

(a) wheher it is fact that Railway
Board directives No. PCIII|80 UPG|21
dated 10 November 1980 regarding
upgradation of Commercial Inspeciors
of Zonal Railways have not been im-
plemented;

(b) if implemented names cf the
Zonal Railways wih number of posts
increased, grade-wise;

(c) whether it is a fact that Wes-
tern, Central Eastern, Northern and
South-Eastern Railways have not im- -
plemented Board’s directives;

(@) if so, the reasons thereof;

(e) whether it is a fact that in
North-Eastern Railway selection for
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THE DEPUTY MINISTER IN THE
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vey has already besn completed in (?) A (a) R ¥ TR
respect of Engineering portion and TITAT <01 a‘ﬁr ¢ T ’A‘ﬁ'ﬂ'ﬂ'/
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Monthly Tickets to and from
Burdwan

5176, SHRI SUSHIL BHATTACH-
ARYA: Will the Minister of RAIL-
WAYS be pleased to stafe:

(a) whether Government ‘s coniem-
plating to introduce monthly/seasional
Ticket for commuters to and
from Burdwan, Durgavur and Asansol
in view of large number of passengers
-on this route;

(b) if so, the
plant; and

details of the szid

(¢) if not, he reasons for the same?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND
IN THE DEPARTMENT OF PARLIA-

MARCH 25, 1982

Al

Written Answers gb

MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) to (c¢). The facility
of Season Tickets is already in exist-
ence.

Basic Drug stolen from Bombay
Port

5177. SHRI BAL KRISHNA WAS
. NIK:

SHRI VIJAY KUMAR
YADAV:

SHRI M. RAM GOPAL
REDDY:

Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether it is a fact that recent- '
ly the basic drug worth lakhs of rupe-
es was stolen frcm the Bombay pert;

(b) whether it is also a fact that
thig stolen drug was senf to Delhi and
solg out;

(c) whether any enquiry has been
made and culpriis arrested; and

(d) if so, details thereof?

THE MINISTER OF SHIPI'ING
AND TRANSPORT (SHRI VEEREN
DRA PATIL): (a) 285 drums of chlo-
roquin phosphale, said to have been
shipped in a container by vessel
'TEXAS’ which called at the Bombay
Port on 6th and 27th October, 1981
have not been traced. The c.if. value
of thig drug is approximately Rs. 26.4¢
lakhs. It is not clear whether tihe
cargo was shipped in the conlainer,
whether it was lost before the conlain-
er landed in Bombay or was pilfered
after the container landed in Bombay.

" (b) The Bombay Port Trust is not-
aware whether the drug said to have
been stolen was sent to Delhi and
sold out. ; « "

(¢) and (d). The Bombay Port Trust
16dged a ¥.IR. with the Additional
Commissioner of Police, Crime Branch
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C.I.D., Bombay on 4-3-1982, The re-
sult of the investigation is awaited. »

Protection of Charminar

5178, SHRI G. NARASIMHA RED-
DY: Will the Minister of EDUCA-
TION be pleased to state:

(a) whether the Charminar o2
Hyderabad is a protected monuinent
and comes under Central protection;

(b) if so, whether Governmen? are
aware that the stairs of the minar are

all dark and need to be lighted; ard

(¢) whether Government have taker
steps in This regard and if so, when

this will be done?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON): (a) Yes,
Sir.

(by Adequate light facilities are av-
ailable in those staircases which are
open to the public.

(¢) Does not arise.

IECEL|
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Contract labourers on Tirunelveli-
Trivandrum line "

5181. SHRI E. BALANANDAN: Will
the Minister of RAILWAYS be pleased
io state:

(a) whether Government are aware
about the fact that the Railway
authorities are arranging coutract
labourers for completing the unfinished
works of Tirunelveli-Cape-Trivandrum
line;

(b) if so, the reasons thereof; ard

(¢) details of steps taken by Gov-
ernment for not giving works t)» any
contractor?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN

THE DEPARTMENT OF PARLIA-

MENTARY AFFAIRS (SHRI MALLIK-
ARJUN): (a) Yes.

(b) The residual works on this pro-
ject are like construction of Station
building, staff quarters and ballastivg
of railway track etc. All these works
except ballasting are traditionally done
through the agency of contractors. The
bailasting is also being done through
contracts on consideration of #¢anomny,
short duration of work, difficulty in
retrenchment/absorption  of  labour
" after completion of works.

(¢c) Does not arise in view of (b)
above.

fase) mir A fyeofl A =&+
e ofeay # @@ 9T wafasa
v ¥ FeA1 fFa1 HAFAT

5182, %) FEONFATT A(qe : FT
X HA |, gE TATT F; FAT KA [

() #n =g o= & fF feer AR
7% faem; & Wy awy msdt § 3w
ATy oAfE atfadi ®T TR A
g3 i g F; qql ar e AT
¥ v fipv e avel o aat &1 arfas
¥ sfuga &9 ¥ dQ7 age 0 F a9
Qg
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EM.U. rakes at Central Railway

5183, DR. SUBRAMANIAM SWADMY:
Will the Minister of RAILWAYS be
pleased to state:

(a2) how many EMU rakes does the
Suhburban service of Ceniral Railway
have at Bombay;

{(b) how many of these rakes are in
working condition daily:

{c) whether these Rakes are suffi~
cient to cope up with the demand for
train services; and

(d) if not, what action thag hezn
taken regarding this shortaze?

THE DEPUTY MINISTER IN TUE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF FPARLIA-
MENTARY AFFAIRS (SHRI DMALLIK-
ARJUNj: (a) 68,
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{b) 53 rakes including 1 Siandby
rakes are made avai.able on an average
daily for actual service. Ot of 53
rakes, one rake is used on Poona-
Lonavala Section.

(c) No.

{d; Provision of 12€ udditional
coaches has been made so far in
Rolling Slock Programme, Current pro-
duction of EMU coaches is, however,
being used for replacing overazed EMU
stock It is expected that it may be
possibhle to introduce some additional
services in 1983-84.

Population suffering from 'T.B,

5184, SHRI ANANTHA RAMULU
MALLU: Will the Minister of HEALTH
AND FAMILY WELFARE 43¢ pieased
to state the details regarding T.B.
patients in the country?

THE DEPUTY AIINISTER [N THE
MINISTRY OF HEALTH AND FAMI-
LY WELFARE (KUMARI XKUMUD-
BEN M. JOSHI): In accordance with
the Nationul TB Samples survey, which
was conducted by the Indian Council
of Melcial Reserch in the years 1U53-
58 neariy 1.5 per cent of the total nOpuU-
lation ig estimated to be sufiering irom
Radinlogiczily Active T.B. Diseose of
the lungs of which nearly {th or 0.1
per cent are spulum positive or infec-
tious, Subsequently limited survevs
condurted in different parts of the
country have confirmes the above
findings. As ver 1481 census the total
population of the country is about &
crores. As such it is estimalel (hat
nearly 103 lakh persons are sutfering
from Radiologically Active T.B. Tisrase
of the lungs of which about 2% lakhs
are sputum positive or infectious

Progress of new lines im Norlh-
Eastern Region

5185. SHHRI R. P. YADAV: Wiil ths
Minister of RAILWAYS be pleased io
state:

(2) the reasons for the ponr pro-
gress «f new Railway lines in North-
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Fastern Region under North Froatier
Railway;

(b} whether it is a fact that his
Ministry 1s considering to utilise
machine Power in place of manpower
for the above project; and

{c) if so, the facts thereof?

THE DEPUTY MINISTER IN THH
MINISTRY OF RAILWAYS AND IN
THE DEFARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLIK-
ARJUN): (a) The progress of r.ew rail-
way lineg in the North Eastern Fegion
is slow due to, (1) prolonged agilation
on foreign national's issue in tihe re-
gion; (2) frequent dislocation of vork
due to agitation, bundh and pocketing
in offices as well as at site. The con-
tractors are not able to mobilise full
Iahour strength due to uncertainties
atout“The work situation at site: (3)
Site conditions; and (4) relays in ac-
guisition of land.

(b) Railway Ministry is noi planning
to uti:ise machine-power in place of
man-power for the works in the N.E
Region, )

{cy Does not arise.

Accident Enguiry Committee Report
oit Tamil Nadu Express Accident

5186, SHRI WL ARUNACHALAM:
Will the Minister of RAILWAYS bhe
pleased to stale: ’

(a) whether the Accident Enquiry
Commitiee’s final report on the Tamil
Nadu Express accident has been re-
ceived by Raijlway Ministry;

(b) if so, what were the rauses for
the accideni; and

(¢) what preventive melhods have
been taken for non-recurrence gr this
kind of Mid-section accidents?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAIILWAYS AND IN
THE DEPARTMENT OF PARLIA-

ENTARY AFFAIRS (SHRI MALLIK-
ARJUN)Y: (ay and (b). Presumably thsz
reference is to the derailment of 121
Up Tamil Nadu Express near Ralapet
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station of South Central Railway on
31-8-1981.° This accident hag beet en-
quired into by the Commissioter of
Railway Safety, Bangalore, ani his
report has been received. Actording
to his report this accident was brought
about primarily on account of the train
having been driven at a speed much
in excess of the authorised speed, irig-
gered off by track which was not upto
the mark and rolling stock which had
minor deficiencies and both of which
were not in a fit condition to withstand
the effects of the excessive spezd.

(¢) The report is under examination.
However to inculcate greater salaly
consciousness amongst railwaymen at
all levels, inspections have been intcn-
sified and two high level roving teams
comprising senior administrative grade
officers of various departmenfs have
been appointed to meet cross section
of field workers for immediate recti-
ficalion of lacunae that may exist in
any area. Senior Directors of the Rail-
wayv Board have been specially nomi-
nated to coordinate the work of these
teams. To achieve fullest involvement
of the workers, discussions have hecon
held with Federalions of railwayrmen
and alsp with staff of various discip-
lineg at gross roots level,
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Containerised Cargo Handling in
Indian Ports

5189. SHRIMATI SANYOGITA
RANE:

SHRI M. RAMGOPAL
REDDY:

Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether it is a fact that Indian
Ports have not kept pace with the
International system of cargo haudling
— and are facing stilI competition frem
Singapore and Korea;

{(b) whether it ig also a fact that the
ports in our country do not have tra.n-
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ed labourers {o handle containerised
cargo;

(¢) whether Government propos: to
have collaboration with foreign coun-
tries for training of labour in Lhis re-
gard; and .

{d) if so, the delails thereof?

THE MINISTER OF SHIPPING AND
TRANSPORT (SHRI VEERENDRA
PATIL): (a) Efllorts have been made
all along to keep pace with the lnter-
national trends in cargo handling. In
fact, so far as iron ore is concerned,
the mechanised systems that have been
provided in our portg is zompaiakle
to the systemsg available c¢lsewhere
Only in regard to handling of the co.1-
tainers, the Ports are lagging behind.
This is sought to be rectified during
the current Five Year Plan by a large
input of equipments and other facili-
ites.

{b) 1o (d). Some of ihe Ports have
trained labourers to handle containeris-
ed cargo. However, efforls are ¢a fo
train more cargo handling workers 1o
keep pace with modern cargo handliag
{echniques with particular emphasis
on handling of - containerised cargo.
Some officers have been sent fo de-
veloped foreign porls and have been
exposed to the modern methoies of
handling containers. These = Oilicers
are being utilised for training per-
sonnel in handling containers. I is
also proposed to set up Training Insti-
tutes at the five major Porls of Bombay
Caleutta, Madras, Cochin and Visakha-
patnam to impart training to workers
in modern cargo handling technigues.
Assistance {from the Internstional
Labour Organisalion js being oblained
for preparation of a Project Repori on
setting up of the Training Institutes
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Standard regarding constructions for
Asiad and iechnical defects detecied

5191. SHRI! HANNAN’_ MOLLAH.
Will the Minister of EDUCATION be
pleased to state:

(a) whether the construction for
Asiad are uvot up to international
standards,

(b) is there any technical difficulties
ang defects delected in those consiruc-
tions; and

(c) if s0, in how many cases and
what remedizl measures are Leing
taken?

THE MINI®TER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SMT SHEILA KAUL): (a) The Sta-
dium being constructed for Asiad, 82
are upto the international standard.

(b) No, Sir.

(c) Does not arise.

Radtification of IMCO and ILD
Conventions for Seafarers

5192, SHRI MOHAMMED ISMAIL:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

{a) whether the Government have
gsince ratified the IMCO and 11O in-
struments for seafarers including the
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Merchant Shipping (Minimum Stand-
ards) Convention, 1976 decisions:

(b) if so, whether said decision are
being implemented; and

(¢) if not, by what time suca pro-
visions are going to be implemented
and details thereof”

THE MINISTER OF SH(PPING AND
TRANSPORT (SHRI VEERENDRA
PATIL) (a) to (c¢), The IMCO instru-
ment relating to seafarers is ‘he Iater-
national Convention on Standards on
Training, Certification and Wa'ch-
keeping for Seafarer:. 1978 which has
not so fayr been ratified by the Gov-
ernment

Of the Maritime Conyentions gdopteld
by the ILO, the Government have rati-
fied 3 Conventions. namely, (1, Cou-
venlion concerning Fixing the Mini-
mum Age for Admission of Young
Persons to Emplovment as Trimmers
and Stockers, 1821 (ii) Convention
concerning the Compulsory Nedira.
Examination of Children and Yecung
Pe:sons Employed at Sea. 1921 and
(iii) Convention concerning the Sea
men’s Articles of Ajreement, 1926

These Conventions :re operative in
accordance with the provisions of the
Indian Merchant Shipring Act, 1438
The unratitied Conientions “re review-
ed/examined from time to lime with
a view to deciding a‘out their ratifica-
tion,

Uniform Education Syllabus

5193. SHRI RAJNATH SONKAR
SHASTRI: Will the Minister of EDU-
CATION be pleasgd o Slate:

(a) whether the Northern CM's
Council which met in February, 1982
at Chandigarh endorsed the ieda -of
having a uniform educational syliabus
for all levels of education for the
States in the region and recommendel
the setting up of an expert group of
Vice-Chancellors of various “Joversi-
ties, Education Secretaries from the
States and the Centre besides other
educationists to examine, in detail, and
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report to the Council various issues

concerning this for consideration;

(b) if so, reaction of the Govern-
ment thereto; and

{(¢) action taken with details thoreof?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL 'NELFARE
(S8MT. SHEILA KAUL): (a) to (e). It
has been ascertained that the proreed-
ings of the Northern CM's Council
which met at Chandigarh in Feoruary
1982 are not yet finalised.

Encroachment on Railway langd in
Dethi Canlt,

5194. SHRI SHEO SHARAN VERIMA:
Will the Minister ol RAILWAYS be
pleased to sfate.

{(a) whether it is a fact that lhere
is encroachment on Railway land in
Delhi Cantonment:

(b) if so, since when and steuvs taken
10 have the sume vacated: and

(¢) if not, reasons thereol”

THE DEPUTY MINISTER IN TIE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLIK-
ARJUN): (a) Yes.

(b) Since November 1981, The Rail-
way Administration has been udvised
to take action for removal of the en-
corachment which are Jhuggies Jhon-
pries under the provisions of the Public
Premises (Eviction of Unauthorised
Occupants) Act, 1971.

{c) Does not arise.

Conversion of Unmanned Crossing into
Manned Crossing

5195, SHRI L. S TUR:; Will the
Minister of RAILWAYS be p:eased to
state:

(a) whether Gram I - “hayat Dabur-
ji, Tehsil Taran Taran, District Amrit-
sar wrote to Zonal Manager, Northern
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Railway, Ferozepur for converling the
unmanned crossing, into a2 manned
crossing, about two years ago,

(b) if so, whéther Gram Y’anchayat
was directed to deposit about Rs. 2,600;

(¢) when Gram Panchaya ap-
proached wilh Rs. 2,600 the estimate
was revised to Rs. 3,800 and when
Gram Panchayat approached with
Rs. 3,800 the estimate was reviseg lo
Rs. 5,800,

(d) when Gram Panchayat approach-
ed with Rs. 5,800 the authorities re--
jected the plan; and

(d) if so, the reusons thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLTIA-
MENTARY AFFAIRS (SHRI MALLIK-
ARJUN): (a) A reqguest was received
from Sarpanch, Gram Panchayat,
Daburai for provision of an unmanned
level crossing at Km. 18/ Dbetween
Dukhniwaran ang Taran Taren Sta-
tions on Amritsar Khemkaran Section
in the year T076 and not conversion
of Unmanned Level Crossing into
Manned Level Crossing.

(b) to (e). The Gram Panchayat
was advised on 18-5-1976 to deposit
Rz2. 2420 towards the cost of unmoanned
leve] crossing and its capitalised main-
tenance charges. The amount was not
deposited by the Gram Panchayat, in-
stead they oilered to deposit Rs. 1000
and do some work by Shramdan. In
August, 1976, Gram Panchavat was
informed by Divisional Raiiway Mana-
ger, Ferozepur that it is not possitle
to reduce the cost as it has already
been taken into consideration that the
earth work will be done by the Vil-
lagers on Shramdan basis. Thereafter
nothing was heard from Gram Pan-
chayat till 25-3-1980 when they again
requested that level crossing be pro-
vided. Due to escalation in prices from
1976 to 1980 the cost of work increased
to Rs. 5167 and Gram Panchayat was
advised in March, 1980 to deposit
Rs. 5167. Gram Panchayat approached
in December, 1981 again for the said.
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level crossing. Its cost has further es-
calated to Rs. 5849 and Gram Pan-
chayval has been asked on 25-1-1982 by
the Divisional Railway Manager, Fe-
rozepur to deposit the amount. Neo
reply has been received so far from
the Gram Panchayat,
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Supply of sub-siandard Ayurveda
medicines for C.G.H.S.

5197. SHRI D. M. PUTTE GOWDA.:
Will the Minister of HEALTH AND
FAMILY WELFARE bhe pleased to
state:

(a) whether it is a fact that the
Officer Incharge of Ayurveda Store in
C.G.H.S. complained zbout malpractices
in purchase/supply of sub-standard
Ayurveda medicine to the Depot;

(by if so, what action has been taken
on the complaint;

(¢) in case no action has been taken
the reasons therefor: and
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(d) who are the officers responiible
for it and what action Government
propose to take in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY WELFARE (KUMARI KUMUD-
BEN M. JOSHI): (a) to (d). A com-
plaint has been received {rom Store
Officer (Ayurveda) C.G.H.S. which is
under investigation.

Report on working of the Commissioner
of Railway Safety 1979.80

5108. SHRI CHITTA BASU: Will the
Minister of RAILWAYS be rleased to
state:

(a) whether the Government has
since examined the *“report on the
working of the Commission of Rail-
way Safety 1979-80": and

(b) if so, whether any action has

been taken thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF TARLIA-
MENTARY AFFAIRS (SHRI MALLIK-
ARJUN): (a) Yes.

(b) Suitable action has already been
initiated on the wvarious recommenda-
{ions made by the Commission of Rail-
way Safety.

Supply of nuclear fuel by US.A.

5199. SHRI MOHAN LAL T'ATEL:
SHRI R. L. BHATIA:
SHR1 B. V. DESALIL

WwWill the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) what is the latest posilion in
regard 1o the supply of uranium bY
U.S.A.;

(b} when the agreement for the pur-
chase of uranium from USA was made
and upto which period; and

(¢) what are the reasons that USA
is hesitating to supply _uranium to
India before the expiry of the agree-
ment time?
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THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO): {(a) The United States con-
tinues in its refusal to fulfil its cen-
tractual obligations to supply enriched
uranium for the Tarapur - reactors
under the 1963 Indo-US Agreement.

{(b) The Agreement of Cooperation
between the Government of India and
the United States concerning the civil
uses of atomic energy which inter alia
requires the USA to seil and India to
purchase all requirements of the Gov-
ernmernt of India for enriched uranium
for use as fuel at Tarapur Atomic
Power  Station was signed on 8th
August, 1963. A separate -ontract of
8ale of enriched uranium betweea the
two governments was concluded sub-
sequently on 17th May 1966. The 1983
Agreement under which United States
has undertaken the obligation to sup-
ply fuel for the Tarapur Atomic Power
Station envisaged the duration for a
period of 30 years i.e. till 7 August,
1993.

{c) The United States has relused
to fulfidl its obligation to =uppi, en-
riched uranium citing a domeslic legis-
lation, the Nuclear Non-Proliferation
Act of 1478, as reason. India has un-
ambiguously informed the United
States of its view that domestic legis-
lation cannot be cited as a reason for
refusing to fulfill contractual obiiga-
tions resulting from an international
agreement which has the status of a
treaty.

Scheme (o prupe school curricula to
make it more useful

5200. SHRI M.M.A. KHAN: Wil the
Minister of EDUCATION be pleased
to state;-

(a) whether there has been a3 scnen.e
to prune the school curricula so as to
make it more creative, purposeful and
employment-oriented: and

(b) if so, details of the scheme and
the piogrammes, if any, drawn up for
its implementation?
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THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P.K. THUNGON): (a) and (b).
Under the 10 4 2 system of school edu-
cation, general education has been
recommended up to class X, so that
children in their formative years get
an opportunity for balanced growth
andg an all-round development. How--
ever, efforts are made to decentralise
curriculum and to relate the ieaching-
learning process to the environment so
that education becomes more suited
to local situation and life needs.

At the | 2 stage, diversified courses.
both academic and vocational, have
been recommended. Socially Useful
Productive Work has been incorporat-
ed as an integral part of school educa-
tion to inculcate an element of crea--
tivity.

More shutitle trains between Krish-
nagar angd Lalgola Ghat

5201, SHRI R. P. DAS: Wil the-
Minister of RAILWAYS be pleased to
state:

(a) whether there was a proposal for
introduction of more shuttle trains
between Krishnagar and Lalgola Ghat
wilth a view io helping the daily com-
muters to avail of the local eicctric
multiple coaches at Krishnagar;

{h) if so, the fate of the proaasal;.
and

(¢) if not how do he authorities
of the Eastern Railway propose 1o
mitigate the daily sufferings of the
passengers of all sorts including wo-
men, children and infirmg due {o over-
crowding in the RuTagnar-Krishonagar-
Lalgola Ghat section under Sealdah
Division? -

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLIK-
ARJUN); (a) to (¢). Ranaghat-Krish~
nagar-Laigola section is at present be--
ing served by 7 pairs of trains.
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Introduction of additional trains on
-thig section is, however, not possible
at present due to acute shortage o
coaching stock and inadequate termi-
-nal facilities

Recognition of “Acupuncture” as a
system of medical treatment

5202. PROF. RUP CHAND PAL: will
“the Minister of HEALTH AND rFaMI-
LY WELFARE be pleased to s'ate:

(a) whether Government heve re-
ceived any proposal for recognttion of
Acupuncture  (Needle-Pricking) as 2
system of medical treafment in our
country;

(b) if so, the Government's rea ticn
‘thereto; and

(¢) if not, whether Governnient
would consider such proposal?

THE, DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI KUMUDBEN M.
.JOSHI): (a) Yes.

(b) and (c). As there is no recognis-
ed school or college to impart training
in Acupuncture there is no proposal
to recognise the system.

"News Item Captioned “Alleged Illegal
Removal of Dead Patfient's Eyes”

_5203. SHRI BAPUSAHEB PARULE-
BAR: 5 v ar s sw sx iee
SHR] VIJAY KUMAR YA-
DAV
SHR; M. RAMGOPAL RED-
DY:

SHRI K. A. RAJAN"

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state.

(a) whether the atlention of the
jGovernment has b2en drawn to the
news item ipn the “Times of India”,
New Delhi dated 25 February, 1982
captioned “Alleged illegal removal of
dead patient eye’;
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(b) if so, what are the details there-
of; and

(¢) whether there is regular trading
in the human body parts in the Delhi
Hospitls? 5

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY WELFARE (KUMARI KXKUMUD-
BEN M.JOSHI): (a) Yes. The report
refers {o the removal of right eye of a
young patient in the T B. Hospital in
Kingsway Cemp,

(b) As per information received
from the Municipal Corporalion of
Delhi, a patien{ by the name of Satish
Kumar was referred from Hindu Rao
Hospital for admission ag a case of
pulmonary tuberculosis on 23-12-81.
The patieny{ was suflering from bilate-
ral pul. tuberculosis wiith pneumeiho-
rax right side. He was admitted in
Male-7 Ward of the T.B. Hospilal,
Kingsway Camp and afler examina-
tion he was given necessary treatmend
The treatment continued but the palieng
refused aspiration, The condition of
the patient worsened on 17-2-82. The
doctor on duty examined him and gave
necssary treaiment but the patient ex-
pired at 12.10 A.M. (Midnighty on 18-
2-82 due tp cardio-respiratory failure
and pulmonary T.B. During this period
the mother of the deceased was present
althrougp and she was informed about
the death. Afterwards {he hody was
sent 1o Mortuary. The mother of
deceased disappeared from the Hospi-
ial without giving any information to
the Hospital staff. The dead body was
kept in the Mortuary till 21-2-82 and
afley about 80 hours afler the deafth,
the relatives of the deceased came to
receive the body. At the time of
receiving the dead-body the brother of
the deceased observed that the right
eye of the deceased was missing. On
receiving the complaint the Deputy
Medical Superintendent and Ches!
Physician of the ward went tc Mortu-
ary to verify the facts and the matter
wag reported {o the Police. The rela-
tives of the deceased received the body
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giving remarks in i{he Mortuary Regis-
ter that one eye was missing.

(¢) No such instance has rome to
the nolice of Government in oiher
hospitals of Delhi.
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Abolition of Confract Labour System

5205. SHRI M, M. LAWRENCE
Will the Minister ¢cI RAILWAYS be
pleased to state:

(a) whether the atiention of Govern-
men{ has been drawn by the Tirunel-
veli-Trivandrum Railway Employees
Union to abolish <oniract labour sys-
tem;

{bh) if so, steps taken by Guvernment
thereon; and

(¢) if no steps have been token,
the reasons thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHR] MALLI-
KARJUN): (a) A represeniation dated
30-1-32 was received trom the Tirunel-
veli-Trivandrum Rajlway Employees
Union ip which z regquest has heen
made for gbolilion of the contract
laboyr system. ’
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(b) and (e). Certain ynfinished
works on Tirunelveli-Cape-Trivandrum
line project like construction of station
buildings staff quarters and ballasting
of railway track etc. are being exe-
cuted through the agency of contrac-
tors on consideration of economy,
shor{ duration of work, difficulty in
detrenchment/absorption of labour
after completion of works etc,

New Lines in Southern Railway

5206. SHRI K. T. KOSALRAM: Will
the Minister of RAILWAYS be pleas-
ed tﬂ state;
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(a) the details of new lines and
guage conversions that have been
done on the Southern Railways since
1952 till today; and

(b) the amount of expenditure incur-
red on such new lines and guage con-
versions on the Southern Raiilways?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN). (a) and (b) A statement
ig attached.

Statement relerred toinveply to Unstarred Question No, 5206 inthe LokSabla cn 25-3-1982 by

Shri K. T. Knsal Ram

Details and cst of N Lines and G1uge G rnversion done on S uthern Railway since 1952 1o 111

date

S.Nu.  Section Gauge

1 Avantansi-Karaikkudi . . MG
2 Ivugur-Coimbatare North Jn. . BG

3 Sharanur~Nilambur Road (Resto-

ration) . . . . BG

4 Mudurai-Bodwnayakanur (Resto-
ration) i . MG
Ernakulam-Quilon i . MG
Manimuwlurai-Viradunagar . MG

Silem Junction-Bangalore City MG
Romoshwaram-Pameshwaram

Port . ; . ; . MG

9 Conversion of Ernakulam-
Quilon MG into BG and BG

or =¥ O\ wa

Conversion  of  Quilon-
Trivandrum  Central MG
int» BG v : B
10 Trivandrum-Nagareoil-Kanyaku-
mari . . .. :
Nagreoil-Tiruneiveli BG
Il Mangore-H &san . . MG

Length Clost Diate
in Kms. tRs.in
lakhs)

cf opening
26-50 37-94 AMlarcl. 1952
Ja . 1953

647 109-00  Anril. 195,

9002 8179 July. 1954

156-00 61129 Jan.. 1958
65 56 267-61 May. 1964
231-31 [021-11 Jan.. 1969

[-09 [-22 Jan.. 1972
156 00 Nov., 1975
1809. 59
65.00 Sept., 1976
159-85  3749-96 April. 1999

April. 1981

189:21 509965 D :cember. 1979

Throwing Donors’ Blood on Garbage
Heap

5207, SHRI S. M. KRISHNA:
SHRI MAGANBHAI BAROT:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to

refer to reply given to USQ No. 289 on
11 March, 1982 regarding human blood
thrown as garbage by Red Cross and
state.

(a) the constitution of the inguiry
pane] into causes/reasong for throwing
donors’ blood on garbage heap;
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fb) whether any report has since
been"submitted by this panel; and

(c) if so, the facts thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY WELFARE (KUMARI KUMEDBEN
M. JOSHI): (a) The constitution of the
Inquiry Board constituted by the
Indian Red Cross Society is as fol-
lowg:._.

1. Dr. B, K. Verma, Director, Civil
Defence (M), DGHS.

Dr, N. Taneja, Blood Transfu-
sion Officer, AIIMS,

1o

3. Dr. R. K. Saran, Blood Trans-
fusion, Officer, Hindy Rao
Hospital,

(b) Yes.

(¢) The Inguiry Board has reporied
that only one plastic bag (Label No.
269 Group-B Rh-negative) found on
the garbage heap had some quantity
of blood, while the other bags were
emply. This plastic bag contained
blood which was collected on 18th Jan-
uary, 1982. As the normal period of
storage of blood is 21 days, i.e. till 7th
Feb, 1082, and there was no demand
for any negative blood from the Indian
Red Cross Society Blood Bank the
Plasma therefrom was separated and
issued to the Safdarjang chspltal on
the 8th February, 1982.

P.TO.. Granted to Employees

5208. SHRI PRATAP BHANTU
SHARMA. Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether Government hgve any
consolidated record of Privilege Ticket
Orders (P.T.O.) granted to railway
employees and their family members
every year.

(b) if so, the average number of
persong enjoying this facility every
Year; and

() how much revenue less Rail-
ways have tp suffer on this account?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
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THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) to (¢) Information
in this regard' is being collected and
will be laid on the Table of the
Sabha.

Dredging Operation fo maintain Draft
of Calcutta Port

5209. SHRI NIREN GHOSH: Wil
the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether dredging has been able
to maintain the draft of the Calcutla
Port,

(b) if so, to what extent; .

(¢) whether Balari Bar presents big-
gest constraint or danger to thenavi-
gational channel,

(d) if so, whether any projeci has
been taken up to tackle the problem;
and

(e) if s0, the details {hereof?
THE MINISTER OF SHIPPING

AND TRANSPORT (SHRI VEEREN-
DRA PATIL): (a) Dredging opera-

tions coupled with  river training
works have contributed to the im-
provement of the draft of Calcutta

port, except over the portion known
as the Balari Bar.

(b) Except at Balari Bar, a draft of
267 is available at present for a period
of 250 days (as against 157 days in
1975).

(c) Yes.

(d) and (e). The Calcutta Port
Trust has made a proposal, based on
hydraulic and mathematical model
studies, for the improvement of drafis
in the nevigalional channel leading 10
the poris of Calcutta and Haldia. The
project contemplates the execution of
capital dredging over Balari Bar,
provision of river training works and
installalion of shore terminals for dis-
posal of dredged spoil. The estimat-
ed cost of the project is Rs. 33 crores.
A provision of RS. 12.50 crores has
been made in the Sixth Five Year
Plan, for the project,
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Criterla for Selectilon of Rectors/
Provice Chancellors in Central
Universities

5210. SHRI C. CHINNASWAMY:
Will the Minister of EDUCATION be
pleased to state:

(a) the criteria applied for the selec-
tion of Reclors/Pro-Vice Chancellors
in Central Universities;

(b) their duties and responsibililies;

(c) the names of the Reclors and
Pro-Vice Chancellors in each Central
Universities;

(d) how many complainis Govern-
ment have received against any of
these officials; and

(e) it so, the action Government
propose to iniliate in this matter?

THE MINISTER OF STATE IN THL
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL, WELFARE
(SHRIMATI SHEILA KAUL): {a) and
{b). According 1o the provision in the
Status of the Central Universities,
the Reclor/Pro-Vice-Chancellor :s
appointed by the Executive Council on
the recommendation of {he Vice-
Chancellor, He assists the Vice-Chan-
cellor in respect of such matters as
may be specified py the Vice-Chancelior
and exercises such powers and per-
formms such duties as may he delegated
to him by the Vice-Chancellor. He
also discharges the duties of the Vice-
Chancellor whenever the Office of the
Vice-Chancellor pecomeg vacant. The
term of Office of the Reclor/Pro-Vice
Chancellor is generally co-terminus
with that of the Vice-Chancellor

(e):

S. No. Name of the Name of Rector/

University  Pro-Viee
Chancellor
1. Aljgart Mushim Uni-  Shri K. M.
versity Bahauddin
2. Banarss Hindu Uni- Dr. K.N. Udupa
versity

. 4 Delhi University  Dr. P.C, Mukherjee
awahurlal Nehru (i) Prof. K.J.

miveinity Mahale
\ (i1) Pref. P. N.
Srivastava

o -
-
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There ig no Rector/Pro-Vice Chan-
cellor in the Hyderabad Univensity,
and the North Eastern Hill University,
at present, There is no provision for
such gn office in the Visva-Bharati,
Santiniketan,

(d) and (e). Except certain allega-
tions made against Prof. K. J. Mahale,
when he was acting as the Vice-Chan-
cellor of JNU, Govt. have not received
any specific complaints against any of
these Rectors or Pro-Vice-Chancellors.
The allegations against Prof. Mahale
were brought to the nolice of the new
Vioe—Chancellor, who has reported
that they are not correct,

S@A5 FISMIA 498 d 2893
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Mad-day meals for school going chil-
dren and children covered, State-wise

5212, SHRI MUKUNDA MANDAL:
Will the Minister of EDUCATION be
pleased to state:

(a) whether Government have any
programme to ‘provide mid-day meals
for the gchool going ‘childven;
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(b) if so, details thereof; and

(c) the names of States which have
been providing mid-day-meals to the
school going children and detailed of
children so iovered, State-wise?

THE MINISTER OF STATE IN
THE MINISTRIES OF EDUCATION
AND CULTURE AND SOCIAL WEL-
FARE (SHRIMATI SHEILA KAUL):

(a) Yts, Sir.

(b) and (c). Mid-day-meals prog-
rammes are in operating in most of
the States|/UT’s either with commodi-
ty assistance received from CARE or
with indigenous resources, The details
are set out in the statement attach-

ed.

Statement

Slatement  showing Stale-wise coverage of
children  under mid-day-meals  programme.

(Figures in Lakhs)

S.No. State/Union Territory Mid-day-
meals cov-
crage
1979-80

I 2 3
1. Andhra Pradesh ) . r 9.68
2. Assam ‘ : ; . Nil
3. Bihar . ‘ : . 17.30
4. Gujarat . ‘ . : 4.27
5. Haryana . . . ; 4.03
6. Himachal Pradesh i 2 0.23
7. Jammu & Kashmir ; ; Nil
8. Karnataka . N ; . 10.50
9. Kerala : i . x 18,12

10. Madhya Pradesh . . 8.91

11, Maharashtra ; ; ; 10.25

12. Manipur Notavaila-
ble

13. Meghalaya . : . . 0.43

14. Nagaland . x > ; 0. 11

15, Orissa ] . 5 ; 7.60

16. Punjab ' : ! 3.16

17. Rajasthan . " ' 4.01

18, Sikkim 3 . . . 0.39

19. Tamil Nadu : i i 20.00

20. Tripura . ’ : ; 1.63
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1 2 3
21. Uttar Pradesh . : . 8-20
22. Went Bengal . . : 30.71
23. Andaman & Nicobar Islands . 0.34
24, Arunachal Pradesh : ‘ 0.24
25. Ghandigarh Administration . 0.50
26. Dadra & Nagar Haveli 3 0.14
27. Delhi Administraticn . . 1-33
28. Goa, Daman & Diu 0.2z
29. Lakshadweep . : . 0.09
30. Mizoram . . 0.05

g1. Pondicherry 0.45

NB: 1. Gomplete figures relating to years
later than 197g-80 notavailable.

2. The coverage figures comprise
both CGARE and indigenous
prOgramme. . -

Tini Bacteria, Deadly to Mosquitc{s
Discovered in Rice Fields of Pondi-
cerry

5213. SHRI B. V. DESAIL: Wil tht?
Minister of HEALTH AND FAMILY

WELFARE be pleased to state:

(a) whether 5 tini Bacteria, deadly
to Mosquitoes discovered four years
ago in the rice flelds of Pondicherry is
emerging as a major tool for eradica-
ting Malaria in India.

(b) if so. whether this was discover-
od by the Indian Council of Medical
Research; and

(¢) if so, to what extent this will be
utilised in the country to treat the

Malarig cases?

THE DEPUTY MNISTER IN THE
MINISTRY OF HEALTH AND FA-
MILY WELFARE (KUMARI KU-
MUDBEN M. JOSHI): (a) and
(b). The Vector Control Research
Centre, Pondicherry of the Indian
Council of Medical Research  have
isolated the bacterial strain Serotype
H-14 of B. thuringiensis from paddy
fields of Pondicherry which is highly
specific for mosquifo larvae, . .

_ (c) This agent is t0 be used by
Vector Control and not for treatment
of malaria cases.
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" Dhanwantri Ayurvedic College, Delhi

5214. SHRI VIJAY KUMAR YA-
DAV: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased
to state:

(a) the number of students who
were studying in Dhanwantri Ayur-
vedic College, Mundka, Delhi _and
steps being taken to accommodate
these students in the other two col-
leges in Delhi; and

{b) whether Government are aware
that on account of delay in accommo-
dating these students in the other two
Ayurvedic colleges of Delhi, students
are paniky and worried ag they are
likely to lose one year?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FA-
MILY WELFARE (KUMARI KU-
MUDBEN M. JOSHI): (a) and
(b). The Delhi Administration have
intimated that the number of students
in the Dhanwantri Ayurvedic College
were 242. Meetings have already been
held by the Deihi Administration with
the Principals of other two Ayurvedic
Colleges for accommodating the Dhan-
wantri College students However, de-
cision in the matter is held up because
of a Stay Order of the Court of Law
obtained by the  Principal of the
Dhanwantri College against the mig-
ration. Steps have also heen taken
to allow these students to take Exa-
mination subject to their eligibility
under the rules|Court order,

Introducing free secondary education
throughout the country

5215. SHRI BHOGENDRA JHA:
Will the Minister of EDUCATION be
pleased to state:

(a) whether it is proposed to intro-
duce free  secondary  education
throughout the country during the
Sixth Plan period with the neiessary
stipends to those coming from ihe
Doorer sections of society;

(b)Y if so, details thereabout; and
(c) if not, reasons therefor?
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THE MINISTER OF STATE IN
THE MINISTRIES OF EDUCATION
AND CULTURE AND SOCIAL WEL-
FARE (SHRIMATI SHEILA KAUL):
(a) to (c). Article 45 of the Consti-
tution seeks to provide free and com-
pulsory education for all children up
to the age of 14. In pursuance of this
policy, education up to middle stage
has been made free in all the States
and Union Territories, except Uttar
Pradesh where education in ciasses
VI—VIII is not yet free for boys.

Some States/Union Territories have
made education free even at ithe sec-
ondary stage Besides, several sche-
mes of scholarships for the benefit of
students belonging to poorer sections
of society are in operation in various
States and Union Territories.

Overbridge at Jaipur-Keonjhar Road
Station

5218, SHRI CHINTAMANI PANI-
GRAHI: Will the Minister of RAIL-
WAYS be pleased to gstate:

(a) whether the proposal for cons-
truction of owver-bridge in  Jajpur-
Keonjhar Road Station has been fin-
alised by now; and

(b) if so. when the construection

work will be undertaken.

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF TPARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) No. The proposal
for construction of g road over-bridge
in replacement of existing lewel cros-
sing at Jajpur-Keonjhar Road Station
is still under the examination of the
State Government, The acceptance of
the State Government to the sharing
of the cost of the proposed road over-
bridge and other terms and conditions
is still awaited.

(b) Doeg not arise at this stage.
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Demand {o increase rate of Tarifl paid on
Private Buses under DTC Operation

5217, SHRI M. RAMGOPAL RED-
DY: Will the Minister of SHIPPING
AND TRANSPORT Dbe pleased to
state:

(a) whether it is a fact that the Pri-
vate Bus Operators Welfare Associ-
ation have urged Government to raise
the rate of tariff paid on private buses
under the D.T.C. operation;

(b) if so, whether the DTC Board
has examined their demands: and

{c) what is the decision of Govern-
ment in the matfer?

THE MINISTRY OF SHIPPING
AND TRANSPORT (SHRI SITARAM
KESRI): (a) and (b). Yes, Sir.

{c) The malter is under examina-

Tiom.
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PRSIt Jitten ma Qutward Freight Conferenct’ of

5219. SHRI JAGDISH TYTLER: which the Shipping Corporation of

Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether it is 3 fact that the Go-
vernment’s desire for the increase iz
freight rates was not acceded to by
the India-Pakistan-Bangladesh-Bur-
ma-Ceylon Shipping Conference which
decided on a highed freight rates;

(b)y whether this was due to the
Shipping Corporation of India refus-
ing to stand by the Government’s de-
cision; and

(c¢) what the Government
to do in the matter?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEEREN-
DRA PATIL): (a) to {¢). The India-
Pakistan-Bangladesh Ceylon and Bur-

propose

India is also one of the member lines,
bad initially announced general rate
increase of 14.5 per cent to be
effective from 15th October,
1981, However, pending discussionson
the subject, the Conference agreed to
postpone the proposed increase to be
effective from 1-2-1982. During nego-
tiations with the said Conference.
efforls were made Ly the representa-
tive of the Ministry of Shipping and
Transport (TRANSCHART) to persu-
ade the member lines to reduce the
proposed general rate increase to the
minimum level. However the three
member shipping lines were npt una-
nimous in acceding to the Government
request except to the extent of 1/2

per cent only. 14 per cent increase has
become operative from 1.2.1982.
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Wagons for Transportation of Beedi

5221. SHRIMATI SUSEELA GOPA-

LAN: Will the Minister of RAIL-
WAYS be pleased to state:
(a) Whether Government have re-

ceived any represenfation from Dinesh
Beedi Cooperative that twenty-five
thousand workers are going to be un-
employed due to non-availability of
wagons to transport Beedi leaves from
Madhya Pradesh and other north
Indian States;

(b) the total number of wagons
sought by the Dinesh Beedi Cooperative
to {ransport Beedi leaves to Kerala
and the total number of wagons allott-
ed; and

(c) numnber of wagons requested for
and when the same will be provided?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL~
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LIKARJUN): (a) to (c)The party
had represented about difficulties
in movement of beedi leaves
and had scught allotment of
10 rakes for movement of beedi
leaves {from Madhya Pradesh. The
matter was considered and instructions
were issued to South Eastern Railway
to gllot these rakes on ad hoc priority,
Against a total demand of 972 wagons
from September. 1981 to February,
1982, 899 wagons were loaded with
beedi leaves from Madhya Pradesh to
Cannanore on accounf of this party-
At the end of February, 1982, demand
for 73 wagons for loading this traffic
remained pending which will be clear-
ed shortly. :

Conversion of Partapnagar Chota
Udepur Line

5222, SHRI R P. GAEKWARD: Will
the Minister of RAILWAYS be pleased
to state:

(a) whether Governmeni are gware
that a survey team for conversion. of
Pratapnagar-Chhota Udepur and Chhu-
chhapura-Tankhal narrow gauge into
broad gauge, headed by Engineer-in-
Chief of the Western Railway Bombay
had conducted a traffic survey some
time in Oclober, 198] as a deposit work
of Government of Gujarat;

{b) whether Government are aware
that the survey was undertaken pri-
marily to serve the Narmada Project
for transportation of material at the
Dam site at Navagam which is about 10
Km. from Tankhala a terminal station
of the proposed conversion N. G line,

(¢) whether Government have re-
ceived the survey report from Engineer-
in-Chief Western Railway, who was
expected to submit it by February,
1982; and °

(d) if so, findings of the same?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) Yes, Updating of old
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fraffic survey (71-72)
in October, 1981.

has been done

(b) Yes. The survey also covered
conversion into B.G. of Ankleshwar-
Rajpipla sections and its extension fo
Gora.

{¢) The survey report is expected

to be received shortly.

(d) Does not arise,

gaur # 3afe g w1 fawin

5223 Mo am ¥ Tag : 3ar W
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Dharmanagar-Sabrum Line

5224. SHR AJOY BISWAS: Wil
the Minister of RAILWAYS be pleas-
ed to state:

(a) whether Government are aware
that due to lack of railways the North
Eastern States have become back-
ward and the people of this region
cannot go ou! due to poverty;

(b) whether the Ministry of Rail-
ways are considering the proposal for
a rail link between Dharamnagar and
Sabrum in Tripura;

(¢) if so, with what result; and

{d) expected time for completion of
the project?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) to (d). It is a recognis-
ed fact that rail transport facilities
aid in the development of a region.
Backwardness of the North Eastern
Region has been the result of geo-
graphical remofeness, historical cir-
cumstances and lack of firm plans for
industrialisation of the region. With
a view to correct this situation and
to provide rail communication facilities
in the State ol Tripura, extension of
rallway line from Dharamnagar to
Kumarghat (MG, 33.5 Xms) has al-
ready been approved for consfruction
along with five other new lines in the
North Eastern Region, at an estimaft-
ed cost of Rs. 9.67 crores. The work
ig in progress. The line is expected to
be completed by end of 1984, subject
to availabllity of adequate funds for
the purpose,

Regarding further extension of the
line from Kumarghat to Agartala/Sab-
room, a preliminary engineering-cum-

traffic survey (updating) for the rail

link from Kumarghat to Agartala (120
Kms) has been sponsored by North
Eastern Council at their cost. In order
to expedite the survey, Rsailways are
planning to hand it over to M/s.
RITES as Northeast Frontier Railway
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is handicapped for want of field staff
for carrying it out in a short time,
Further consideration to this project
will be given after the results of the
survey become known, subject to avai-
lability of funds and its clearance by
ithe Planning Commission. There is
no proposal under consideration at
present to exiend the line beyond
Agartala upto Sabroom.

Transportation of Raw Materials by

Goods Trains
5225. SHRIMATI MADHURI
SINGH: Will the Minister of RAIL-

WAYS be pleased to state:

{(a) whether any scheme has been
prepared for transportation of raw
materials on priority basis by goods
trains; and

Al

(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE

MINISTRY OF RAILWAYS AND IN

THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) and (b) The supply of
wagons for transportation of mete-
rials is made in accordance with the
priority of each trafflc, as laid down
in the Preferential Traffic Schedule,
issued every 6 months by the Ministry
of Railways. For this purpose, vari-
ous commodities are classified Into 5
groups of priorities viz. items ‘A’ to
‘E’ their inter-group priority being in
the descending order with item ‘A’
enjoying the topmost priority, The
different priorities cover the following
‘traffic—

‘A’ — All sponsored movements
for Defence;

“‘B' — Programmed movement of
sponsored foodgrains, ferti-
lizers, levy sugar etc,;

‘C’ — Programmed movement

i sponsored by Central/State

- Governments and Public
Undertakings etc.;

‘D' — Raw meterials to industries
’lc.; » o
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‘E’ —Commodities not covere by
the above priorities and all
miscellaneous traffic.

For movement of raw materials to
steel plants and coal to power houses
in wagons,a programme is drawn up
by the concerned Ministries in consulta-
tion with Railways and supply of
wagons is arranged under priority
‘C' which is a high priority. When
movement of raw materials to small-
scale industries in the public secfor is
sponsored by the Central or State
Governments, such movement is also
accorded priority ‘C'. With regard to
movement of raw materials fo the.
numerous small-scale industries loeat-
ed in all parts of the country, no
programme is drawn up.
Movement of raw materials to certain
small-scale industries like ferro-man-
ganese industries match factories,
paper mills, glass sheet industries,
asbestos cement industries etc., is
made under higher priority ‘D’. 1In
the case of extreme necessity, when a
small-scale industry is in distress due
to non-availability of raw materials,
ad hoe allotment of wagons is made by
the Railways for movement of raw
materials to such industries so that
their production doeg not suffer,

Cooperations of Voluntary Organisation in
Achieving Object of Family Planing

226. SHRIMATI TUSHA PRAKA-
SH CHAUDHURI: Will the Minister _
of HEALTH AND FAMILY WELFA-
RE be pleased to state:

(a) the existing arrangement for
reviewing the performance of family
planning programmes in the country,
the number of meetings held by the re-
view committee and the salient deci-
sion arrived at during the latest meet-
ing of the review committee;

(b) whether it is a also proposed to
seek the cooperation of the voluntary
organisations in achieving the object
of family planning; and
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(c) the steps proposed to enlarge
the activities and involve effectively
ihese organisations in family plann-

ing?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI
LY WELFARE (KUMARI KUMUD-
BEN M. JOSHI): (a) The national
family planning programme is revie-
wed periodically by the ‘Central Fa-
mily Welfare Council’ headed by the
Union Minister for Health and Fami-
ly Weltare. The Heallh Minister of
all the States and U.Ts, representa
tives of voluntary and labour organi-
sations, some Members of Parliament
and eminent public men in the field of
Family Welfare are its members. The
programme is also reviewed at perio-
dical high level official as well as
Ministerial meeting both at the Cen-
tre and in the States. Recently a Con
ference of Health Secretaries was
held on 2.2. 1982 {o review the prog-
ramme in all its aspects and it was
decided to accelerate the tempo of the
programme by (i) more active invo-
Ivement of voluntary  organisations
(ii) mounting a vigorous and imagina-
tive motivational campaign and (ii})
ensuring availability of services and
supplies in lerms of trained manpo-
wer material for all family planning
methods close to the door steps of the
people. The Union  Health Minister
alsp reviewed the programme with
the Health Minister of Rajasthan,
Madhya Pradesh, Uttar Pradesh.
Bihar and Orissa on 17th  February,
1982 The programme is revised by all
senior officers of this Ministry res
peclively.

(b) and (c). The cooperation
of voluntary agencies is already being
availed by the Gevernment in the pro-
motion of National Family Welfare pro-
gramme, They are being encourage to
participate fully. Financial assistance
by way of grants has been extended
to them for running of schemes rela-
ting to provision of family planning
services and for motivation gnd train-
ing facilities. Such schemes include
{a) running of urhan Family Welfare
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Centres, which provide family Wel-
fare gervices including Maternity and
Child Health Care in the urban areas;
(b) the Sterilisation beds scheme un-
der which assistance is given to vol-
untary organisationg for provision ot
tubectomy  facilities in institutions
run by them; (¢) running of A.N.M
Training Schools and Post Partum
Centres: (d) Research in demography
and communication and (e) holding of
opinion leaders camps, ete, The wvelun-
tary agencies are also being assisted
for viable and feasible schemes of an
innovative nature, especially in rural
areas,

Proposal to run Rajdhani Express
Trains Thrice a Week

5227. SHRT R, R. BHOLE: Will the
Minister of RAILWAYS be pleased to
state:

(a) whether it is g fact that there is
always great rush of traffic in Raj-
dhani Express trains running het-
ween Delhi and Howrah and Delhi
and Bombay and one has to
book a seat in Chair Car at least 15-
20 days in advance to travel by these
trains,

(b) whether Government  propose
to run these two prestigious trains
thrice a week instead of bi-weeklyin
view of increased rush on these
trains; and

(¢) if not. the reasons therefor?

THE DEPUTY MINISTER IN THE
(MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) Yes,

(b) and (c): There is no proposal to
increase the frequency of Bombay
and Howrah Rajdhani Expresses at
presen{ for want of line capacity and
rolling stock. However there is a pro-
posal to augment the load of Bombay
Rajdhani further in the near future.
The load of Howrah Rejdhani was in-
creased from O to 12 coaches last
Year. .
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Supply of Paper on Concessional
Rates

5230. SHRI LAKSHMAN MAL-
LICK: Will the Minister of EDUCA-
TION be pleased to state:

(a) whether Government are Sup-
plying paper at concessional rate fo
various States;

(b) if so, the total quantity of paper
supplied to Orissa in 1981 oun conces-
sional rate; and

(c) the total quantity of paper on
concessional rate expected to be sup-
plied to Orissa in 19827

THE MINISTRY OF STATE IN
THE MNISTRIES OF EDUCATION
AND CULTURE AND SOCIAL WEL~
FARE. (SHRIMATI SHEILA KAUL):
(a) Yes, Sir.”

(b) during 1981-82, 4,295 tonnes of
concessional paper has been allotted
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to the Government of Orissa for edu-
cational purposes,

(¢) The qQuantity of paper to be allo-
tted in 1982 would depend on the av-
ailability of paper during the- year.

Progress of Fly-overs and Bridges under
Construction in Delhl

5231. SHRI LAKSHMAN MAL-
LICK: Will the Minister of SHIPP-
'ING AND TRANSPORT be pleased to
state:

MARCH 25§,

1982 Written Answers 152

(a) the progress. made so far in the
construction of fly-overs and bridges
under construction in New Delhi and
Delhi at present; and

(b) how many of them are expected
to be completed before November,
19827

THE MINISTER OF STATE IN
THE MNISTRY OF SHIPPING AND
TRANSPORT (SHRI SITARAM KES-
RI): (a) and (b): The progress and
target date of completion of the fly-
overs being constructed is as under:-

'3L.No. Name of flyover

e —— v — —— i a - e e o  — — — — — — — —

1 Fiyover at Maslchand Hospital inter-section. .

2 Flyover at Lodhi Hotel{ nter—seclion.

3 Plyover at Dr. Zakir Hasain Marg inter-secticn

4 Flyover atRing Road inter-section.

5 Flyover near Sewa Nagar

6 (a) Flyover at Jail Road near Delhi Cantt.

Railway Station Bridge pruper)

(b) Approaches to flyover 1ncludmg viaducts at

Jail Road.

7 (a) Fiyover at School LaneBridge Proper

Agency Res~ irogress Target cate of

ponsible upto completjon
15-3-821in
%
PWD, Delki 78 Junc. 1982
Admn.
Do. 4 Do
Da. 83 1)n.
Do. 80 D,
MCD 79 Do.

Do. 75 Do.

97 June 1982

?
j 48 Oct. 1982

(b) Appsvaches to flyover including riad icts at } NDMC

Schoo! Lane

77 .

Railway Wagons Indented by CIL

5232, SHRI A.K. ROY: Will = Mi-
mnister of RAILWAYS be pleased to

:state:

(a) total number of railway wagons
‘indented by the Natlonalised Coal
‘Companies under CIL and the same
supplied in the years 1980 and 1981
with Zone-wise break-up in detail;

(b) demurrage paid by the Coal
‘Companies in the years referred to
above;

{¢) whether there was any impro-
vement in the rail--coal coordination
in 1981;

(d) if so, facts in details; and
(e) if not,steps taken thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) The Railway dp not
maintain Coal Company-wise particu-
lars, They maintain the information in
terms of each railway zone. The num-
ber of raillway wagons indented and
supplied during 1980 and 1981 for
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the Zonal Railways which serve CoallIndia Limited are given below:

(Daily average in terms of four ~wheelers)

Zonal Railway

1980 1981
Indent Supply  Indent Su_pply
Eastern 5631 4497 6006 4879
South Eastern . 3118 2764 3759 3327
Central 707 597 725 679
Northeast Frontier 68 63 87 85
(L) The demurrage paid by Coal Companieg to the Zonal Railways is
given below:— .
1980 1981
TRt Rs. 90:09 lakhs Rs. 60-21 lakhs
South Eastern . Rs. 8g-85 ,, Rs. 75:49 ,
Central . Rs. 17-17 i - Rs.19:29
" Nort heast Frogticr Rs. 0-10 Rs. ' 74 ,,
(c) Yes. on November 12, last year has been
Clin, . submitted to the Government; and
(d) Regular cogrdination  meetings

are now being held at the Divisional
level and Zonal Headquarter's level.
The Cabinet Committee on Industrial
Infrastruclure ig also coordinating the
production and despatch of coal. The
Ministry of Railwayg ang Ministry of

- Energy are following the guide-lines

given by the Central Government As
a result the loading of coal hag im-
proved tp about 11,000 wagons per
day.

(e) Doeg not arise.

Preliminary Report on Howrah-Muozaffar-
pur Train and SamaStipur Danapur Train
Accident

5233. SHRI N, E. HORO. Will the

Minister of RAILWAYS be pleased to
state ;

"7 (a) whether it ig a fact that preli-

minary report on the collision of the
Howrah-Muzaffarpur  passenger firain
and the Samastipur-Danapur Express

(b) if so, the details thereof?

4
THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) Yes,

(b) On 12-11-81 at about 04.20 hours,
while No. 45 Down Samastipur-Dana-
pur Express was standing on line No.
1 of Sathajagat station of North Eas-
tern Railway, train No 329 Up How-
rah-Muzaffarpur Passenger entered
the station on the same line and col-
lided head-on with 45 Down Express.
As g result of this accident, 7 persons
were killed, 14 sustaineg grievous in-
juries and 35 simple injuries, The
cost of damage to rallway property
involveg in this accident has been
estimated at approximately Rs.
1,40,000/-. According to the provi~

sional finding of the Commissioner of
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Railway Safety, Godakhpur, the ac-
cident was due to failure of railway
staff.

Application for House Building
Advance for Railway Employees

5234. SHRT E. K. IMBICHIBAVA:
SHRI A. K. BALAN:

Will the Minister of RAILWAYS

be pleased fo state:

(a) whether i{ ig a fact that the
railway employeeg are not getling
House Building Adwvance since long;
and

(b) If so, the details of House
Building Advance applications receiv-
d and House Building Advance sanc-
ioned during the last three  years
2ginning with 1979 till the enq of
1981; Zone-wise?

THr DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
‘THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-~
LIKARJUN): (a) It ig not a fact that
railway employees are not  getting
house building advance since long.
The actual disbursenment of house
building advance ip railway employees
in the financial years 1978-79, 1979-
80, 1980-81 ang 1981-82 (upto Decem-
ber 1981) furnished here under will
bear thig out.

(Rs. in lakhs)
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(b) Zone-wise information about the
number of applications receivey and
sanctioneg is being collected from
the Zonal Railway Administrations
and will be laig on the table of the
House.

Loan to Shipping Companies for pur-
chase of Contrainer Ships

5235. SHRI LAKSHMAN MALLICK:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether the  proposal [or ex-
tending loan to lhe privale and pub-
lic sector Shipping Companies to buy
container  ships is under the con-
sideration of the Government;

¢

(b) if so. the expected time of tak-

ing decision on the above matler;

(¢) the terms and conditions laid
down before the Shipping Companies
in getting loan from his Ministry for
purchasing container ships;

(d) the name of {(he Companies
whose applications for loans have re-
mained undecided before his Minis-
try; and

(e) the details about the names of
the companies which are likely to get
Joans for the above mentioned pur-.!
pose in 1982-837

Year Actyal gisbursement

1978-79 403 THE MINISTER OF SHIPPING

1979-80 406 AND TRANSPORT (SHRI VEEREN-

1980-81 411 DRA PATIL): (a) to (c¢). The Govern-

1981-82 1160 (up to ment have already approved disburse-
* Dec. 81) ment of loan by the Shipping Develop-

e ——— —

Budget provision of Rs. 440 lakhs-

ment Fund Committee to Shipping
Companies for purchase of vessels in-

exists. cluding Container Vessels as under:—
Type of ships SAFAUNS Loan Rupee loan Total foan
P R — — — i i W S — A — f— i — __——.'.’
New . : ‘ . 15 to 20 p.c. o to 7% P g0 p.c.
. Secontdhand . . . 20 to 30 D.C 6o to 70 pe 75 P-C.

— P
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The general terms and conc.litions
applicable to ship acquisition apply to
the acquisition of container vessels

also.

(d) The Ministry has no proposal of
the Shipping Development Fund Com-
mittee pending with it for decision for
grant of loan to container vessels.

(e) It is not  possible to anticipate

the names of the companies which
may get loans during 1982-83 as appli-
cations are decided on their indivi-
dual merits as and when they are

. @weceived.
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Number of persons arrested traveliing
without tickets in various Zones

5236. SHR1 LAKSHMAN MATL~
LICK: Will the Minister of RAIL-~
WAYS be pleased to state:

(a) tolal number of ticketless iravel-
lers apprehended in  different trains
under different railway zones during
last three months; and

(b) details of direclion initiated
against them by his Ministry?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) and (b): A statement is
attached,
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Scheme of Bonus in Corporaate
Secior to Promote Small Family
Norms

5237, SHRI  HARIHAR SOREN:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a} whether new schemes of bonus
are going to be gdopted in the corporate
sector to promote small family norms
among workers;

(b) whether a ‘birth bonus’ is pro-
posed to be awarded to workers who
do not go in for a third child; and

~\ (¢) the details about the small fami-
ly bonus plan to be implemented in
the corporate sectors?

THE DEPUTY MINISTER IN THE
WINSTRY OF HEALTH ANpD FAMI-
LY WELFARE (KUMARI KUMUD-
BEN M. JOSHI): (a) and (b) No such
schemes are under consideration of

the Government of India.

(c) Does not arise.
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Security of Financial Assistance by
Government from UNESCO g

5238. SHRI NAVIN RAVANI: Wwill
the Minister of EDUCATION be
pleased to state:

(a) whether  Government have
secured flnancial agsistance from the
UNESCO to ensure higher rate of re-
tention of children in schools;

(b) if so, the detalls thereof;

(c) the present drop-outs at V and
VIII stage, State-wise; and

(d) how Government will ensure
that the fund meant for promoting
education is not diverted to other
sectors by the Sthtes?

THE MINISTER OF STATE IN
THE MINISTRIES OF EDUCATION
AND CULTURE AND SOCIAL WEL-
FARE (SHRIMATI SHEILA KAUL):

(a) No, Sir.

(b) Does not arise,

(c) A statement is attached.

(d) The problem of retention/drop-
outs is more relevant to elementary
education which is a part of the Mini-
mum Needs Programme (MNP) Funds
provided for MNP cannot be diverted.

Statement

.- B i

State/Urion Territory

Draop-out Rates
1978 79

At the end At the end
of classV  ofclass
(%) VI (%)

— ———— —— o —— T T— T i i e

1. Andhra Pradesh .
2. Amam .
! —— 3. Bihar . ; i
4. Gujarat . . . . .
5. Haryana ‘ . i .

3 4
62:3 '80-5
744 Bo-2
@ i 67:0 86-8
502 772
. . . 281 54-5
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—
! 2 . -8 4

6. Himachal Pradesh : 3 ; ; : . : ; ; 28-6 4-0
7. Jammu & Kashmir . . . . . . . . . 47:9 _67:9
:-'3. Karnataka . . . . : . i § . ; 7 636 ¥8-8
g. V'erala & ] . ' " | * . ; : ; « ¢ 1A 40-2
10. Madhya Pradesh : ¢ C " ; 2 5 : 578 777
11. Maharashtra ~ . . ’ . . ‘ ‘ ’ : ‘ 577 74-1
12, Manipur & . | ‘ . . : : ; : g i . 8a-7 86-1
18, Meghalaya : : . . - a ; . . . 78-2 Bs-4
14, Nagaland . ; ; ; ; ; ; é ; . ; 686 782
15. Orissa ; 3 : ’ . : » : : : A 69-6 83-1
16. Punjab . D . . . . . . . A 44-8 546
17. Rajasthan . v ; " : . i o ‘ . . 68-6 697
18. Sikkim . . . . . . . . . . : N.A. N.A.
19, TamilNadu™ . . ‘ T . . . : y 4140 6g-1
" g0. Tripura . : . . . . : . . . . 679 . 79-8
Jan UttarPradesh . . . . ... 790 84-4
22. West Bengal . . . . . . ' . " . 741 817
29. Andaman & Nicobar  an's i ., 3 ; : . ) ] 342 471
24. Arunachal Pradesh . . . . . . a - . 98- 2 87-9
5. Chandigarh : : . ‘ i . i ‘ ‘ v o1 18-4
26. Dadra & Nagar Haveli . . . . . . . . : 809 88-3
27, Delhi ; " ’ 8 . g ‘ ‘ ; : ; 36-8 227
28. Gca, Daman & Diu . . . . . e . . . 398 66-8
29, Lakshadweep . . . . . . . . . . 335 539
30. Mizoram . . ‘ N 3 . . . . . ; G5-3 78
31. Pondicherry. . ; i . ; . ‘ . . . 232 5;-4
India : L 626 768

cmam —— A ———— A —
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(w) wa g auf & I, FFA
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ferdt-feadt aeofo &1 oA fFar
7 |

e Wiz gfvary wewm
HATHT H ITFAT : {AT HAIET KAy
(¥) foer v a9l & W -
FH  AWEE @I e qur e
o @4 & wfer & s e
AT %—-—-

1979— 1,35,686.43 ¥®I7
1980— 1,51,922.67 ¥94

1981— 2, 06,741.00 ®9F

(@) &F ok ST ®; =97 7
gfz A F1 g For ag § o &
TR e H; FHq GEAE g | W
e ¥ AT AT AR B
famr gardwa wfuw & wfew a=w
F F1 yam feur §

() wrefra  Tewra | wETHE
¥ frox d@w aul ¥ el e
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faeli F&Wf’rnﬁr'wié.aa
W OSER g —

1479~ 1,30,500.39 ¥TT
1980— 1,16,482.55 ¥9q
1981— 1,39,0°1.12 &7

7 famamt w) Al ¥ grafasar
A afee qra At §

et =

5240. 50 TIRIGHATR WiTedi: &5
[ AT ag T ®Y AT HTT fan

(%) #1377 % qa FAwfRF]
37 fagaiAt & IFa fager § nran,
gatenaa @ fasr, arfa Wi fav fagfes
§ wiafesar 1 qrar &, o1 Ffew oa
AN, '

(=) afz g, ar ofrew Yo7 &
mATge fediom & 0B nrgawt 57 gm0
fradr ¥,

() 3°¢ T AT W g AF ATRA
A fad 713 & Far w107 §, HIw

(%) azars & 3+g A1FE § 9r9-
frpar @A & fao any argg #r g ?

I AAET aq qoz. g w17 fawe
H gg-wat (o wfesst®): (F) 59
g muatfrgt & afefera frag o o
A7 AlfNT FT wq3™0 & Arg77 97
faaza aw & AT w39 <o #1519
wifear A7 wrar, T dEFe Farafz
faaffta & sdt &

(F) a6

(1) 3°% & 4 Fr fagfar £1 ar
LGl

() =w@d AN H gogen fefeant

wasred F1A 97, AW safwag’ &7 fages
fear srdT
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5241. 3 TArAAT WITA\ :¥a7
A gAY ag T4T3 FY 5T WA O

(%) Fa1ararge § wgi g X9 7 A7
qEiTera §, g T FHQ AR F7

® &

(&) ufz gi,ar=ar Fgi fAara w7
W@ 173 FHTCQ wina (amige) A
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q A AqT FHTIT w1y fawng
% gq-wat () Afcewfw): (%) 3
() AATYZ ITT FTQFH FET HUTA §
ST AT 4500 FAITC 19 FIAF |
RMAIG? § TF J-TF E6F @I 713 #Y
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Whee] and Axle Plant at Yelahanka

5342, SHRI H. N. NANJE GOWDA:
Will the Minister of RAILWAYS be
pleased to state:

ta) whether it is a fact that a sum
of Rs. 55 crores was earmarked by Gov-
ermment for the Wheel and Axle Plant
at Yelahanka near Bangalore for the
development of the unit;

(b) if so, how much of the said
amount has been actually made avail-
able to the unit,' so far; and

{¢) the details of development pro-
jects that have been undertaken out
of this fund and what is the work done
on each one of them, so far?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND 1IN
THE DEPARTMENT OF PARLLA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) to (e). The infor-
mation ig being collected and will be
Jaid on the table of the Sabha,
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Holding of a stock taking conference
in Delhi to assess dropouts of schoul
education :

r

5243. SHRI H. N. NANJE tOWDA:

Will the Minister of . EDUCATION ve
Pleased to state;

(a) whether during February, 1962
a stock taking conference was held in
Delhi to assess the drop-outs at cif-
ferent stages of school education:

(b) if so, the findings of the con-
ference about the dropouts at the
different stages i.e. primary and post-
primary slages of school education in
the country and the break 1p of the
figures according to States;

(¢) which is the most alarming
situation so far as school education
is concerned and what steps are being
taken to deal with the situation; and

(d) whether Government wropose to
have a similar stock taking ior the
college education in the couniry and
if so, when this will be done?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a) The
Conference of Education Secretaries
held on February 17, 1982, did not
specifically go into an assessment of
the problem of drop-outs. It discussed
primarily the implementation of the
innovative projects in education sup
ported by UNICEF. These projecis
are aimed at making primary educa-
tion more relevant to the needs and
environmental conditions of children
particularly in educationally backward
areas. These projects while improv-
ing the quality of education alse help
in reducing drop-outs at the primeary
level of education. The various bottle-
necks in the implementation of these
projects were discussed and remedial
action was recommended.

(b) to (d), Do not arise.
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Financial assistance by UNICEF to
Government to organise child
education

5244. SHRI H. N. NANJE GOWDA:
Will the Minister of EDUCATION te
pleased to state:

(a) the names of the projects that
are being helped by UNICEF in the
country; and

(b) the projects that are oveing fol-
lowed in The State of Karnataka and
the targets set for achievement and
how much have been achieved since
the introduction of these projects and
how much remains to be done?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMAT] SHEILA KAUL): (a) and
{b). The projects assisted by VUNICEF
relating to primary education are:—

(1) Nutrition/Health Education
and Environmental Sanitation
{NHEES).

(2) Primary Education Curriculum
Renewa] (PECR).

(3) Developmental Activities in
Community Education and Participa-
tion (DACEP).

{4) Early Childhood Education
(ECE).

(5) Comprehensive Access to Pri-
mary Education (CAPE).

Karnataka is participating in pro-
jects 2, 3 and 5. The targets set under
these projects and the progress made
are indicated in the following para-
graphs:

Through State Council of Educational
Research and Training, under project
2, decentralised primary curriculum
for formal schools is being developed
making it relevant fo as many diversi-
{ies as there are in the State, based
on social, economic, cultural and
geographical factors. The curricula so
developeq are tried out in project
schools, and refined on the basis of try-
outs, before extending them to other

CHAITRA 4, 1904 (S4KA4)

Written Answers 170

schools. Started in 1875 on a pilot
basis in 30 primary “schools in one
block, during the period 1981—1983,
the project was extended to one huLn-
dred more primary schools. The cur-
riculum and textbooks for classes I—V
prepared in the pilot phase and pro-
gressively introduced in the project
area are being revised. Work on
surveys in the other areas has becn
completed and textbooks for class I
for the new areas in the experimental
phase have been prepared during 1981.
Textbooks for the remaining classes

will be progressively prepared in the
following years.

Under project 3, also starled on a
pilot basis in 1975, two community
centres were organised for preparing
relevant cufriculum for out-of-school
population of all age-groups, 3—6 (pre-
school), 8—14 (elementary age-gioup),
and 15—35 (productive gge-group), de-
signed fo meet the total educafional
needs of the community. In the experi-
mental phase during 1981—1983 five

more community centres have been
taken up.

Under project 5, decentralised learn-
ing materials for non-formal chuaunel
of elementary age-group childven are
being developed through the teacher-
trainees of fraining institutions that
number 105 in Karnataka. The work
completed so far includes the training
of teacher-educators and modification
of elementary teacher education syila-
bus so as to provide experience of
working with the community to the
teacher-trainees. Non-formal learning
centres, normally three per teacher
training institution, to try ou: the
learning materials based on local-
specific needs and problems prepared
by the trainee-teachers will be startea
this year. Work on evaluation of
pupils’ performance will be taken up
during the next year.

Besides, Karnataka has also recently
signed agreementg for participating in
projects 1 and 4, Work on them has
yet to start.
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_ Bus service between C-I termiinus
Janakpuri and Central Secretariat

5245. SHRI BHIKU RAM JAIN; Wil
the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether it is a fact thai there
is no direct bus roufe between the
main bus terminus at C-I in Janakpuri

and the Kendriya Terminal, New
Delhi;
(b) whether it is also fact that

bhundreds of commuters are compelled
to take contract buses because of this
deficiency:

{c) the steps proposed to be taken
to start regular bus service belween
C-1 terminus Janakpuri and the Cen-
tral Secretariat via  Dhaula Kuan,
South Block and Udyog Bhawan; and

(d) whether Government would con-
sider the feasibility of extending Route
No. 710 to Janakpuri in this connec-
tion?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT {SHRI SITARAM
KESRI): (a) Though there is no direct
bus route operating between C-I Block
in Janakpuri and Kendriya Terminal,
the folowing trips from 2T Block
Janakpuri are operated in the morning
for the convenience of office goers:--

Route

740 0820 Hrs.
720 0905 Hrs.
720 0925 Hrs.

(b) and (¢). The DTC is operating
sufficient number of services from
Janakpuri, te meet the trafic needs
of the area. It is not feasible for the
DTC to operate direct routes from sll
the blocks of Janakpuri,

(d) It is not considered advisable
to disturb the rout¢ No. 710 intro-
duced under nodal pattern of service.
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Reference to Kashmir ip Meeting at
Geneva

5246, SHRI K. MALLANNA: Wwill
the Minister of EXTERNAL AFFAIRS
be pleased to state: :

(a) whether there has been any re-
action regarding the postponement of
the visit of Indian Foreign Secretary
to Pakistan, following Islamapad’s con-
tentious references to Kashmir at Gen~
eva: and

{b) if so, the details regarding the
reaction of Pakistan Government in
this regard?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO): (a) and (b). The Pakistan Gov-
ernment reaction has been in the form
of a press release issuedq on 25th Feb-
ruary, 1982. It has been stated that
the Pakistani delegate's reference fo
Jamomu and Kashmir zt the recent
meeting of the UN Human  Rights
Commission in Geneva did not warrant
the protest lodged by the Government
of India nor the postponement of the
Foreign Secretary’s visit.

Booking at Guler

5247. PROF. NARAIN CIHAND
PARASHAR: Will the Minister of
RAILWAYS be pleased to state;

(a) whether restirictiong have been
imposed on the booking of certaln
commodities like salt, foodgrains etc.
at Guler and some other stations on
the Kangra Valley Railway during the
financial year 1981-82: S

(b) if so, the da¥%e w.e.l. these restri-
ctions have been imposed alongwith
the reasons for this step which has re-
sulted in extreme inconvenience to the
people of this area.

(¢) whether Government would re-
move the restrictions In view of the
representations from the people to this
effect; and :

(d) the likely date by which this

would be done?

-
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i ]

THE DEPUTY MINISTER IN THE
MINISTRY OF RAIGWAYS AND 1IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALILI-
KARJUN): (a) to (d), As a  general
policy, stations where meagre goods
traffic is dealt with are being closed
for goods traffic only on financial con-
siderations. The volume of traffic off-
ering at Guler station is meagre. As
such, this station has been closed both
for inward and outward goods traffic
with effect from 16.5.81.

The booking of goods traffic to sta-
tions open for goods traffic on Kangra
Valley Railway was under quota limit-
ation, bug the bhooking has now keen
made free from the middle of Fehru-
ary’ 82.

Loss on Passenger Trafic carried by
E. M. U. Coaches

5248. PROF. NARAIN CHAND
PARASHAR: Will the Minister of
RAILWAYS be pleased to state:

(a) whether the Rallways are incur-

ring losses on passenger fraffic’ eacried
by E.M.U. Coaches;

(b) if so, whether any study “has
been conducted in this regard during
the recent past:

(c) if so, the findings thereof and the
reasons for those losses; and

(@) if nof, the basis for the calculs-
tion of losses and whether the Gov-
ernment would undertake an in-depth
study for t‘ms purpose?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALL:-
KARJUN): (a). and (b). Yes.

(&) and (d), *The study has shown
that Railways suffered a loss of Rs.
28.20 orores in 1980-81 on the E.M.TJ,
services operating on suburban sec-
tions. The losses on EM.U. suburban
services are mainly due to concession-
al fare structure which does not cover
the operating expenses. Dueto the
sharp increase in the prices of varl-
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174.

ous inputs used by the Railways fer
the operation of these services, it has
not been possible to cover the expen-
ses wih the earnings derived from the
concessional fares charged from the
commuters over these sections.

v feaal | geanat /g sa-smna
# f= w1 s
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q 6-11-81 A, WX 1T GE AT
TR A 19-10-81 3 |

South Ceniral Rallway Administration
" blamed for misshap

5250, SHRI A. K. ROY: Will the Min~
ister of RAILWAYS be pleased to

-

(a) whe'ther the attention of the Gov-
ernment has been drawn to the news
item ‘SCR administration blamed for
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mishap’ published in the Indian Ex-
press (Hyderabad Edition) dated 9
October, 1981;

{b) if so, the details of the mishap
and its causes;

(c) action taken against the officers
concerned for opening the Siation
without Station Master and by posting
two new AS.Ms. just on their passing
the initial training and Yard Porter as
Cabinman without any competency
certificates at Chanaka Station (S.C.
Railway) on Trunk Route and comp-
" elling them to work for 10 hours with-
out a single day rest for a moanth be-
fore the date of accident: and

(d) the reasons and justifications for
opening the Station and closing it
just after the accident?

THE DEPUTY MINISTER IN THE-

MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS. (SHRI MALLI-
KARJUN): (a) Yes

(b) On 4-3-81 Up Itarsi Special Goods
train enfered the Loop line at Chan-
aka station and collided with a stabl-
ed load This was due to the failure of
Railway Staff,

(¢) One Station Master and ihree
Asgistant Station Masters were posted
at Chanaka station on a permanent
basis. While the Station Master and
two Assistant Station Masters had put
in more than 10 years of service, the
third Assistant Station Master had un-
dergone guccessfully the training in the
duties of the Station Master in the
Zonal Training School and had worked
independently for 4 months at other
stations, before he was utilised to
weork at Chanaka station, The staff are
put to work as Cabinmen only after
they have undergone the necessary
training and have passed the exami-
nation. Due {o heavy casualties, the
staff had to work for 12 hourd,

(d) The station was opened as a
temporary crossing station prior to do-
ubling of the section to increase the
line capacity, It was, however, closed
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in view of the reluctance of staf to
work at that station.

X 1T wETe W g
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Ohlldreldjeandbemﬂubladdue
to lack to basic needs

5252. SHRI AMAR ROYPRADHAN
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state;

(a) the number of children who die
and are disabled every year due to
lack of basic needs; and

(b) the steps Government propose
to take in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY WELFARE (KUMARI KUMUD-
BEN M. JOSHI): (a) No such informa-
tion is available.

(b) This Ministry has been actively
engaged in a series of programme for
improving the basic health amenities.
The details furnished in the Annex-
ure,

Statement

The programmes for improving the
pasic health amenities of children
are:

1, Immmunization against preven-
table diseases like diptheria whoop~
ing cough, tetanus  polimyelitis,
typheid and tuberculosis.

2. Prophylaxis against nutritional
deficiencies specially in relation to
Vitamin ‘A’ for children (1—5 years)
and nutritional anaemia for child-
_ren (1—11 years).

These programmes are taken on a
large scale and had covered about
60 million children during the last
vear. In addition to these, treatment
Pacilities have been extended for
different gilments of children, in me-
dical organisations at different levels
viz. sub-centres, primary health cen-
tres, talug hospitals, district hospitals
and medical college hospitals.

Health education and nutritional
education have also been augmented
in both the rural and the urban areas
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ithrough different schemes and agen-
cieg, e.g. the Village Health Guides are
involved in providing promotive and
preventive health care at villuge
levels, Trained Birth Attendenfs are
providing more hygienic delivery ser-
vices.

Under the programme of Integrated
Child Development Services, taken up
by the Ministry of Social Welfare,
special attention is being paid to pro-
per care of pre-school children and
education of mothers in some selected
rural and tribal areas and urhan
slums,

Growth Rate of Delhi

5253. SHRI BHIKU RAM JAIN:
Will the Minister of HEALTH AND

FAMILY WELFARE be pleased to
state:

(a) whether Government propose to
set up a study group to go into the
changing population pattern, resour-
ces and environmental situation of the
Capital through the end of the cen-
tury; ’

(b) whether it is a fact that tha
population of the Capital is growing
at a faster rate than others cities in
the country;

(c) whether it is also a fact that the
populafion in
neighbouring States is drawn top the
Capiftal resulting in declme m civie
amenities: and

(d) what proposalg Government
have under consideration for adeguate
growth in urban amenities toc match
the increase in population? "

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY WELFARE (KUMARI KUMUD-
BEN M. JOSHI): (a) The Minister of
Health and Family Welfare have ne
proposal to set up a study group om
the subject,

(b) A statement containing provis
sional population gnd growth rates of
cities and urban agglomerations with
a population of 10 lakhs and above as
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per the Census of India 1981 is en-
closed. It will be seen thereirom
that out of the cities having a popula-
tion of 10 lakhs and above, Delhi had
ihe third highest growth rate.

(c) While it is well-known that a
part of the increase in the Capital’s
population is accounted for by migra-
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tion from the neighbouring Stafes, the
precise extent thereof and its effect

on civic amenities is not known.
'd

(d) The ©proposals made by the
Delhi Administration for augmenta-
tion of health and family welfare faci-
lities in the Capital are given due con-
sideration,

Statemeny

t

1,000,000 and above,

T

Pravisional Population and Growth Rate of Gities and Urban Agglomerations with papulation of

S.No. Urban Agglomeration City

Population Growth

1981 Rzte
1971-82

(+)

1 2 3 4
1. Calcutta 9,165,650  30-33

2. Grezater Bombay
a. Delhi .
4, Madras
5 Bangalore
6. Hyderabad
7. Ahmedabad .
8. Kanpur
9 Pune
10. Nagpur
11, Lucknow

. 14, Jaipur

» 8,227,332 37-8a
5,713,581 56-66
4,276,635 34-91
2,913,537 7617
2.528,198 40-74
2,515,195 43-58
1,688,242~ g2-39
1,685,300 [ '48-48
1,297,977 39-50
1,006,536 _25-66
1,004,669' 5778

News Item Captioned ‘:Spurious
Cosmetlc Seized”

5254, SHRI MOHAMMAD, ASRAR
AHMAD: Will the  Minister of
HEALTH AND FAMILY WELFARE
be pleased to state:

(a) whether the attention of Gov-
ernment has been drawn to a news
itemr- under caption “Spurious Cosme-
fics seized” appearing lin the National
Herald dated 24th February, 1982;

f

(b) if so, the details thereof; and

(c) the steps proposed to be taken
in this connection by the Govern-
ment? "

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY WELFARE (KUMARI XUMUD-
BEN M. JOSHI): (a) and (b). Yes.

Attention of the Hon‘PIe Member is
invited to the reply given to Unstarred
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Question No. 5071, on the 24th March,
1882 in the Lok Sabha, by the Minis-
ter for Industry wherein he has
furnished full details.

(c) The Drug Control Department of
Delhi Administration has taken steps
10, intensify inspection to ensure ihat
the Cosmetics are manufactured un-
der proper hygenic conditions. Raids
are also being carried out to detect
spurious  cosmetics and appropriate
ac"gion also taken against the persons
contravening the Law.

Manufacture . and Sale of Spurious
Drugs and Prosecufion duaring 1979-860

§2553. SHRT H. N. NANJE GOWDA:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased fo
state :

(a) how many persons were prose-
cuteq during 1979-80 for manufacture
angd sale of spurious drugs In the
country; and

{b) whether the Central Council of
Health has suggested some guidelines
for tackling the menace and if so,
thé details thereof? -

'IHE DEPUI'Y MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY WELFARE (KUMARI KUMUD-
BEN M. JOSHI): (a) Seventeen drug-
gists, Doctors and Drug Manufacturers
wege proseculed in 1979-80.

" [b) the following recommendations
were inter alia made at the 7th Joint
meeting of the Central Council of
Health and Family Welfare held in
June, 1981:—

(i) The States should pmvide ade-
implementation for
re-orgamsmg and  strengthening the
drug Control Organisation.

(i) The States that have availed of
Central assistance

Food and Drug Laboratorles should

take steps to ensure that these labora- -
tories start functioning by providing

adequate staff and equipment.

(iii) The States should carry out a
toncerted drive against the manufac-
ture and sale of spurlous drug parti-
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cularly in the semi-urban and rura:
areas. Prosecutions should be launch-
ed against persons indulging in these
activities, -

(iv) States should utilise fully the
training facilities provided for Drug
Inspectors and Drug Analysts by the
Central Drugs Standard Control Orga-
nisation.

Pilferage of safety matches at New
Delhi Railway Station

5956. SHRI MANGAL RAM PRE-
MI: Will the Minister of RAILWAYS
be pleased to state :

(a) whether safety matches are
pilfered at New Delhi Railway Sta-
tion after unloading the wagons with-
out owing responsibility therefor;

(b) if so, action taken to check the
recurrerme of the same and for pay-
rment of suitable compensation?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-'
LIKARJUN): (a) No.

(b) Does not arise. However, as a
preventive measure, Railway Protec-
tion Force staff posted at New Delhi
Railway Station have been alerted to
remain vigilant to guard agalnst thefts
and pilferages of booked “consign-

ments. R

Special trains arranged on South Eas-
tern Rallway on 16th Febhruary, 1982

5257 SHRI SATYAGOPAL  MIS-
RA: Will the Minister of RAILWAYS
be pleased to state:

(a) how many special trains were
arranged on 16th February, 1982 in
the South-Eastern Railways and for

what purpose;

(b} what are
trains;

the details of the

(¢) amount coliected on each of the
special trains;
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(d) whether it is a fact that the
special traings were arranged for the
day in order to bring the people to a
public meeting of a particular politi-
cal party; and

(e.) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL~
LIKARJUN): (a) to (e) 5 pairs of
special trains were run to and from
Howrah—one each from Purulia,
Gidni, Dantan, Kharagpur and Gos-
beta on South Eastern Railway on
16th Feb, 1982 on request from West
Bengal Youth Congress (I) on payment
of full tariff rates.

A sum of Rs. 77430/- was collected
for the one pair of trains between
Purulia and Howrah and Rs, 61708/-
was collected for each of the other 4
pairs of frains,

Compensation paid to Heirs of victims
of Train Accidents

5258. SHRI RAMAVATAR SHASTRI:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether there is statutory pro-
vision to pay compensation to the heirs
of the fatal victims of the railway ac-
cident; and

(b) i so, what are the details of
casualties and of compensation paid,
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with amount in each case, giving re-
asons for curtailed payment for the

year 1978-79, 1979-80 and 1980-81 re-

spectively?
THE DEPUTY MINISTER IN THE

'MINISTRY OF RAILWAYS AND IN

THE DEPTARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) and (b). Yes. The
railways pay compensation to the vic-
tims of train accidents under provi-
sions of Indian Railway Act, 1899 and
the Railway Accidentg (Compensation)
Rules, 1950 as amended from time to
time. The maximum amount of com-
pensation payable under the provi-
sions of Indian Railways Act, 1890 is
Rs. 50,000/-. The claims arising out of
minor train sccidents are decided by
ex-officio Claims Commissioners nomi-

nated by State Governments ang those

arising out of major train accidents,
by ad hoc Claims Commissioners ap-
pointed by the Central Government.
A3 a result, there are a number of
claims cases pending final settlement.
The yearwise details of amount of
compensation paid is thus not 1ezes-
sarily related to the number of casual-
ties during a particular year, The dats
relating to the amount of compensa-
tion paid in each case is 5o volurnineus
that it will not be commensurate with
the efforts made to compile it. The
number of casualties together with
the total amount of compensation patd
during the 3 year’s 1978-79, 79-84 and
80-81 {s tabulated below:—

Year No. of raucngcr' Compensa-
Killed Toured tion to
victims of
accidents
(lakisof
Rs.)
1978-79 . . . - e . . 4 390 6o G6
1979-80 . » 113 413 17-88
1980-B1 , . . . .« . 1n8 518 45- 38

4

-
4
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Year of the disabled 1981

5260, SHRI MADHAVRAO SCIN-
DIA: Will the Minister of SOCIAL
WELFARE be pleased to state:

(a) what are the details of outlays
of the different schemes undertaken
by Central Government in connection
with the ‘Year of the Disabled-1981’

(b) how much expenditure was in-
curred on each of them during the
year; and

(¢) how far the targets fixed there-
under were achieved?

THE DEPUTY MINISTER IN TRE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON): (a) to (c).
Details of outlay and expenditure in~
curred on new and on-going pro-
gramme undertaken during 1681-82
for welfare of handicapped are given
in the Annexures—IL

Although no targets were fixed, a
comparison with the expenditure in
1980-81, would indicate the expansion
in the programmes for the disabled
during 1981-82,

Achievementg of some of the major
programmes are indicated in Anne-
xure II,

Besides the specific schemes indica-
ted in the Annexures the normal pro-
gramipes of the Central Government
particularly in he field of health, fami-
ly welfare, Nufrition, ®ucation, social
welfare, rural development —employ-
ment, water supply etc. also cover the
welfare of disabled persons.

_ Statement 1
Outlay and expendilurs incurred on new and on going programme uynderiaken during 1981 82 Jor the welfare

of Handicapped
Ministry of S0cil Welfare

Expenditure 198081 R.E. 1981-82 Expenditure upto
ra kN . 20-3-8B2
. . Plan Non-Plan Plan  Non-Plan Plan Non-Pla:
0. o S S ..
1, Besblighment snd Develop- .
ment of National !
Inst itutes for the Handic- >
. apped. . . 26-68 2859 4500 26- 56 40-52 9381
5 Till Feb.,

——

82)
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2. Institute - for the physically ’

Handicapped, New Delhi. 19-66 3500 35-00 - ..
3. Scholarships to the physi-
cally Handicapped 5 9-00 52-08 16-51 50- 00 16-51 50-00
4. Assistance to Voluntary
Organisations for the han-
dicapped including leprosy  111-27 16000 13682
5. Aids ¢nd Appliances for !
the Handicapped . 40 74 60- 00 5013
6. Education and Employinent .
of Handicapped. 579 71-67 71:67
7 Publicity measures . 8-65 20- 68 20-68
8. Rchabilitation  Rescarch L,
-or Techpical Aids and
Schools far Handicapped
and other miscellanecus
schemes, 4-88 12-76 6-00 16-11° ¢ 5:84  13-94
. {Till Feb,
82) e
g. A LILM.CO. 33-00 60- 00 5100 83-70 83-70
Statement IT 4. A new scleme of giving assis-

Achievements in respect of some of
the major programmes during 1981-82
are indicated as follows: -

1. Under the Scheme of Scholarships
for the blind the deaf and orthqpaedi-
cally handicapped a sum of Rs. 56.51
lakhs has bheen released which is
likely to cover about 10,000 scholars
all over India,

2. A sum of Rs. 136.82 lakhs has
been disbursed to 101 Voluntary Orga-
nisation during 1981-82, under the
Scheme of Assistance to Voluntary
Organisation for the Handicapped for
promoting educafion, training and re-
habilitation programmes.

3. A revised scheme of Integraled
Education came into force on 1-4-1981.
Under the revised scheme, ithe entire
cost of the scheme is met by the Cen-
tral Government. This scheme is at
present being implemented by 14 State
Governmen!8, 1 Union Territory and

"1 autonomous body through 688 cen-
tres covering 3780 beneficiaries.

tance for purchase of Aids and Ap-
pliances to the Disabled Persons was
launched in March, 1981, Under this
scheme, till date 44 organisations have
been recogniseq as cenfres for giving
Aijds and Appliances to needy handi-
capped persons. A sum of Rs. 59.13
lakhs has been placed at their dis-
posal.

f

5. The numebr of Vocational Reha-
bilitation Centres was raised to 12 du-
ring 1981. During the period from
1-1-1981 to 31-10-1981, the Vocational
Rehabilitation Centres have neen able
to secure employment for 3231 persons.
Drring 1981, 11 Rural Rehabilitation
Centres attached to five Vocational
Rehabiltation Centres have also been
sanctioned.

6. 21 Special Employment Exchanges
are functioning in the country for
placement of handicapped persons in
various jobs, Out of these, 3 have heen -
set up during 1981-82. Since inception
upto 31st September, 1981 these Em-
ployment Exchanges placed 35437 dis-
abled persons {n Employment.



189 Written Answears

7. During 1981, a scheme of giving
Public Telephone Booths fo handica-
pped individuals to promote employ-
ment was launched. Till 31st Decem-
ber, 1981, 978 Public Telephone Booths
have been allotted to handicapped
people as against a target of 887 for
1981-82.

8. During 1981, Government of India
launched a new schéme of State re-
cognition of individuals and institu-
tiong working in the fleld of handi-
capped welfare for best Work done in
the cause of the disabled, in order %o
encourage Voluntary and private
efforts in the field.

Electrification of Vijaywada-
Vishakhapatnam Line

5261. SHRI K. A., SWAMI; Will the
Minister of RAILWAYS be pleased to
state:

(a) the reasons for delay in com-
pleting the electrification of tracks
between Vijayawada and Vishakhap-
atnam; and :

(b) the details of expected time
of this work;

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-~
LIKARJUN): (a) Due to limitation
of funds priority hag been given to
the other high density routes oa the
basis of traffic density, growth of
. traffic, continuity of run without
changes in the modes of traction. As
such this section Is not being taken
up for electriflcation during the Sixth
Five Year Plan.

(b) Does not arise.

fged) faeafamar ¥ sarfeal
®T {957

5262. M\ AYERRE WHLTTHEAL
o) EIRT AW Mo AT

1T few o5 ag 37 A v
q‘.tﬁ fa ,-;‘
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(w) =ar faverr faeqfaaiea - 3
wRETiegt A favafaaraa § afgarfal
®1 & hr oF faur §;

() afz &F & g%y ain v
ST F4T §; A

(T) ST AT TR AR A Far qhA-
foar &7

foar dlk  wegfa  qor wmw
wEXTOr HeAreal ¥ Uvw wal (shwent wen
w): (%) A (7) fere) Famafaenem
T AT AL GHAT F A ar? frwafaa-
T AT FHAT FHAATE GF A £ [T
gtr-ad favafaaiaa & fa=rad soga
a%f frar g 1 fme st @9 A 15 frawaw,
1981 3 AR EfFar g nregram
A IYIT3 ST AT XG0 F A7y qTar
ATT-aTY 9Ftafa & nyaXl fafrear
afaarsil & Srqar, afasw 95 smaeay
IAEY aFEATH q7 fqary @@ § fqo
UF qF #7 640, ST § FHATO
fadtom agfa (wigfer d2d) § gam-
7, FAAATAT B gREAET T gaarfz
F graee A o) | favafaare a sritma g
#Are gq 3 wfafafgy) & #rs arade @
are 9 3 12 BIFE, 1982 &' AGAT
TFEIAA 799 o fag7 |

Delay to declare food Inspectors - ef
prevention of food adulteration ..
Department Delhl as Quasi-Perma-
nent 1

5263. SHRI K. LAKKAPPA: Wil
the Minister of HEALTH AND .FA-
MILY WELFARE be pleasei to
state:

"

(a) whether the eligible Food Iasp~
ectors  working under the Dcpart-
ment of Prevention of Food Adult-
eration, Delhi Administration, Delhi
have been declared as Quasi-Perma-
nent: . T
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(b) if so, the details thereof; and

(¢) the reason why they were not
declared as Quasi-Permanent Ly the
Government so Tar?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FA-
MILY WELFARE (KUMARI KU-
MUDBEN M, JOSHI):- (a) to (¢).
‘Action has been initiated by the Delhi
Administration to declare, such In-
spectors who are  eligible, as Quasi
Permanent subject to their fulfilling
the prescribed criteria Completion of
procedural formalities has been taken
some time in these cases.

mm; use of pressure horns by
Vehicles in Delhi

5264. SHRI K. LAKKAPPA: Wil
the Minister of SHIPPING AND
TRANSPORT be pleaseq to state:

{(a) whether it is a fact that consi-
derable number of heavy wvehicles in-
cluding D.T.C. buses in Delhi use
pressure horns which cause irrepair-
able damage to ears;

(b) whether such horns ar> per-
migsible under the rules; and

(c) if nof, action proposed to ban
them?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITALAM
KESRI): (a) to (c). Rules 5.5(i) of
the Delhi M.V. Rules, 1940 has been
amended on 294-1981 to provide
that every motor vehicle is to be fit-
teu with automobile horns conform-
ing to specifications laid down by
1S.1. Diréectorate  of Transport,
Delhi Administration, has intimated
that no  violation of this rule has
come to their notice.

Use of Rejected Tablets of Unienzyme
by CGHMS

5265. SHRT K. LAKKAPPA: Wil
the: Ministey of HEALTH AND FAMI-
LY WELFARE be pleased to state:

(2) whether it is a fact that rejected
fables 2 Unienzyme worth thousands
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of Tupees have been used in CGHS

Dispensaries and payment has also
been made to the suppliers despite the
fact that the defect had come to the
notice of concerned officers before

making payment; and

(b) it so, what action has been
taken po fix responsibility and punish
the guilty officers?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY WELFARE (KUMARI KUMUDBEN
M, JOSHI): (a) No.

(b) Question does not arise.

Jox g4t 99 ) =fesar g

5266. ®\ wawl froy wgwT: Far
[ HAT ag FamA £ _qT 1T fa

(%) Farag a=x g 5 fgd orw
a1 § guT g7 393 § w1§ afeesar
g a1 Ag ®=r T g

() afa zi, ar za® Far 2w
g

() #Fatuggfhfrs o 5 ag g7
QI AT 7 AR &1 7€ Y s

b (=) Farag ¥ a9 & fs ga< qal
Wa & AmY? fedtom 3§ ga% eqmar
% a3 R} 7 afas fafa £ a2
A wrEqroni€o femm a1t agY T g,
7T ;

(¥) 7ar aw=fei & g q=
dro Mo feam ATE FRT 1A T ?

™ Hara  wq wwdlw wd
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(&) ww, A 9Far |,
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(o) o\ gh1@AgT AT AT A
3 ¥, 1978-79 ¥ ¥ ax nfwararsy

% Whawy fafg wd ssedfigewem i@
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() ofrgit
Addition to Ronte K. M.

5267. PRO¥Y. NARAIN CHAND

PARASHAR: Will the Minister of
RAILWAYS be pleased to, state:

(a) whether there hag been any addi-
tion to the rout-kilometrage since the
beginning of the Sixth Five Year Plgn;

(b) if so, the K, M. of addition in the
years 1980 and 1981 zone-wise,

(¢) how jt compares with the in-
crease in the route-kilometrage in

138 LS—7.
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each one of the first 2 years of the
Fifth Five Year Plans; and

(d) the stepg taken by Government
to increase the route kilometrage signi-
ficantly in the Sixth Five Year Plan?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) Yes.

{b) and (c). A statement ia attach-
ed.

(d) A number of projects for new
lineg aggregating to about 2548 kilo-
metreg in length are at present in
various stages of progress. Since all
these schemes cannot be accommo-
dated within the resources available,
action is under-way to comple a
few of the projects at the earliest by
a judicious utlisation of the scarce
resources, so that the nation can de-
rive the benefif of the investment,
rather than spreading the funds thin
on a large number of projects.
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Handing Over “Jirmsh House” to Pak
' Embassy
5268. SHRI G. M. BANATWALLA :

Will the Ministey of EXTERNAL
' AFFAIRS be pleased to state:

(a) whether the Jinnah House in

Bombay has been handed over to

Pakistan Embassy;

(b) if so, when; and, if not when
is it expected to be handed over to
them: and

(c) terms If any, on which it has
been/will be handed over?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAQO) (a) No, Sir.

(b) The premises can be given on

\ease only after their vacant possession

has been received hy the Directorate of
Estates.

(c) The premises would be available
on lease 1o the proposed Consulate
Genera) of Pakistan, to be used exclu-
sively for residential purposes. The
lermg and conditions of lease are
being worked out,

Report of Expert Committee on Un-
employment Among Indian Seamen

5269. DR. VASANT KUMAR FAN-
DIT: Will the Minister of SHIPPING
AND TRANSPORT  be pleased to
.slate :

(a) whether the Expert Committee
under the Chairmanship of Admiral
S.M. Nanda constituted to go into,
among others, the unemployment pro-
blem among Ipdian Seamen, hag sub-
mitted its report to the Government;

(b) if so, what are the specific re-
tommendations of Report;

(c) whether any  action has been
tzken by the Government on each of
the above recommendations; and

- ~(d) if not, the reasons therefor?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEEREN-
DRA PATIL: (a) to (d). The Expert

CHAITRA 4, 1904 (SAKA)
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Committee submitted Part I of its Re-
port on unemployment among Indiam

" Beamen on 6-2-1982. The recommen-

dations of the Committe are under
examination of Government,

Learning of Indian Languiges in Se'nior
Secondary Schools of Delbhi

5270 DR. VASANT KUMAR PAN-
DIT: Will the Minister of EDUCA-
TION be pleased to state:

(a) whether learning of one langu-
age upto the level of 12th class is
compulsory in the Senior Secondary
Schools of Delhj for entitlement to
the Examination; e R

(b) whether most ot the students
do not study any other Indian Langu-
ages mentioned in the Eighth Schedul-
ed of the Constitution of India;

(c) the number of students who ap-
peared in the All India and Delhi
Senior School Certificate Examination
in 1981 (including science group) and
among them how many offered Hindi
as a compulsory subject and how
many offered English language as a
compulsory subject;

(d) the steps Government propose
to take so that Hindi and other Indian
languages are not ignored; and

(e) whether any amendments are
proposed to be - made in the current
legislation and in the guidelines to the
Secondary Education Board?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON): (a) Yes,
Sir.

(b) A student can alseo offer any
one of the 24 languages as provided by

*the Central Board of Secondary Edu-

‘cation. All the languages mentioned
in the Eighth Schedule of the Con-
included jn the list of
languages prescribed by the Board,

(c) Details are at Annexure,

(d) Facilities for teaching of Hindi
aml_ other Indian languages in the
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Senior Secondary Schools run by the keeping in view the enrolment of stu-
Delhi Administration are provided in dents for providing such facilities
accordance with the approved norms (e) No, Sir.

Statement
LEARNING CF INDIAN LANGUAGE IN SENIOR SECONDARY SCHOOLS OF DELHI

No.of - No. of Candidates No. of Candidates.

Candidates offered Hindi offered English
" appeared
in 1991
As_Corc As Elec- As Corc  As Elec-
Subject  tive Sub- Subject  tive Sub-
Ject ject
1. All India Senior Sec. Examination . 19,750 3153 3285 17,968 1928
2. Delhi Senior Secondary Examination ] 35206 3341 T 17,853 29,318 86g
mm—" mm (b) _the area occupiedq by these
® countries during border clashes and’
5271: S AR AWM : different wars with them since Inde-
- . pendence, Sector-Wise and country-
Fq1 fodr welt ag I AW OFAT wise; and
F3r fF . t
(c) the diplomatic and other steps
(37) T ﬁ'ﬂfiﬂ'%ﬁ'\ﬁ'ﬁﬁ‘mﬁ? taken or proposed to be taken to re-
# gr=vg  amga faggs qiFE * cover these territories?
fearogm &) @7
TTAER & A | THE MINISTER OF EXTERNAL
(=) afkgi, @ ag fagas @@= AFFAIRS (SHRI P. V. NARSIMHA
o - T ? RAQ): (a) and (b), China is in occu-
LR LI AU ERUN pation of approximately 14,500 sq.
farary Wt ﬂ'{:é{ia QqT FAIHA woq o miles of Indian territory in the Ladakh -
{ ~ =X region.
dargt 7 Iew Ha (ARl wen
.Pm) The area under Pakistan’s illegal oc-~
- cupation in the state of Jammu and
($) TR i%‘-‘{ fawafagisir = Kashmir is approximately 30.200 sg.
gy --, sqTqE fade % yEare, T miles. An  additional area of about
2 - - a 2,000 sq. miles in Pakistan occupied
TP HFAA EIETS faamren gl Kashmir was illegally ceded by Pakii-
(ﬁ) =T Ty ;“,’ qae g FaET tan to China under the so-called Sine-
< Pak Agreement of 1963,
faggs #a @Ay SAT, @ FGAT
qoAT A | ' (c) Government of India have been
Indian Territories occupied by China and seeking the return of its illegally occu-

Pakistan pied territory from China through

‘ : di bilateral
5272. SHRI JITENDRA PRASAD: s:;g,fi’a‘ﬁogeff b’t’he ba;;:'tof sagiche
Will the Minister of EXTERNAL

sheel and have inter-alia initiated ™
. OISR T e % it talks on the boundary gquestion with

(a) the area of Indiap territory the Government of China. As Te-
under the occupatiOn of China and gards Pakistan’ it is Go-vemment”-
Pakistan; separately; ' policy to seitle the igsue arising out
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out of Pakistan’s illegal occupatiom
of g part of Jammmu and Kashmir
peacefully brought bilateral negotica-
tions in accodrance with the Simla
Agreement.

Xagieamit & e wfedt
% fosg Wt wf Wt

3273. =t fadex wwix:
o g TFE

FoT X A} aZ TaTA FY AT FI
6 1981-82% A7 T gHeATH &
o 3acarar safeady € faeg #at 3:714-
FTE HT TE 7

N T@ HA1&E 891 §5d1a w19 fawnr

H go-Ae (st wleenmm): 1981-
82 (M33T, 1982 ax) ® nafg A
I°E gFEIH 3 araeqg § sfeza fad
M T FAsRA ¥ gsir 7 9
Ry mrave s A Q T —-

vy ¥ faen afrga farx
T ;%t"l'

Fawifeal

®Y gEr
AIT A ETT IY 47
[T w/afAgrd 3a7 f[{gfa 13
wergafa/dan 3 AT § wAr 78
IR QFAl 3
wwfa Qwar 2
Fifws Faa-gfg qmar 445
Y /gof@omo  Trwar 60
TE JaraAr/Haradr 81
.- o N
S 15 4 729
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Production of Traffic Units in Diesel
Traction

5274. SHRI RAM JETHMALANI:
Will the Minister of RAILWAYS be
pleased to state:

(a) what are the comparative
figures of 1971 and 1981 of daily
average production of traffic units in
Diesel Traction of Indian Railways:

(b‘) if they are less in 1981, rea-
sons 'thereof; and

(c}) whether the daily traffi: units
production can be steppeq up to the
maximum to help boost overall eco-
nomy and eliminate coal consumption
of steam locos?

THE DEPUTY MINISTER IN [HE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) The extent of uti-
lisation of a locomotive is measured
by the kiJometres earned per day per
engine on line, The figures for diesel
locomotives during the year 197t and
1981 are ag under:

1971 1981
Broad 'Gauge 309 302
Metre Gauge 244 302
Narrow Gauge 125 114

(b) When diesel traction was com-
paratively new in 1971, it was utilis-
ed on prime services. It is now uti-
lised on shunting services also, which
give much lower kilometrage. There
fore, the utlisation is less on broad
gauge, while it is better on metre
gauge, where there are no diesel
shunters, ’

(c) Apart from the control exercis-
ed at Zonal Railways’ level daily
operational meetings are held in the
Board's office presided over by the
Chairman, Railway Beard to evaluate
day-to-day developments and Jecide
on measures to improve the perfor-
mance of diesel locos, Steam loco-
motives are bling gradually phased
out and steam loco sheds closed to
conserve coal and effect economy.
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Providing halt of traings at Ekma
Rallway Station on N.ER.

5275. SHRI KRISHNA PRATAP
SINGH: Wi]ll the Minister of RAIL-
WAYS be pleased to state: -

(a) whether Government are aware
of the demand for providing a halt
of 1Up/2Dn, 15 Dn/16 Up and 9 Up/
10 D trains at Ekmg railway station
between Duraundha and Chhapra 1n
Bihar on North Eastern Reilway; and

(b) if so, decision of the Govern-
ment in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) and (b). Since,
Duraundha-Chhapra section of North
Eastern Railway has been converted
into B.G., 1 Upj{2Dn A T. Mail, 1516
Gauhati-Varansi Express and others
M.G., trains are not passing through
Ekma, However, all B.G, irains now
‘running via Ekma at present, are
scheduled to stop at Ekma.

Stoppage for 1717172 and 181/182
trains at Gangapur Station

5276, SHRI KRISHNA PRATAP
SINGH: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether he is aware of the
demand of the public to stop 171]172
and 18T/182 railway trains at Ganga-
pur City Station; and

(b) it so, the decision of the Gov-
ernment in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAIL-
LIKARJUN): (a) Yes.

(b) The guestion of stoppage of 171|
172 Bombay Central-Jammy Tawi Ex-
press and 181]182 ~Ahmedabad-New
Delhi Sarvodaya Express at Gangapur
City has been examined and not found
justified. «
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5_277_. SHRI KRISHNA PRATAP
SINGH: Will the Minister of RAIL~
WAYS be pleased to state:

(a) whether jt ig a fact that Gov-
ernment have decided to make pro-
motions in future in Railways on
the basis of periormance and not cn
mere seniority orx confidential re-
ports; and

(b) if so, the salient features of the
proposal in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) and (b)), There
are detailed Rules and orders govern-
tr7 promotions from one class to an<
other and also to wvarious grades
within the same class. These take
into account performance a rcflected
in the confidential reports as well as
seniority. There is no proposal under
consideration for any basi¢ changes in
these rules|orders. .

Implementing the direciive confained

in article 45 of the constitutlon of
Imdia
5278, SHRI SUDHIR KUMAR .

GIRI: Will the Minister of EDUCA-
TION be pleased to lay a stat\ement
showing: .

(a) the concrete steps taken * by
Government to implement the direc-
tive contained in Article 45 of the
Constitution;

(b) the percentage of expenditure
incurred in the field of education bY
Central Government since 1979, year-
wise; i

(c) the names of States, if any,
which have failed fo make primafy
eduation free till now; and

(d) the total number of primary’
teachers in the eountry and their pro-
portion to the number of children in
the age group 6 to 142 '
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THE MINISTER OF STATE 1IN
THE MINISTRIES OF EDUCATION
AND CULTURE AND SOCIAL WEL-
FARE (SHRIMATI SHEILA KAUL):
(a) A satement I is attached.

(b) A statement I is attached.

{c) Education at the prim:'n-y stage
(classes I—V) is free in all States|
UTs.

(d) The total number of teachers
in primary and middle schools during
1979-80 was 21,47,223 and the 6—14
age-group populaton was 13,52,60,600.
The teacher-child ratio was thus 1:
63.

Statement

Implementing the  directive con-
tained in Article 46 of the Constifu-
tion of India

Some of the more important steps
taken are as follows:

(i) Inclusion of universalisation of
elementary education in the minimum
needs programme as well as in the
new 20-point programme.

(i) According high priority to ele-
mentary education by allocating to it
36 per cent of the total VI plan out-
lay for education.

(iii) Opening of primay and middle
schools within easy walking distance.

(iv) Effots to  decentralise the pri-
mary curriculum to make it relevant
to local situations and life needs.

(v) Special attention to girls and to
target groups like Scheduled Castes,
Scheduled Tribes, landless labourers,
and slum-dwellers.

(vi) Provision of incentives like free
text-books, free  wuniforms, mid-day
meals, ete. -

(viil) Introduction of a non-formal
education programme for the benefit
of those children who are not able to
avail of the facilities offered by the
formal system,

(viiii) Special central assistance to
the educationally backward States,

-
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(ix) Assistance to voluntary organi-
sations for running innovative _ pro-
jects,

Statement JI

‘Implementing the directive conlained in Article
45 of the Constitution of India’.

Year] : Percentage
of Expen-
diture in-
curred by
Clentral
Govt. on
Education

I 2

1g78-7q* ‘ g i : 3.3

1 979-80‘ . N . . 8. 0

1980-81* " i : i 2.8

1981-82* . . . 3 3.1

——

*Worked out on the basis of budge
cstimates. -

Allocation for Microwave Consfruc-
tion Department of Southern
Railway

9279. SHRI K. RAMAMURTHY:
Will the Minister of RAILWAYS he
pleased to lay a  statement on the
Table rearding the details of the al-
location for the Microwave Construc-
tion Department of Southern Rail-
way for 1981-882: h

(a) expenditure on purchase of ma-
terials during the year and the preak
up of such purchases-indigenous and
imported; and

(b) expenditure on gtaff of the De-
partment (Salary, overtime, etc.)?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY » AFFAIRS (SHRI MAI-
LIKARIJUN): f(a) (i). Allocation for
1981-82 to S and T Construction De-
partment of Southern Railway for
Telecommunication works, including
microwave, is-Rs. 113 lakhs.

-



207 Written Answers

{ii) Expenditure incurred so far on
purchase of materials during 1981-82
is Rs. 65 lakhs with Rs. 31 lakhs for
indigenous material and Rs, 34 lakhs
for imported material.

(b) Expenditure so far on , Telecom-
Construction staff  is

muncation
Rs. 14.14 lakhs with the following
break up:
Parmanentsiaff, Rs.
(i) Salaries and travelling
aflowences, —- 4.71 lakhs
(ii) Gvertime allowance — 0.11 12khs
Casual staff
(i) Salaries . ~ 8. 15 lakhs.
(iz) Travelling allowance — 1.17 lakhs,
Total: — 14. 14lakhs.

Report of Study Team on Leprosy

5280. SHRI HARINATHA MISRA:
Will the Minister of HEALTH AND
FAMILY WELFARE  be pleased to
state:

(a) whether the study team on
Leprosy beaded by Dr. M. S. Swami-
nathan has completed its deliberations
and submitted its report and recom-
mendations to the Government;

(b) it so, the composition, terms of
reference and recommendations of

the study team;

(c) the time Government are likely
to take in arriving at definite deci-
sion on each of the recommendations;

(d) wheher it is proposed to make
copies of the report available to the
Members of the Parliament; and

- (e) if so, when apd if not reasons
- therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY WELFARE (KUMARI KUMUD-
BEN M, JOSHI) : (a) to (e). The
final report of the Working Group for
Eradication of Leprosy has heen sub-
mitted to the Government on 12th
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March, 1982,. The  Report is under .
examination of the Government and
decisions taken thereon alongwith the
Report will be placed on the able of
the Sabha as soon ag Ppossible,

Darbhanga—Jayanagar Line

5281. SHRI HARINATHA MISRA:
SHRI BHOGENDRA JHA:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether survey work on tihe
proposed conversion of metre gauge
into broad gauge from Darbhanga to
Jayanagar has been taken up and is
in progress;

(b) if so the progress
far;

achieved so

(¢) the factors taken into considera-
viability of the

project;

(d) the estimated expenditure in-
volved for complete execution of the
project at the present price level?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) and (b). There are
a large number of surveys in progress
on N. E. Railway. The work is being
taken up in a phased manner depend-
ing on the inter se priority of the
various surveys. It is expected that
the work in the field will start in the
coming working seasons and the re-
port is expected to be receiveq by
June 1983,

(c) The viability of Darbhanga-
Jayanagar from M.G. into B. G. will
depend among others on settting up
of a cement plant at Lakshmipur as a
part of Indo-Nepal joint venture and
other industry in the area served by
the line. © . .

(d) Darbhanga-Jayanagar line 18
about 68 Kms. in length. On a rough
assessment, the estimated expenditure
involved would be about Rs. 14
crores at the present price level
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Railway Track under N. E Railway

‘5282, SHR] HARINATHA MISRA:
Will the Minister of RAILWAYS be

- pleased to state: v

(a) total length of the Railway track
and the total populatlcm served by
the N. E. Iﬁanways

{b) various pro:ects for conversion
of metre-gauge into broad-gauge that
‘have been taken up for execution and
the respective period in which each
«of the projects will be completely ex-
ecuted; and

(¢) various steps that have been
taken, or are proposed to be taken, to
modernise the N.E. Railways and to
bring them at par with the most up-

N
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. to-date other modernised and advanc-

ed Railway zones ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) Total Route kilo-
metres as on 31-3-1981 served by
North Eastern Railway is 5163.

No data is available regarding the
population served by individual zonal
railways. The North Eastern Rail-
way traverses areas in Uttar Pradesh
and Bihar, which are served by other
Zonal Railways ag well.

(b) The details of gauge conversion
projects alongwith the targets for
completion on North Eastern Railway
are given below:

Name of projects

Target date for completion

Barabanki—Samastipur Section

Barauni-—Katihar Section .
Moradabad-—Ram nagar Section .
Bhatni—Varanasi Section
Samastipur—Darbhanga Section .
Kashipur—Lalkua Section . .

3

4
l

J

Though the line was opened to B.G. traffic
from 8-7-81, yet some residual works and
ballasting of the line, etc. are in progress

Nat yet fixed due ta
incertainty  about availability of funds.

- Barallel Broad Gauge line between Bareilly, and B ho-

Jipura and coaversion of Bhajipura -—K;thgo:i am

Metre gauge line into Broad Gauge.

(c) Metre gauge diesel locomotives
are being used on North Eastern Rail-
way. With the conversion of Bara-
banki-Samastipur section into broad
Zauge a broad gauge Diesel shed for

homing 40 locomotiveg is nearing
completion'at Gon As regards
singalling and telecommunication,

rolling stock etc., gll latest types are
already being used on North Eastern
Railway and there is no lack of party
with other railways.

T

News Item under the Caption “Sans-
krit Vidyapith in Poor Shape”

5283. SHRI HARINATHA MISRA:

Will the Minister of EDUCATION be
pleased to state:

(a) whether Government's attention
have been drawn t{o the news-item
under the caption “Sanskrit Vidya-
pith in poor shape” published in the



211 Written Answers

‘Indian Express’ dated 11 February,
1982;

(b) whether New Delhi’s Lal Baha-
dur Shastri ; Vidyapith run by the
Rashtiriyas Sanskrit Sansthan, an auto-
nomoug body, is handicapped because
of inadeqguate library and research
facilities; lack of hostel accommoda-
tion and mal-administration;

(c) the remedial measures taken or
proposed to be taken;

(d) whether research facilities are
inadequate and students have to go to
other Institutes for their projects; and

(e) the remedial measures proposed
to be taken?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHR P. K. THUNGON): (a) Yes, Sir.

(b) to (e). The Lal Bahadur Shastri
~ Kendriya Sanskrit Vidyapith adminis-
tered by the Rashtriya Sanskrit
Sansthan, an autonomous body, fully
financed by the Government of India,
contains 25,000 printed books, 1,600
manuscripts and 46 research journals.
The Vidyapith has gompetent scholars
to guide research students. Forty
three research scholars have so far
taken their Vidya Vardhi (Ph.D)
after completing their research and
forty nine are at present working for
Vidya Varidhi (Ph, D). All the non-
earning  scholars out of these forty
nine are getting gscholarships @
Rs. 300 p.m The Vidyapith is, there-
fore, not handicapped because of in-
adequate library or research facililies.
Construction of hostel for the scholars
hag already been taken up on a priori-
ty basis.

The research scholars are going to
other institutions in connection with
their research work since they are ex-
pected to  colleet data/information
from ag many different sources as pos-
sible, besides the reference material
available in the Vidyapeeth.
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wrafew ¥ ¥ ¥y 9w ) fofas
W Iy wiwidla  Geay

5284. st T\ e} afiwr: wr-
frrere %ot ag 7@ Y 3T T e

(%) Far avsTe 7 wrofes w9
2 fawain Htx wmafes = A wee aw=i
% fafem 3 &g wrae seoiwl
W eEINAr ¥ F1 FaeT §;

| (a-‘) ufz gr, ar oW wearfam
qEarHt Y gt 5 T wgt-HEr (@)
Aqq; we )

(7) |¥4TT 57 7 B aF &EA
FTfawiv g ?

-

frar wte sl aw
wWEI™ HEwA § ge-Ral (W e
®o qua) : (%) 3 (7) ag
SR oafaq 1 @ @ & am
98 &7 FE T AT I8 g1 9T
9T YW faar Sraam)

HT

W fewel w0

5285 Nl vm @i gfawr:
=\ WIAY Q3% :
sl gEis weEwd c
war W qefl gg Tk wY gar
w7
o () W oA AW oA R
fhrq A€ feest o w@wa § fordd
# NG N ¥ o
(@) afe gi, fead wug qen
- few? yuid

(w) #a1 ¥a @rw go fese a7
T &1 7€ §; .

1z

j
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(w) afa g, @ fwad =T Ha
U™ #, "1

(v) fomaafmdid ¥ ford aama
forq 7T, 9a% fasg #a1 angarg feg
ST w1 fqarr g ? )

IN HAWA A1 qEAE wg
framy § go-mal (s wiewwmia):
(%) o g 1

(@) ¢ ge fewdl &1 gwn
1,11,000 ¥ 97 |

{w) =y g1

(7) 1190 faum Fwar Zaewm,
RFAFT T ivZ, Lgrens § axiye oy
TX Y | 562 fzFT AT Tawy, agIEw
fagslt & gewma 3 faar @r wega Frdr
Y

(%) mdra ave gfgar & mr
380 & AL gfaa a7 4 39feagy w
fragats frar war @ 1 gfam # ats-
qQFaTd A @ |

Steps fo romote mental Health during
Sixth Plan

5286. DR. KRUPASINDHU BHOTI:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state;

(a) whether leadmg psychiatrists of
Tamil Nadu have expressed cismay at
the low priority given to mental health.
in National and State Piang in a state-
ment on the eve of the 34th Annual

. Conference of the Indian Psychiatrist
Society held in January, 1982;

(b) if so, the reaction of Government
thereto; and

(¢c) the steps envisaged to promote
mental health during the Sixth plan
period?
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THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAM-
ILY WELFARE (KUMARI KUMUD-
(a) No such state-
ment has been received by the Gov-
ernment, However, the Government
is alive to the growing needs of men-
tal health,

{(b) Does not arise.

(¢) . The modern approach to
treatment of the mentally ill lays
more emphasis on providing mental
health services at the out-patient level
and in the general hopsital psychiatry
units than on admission in mental hos:
pitals. There are two institutions un-
der the adminstrative control of this
Ministry wheh are engaged in the pro-
motion of mental health (1) Central
Institute of Psychiatry, Ranchi and (2)
National Institute of Mental Health
and Neuro Sciences, Bangalore. Ne-
cessary provisions have been made in:
the plan for development of these Ins--
titutions.

the-

Number of Cenirally sponsored Train-
ing Centres in the flelg of sports
athletics

5287. SHRI XAVIER ARAKAL:
Will the Minister of EDUCATION be:

bleased to state:

(a) how many centrally sponsored
training centres are in he field of"
sports/athletics and the amount given
for the years 1981 and 1982; and

(b) how are these traineeg selected’
and the help given to each trainee and
for what period?

THE DEPUTY MINISTER IN THE:
MINISTRY OF EDUCATION AND
CULTURE AND SOCIAL WELFARE®
(SHRI P. K, THUNGON).: (a) There-
are two types centrally sponsered
training Cenfres of Physical Fduca--
tion and Sports as under :— -

(i) Two National level training
centres for training of high calibre
" leadership in physical education and’
sports j e Netaji Subhas National
Institute of Sports, Patiala, with its -
South Centre at Bangalore and the
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Eastern Centre (which is likely to
start functioning shortly) at Cal-
cutta, and the Lakshmibai National
College of Physical Education, Ggga-
lior; C

(ii) Twenty four Regional Sports
“Coaching Centres, established in
collaboration with State Govern-
ments/ State Sports Councils for
_providing coaching = facilities to
-youth in wvarious sports disciplines;

During the financial years 1980-81
-and 1981-82 the following grants were
-sanctioned for the two Institutes for
iner-alia running the two trainng Cen-
ires: -

1980-81
1g81-82
:(upto 22-3-1982)

Rs. 160-73 Lakhs
Rs, 22217 Lakhs

(b) The candidates seeking admis-
.sion to the various training courses at
‘the two TInstitutes are selected on an
all India basis on the results of a se-
lection test and interview.

The candidates admfitted to the two
“Institutes receive the following facili-
-lies for the duration of their training
caurse— g

Netaji Subhag National
, Sports Patiala,

Institute of

(i) Free Tuition and Lodging for
‘the Regular/Condensed and Master’s
.course,

(ii) Subsidised Boarding at Rs. 115/-
-per month.

(iii) Free Board and Lodging for
the Ex-internationals of approved ca-
_tegories.

~ (iv) Ten scholarships of Rs. 100/
per month to deserving Schedule Cas-
te/Scheduled Tribe candidates to meet
-expenditure on food, kit ete.

- (v) Fellowships of Rs, 300/~ per
month for deserving candidates admit-
“ted to the Master’s Course,

MARCH 25, 1982

_position in a National

Written. Answers 216

(vi) Scholarshipg offered by some of
the State Governments to their spon-
sored candidateg

(vii) Scholarships of Rs. 150 per
‘month tc_;r the Women trainee coa-
cheg v

-

2. LAKSHMIBAI NATIONAL COL
LEGE of PHYSICAL EDUCATION
GWALIOR, ¢

(i) Free Lodging. |

(ii) Subsidised Boarding at Rs. 100/
per month,

(iii) Scholarships at Rs. 1000/- per
annum for Bachelor of Physical
Education and Rs. 575/- per Seines-
ter for Master of Physical Educa-
tion students to cover board and
other expenses for these who have re-
resented their State/University in the
National Competitions in games and
sports and have secured I, II or III
or Inter-Uni-
versity Competition.

(iv) Tuition Freeships (Rs. 300/-;
per annum per head) for Bachelor of
Physical Education students on merit
basis; :

(v) Scholarship offered by certain
State Governments to deserving candi-
dates belonging to their States for the
Bachelor of Physical Eduecation course.

)

Suits filed by Western Railway
Operating and Commercial
Departments in Courts

5288. SHRI RAMESHWAR NEEKH-
RA: Will the Minister of RAILWAYS
be pleased to state:

(a) the number of suits filed by
Employees of Operating and Com-
mercial Departments of Western
Railway for the last three years in
the High Court, Lower Courts and
Labour Courts in Bombay and
Ahmedabad;

" (b) whether due to wrong policies,
employees  were compellad to ﬁ_le
suits; B )
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(¢) amount spent by the Railway to
contest these suits;

(d) how many suits were decreed
against administration and whether
responsibility was fixed against staft
for wasting national revenue; and

(e) number of suifs Dﬂnding'f in
Courts in Bombay and Ahmedabad
and present position thereof?

THE DEPUTY MINISTER IN THBE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) (c), (d) and (e).
The information is being collected
and will be placed on the Table of
the House.

(b) It is not correct that any em
ployees had to file suits on account of
wrong policies of the Government.

Promotion policy of Commercial
Inspectors ete.

5289. SHRI RAMESHWAR NE-
EKHRA: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether there is any unifiorm
promotion policy for Claims Tracers,
Assistant Commercial Inspectors and
Commercial Inspectors employed in
all Zonal Railways; if not reasons
thereof;

(b) whether it is a fact that the
Western Railway is not implementing
the general directives issued by the
Railway Board for lormation of a
separate cadre for Claims Inspector;
and -

(c) if so, reasons thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND
IN THE DEPARTMENT OF PAR-
LIAMENTARY ° AFFAIRS (SHRI
MALLIKARJUN): (a) Avenues. of
promotion for non-gazetted staX on
the Indian Railways are decided by
the Railways themselves genc:illy in
consultation With the Organised La-
bour acco¥ding to local conditions, It
is. therefore not considered necess-
ary to lay down any uniform avenue
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or promotion applicable to all 'zonal
Railways.

‘(b) No.

(c) Does not arise,

Number of Claims Tracers

5290. SHRI. RAMESHWAR NEEKH- -
RA: Will the Minister of RAILWAYS..
be pleased to state:

(a) total number of Claims Tracer/
Assistant Commercial Inspectors and:
Commercial Inspectors on Indian
Railways-Grade-wise;

(b) whether it is a fact that Claims-
Tracer ig part of Claimg Branch;

(c) if so, why their strength is not
taken info account at the time of~
upgradation in Commercial Inspector
cadre; and

(d) reasons thereof:

THE DEPUTY MINISTER IN THE:
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA--
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) to (d). The infor~
mation is being collecteq and will be-
laid on the table of the- Sabha.

Railway catering rates

5291. SHRI RAMESHWAR NEEKH--
RA: Will the Minister of RAILWAYS-
be pleased to state:

(a) whether it ig a fact that the
catering rateg were revised and in-
creaseq in Railways during last three:
years; and

(b) if so,' the reasonsg for not in-
creasing travelling allowance of”
employees? ’ .o

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN-
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL--
LIKARJUN): (a) Yes.
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(b) Rateg of travelling allowance
foy catering staff are same ag for other
-Railway employees, and have no
relationship with tariff of . catering
items.

Northern Railways Signal Inspec-

tor (W)

5292. SHRI BASUDEB ACHARYA -
Will the Minister of RAILWAYS be
pleased to state:

(a) whether the major work of the
section of signal Inspector (W),
Northern Railway is concentrated in
and around Zafarabad; ang

(b) if so, the justification of station-
‘ing the district headquarter, artisan
staff as well as the relieving hands a#
Varanasi, a far off place?

THE DEPUTY MINISTER IN THE

" MINISTRY OF RAILWAYS AND IN

THE DEPARTMENT OF PARLIA-

MENTARY AFFAIRS (SHRI MAL-

LIKARJUN): (a) The work is spread

wover through out the section extending
over 164 route Kms.

(b) Doeg not arise. Varanasi is not
a far off place bul the section staris
from Varanasi (Excl) It is the most
important station from where the sec-
+1tion can be best controlled and is
having direct - communicatjon with
divisional headquarter.

Wagon Shortage

5293. SHRIMATI JAYANTI
PATNAIK .
SHRI R. P. DAS:

Will the Minister of
‘he pleased to state:

RAILWAYS

{(a) whether Government are aware
-of the shortage of wagons in the
~cguntiry;

(b if so, the total number of
-wagons proposed to be procured by
Government to meet the demand of
the wagons;

(c) when those wagons are expected
ito be made available in the country;
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. (@) the steps taken by this Ministry
fo procure those wagons; ang

(e) the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARILIA-
MENTARY AFFAIRS (SHRI MAL-~
IJKARJUN); (a) There is no shor-
tage of wagons ag such, Loading of
goodg traffic during the current year
is the highest in the history of Indiam

Railways,

(b) to (e). Procurement of wagons
is arranged by the Railwayy taking
into account the traffic requirements
ang Plan Funds made available for
this purpose on year to year basis.
Consistent with the allocation of funds
in the Railway Budget for 1982-83,
provision hag been made for acquisi-
tion of 15,650 wagons 1in termg of
four-wheelers during the year 1982-
83. -
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Signal Inspector (W) Varanasi

5295. SHRI SUSHIL BHATTA-
CHARYA: Will the Minister of RAIL-
ways be pleased to state:

(a) whether the area of activity of .

the signal Inspector(W), Northern
Railway, Varanasi, extends from Sarai
Harkhoo to Shivapur;

(b) if so, whether the District Ins-
pector’'s Headguarter is located;

(cy where the artisan staff and the
relieving hands are stationed; and

{d) the reasons of such stationings
and details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) Yes. In addition, the
area of activity also extends from
Zafrabad to Janghai (excluded) on
Zafrabad-Janghai Section and Zafra-
bad to Shahganj on Zafrabad-Faizabad
Section, .

(b) The headquarters of the District
Signal Inspector js located at Vara-
nasi.

-
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(¢) The artisan staff and relieving
hands are stationed at Varanasi, Shiv-
pur, Jalalganj, Sarai Harkhu, Zafra-
bad and Jaunpur. - -

-

(d) The Sectional Maintainers are
neadquartered suitably to look after
the maintenance of the Section under
their charge, s
his ‘lying gang and  redieving staff
are mostly headquartered at Varanasi
Inspectors, Grade III working under
Signal Inspector (West), Varanmasi are
-headquartered at Jaunpur. The head-
quarters have been decided keeping
in view the administrative interest
and availability of convenient train
service. '

Alleged Inadequate brake Power in
Trains

5296, SHRI A. K. ROY: Will the
Minister of RAILWAYS be pleased to
state:

(a) whether this attentiion has been
drawn to the news item in the Calcutta
edition of the Statesman February 18,
1982 under the caption ‘Inadequate
brake power in Trains alleged’.

(b) if so, details of the steps taken
to remove the inadequacy?

THE DEPUTY MINISTER IN THE
MINISTRY OF ° RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) Yes, please.

(b) This newg item dealt with the
Report on the Working of the Com-
mission of Railway Safety for 1979-80.
The main points made in the news
item and the position on these are
given below:—

1. Inadequate brake power in trains:

* In addition to the action of replenish-

ment of deficient fittings of brake gear, ]

MARCH 25, 1982

The District Inspector,

Written Answers 224

to improve brake power of trains,
Railways have also been instructed to
examine the trains only at points
where adequate facilities are available
and ensure proper testing, adjustments
of brake power. Inspection by the
Research, Designs and Standards Orga-
nisation has also been made compul-

sory for ensuring quality of rubber fit-
tings procured for brake gear ete,

-

2. Shortage of Stay in Trains passing
/  and train Examination categories :

+ The Govt. ig aware of the existence
of vacancies in the Category of Assis-
tant Station Masters. Direct recruit-

ment of Assistant Station Masters is .

made alongwith that for other popular
categeories like Ticket Collectors,
Clarks, etc. through the Railway Ser-
vice Commissions, Candidates for
Assistant Station Masters’ posts have
also to pass the psychological test con-
ducted by the RI.S.0. However, Rail-
ways have instructions to plan in ad-
vance and make efforts to filll vacan-
cies of Assistant Stalion Masters in
fime. The procedure for recruitment
by Railway Service Commissiong is
also being streamlined ag per the EM-
ciency Bureau’s study report.

3. Driver’s Vigilance Control Device: 4

Development of a suitable and trouble
free Vigilance Control Device, is still

‘hot completed.” Due to varioug pro-

blems, Vigilance Control Devices have
not always been functioning satisfac-
torily. Railway Accidents enquiry
Commiltee 1978 have recommended
that installation of the Vigilance Cont
rol Devices in Diesel and electri¢ joco*
motiives need not be pursued as train

' operations on Indian Railways is with

2 employees manning every diesel and

.electric loco. They have also recom- -
mended that research and ' develop~
evolving a suitable '

ment effortg for
device which would function satisfac-
torily without the present disabilities,

F
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may be continued. This recommenda-
tion has been accepted.

4, Facililies for maintenance of
coaching stock at" terminal
stations.

The facilities provided for mainte-
nance of coaching stock at termirals are
reviewed continuously and fresh items
of work to make up deficiencies are
tfaken up through annual Works Pro-
grammes subject to availability of
funds. The proposal to earmark sepa-
rate funds for pitlineg and other facili-
ties ig under consideration,

5. Buckling of track and slackness
in the working of Engineering
Department.

Reasons for track buckling have
been identified and directives ‘have
been issued to the Railways to take
preventive measures against buckling
as under,

(i) to eliminate short stretches ol
wooden sleepered track bet-
ween rigid track structure on
eilther side.

(ii) to provide adequate shoulder
ballast;

(iii) to provide rail anchors where
necessary,

(iv) to conduct gap survey at rail

jointg and to adjust ecreep .

where existing and remove
jammed joints;

(v) to adopt Safe Maintenance
practices on LWR/SWR track
during Summer months, as
laid down in I.LWR/SWR man-
nuals to prevent buckling,

To overcome any slackness in work-
ing fleld inspection at all levels have
been identified.

6. Running of BEML coaches at
more than 100/cmph,

BFMI, coaches with MAN type
bogies and fitted with slack
gdjusters and - DA valveg have
been cleared for 110 km/h on specified
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routes when maintained to the
higher stipulated standards. Action
has been taken to maintain these
coaches to the required standardg so as
to enable them to run safely at 110
km/h, Manufacture of these coaches
with MAN type bogies have also been
discontinued from 1977 and BEML
coaches are now being fitted with ICF
all coil bogies, which do not have the
maintenance probems as with MAN
type bogies.

DTC Buses Damaged by Students on
1st March, 1982

5297. SHRI M. V. CHANDRASE-
KARA MURTHY:
SHRI CHINTAMANI JENA:

Willl the Minister of SHIPPING
AND TRANSPORT be pleased to
State: .

(a) whether it ig a fact that thirty
Delhi Transport Corporaftion buses
were damaged on lst March, 1982 alle-
gedly by an irate mob of students be-
longing to the Khalsa College, Devna-
gar in central Delhi;

(b) if so, whether the seats of three
of the buses were set on fire by the
mob;

(c) whether any enquiry has been
conducted,

(d) if so, the details of the same;
and

(e) aclion taken by the Government
in this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITARAM
KESRI): (a) Yes, Sir.

(b) Six seats of two buses were
burnt.

(¢) to (e). The students had resort-
ed to the action of holding up/damag-
ing buses demanding compensation of
rupees one lakh for the family of a
student who died on 27-2-82 while
attempting to board a running bus
from ifs front gate, A case has been
registered py Police vide FIR No. 147
under Section 147, 148, 149, 353 332,
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186 and 427 IPC. Nine students were
arrseted by the Police,

Derailment of Goods Trains beftween
Gunderdehl and Bisma stations

5298. SHRI M. V. CHANDRASHE-
KARA MURTHY: Will the Minister of
RAILWAYS be pleased to state:

(a) whether all passengers and goods
traffic on Drug-Delhi-Rajhara Section
of the Southp Eastern Railway has re-
mained guspended since 27 February,
1982 following the derailment of seven
iron ore loaded wagons of a goods
train between Gunderdehi and Bisma
station;

(b) if so, what was the reason of de-
railment;

(c) whether any enquiry was con-
ducted;

(d) if .5‘.0, the findings of the same;
and

(e) when the traffic will be restored?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) Traffic remained sus-
pended from 11.30 hrs, of 27-2-82 to
21.30 hrs. of 28-2-82.

(b) to d). This accideni{ was inquir-
ed by a Committee of Railway Officers,
According to their finding the derail-
ment occurred due {o excessive speed.

(e) Normal working was resumed on
28-2-1982 at 21.30 hrs.
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Passenger Traing Running
Gomoh and Gaya

between

5301, SHRI A. K. ROY: Will the
Minister of RAILWAYS be pleased to
state: N

(a) number of Passenger and Express
trains running on the Grand Chord
line of the E, Railway between Gaya
and Dehri on Sone as on 1 January,
1982;

(b) same running on the Grand
Chord line between Dhanbad and
Barakar;

(¢) same runuing between Gaya and
Gomoh;

(d) whether it is a fact that while
in other sections of the same Grand
Chord line more passenger trains are
running, there is only one passsenger
train running in 24 Thours betweeD
‘Gomoh and Gaya creating great diffi-
culties for the passengers;

(e) if so, reason thereof; and
(f) steps taken ihereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) 9 pairs of Mail/Express
and 3 pairs of passenger trains.

(b) 11 pairs of Mail/Express and 4
pairs of passenger trains.

(¢) 10 pairs of Mail/Express and 1
pair of passenger trains.

(d) to (f). Yes, However introduc-
fion of additional passenger trains bet-
ween Gaya gnd Gomoh jis not feasi
ble at present due o lack of yresources
like coaching stock, line capacity cons..
trainis and inadequate terminal facili-
iies,
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Development of Off-Shore Kandla
Project

£302. SHRI NAVIN RAVANI
SHR1 DAULATSINH JAD-
EJA.-
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether jt is a fact that Kandla
Port is the deepest natural portion on
the West Coast of India;

(b) if so, what steps are being taken
to develop the Off-shore Kandla pro-
ject:

(¢) whether it is also a fact that this
Sea Coast has no dredging problem and
is free from siltation; and

(d) if "so. reasons for not developing
"such places?

THE MINISTER OF SHIPPING AND
TRANSPORT (SHRI VEERENDRA
PATIL). (a) No. However, the Off-
shore ¢il Terminal at Vadinar which
is within the Kandla Port limits,
moering facilities  are available for
deep drafted vessels.

{b) ang (d). There is no proposal to
develop off-shore facilities now. How-
ever, the Kandla Port Trust had pre-
pared a proposal to construct a deep
water cargo berth with full mecha-
nised loading facilities for handling
of bulk carge at an estimated
cost of Rs. 14 crores at Vadinar
(Salaya). At thig location, deep
draft vessels could he accommodated
and the location does nof involve main-
tenance dredging as natural water
depths are available. The gzrea is
not served well by the Railway
system. A defailed survey is to
be carried out by the Ministry of
Railweys for ascertaining the technical
feasibility and the cost estimate for
providing broad guage link to Vadinar.

(¢) Though the sea coast has no
serious dredging problem, jt is not free
from siltation. However, there are
creeks or inlets which are naturally
protected from wavesg and are free
from siltation. The proposed deep
cargo berth at Vadinar is planned to
be located in one of such inlets,
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Deaths Due to Illegal Abortions

5303. SHR] SUBHASH YADAV: will
the Minister of HEALTH AND FAMI-
LY WELFARE be pleased to stale num-
ber of deathg due to illegal abortions
in each State during the las{ one year?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY WELFARE (KUMARI KUMUD
BEN M. JOSHI): There are no precise
estimates in view of the secrecy that
surround illegal aborlions and the
surreptitious manner in which they
are resorted to.
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Number of Schools being run by Muni-
cipal Corporation and Delbj Adminis-
tration and Facilities provided to them

5308. SHRI HARISH KUMAR
GANGWAR-: Will the Minister of EDU-
CATION pe pleased to state;

(a) has any deadline been fixed by
which no schoel will be run in tent or
open. if nof, reasons thereof;

(b) the steps taken to ensure that
lavatories and bath roomg in the
schools have water available at all
times during school fimes and they are
not allowed to stmk as is the case at
present?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K THUNGON): (a) No, Sir

According to jnformation furnished by .

the Delhi Administration and Munici-
pal Corporation of Delhi, efforts are
being made to replace the tents with
pucca buildings.
can be fixed
reasons:—

- for tl;e following

enrolment every
year owing to increase In
population, niecegsitating
opening of additional classes/
schools in temporary accom-
modation/tent(s) without

(i) Substantial
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waiting for construction of
pucca huildings,

-

(ii) Inadequate funds for construc-
tion of pucca buildings to cater
to needs of the additional en-
rolment every year.

(iii) Non-availability of suitable

. land,

(iv) Pendency of court cases due to
dispute over possession of
some scool lands.

(b) The followmg steps have been/
are being taken to ensure that the lava-
tories and bath-rooms in schoolsg have
water during school hours and they
are nog gllowed to stink:—

(i) construction, of over-head/
under ground water tanks,
booster-pumps and tube wells.

(ii) in cage of disruption in water
supply, necssary repairs are
carried out with the help of
Public Works Department.

(iii) provision of dry {iype lavalo-
ries and sceptic tanks where
water mains are not available.

(iv) provision of sweepers for
clearing the lavatories,

L

Permit issued to the Contract Carrlagl:
which fell mi:o the Hindom cut River

5309. SHRI HARISH KUMAR
GANGWAR: Will the Minister of
SHIPPING AND - TRANSPORT be
pleased to state:

(a) whether a copy of the permit
issued to the contract carriage which
fell into the Hindon Cut river on 11th
December 1981 together with the

terms and conditions under which a -

contract carriage and stage carriage
can ply in Delhi be laid on the Table
of the House; gnd - -

(b) il not, reasons thereot?

THE MINISTER OF STATE IN THE _

MINISTRY - OF SHIPPING AND
TRANSPORT (SHRI SITARAM
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* KESRI): (a) and (b). Coples of local permit conditions of contract cafﬂnge

permit No. 3094 issued to Vehicle No. buses, as furnished by the Directorate
DLP 5320, Permif No. 17484 issued for of Transport, are at Annexures I to
taking this vehicle to NOIDA and II1,
ANNEXURE I
Original

FORM P. TEM,
[Rule 4-8 (1) (vi) of the the Delhi Motor Vehicles Rules 1940]
Delhi Province Temporary Permit
State Transport Authority Delhi

. Sl No. 12.
Book No.4412 ., . . . . . . P. TEM 3004

1. Name of holder . . . : . . Vinay Khanna
2. Father’s name
3. Address . : . . .
4. Type of vehicle
5. Registration Mark : = ; ; . DLP—g320
6. Maximum number of passengers whlch may bc

carried at any one time. i : . @
7. Route of Area .. : . . Delhi State only -
8. Purposc of journevor journeys.
9. Gonditions . : . a . . . Log Book shall be maintained.

Validfrorm . . .+ .+ . 18-9:81 to i7-1-82.
10. Date of expiry . ’ " ; . . 17-1-82 -

Date 18-g-81. - § % . , . Sdf-
Secretary State Tramport Authority
Delhi.
. Attested. .

- SEAL 18
g *ERa " Sdf-Asst. Secretary

- State Transport Authority, Delhi.

20-9-82.
ANNEXURE @I
o
Original ’
TEOM P. TEM

[Rule 4.8 (i) (vi) of the Delhi Motor Vchic'lcs Rule 1940]
z Dcllhi Province Temporary Permit

Stac jTransport Authority Delhi.

. BookNo.s4t8 . . - - - PTEMi7484° SLNo.20

1. Name ofholder . . . Sh. Vinay Kumar

+

2. Father’s pame



239 Written Answers MARCH 25, 1982 Written Answers . 240
3. Address . ) -
4. Type ofvehigle . ’ ‘ ) 1
5. Registration Mark . 2 . DLP—5320 Rl-.ZZIJ'- 686414 dt. 7-12-8:1
€. Maximum number ofpassengers which Bank Rs. 18/- q17637 dt, 5-12-81
may be carried at any one time. Drafts Nos. { Rs. 5.30 918382 dt. 7-12-B1

7. Routcof Arca .
8. Purpose of journey or journcys
9. Conditions
Validfrom
1d. Date of expiry

Date: 11-12-8:1

Attested Copy.

SEAL

Sdf-
Asst.  Secretary,

Declbi

11-12-81

12-12-81

[ Rs 2.50 903091 dt. 16-11-81

to NOIDA (U.P.) and back.

to 1g-12-81.

Sd/-
Sccretary, State
Delhi.

Trausport  Authority

State Transport Authority, Delhi.

20-3-82.
Annexure III

OFFICE OF THE SECRETARY:
STATE TRANSPORT AUTHORITY:
DELHIL

Permit Conditions of comtract carriage
Buses (STA) Resolution dated
16-11-81).

1. The applicant should be a re-
sident of Delhi,

2. The seating accommodation in
the bus shall be strictly in accordance
with the provisions of rule 532 of
the Delhi Motor Vehicles Rules. The
seats shall be made of good material.

3. 4 to 6 oscilating fans and cold
drinking water tank shall be pro-
vided.

4. High windows with glasses uplo
the roof level with curtains shall be
provided provided that in the case of
applicants who already own a bus on
the 16th November, 1961 that bus will
be permitted if it otherwise conforms
to the prescribed specification but
‘when this bus is replaced by anather
bus, the new bus shall have high~

windows with glasses upto roof level
with curtains.

5. The bus shall be painted maroon
and crearmn colour o be finally approv-
ed jby the State Transport Authorily
on production of the bus,

6. The words “Contract Carriage”
shall be painted on all four sides of
the bus.

7. The name of the owner shall be
painted on the rear.

8. A Log book shall be maintained
giving full details of each trip which
should be checked by the Pelice
Authorities and the Transpor{ Depart-
ment Checking Staff,

9. All the conditions of Section 51
shall be made applicable.

10. The bus shall not be used ior
the carriage of individual passenger
except in the case of conducted tours,

11. If it is proved in any case that
the bus has been misused permit shall
be cancelled and the vehicle not
allowed to be used im Delhi on any
other permit.
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Congestion due to Parking of Motor
Vehicles on road and DTC Bus stops

5310. SHRI HARISH KUMAR
GANGWAR: Will the Minister of
SHIPPING AND TRANSPORT be
; pleased to state:

(a) whether Government or any
authority authorised in  consultation
with the local authority having
jurisdiction in the area concerned may
determine places at which motor
vehicles may sland either indefinitely
or for a specified period and may
determine the places at which public
service vehicles may stop for a longer
time than is necessary for taking up
and setting down the passengers;

(b) if so. how taxis, scooters, cycle
ricksaws and privately owned stage
~carriages in Delhi cluster mnear the
DTC bus stops and trucks etc. are
parked on the main roads of business
centres like Lahori Gate, Qutap Road,
Naya Bazar, Chandni Chowk Khari
Baoli, G. B. Road. Ajmeri Gate,
Kamla Market, Asaf Ali Road making
flow of traffic difficult; and

{c steps taken to ease the situation
by strictly enforcing the provisions
of M. V. Act, 1839?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI  SITARAM
KESRI): (a) Yes, Bir.

{b) and (c). The Delhi Traffic Police
has launched a wide based propa-
ganda, education, and warning system
through P. A. equipment to discourage
such obstructive and jrregular park-
ings.

Traffic police has galso taken action
against the irregular or obstructive
parking of taxies and TSRs near DTC
bus stand and improper parking at
other places. 582 t{axies and 9983
3 TSRs were prosecuted during the year
1981 for such offences. As regards
the other vehicles on busy roads, etc.,
‘the Trafic Police has prosecuted
21,206 vehicles and lifted 7907 vehi-
©les by cranes in 1981, for improper
and obstructive parking.
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Jaii Road Flyover

5314, SHRI SHEO SHARAN
VERMA: Will the Minister of SHIP-
PING AND .TRANSPORT be pleased
to state:

(a) whether the underneath portion
of the Jail Road flyover, New Delhi
would be left for cross ventilation or
would be covered: I covered, purpose
thereof; and

(b) whether the road light poles
would be adjusted on the walls of
the bridge on both sides to make the
lane left between the houses and the
bridge little wider for smooth traffic?

THE MINISTER OF STATE IN THE .
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITARAM
KESRD: (a) and (b), The matter
regarding the utilization of the
underneath portlon ot the Jail Road
fiyover and the question of shifting
the light poles on either side of its
approaches is under consideration of
the Munlcipal Corporation of Delhi
who are concerned with the construc-

tion of this flyover.
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Deaths and Hospitalisation during
Family Weilfare Sterilization Drive

5315. SHRI SHEO SHARAN VER-
MA: Will the Minister ot HEALTH
AND FAMILY WELFARE be pleased
to state :

(a) whether the atlention of Gov-
ernment has been drawn to the news
item “Sterilisation drive leaves 2 dead”
appearing in the Indian Express dated
1 March, 1982 bringing out step-
ping up of sterilisation drive;

(b) if so, the reaction of the Gov-
ernment thereto:

{(¢) how many persons died/hospi-
talised in the family welfare sterilisa-
tion drive during the post-operative
period of 1¢ days in the country from
1 January, 1982:;

(d) whether the tests required to be
carried out pefore operation were con-
ducted; and

{(e) whether the compensation paid
to the families was at par with the
one decided by the Government ear-
lier ¢

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY. WELFARE (KUMARI KUMDBEN
M. JOSHI): (a) and (b), Yes,
These deaths occurred inspite of ade-
guate care.

(¢) and (d). - According to reports
received so far from various Stafes
and Union Territoriegs twelve persons
died -In the post operative period of
ten days after sterilization operation
Bince * 1st January, 1982. All such
cases are duly investigated. Adequate
pre and posf operative check up is
done in all cases.

{e) Yes,

Steam Coal Shortage for Punjab
Industries

5316. SHRI R. N. RAKESH
‘SHRI L. 8. TUR :
Will .the Minister of RAILWAYS be
Dleased. to state -

(a) whether the attention of Gov-
ernment has been drawn to serious

CHAITRA 4, 1904 (SAKA)
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shortages of steam coal and hard coke
to the industries in Punjab due to
shortage of supply of railway wagons;

" (b) whether he is aware that dur
ing 1981 only 15 per cent of the coal/
coke alloffed to Punjab was transport-

246

ed by the railways, seriously affecting .

the Industrial output; and

(c¢) what remedial action has GLeen
taken/proposed in the matfer to re-
duce hardship ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIK-.

ARJUN) : (a) and (b). There is no
shortage of railway wagons. The
availability of steam coal and hard

coke is not enough to meet the full
requirements of all industrial units in
the coutitry, due to which shortage is
experienced in all States including
Punjab. At present, the industrial
units in Punjab consuming steam coal
and hard coke are being given about
25 per cent of their programme.

(¢) Railways will move more steam
coal and hard coke to Punjab and
other States when the availability of
these at rail-heads improves. Close
co-ordination is being maintalned with
the Department of Coal about this.

r
Discontinuation of Mukli-Colonr Ad-
vertisements Displayed on DTC Buses

5317. SHRI N.E. HORO: Will  the
Minister of SHIPPING AND TRANS-
PORT be pleased to stafe;

(a) whether Government are aware
of the buses plying in the capital dis-
playing advertisement in multi-colours
which atfract the attention of people;
and

(b) if so, whether Government pro-
pose to discontinue this practice as it
invites the aitenion of people on the
road and may cause accidents also?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITARAM KE-
SRI) (a) Yes, Sir.

L]
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(b) Certain reservations have al-
already been expressed by Delhi Urban
Art Commission with regard to dis-
play of adertisement in multi-coelours
.on the DTC buses. DTC authorities
are holding discussions with Delhi
Urban Arts Commission about the
amplificalion of guidelines on the sub-
ject and the guidelines ag may be laid
down by the Commission will be follo-
wed by DTC.

‘Setting up of 25 Beded Allopathic
Hospital for Asian Games in Delhi

5318. SHR] D. M. PUTTE GOWDA:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
'lta{,e;

(a) whether it is a fact that here is
a proposal to set up a 2 beded aliopa-
ihic hospital in connection with 1982
Asian Games in Delhi:

(b) whether is ig also a fact that after
the Asian Games are over this hospital
proposed to be converted into a
homoeopathic hospital; and

(c) if not, what are the other alter-
natives?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY WELFARE (KUMARI KUMUD-
BEN M. JOSHI): (a) Yes, a 20 beded
hospital js under construction in the
Asgian Games Village Complex.

(b) and (c). The matter regarding
alternative yse of this hospital has not
been considered so far.

Conversion of Naupada-Gunpur Line

5319. SHR]1 K. PRADHANI.
SHRI CHINTAMANI JENA:

Will the Minister of RAILWAYS be
pleased to state.

(a) whethey his Ministry has receiv-
ed any propesal from Governmeni of
Orissa for the conversion of Naupada-
Gunpur Railway line into 3 broad
Zauge;
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Written Answers =~ 248

(b) if so, whether it js likely to be
considered as priority basis in 1982-88;
and

(c) the details of stages for imple-
mentation of the above proposal?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKA-
RJUN): (a) Yes.

(b) No.

(c) Does not arise.
New Yard af Sankrail

5320. SHRI NARAYAN CHOUBEY:
Will the Minisler of RAILWAYS be
pleased to state;

(a) whether Governmen{ hava a
proposal to have new yard for goods
traffic on the South East Railway at
Sankrail near Howrah;

(b) if so, what is the present sltage
of the said proposal;

(c) what difficulty if any, is en-
countered in implementation of this
proposal?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAY~
LIKARJUN): (a) Yes,

{b) Land acquisition is in progress.

{c) The major problem is shortage
of funds for works. There have also
been problems in the acquisition of
land which are being sorted out
through the aggencies of West Bengal
State Government.

New Permanent Posts for Class-I and Iy
officers

5321. SHR] NARAYAN CHOUBEY:
Will the Minister of RAILWAYS bhe
pleased to state:

(a) what was the number of Rail-
way officers in the Indian Railways -
Class-1 & 1] respectively in years 1979, ~
1980 and 1981;
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(b) what was the number of per-
manent sanctioned posts of officers in
the above mentioned years;

(¢) whether due to increase in work
load as well as for diversification of
jobs there is actual need for more
number of officer experts at present;
and

(d) it so, what is hurdle in creating
new permanent posts of officers and
their recruitment through Union Pub-
lic Service Commission?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHR] MAL-
LIKARJUN): (a) The staff statistics
on Indian Railways are maintained as
on 31st March of the Year. The group
wise number of Railway officers emp-
loyed on Zonal Railways, Production
Unifs, Railway Board and other Misc.

OMces for the years 1979, 1980 and
1981 was as under:—

Year Group ‘A’ Group ‘B

{Class I}  (Class II)

1979 . - : 5.278 4.653

8o, 5,397 5.054

1981, % : 5,402 5671

(Note: A large number of Group ‘B’
officers are working against Group ‘A’ pasts)

(b) The group-wise number of per-
manent posts of officers in the respec-
tive years was as under:—

Year Group ‘A’ Group ‘B’

(Class X)  (Class IT)
1979 . ; : 5.060 1,520
1980 . 7 ¢ 5,081 1515
1981 . . . 6,357 1,045

{In addition, there are a large number of
mp or ary and work-charged posts)
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(c) No. The number of officers is
based on the work-load and the requi-
rement is periodically reviewed and
sanctiong accorded as necessary. There
is, however, a shortage of Group ‘A’
officers due to rapid expansion of Rail-
way activities and Group ‘B’ officers
are temporarily bridging the gap. Rec-
ruitment of Group ‘A’ officers is being
stepped. up. Recruifment as also pro-
motion to Group ‘A’ (Class I) posts in
the organised services is made on an
annual basis, the intake being decided
taking into account the cadre position,

.vacancies anticipated to occur and the

developmental requirements, etc.

(d) Does not arise,

Diesel Loco Shed at Nimpura

5322, SHRI NARAYAN CHOUBEY:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether Government have a
plan to get up a diesel Loco Shed at
Nimpura near Kharagpur on the South
Eastern Railway;

(b) if so in what year this plan was
sanctionedi

-

(c) what is the estimate for this
plan?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-~
LIKARJUN). (a) Yes.

(b) The work of Diesel Loco Shed at
Nimpura was 8anctioned in 1980-81.

(¢) The sanctioned estimated cost
for this shed is Rs. 296 lakhs,

Congestion a¥ Howrah Station

5323. SHRI NARAYAN CHOUBEY:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether it is a fact that the
South Eastern Railway coaching ser
vice face terminal difficulties at
Howrah which is an Eastern Railway
controlled station;
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(b) whether it is g3 fact that to re-
move heavy congestion at Howrah,
there is a proposal to start a new
terminal gt Padmakur near Howrah;

(c) if so, when was the plan mooted
and what is the estimate for working
the plan; and

(d) what is the present stage of the
said plan and when it is going to be
completed?

THE DEPUTY MINISTER IN THE

MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN). (a) No. However, ter-
mina] facilities for handling coaching
services are felt necessary at Howrah.

(s) Yes.

(¢) A techno-economic survey was
sanctioned in 1973. Based on ihe de-
tailed survey, an estimate was pre-
pared for s scheme at a cost of RS
31.45 crores. In the first stage, acquiSi-
tion of land at a cost of Rs. 1 65,13,000
has been sanciioned.

(d) Land acquisition proceedings
are in progress through the State Go-
vernment, There is however oppo-
sition. from the owners of the home-
stead land involved and the matter is
being sorted out with the Stale Go-
vernment. Besides there js acute
shortage of funds for works. A target
for completion of the scheme cannot
therefore be fixed now.

27th Annual Conference of State
Transport Undertakings

'5324. SHRI BHIKU RAM JAIN: Will
the Minister of SHIPPING  AND
TRANSPORT pe pleased to state:

(a) whether it is g fact that the
State Transport undertakings in its 27th
annual conference in New Delhi have
demanded increase in Central Govern-
ment’s contribution, long term loans
from LTC and IDBI at lower rate of
interest;

(b) if o, the provisions in the Sixth
Play for road transport in the State
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sector and the Central sector, respec-

tively; and ‘

(c) the steps Government propose
to adopt to solve the {ransport pro-
blem in the country?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITARAM KE-
SRI). (a) The points discussed in
the 27th Conference of the Association
of State Road Transport Undertakings
included the need for expeditious. re-
lease of Central Government's loaD
contribution to S.R.T.Cs, increased
allocation of L.I.C. loan with proce-
dural simplifications, for facility of
direct financial assistance from IDBI
at Jow rate of interest.

A

{b) Provision in the Sixth Plan for
Road Transport in the State Sector is
Rs. 1,125,55 croreg and Rs. 70 crores in
the Central Sector.

(c) Steps have been taken to clear
the backlog of Central Government®s
contribution to SRTCs. The budget
provision for the purpose for the year
82-83 hag also pheen stepped up. \inis-
try of Finance have already been re-
quested for considering the gquestion
of simplifying procedures in respect of
L.I.C. loan and for ID.B.1: direct lend-
ing facilities,

Government's Policy regarding Infte-
gration of Practical Training with
Curriculum

5325. SHR] R. P. DAS: Will the
Minister of EDUCATION be pleased
to state;

(a) details of the Government’s
policy to integrate practical training
with curriculum;

(b) if not, whether Government are
thinking to evolve such g policy;

(c) if so, the details thereof; and
(d) if not ’Ehe reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
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(SHRIMATI SHEILA KAUL): (a) to
(d). At the school stage, socially use-
ful productive work has been recorn-
mended as an integral part of the 10
years gchool curriculum with the ob-
jective of preparing the pupil to prac-
tise and perform manual work indi-
vidually and collectively. Vocationa-
lisation has also been recommended, at
the 4 2 stage of education. The Uni-
versity ‘Grants Commission has given
guidelines for restructuring courses so
ag to make the first Degree course
more relevant to the rural environ-
ment gnd developmental needs of the
community, and to link education with
work field and practical experience
and productivity.

In so far as Technical Education is
concerned, all engineering and techno-
logical institutions have been request-
ed to examine the feasibility of integ-
rating practical training with the cur
riculum in the first degree course in
engineering and technology.

Flyover at Bandel and Serampore

5326. PROF. RUPCHAND PAL: Will
the Minister of RAILWAYS be pleased
to state:

(a) whether Union Government are
considering any proposal to construct
flyovers at Bandel and Serampore in
the Bandel-Howrah Section of Howrah
division of Eastern Railways:

(b) if so, the delails thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) No proposal for cons
truction of a road over-bridge ;¢ Ban-
del is under consideration, as no pro-
posal has been received from fhe State
Government. A proposal for cons
iruction of a road over-bridge in re-
Placement of existing level crossing on
G.T. Road at Serampore is under the
examination of the Railway and the
State Government.
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(b) A temporary diversion for shift-
ing the road at Serampore was sug-
gesled by the State PWD (Roads).
This was found mot feasible after sits
verification. A revised alignment has
since been suggested by the PWD
(Roads) which is under active consi~
deration in respect of site conditions
and its feasibility. Detailed plans and
estimates willbe taken in hand after
the final alignment is mutually accept-
ed.

Electrification of Bandel-Katwa Line®

5327, PROF. RUPCHAND PAL: Will
the Minister of RAILWAYS be pleased
to s‘bate; .

{a) whether Government ars consi-
dering any proposal to elecirify the
Bandel-Katwg Railway line in Howrah
Division,

(b) if so, the details thereof; and

(c) if not, what steps Government
propose to take for speedier Railway
movement hetween Katwa and Bandel?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MBNTARY AFFAIRS (SHRI MALLI-
KARJUN) (a) No.

(b) Does not arise.

(c) Out of 28 passenger carrying
trains running on Bandel-Katwa sec-
tion 13 trains including 6 locals have
already been dieselised. 7

Rupsa-Bangripusi Line

5328, SHRI CHINTAMANI JENA:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether Rupsa-Bangripusi nar-
row gauge railway line was construct-
ed in the year 1905 and the users and
the State Government of Orissa are
urging upon the centre for conversion
of his narrow gauge line inlo a broad
gauge line;

(b) it so, whether the survey work
was conducted in this connection and
the result thereof, .

\
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(c) whether the feasibility repart
has beep prepared basing on the survey
report;

(d) if not, the reasons thereof and
by what time the feasibility report will
be prepared and the approximate {ime
by which the centre will {ake a deci-
sion on it;

' (e) whether the Government of
Orissa is approaching the centre for
sirengthening the present system by
supplying more wagons, passenger
coaches, change of present typeofen-
Eine etc, pending conversion of this
line; and

(f) if so, action taken by the centre
for these types of strengthening and
the time by which these changes will
be given effect to?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHR]I MALLI-
KARJUN): (a) The line from Rupsa lo
Baripada wag opened in 1905 gnd the
~ remaining portion viz. Baripada to
Bangripusi in 1920. Representations
have been received from Lhe State
Government and others urging conver-
sion of Rupsa-Bangriposi line inlo
broad gauge.

{(b) and (c). A survey was carried
out and a report covering the aspects
of feasibility, costs and expected rate
of return has been prepared:

{d) The survey report hasg been
received and is under examination in
the Ministry of Railways, A decision
will be taken with due regard to feasi-
bility and viability as brought out in
the Report and the position of availa-
bility of resources. The Government
expectg to he able to take a Anal deci-
sion in the matter during the current
year ifself. )

(¢) No reference has been received
in the matler in the recent past.

-

-

(f) Does not arise.
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The Criteria Employed in Appointing
Foreign Nationals in Central

Universities

5329. DR. A. U. AZMI: Will the
Minister of EDUCATION be pleased
to state:

(a) the criteriag employed in appoint-
ing foreigin nationals in Central Uni-
versities. =

(b) their names and the posts for
which they were appointed along with
their terms of service conditions;

(¢) the policy of Government/UGC
in thig regard; and

(d) whether Governmeni would re-
place the services of these foreign
nationals if local candidates are found
suitable? ; 5

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
SOCIAL WELFARE (SHRIMATI
SHEELA KAUL): (a) The <Central
Universilies do not normally appoint
foreign nationals on a - regular basis.
However, in order to strengthen pro-
grammes of teaching and research,
services of foreign nalionals are secur-
ed by them for specified periods, under
biluteral programmes of cooperution
with foreign institutions/universities,
or under Cultural FExchange program-
mes. 1In exceplional cases, appeintments
of foreign nationals resident in Inaia
are also made, if suitably qualified
Indian nationals are not available.

{b) The names of foreign nationals
currently working in the Central Uni-
versities, the posts held by them and
the terms of their appointment are
being compiled and will be placed on
the Table of the Sabha.

(¢) and (d). The Government are of
the view that universities should not
appoin{ foreign nalionalg on g perma-
nent basis, However - such ap-
pointmen¢ might be made on a contract
basis if suitably qualified Indian
nationals gre not available. Wherever
foreign nationalg are appointed, every
effort should be made to find suitable
Indian personnel to fill such vacancies.
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Introduction of Population Education
Courses in Schools and Colleges

5330. SHRI A. C. DAS: Wwill the
Minister of EDUCATION be pleased
to state:

(a) whether Government have a
proposal to introduce population edu-
cation course as teaching subjecls in
the schools and colleges of various
States gnd Union Territories;

(b) it so, when such proposal is
going to be implemented,

(¢) the name of the universities of
varioug Btates where such programme
ig proposed to be introduced in near
future; and

(d) the detailg thereof?

4

THE MINISTER OF STATE IN THE
MINISTRES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a)
and (b), Government of India have
launched a National Population Edu-
cation Programme designed {o intro-
duce population education in the for-
mal education system. This js being
implemented in the country during the
VI Five Year Plan in a phased manner,

(c) and (d). A working group
constituted by the TUniversily Grants
Commission has suggested that health
and population education be introduc-
ed in the form of foundation courses
at first degree level in a few selected

universities and colleges. The sug-
gestion is uynder consideration of
U.G.C.

Violation of safety rules for achieving
target of goods and passenger traffic

5331. DR. A. U. AZMI: Will the

Minister of RAILWAYS be pleased to
state.

(a) whether it is a fact that safety
Tules have been violated despite re-
peated admonishmentg by the Com-
“Missioner of Railway Safety and that
wagons with broken springs have
often been put on the rails for achiev-
Ing the target of goods/passenger tra-
fiic/movement;

IR TO A
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.« (b) if so0, reasong thereof and sfeps

taken to replace the demaged and old
wagons, coachés, tracks ele, to mini-
mise the Railway accidents; and

(e¢) whether the investigation reportg
on each railway accident will be laid
on the Table of the House gtarting
from the accidents taking place from
1 January, 1981?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI
KARJUN): (a) and (b), The primary
objective of the safety organization set
up on the Railways is to inculcate
safety consciousness among the siafl
and to ensure that they do not violate
rules or indulge in short-cut methods
which may lead to accidents. Field
inspections at all levels of supervision
have been iniensified. Despite all pre-
caulions, some cases of violation of
rules/procedures py staff do occur,

Wagons with broken springs are not

put on rail at the start. Spring of
BOX/BCX wagons broken enroute
only are allowed to run after

clamping to avoid detachment enroule.
Such broken springs are changed at
the next traction changing point or the
wagons detached before the traing are
permitied to proceed further.

Renewals/replacements of aged
assets like wagons, coaches, engines
and track have been accelerated to the
extent of resources availability, Roll-
ing stock which is overaged and be-
yond economical repairs iIs Dbeing
taken off the line. About 600 overag-
ed coaces and 12,000 wagons were con
demned and withdrawn from Service
during 1980-81. During April to De-
cember, 1981, about 450 coaches and
12,000 wagong have been scrapped.
Al] overaged locos are expected to be
withdrawn from service by the end of
VI Plan, To expedife track renewals,
allocation of funds has heen increased
from Rs. 70 crores (net) during 1980-81
to gbout Rs, 130 crores (net) in 1981-82,
Import of rails has been arranged to
meet the shortfalls in domestic supplies
as also to get rails of longer life. To
meet the gap in the availability of
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wooden gnd steel sleepers, manufac-
ture of concrete sleepers is also being
accelerated.

(c) No, as it would not be worth-
while,

Purchase of girders by Northern
Rallway

5332. DR. A. U. AZMI: Will the
Minister of RAILWAYS be pleased to
state.

(a) how many girders of {he size
32'x24"x74%* were purchased by  the
Northern Railways during the course
of the last five years; how these wert
used and how many of these were
auclioned, with full details thereof;

(b) whether any discrepancies have
come to fhe notice of Government in
their accounting; and

(c) if so, delails {herecof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (). No girders were
purchased by the Northern Railway
during the last five years and thereforc
there has been no utilization and auc-
tion of the same,

(b} and (¢). Do not arise.

Medical Certificates issued by Private
Medical Practitoners

3333. SHRI R. N, RAKESH: Wil
the Minister of HEALTH AND FAMI-
LY WELFARE be pleased to state:

~ (a) whether it is a fact that medi-
cal certificates issued by private medi-
cal practitioners are accepted for grant
of commuted leave only to the non-
gazefted Government servants and not
to cfhe Gazetted Government servants;
an

(b) if so, the reasons for this dis-
tinction and whether Government pro-
pose to undo this?

v
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THE DEPUTY MNISTER IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI KU-°
MUDBEN M. JOSHI): (a) Yes.

(b) The reasons for accepting medi-
cal certificates issued by private medi-
cal practioners for the grant of com-
muted leave to non-Gazetted Govern-
ment servants is because of the practi-
cal difficulties faced by a bulk ¢f
them who are posted in remote loca-
lities where there are no adequate
medical facililies or authorised me-
dical attendants. There is no  pro-
posal to extend the same e~onceszion
to Gazetled Government servants.

feel zrefaeei & fag anfow
Faa-ggut
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Kottayam-Bodinaya-Kanool
Line
5336. SHRI A. NEELALOHITHA

DASAN NADAR: Will the Minister
of RAILWAYS be pleased to state:

(a) whether Government propose
to take steps regarding construction
of Kottayam-Bodinaya-Kanocl Rail-
way line; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
‘THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) No;

Railway

{b} Does not arise

Doubling of Quilon-Trivandrum Sec-
ton

5337. SHRI A, NELALOCHITHA
DASAN NADAR: Will the Minister
of RAILWAYS be pleased to  stale
whether Government would take ne-
cessary steps for doubling of Quilon-
Trivandrum Section, ag the capacity
utilisation approaching the maximum
in the section with the increase in
demand for traffic in the wake of
opening of Trivandrum-Cepe Como-
rin Section and the formation of Tri-
vandrum Division?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): There is no prorosal to
double the Quilon-Trivandrum  Sec-
tion at present as the capacity on the
line can be increased when reguired
by alternatives cheaper than doubl-

ing.

Regularisation of casual labourers
working in Hindustan Latex, Trivan-
drom

5338. SHRI A. NEELALOHITHA-
DASAN NADAR: Will the Minister
of HEALTH AND FAMILY WEL-
FARE Dbe pleased to state:

(a) whether it is a fact that about
thirty casual labourers were working
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in the Hindustan Latex, Trivandrum
from April 1977 onwards, who were
appointed through Employment Ex-
change;

(b) if so, what is the reasons for
not regularising them even after the
passage of almost five years; and

(¢) whether Government propose
to regularise them next? '

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI KU-
MUDBEAN M. JOSHI): (a)
Yes.

(b) It is reported by the Company
that they could not be regularised as
none of them were found fit for rte-
gular employment by the Selection
Committee.

(¢) The matter is sub-judice as
Workerg have filed 5 writ petition in
the Kerala High Court.

Dredging in Talaimannar for Ferry
Service between Sri Lanka and India

5339. SHRI K. T. KOSALRAM: will

the Minister of SHIPPING AND
TRANSPORT be pleased tp state:

(a)} whether the Shipping Corpora-
tion of India and the Railways of Sri
Lanka Government hawve been holding
discussions regarding the imminent
need for dredging in Talaimannar
without which the ferry service bet-
ween Sri Lanka and India may come
to a grinding halt; and

(b) if so, the follow up action
taken ag a result of such discussions?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEEREN-
DRA PATIL): (a) Yes, Sir,

(b) Dredging operations at Port
Talaimannar are the responsibility of
Port Authorities of Sri Lanka Gov-
ernment, According to information
available with Shipping Corporation of
India, dredging operations have been
entrusted by Sri Lanka Govern-
ment Authorities to S8Sri Lanka
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Fisheries Harbour Corporation.
As per latest advice received by the
SCI from the Indian High Commis-
sion, Colombo, a deredger is expected
fo reach Port Talaimannar around
25th  March, 1882 and commence
dredging operation from 26-3-1982, The
SCI's representative at Rameshwaram
and the Indian High Commissioner in
Colombo as well as SCI's agenis at
Colombo are keeping close liaison
with Sri Lanka Railway Authorities
and Port Authorities in this regard.

Total number of Teachers employed
in the NDMC and DMC

5340. SHRT BHEEKHABAI: Will
the Minister of EDUCATION be plea-
sed to state:

(a) the total number of Teachers
employed in the NDMC and DMC:

(b) the representation of SC/ST in
them organisation-wise; and

(c) the action taken by Govern-
ment to fill up the remaining vacan-
cies of the Scheduled Caste/Scheduled
Tribes? m

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P, K. THUNGON): (a) to
(c). As reported by D.M.C. the total
number of teachers employed in
DM.,C. schoolg is 14687, out of which
1019 teachers belonging to Scheduled
Castes. Teachers belonging to Sche-
duled Tribes are not represented
in Municipal Corporation of Delhi
schools as no such trained tea-
chers are available in Delhi. There
is a back-log of 250 Scheduled Casles
female teachers due to non-availgbi-
lity of qualified candidateg in arle-
quate numbers.

. In go far as schools run by N.D.M.C.
are concerned, the requisite informa-
tion is being collected and will be
laig on the Table of the Sabha as
soon ag possible, -
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Purchase of Ships by Poompubar
Shipping Corporation from a German

Firm
5341, SHRIMATI MOHSINA - KID-
WAI:
SHRI RAJNATH SONKAR
SHASTRI:

Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state:

(a) whether a3 conflict has arisen
between the Tamil Nadu Government
and the Centre over a deal for pur-
chase of some shipg by Poompuhar
Shipping Corporation at Madras from
a German firm.

(b) if so, the nature of the conflict;
and

{¢) whether a final decision has
since been  taken to purchase the
ships?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHR] VEEREN-
DRA PATIL): (a) and (b), No, Sir.
There is no conflict between the Tamil
Nadu Government and the Centre
over the deal for purchase of ships
by Poompuhay Shipping Corporation
from a German firm_ The proposal of
the Corporation has only been defer-
red on the request of the Poompuhar
Shipping Corporation pending certain
additional information/clarification
about the price of the ships.

(c) No, Sir.

Appointment of Academic Personnel
in IN.U.

5342, SHRI RASHEED MASOOD:
SHRI K, KUNHAMBU: ‘

Will the Minister of EDUCATION
be pleased to refer to the reply given
to Unstarred Question No. 692 on 20
August, 1981 regarding appointment
of academic personnel in JN.UU. and
state:

. (a) whether the information  has
been collected ang laid on the Table
of the House; and
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(b) if not, by what time it is likely TT Ffees WOTHIR G AETART W
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Progress report of Railway lines in LIKARJUN): During ihe period from
Kerala 1979 {io 1981 the following railway

projects have been sanctioneg in

5344, SHRT XAVIER ARAKAL: Kerala, State e

Will the Minister of RAILWAYS be 1 Tirunelveli-Nagarcoil-Kanya-
bleased to state what wag the total al- kumari-Trivandrum  Broad Gauge
lotment of amount for developments Line a portion of which lieg in Ke-
of Railways in Kerala State for the rala State, hag been completed and
year 1979 to 81 and the progress re- opens for traffic at a cost of Rs.
bort of various works undertaken? 3750 crores. Outlay of Rs. 2.62

crores for 1979-80, Rs, 0.96 crore for

'* THE DEPUTY MINISTER IN THE 1980-81 and Rs. 138 crores for 1081-
MINISTRY OF RAILWAYS AND IN 82 was provided in the Budgets.
THE DEPARTMENT OF PARLIA- 2, Construction of a new Broad
MENTARY AFFAIRS (SHRI MAL- Gauge Rail link from Ernakulam

-
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to Alleppy (57.12 Kms.) at a cost of
Rs, 15 crores is in progess. The over
all progress of this line till end of
Februay, 1982 is 15 per cent. Outlay
of Rs. 1.00 crore for 1979-80, Rs.
1.00 crore for 1980-81 and Rs, 2
croreg for 1881-82 was provided in
the Budgets,
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3. A new Division—Trivandrum
Division—has been formed (cost Rs.
3.57 crores), Outlay of Rs 0.04
crore for 1979-80, Rs. 0.18 crore for
1980-81 and Rs. (.19 crore for 1681-
82 was provided in the Budgets,

4, The following doubling works
are in progress :

{Rs. in crores)

Section (Lengthin Estimated - Outlay provided in Budgetfor  Progress
Kms.) CQost tillead of
79-80 80-81 81-82 Feb. 82
Palghat—Shoranur 44.20 6.25 0.30 0.25 2.06 22.50
Shoranur—Alwaye Phase—I 18.42 4.00 0.14 0.20 0.18 Opened
Do. Phase —I1 44.67 8.98 2.62 0.80 1.13 65.58
Land acquisition for doubling
of Shoranur—Alwaye Secction
Mulagunnathukavu-Trichur- -
Iringalakuda- Chalakurh and
Angamali . Q.17 ~— 0.0« 0.15 In progress
Shoranur-Alwayc Phase I11 . 24 .33 3.65 — - 0.20 —

DTC Fare hike in reference 0 check-
ing pilferage

5345. DR. A U. AZMI:
SHRI RAJNATH SONKAR
SHASTRI:

Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state:

(a) whether it is a fact that DTC
Is  seriously considering raising its
fares instead of checking the pilfer-
ages, leakages, sub-standard purchase
of gpare parts strengthening its work-
shops, improving the management eftc:

(b) whether DTC hag hired about
600 private buses at the rate of Rs.
2.10 a Km. and has given {ts buses on
hire to Schools at Rs. 180 a Km.
thereby losing rupees one lakh a day;

(c) if so, is there any proposal to
withdraw DTC buses from the Schools
and dispense with an equal pumber of
private  buses under DTC operation
particularly those which are quite old

and not as per the specification of the
Motors Vehicle Act, 1939; and

(d) steps taken to do away with
the private buses in a phased manner
as brought out in the Annual Reports
of 1977 and 19787

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND.
TRANSPORT  (SHRI SITARAM
KESRI): (a) Necessary steps are

‘being taken by DTC to improve the

operational efficiency imcluding steps
of a appropriale system of issue of
stores, plug loopholes of leakages, en-
suing non-purchase of sub-standard
spares etc. The workshop facilities
are also being augmented with the
2nd Central Workshop likely to be
operational in a few month's time.

(b) Private buses uynder DTC ope-
ration hired under Kilometrage Scheme
number 463 ag on 19-2-82, The hire ~
charges per KM for 0-2 year old Stan-
dard Size bug ig Rs. 1,90, and for Mini
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bus Rs. 1.61. The DTC makes avail-
able about 400 buses to schools at the
rate of Rs. 2.50 per KM As the buses
given for this purpose are only during
slack hours, it helps to utilise buses
gainfully and supplem_ents the income,

(c) In view of reply to (b) above,
-question does not arise,

(d) The continuously growing traffic
demanq requires augmentation of ade-
.quate bus _ services The P.O, buses
continue to be hired by DTC to sup-
lement itg fleet to provide these ser-
vices

Aig-gd«d, B2 ¥ WA\T AISATHR
At faed) aqr whga wdia wrsafas
T ¥ zadt wa o qer WA

@ orat w1 qEan

A s346. i fadls s : Fa1
e da 72 7a B FI0 AT FF

(%) ga af =F-a9q, 82
¥y weafas N, fee  am

afgs wrd wsifas e aden
Taesqy areahrs eha oer

(w) afaa wredia wmsifes e6T
& TRy

Taed) qreafas saa 9 helr

(7) sfes wdr@ Qaar d
aw ¥ fafgsy wr¥ 7R agi aF &
Taaw ¥ §@ T & ©@ |1 qCHETm
| ) Ak d g3 & @ & wA-
wray fg=ar Ag) §id 31 96 q¢g A
wifaa & feset & g7 aga @ WiOTE
AT GEIERY FT £ar LAl AT g

fezet ¥ wer VI § VIII aw
faedt 51 msa3q afadd ¢ T8 or@l
¥ g g aer [X A X 7 ufqard
¢, fad sar VI & VIII as afq-
ard ¥ ¢ fgedt F7 w5237 Af) foarg

CHAITRA 4, 1904 (SAKA)

sfga wrrdia gegfaaaE 7 ga4
Fqr ¥ g&r 3 fRad  ora 93
®a '

(@} wAd feedtt @ 0@ wrEl
Al # deq1 Fq7 g, FagR fged
F) o faga ¥ w7 & = faar §;

(a) arg-wiwr fFQ &  faar
aqet wEr § 397 g av IfEa £
qIT

() faesfl fosr nfufamm oiv
AR § Wit & a7 Far goay

g7

fe 'R g&wfa g7 gwer seTr
FAAl 7 3T qdi (o To Fo guA)
(®) F=\7 arsafqs fogr OF grer
Arqifaa 1 91 @ wfET wirdla qmea-
fas aga uerr v feeah wreafi v

97T ¥ zQ ¥ 433 arT BA@ F)
a1 fazafafga 2

47156 (@Y fgva)

70052 (uwy fqwa)

1232 (Reeft 3 £ 10305 IedtaqiQy
3 3)

7962

a¥Wi Ba F&r IX ok X @
afaarg &4 & 2 qraE (fay 2 ow
fgeat @Y axdl &) a7 =mzagn @y
2

#aT far 397 # Fodsa W (7) .

AT (&) A & aF gH4T § ag 2y
T a%al §fs feeet A ufgsiw e
fgest &7 n5a33 A w9 §) -

(a) feesl ehw foar Fammasn,
19738 fAaw 9 3 gedwma  fara-
fafaa Irama fear war § -
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i ‘. R T B
, geEa ®1 WOt A
Fear VI @ X 8 9ot & faeror
A 377 WY T AQATC 9Q fa-
WINT A FT ATE faar @raqr,
od ThEt §, Wi frwor F1 Arenw
feedt ad) &, feeaY 3 forgror 3 a1g
§ faaw 6(4) 3 ag @uaedr 3 &
o ward grafas w@mv 3 A
I 3rgad agwd  fgedr ®1 o=w
fawa 3 = § qE fwar qroar

VISIT OF KING OF SPAIN

5347. SHRI MADHAVRAQO SCiN-
DIA: Will the Minister of EXTER-
NAL AFFAIRS be pelased 1o state:

(a) whether it is a fact that King
Carlos of Spain during his recent
visil. to India shared the concern of
the Government of India and other
countries bordering Indian Ocean in
view of the risks of tension in the re-

gion;

(b) if so, lhe outcome of talks in
respect of suppori of the Government
of Spain fo the eflorts and invitations
to bring about peace and detenie in
the going; and

(¢) what eflorts have been and are
being made {o ensure the establish-
ment of a zone of peace in the region?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P.V. NARASIMHA
RAO): (a) to (&)} During the recent
visit to India of the King of Spain,
discussions were held .on matters of
muiyal interest, and India's concern
at tensions in the Indian Ocean area
was conveyed to the Spanish side.
These discussions contributed to a
belter understanding of each other’s
point. of view. v

India supports the UN declaration

on the Indian Ocean asg a.zone of
peace and is making all efforts to see

it translated into reality.
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ILLEGAL TRADE OF SRI LANKA
PASSPORTS

5348. SHRI R.N. RAKESH: Will the
Minister of EXTERNAL AFFAIRS be
pleased to state: .

(a) whether Government’s atten-
tion has been drawn to reported flou-
rishing trade in Sri Lanka- passports
in India;

(b) if so, has a CID report to this
effect showed that these passports
fetch Rs. 5000/- a piece and are used
for travel to Pakistan and Europe; and

(¢) what action, if any, has been
taken to stop this illegal trafficking in
passports? -

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAQ): (a) to {e¢) Government are as-
certaining factual position in this re-
gard,

foe® sat ¥ 3= wifq

5349. =\ Toilet feg : wT W
Helt g AT A FAT w4 fH o

(F) =T & qAgd W Al
(Y wFueofa fard iR =
aved) ¥ o ¥ AT, GEEE
¥ TR, TwEe ¥ va W%
goET & faw 3| A wewm #
yeaTEe fegr 9T ; "X .

(@) afz g, @ ¥ fog awe
¥ ATIETT Hﬁ?qmﬁ%mm
a')

I wAE 9T GKEU W
¥ go-wel (o wfewewa):
(w) o i ¢ .

(&) d@amgat #t wfeard & Frw
mﬁai‘aaw%mmﬁm
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wgt & fmiw & fag W oA

Wife ga-fr swfer 5 a4t §

Wt oA Aeamst & feg A gaie
T & wmfwg sy s 200

N fho o @rY @ T Vor oA W

frater wE s o 9 @ 75
FOT A F qE@ AW FT AR
& T T g

Road overbridge at Cuttack Railway
Station

5350. SHRI CHINTAMANI JENA:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether it is a fact that the
Works Department of the State Gov-
ernment of Orissa in their letter No.
14801, dated 26 June, 1981 had cori-
municated to the S E. Railway autho-
rity that the cost of the road over-
bridge including two lane traffic will
be borne by the State Government on
50:50 basis; if so aclion taken thereon
by the centre;

(b) whether this road over-bridge
has been included in the works prog-
ramme of 1981-82 or 1982-83, if not,
the reason thereof and action taken
by ihe Union Government for its in-
clusion in the works programme and
intimation {0 the State Government
of Orissa to contribute their share,
and

(c) whether it is a fact that the
State Government has agreed to met
the cost of land acquired and/other
conditions laid down by the Centre: if
so, the views of the Centre on these
issues? '

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) The Government of
Orissa have agreed to ghare the cost
nf the proposed road over bhridge of
lwo lane traffic width in replacement
of existing level crossing at the South
end of Cuttack Railway Station on a
50:50 basis as per extant rulea.

CHAITRA 4, 1904 (SAKA)
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(b) ThIS~~wgrk has been included
in the Rilways Works Programme
1982-83.

(c) They have also added 1o bear
of land and to other usual terms and

conditions, in accordance with extant
rules,

#3Fq TOA 9G¥ WITA-we) LR
ufafa

5351, % YT W MTo GIHIY ¢
Fr Tadw Ay ag S@Ty A Fr 6T
F

() wehod ¥ g§ wnE WK
aelifcar & wqEr waw afefe @Y
dew ¥ fFrm Wl ot faemt ow
CCIIL G ) O

(@) ™ — fr ™ fom £
@ | g WK

() z@ @59 & =Ry @=r &7

fadw wa (=0 @te Ao wzfug
ug) o (F) & (W) -
ITE §AFT FEW A 8 ¥ 11 BT,
1982 &F Hosiliear ¥ gf Hel-wT
F ggAl qoF HIIAT W FaANT F
afa®, dEAwy,  atfulsaw, d@fEs
ar  aWTfas @l Y @
1 R | fow fafwse fawat o3 fa=mx

A T, wAw gqmy &
W # fow . | dgw
HEW T &3F Oy DA I
A7 fEaE AAg s aferE-
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W AT =9 @ qiRgrsara s
N qqET FW WX AW qgET *
Ty &TEl W GAl WAW F wEET WY
e | Wi qw wefaET qa
# wEEFal F wqEr fafew dq
F fromal A wff ¥ wgmar @
X W oagwT g

12.00 hrs.

L_’/:.//f weaer wgtaa : it g FIST

DR. SUBRAMANIAM SWAMY
{Bombay WNorth{East) TUnder Direc-
tion 3, privilege notice gets preceden-
ce.

MR, SPEAKER: I will see; that is
under my consideration.

s} sl an@l (fgar)
. I @ Y, qF Sy afg,
- 7| W AT ] | enagw SfET Aiga
MR WAt T WE Y W g, T A ar
- F | g A S, w9 ) ougd @iq &

s\ wza fagr arwdd o (A%
“fowelt) : wemsr AR, W I@ AT
g WM ¥ 1 IR T AWM

A & | g HAT ST & #F af
or gFg |

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI P, SHIV SHANKAR): Let him

have his say?
(Interruptions)

s wra fagrd areddt © ag
AT W FF T Faer ¥ foe
g g ¥ asw 7 NP,
ag feed o fem om0 fecdt
e waw ¥ agT ¥ fgr wwadyw
3 fa¥ | 99 9T ¥ ger W fw
ag g fam & sqmx feam o
@l & @ SRR wg fr Wl
wqrrd ® fgEm ¥ 1, (wmwww) .
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MR. SPEAKER We will discuss

(Interruptions)

PROF, MADHU DANDAVATE
(Rajapur) : What is the Home Minis-
ter deing ?

o, W fagrdl amad : §9 wee
feerr st a46d & Afwr o8 sETR
0 fA®RT Str aFdr §

MR. SPEAKER: I will talk 1o you
about it, But what was done in the
House yesterday, 1 was given to un-
derstand, was done by the Chair in
the House itself with the sense of the

House.

SOME HON. MEMBERS: No.
(Interruptions)

MR. SPEAKER: I have no{ finished -
yet,

PROF. MADHU DANDAVATE
Firstly the rulig is never given by
talking the sense of the House. Have
you ever given your ruling by taking
the sense of the House?

MR. SPEAKAR: There are insian-
ces where words and expressions pre-
judicial to national intérest have heen
kept out of the proceedings. There
are sgpecific instances of that. But 1
will discuss it with you-—not in the

House.
{Interruptions)

MR. SPEAKER: I have also seen
the rules.

o AR anl 0 HT ¥ AW

wenw woivew : ¥ gw @ g !
¥ g7 & amw aff g7 @t g
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o) A e ;- wT 7 fRg

N 9gN FeTar ar !
NS WERA WY BT AT AT |

5 RAVTR AR I
UTHTT FT W § | WIT FEA W A

T RE

qeuer wERE - § sy A
T & g, ww &

o qAR )l o § aE S
ST WG T AT T GI W 8 |

BEYE HE A # ST A
qT FT @ E | ST TR AT A
TN OTE A, I F X A FY g
qr | :

Wi WEH "I amwWad| ;o
T EF F QI GAT WL

WEGE WERA : ¥ OO & A
g7 oI g T 93 =9 grew
™A Fgq g & ash |
That was done by the Chair. I am not
going to listen,

(Interruptions)

PROF. SATYASADHAN CIIAK-
RABORTY (Calcutta South): We are
raising points of order relating to a
particular rule. (Interruptions)

Wl wew fagrQ s oW &
@ Fq @ g faaeor @ &

wene Wy : ;. Fgw A T
IR e g Ao 5 g ¥ Ad
AT A 9 WY |

PROF. MADHU DANDAVATE:

Pointig of order can never be raised
in the Chamber, We want to raise it
here,

CHAITRA 4, 1504 (SAKA)
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WEUE WERH efed, 7 dw
AEATS § W FO0IT S T AT
g ¥ F1w om0 ¥ @ gew Ay
A 2w ¥ fgw ¥ wwvn AwEn

G

W HATH N AT @R
HH WIST & !

HEWE WEIRU: WY FT ATEE

wH T AT g 7

My A iRy 0 WRT G
mME A g fp w g9 X Ogr wEw H
T qgHAT S T dwad grfgenr ¥
a} ¥ swar & & #v. .

rp—

MR. SPEAKER: No.

W HAOR ¥ 3T FY fedd
et e T TRy T fear ..

(mamw).. & wEar § & s
CRUNE I GRS EE: C SRS gl

SHRI JAGDISH TYTLER
Sadar); Whose ruling is final?

(Delhi

MR. SPEAKER: My ruling is final.
The Chair's ruling is final, Whoso-
ever ig in the Chair, he enjoys the
power of the Speaker. This is So
simple. Whether it is the Chairman.
or the Deputy-Speaker or myself,.
when he sits in the Chair, he is the
Speaker.

HY HATH FWE: e S,
TOHE F W WL OWMT S
ma%a’twna”rrﬁagmm
| WE & 1| 6% w7 T owsE Ay
frgr #wn =gm, afe &
qfge |

(erarerrr)
MR. SPEAKER: We shall consider it.

- PROF, - MADHU DANDAVATE: 1
am on a point of order,
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283
. MR. SPEAKER; What is your point
-of order?

PROF, MADHU DANDAVATE: I
have requested you, because it is a
very important point. Allow us to for-
mulate our point of order properl;. If
_you so choose, you may rule it out, but
listen to my point of order.

MR. SPEAKER: If it is a valid point
of order, I will listen.

PROF. MADHU DANDAVATE: But
listening is necessary to know that.

MR. SPEAKER: Let me see,

PROF. MADHU DANDAVATE: It
cannoy be a one-way traffic. I wish
to point out to you thay there are cer-
tain rules of procedure. There is rul®
No. 380 of the Rules of procedure,
which says that words which are defa-
matory, unparliamentary and indecent
cap be expunged from the proceedings
of the House, Even the Speaker’s
powers are not unlimifed, and when 1
say Speaker, it includegs even the
Deputy-Speaker. who functions as the
Speaker. Therefore, I feel that yester-
day an impropriety has bheen com-
mitted. I have given a regular notice.

MR. SPEAKER: I have seen that.

PROF, MADHU DANDAVATE: 1
wish to point out to you that under
article 99 of the Constitution each one
of the members of this House, includ-
ing the Home Minister, has taken the
oath of allegiance {o the Constitution,
which believes in the democratic gys-
tem. One person, who has taken such
an oath, actually praising Hitler ...

SHRI JAGDISH TYTLER: Sir, are

you allowing him to question the rul-
ing of the Chair?

MR. SPEAKER: I am listening to
hig point of order. I have to over-rule
it. .

SHRI JAGDISH TYTLER : It was
agreed in the House....(Interruptions)
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. MR. SPEAKER: I am over-ruling it,
Why are you doing it? I have to rule
it out.

PROF. MADHU DANDAVATE; Wili
you allow me to complele the point
of order?

MR. SPEAKER: There is nothing
wrong about it so far. I will listen
to whatever he says. I will over-rule
it.

PROF. MADHU DANDAVATE: Do
it after I have completed if.

MR, SPEAKER: That is what I am
wailing for.

PROF. MADHU DANDAVATE: If
any member, who has taken the oath
of allegiance to the Constilution under
article 99 in {his House. 3 Constitution
which believes in the democratic sys-
tem, if he says anylhing counter to the
spirit of the Conslitution, by praising
or saying something which ig commen-
datory to Hitler's fascist system, it
rung counter to the spirit lo the Consti-
tution and, therefore...... (Interrup-
tions)

MR, SPEAKER: No names.

PROF. MADHU DANDAVATE: Lel
me complete. In saying this, I do not
go to the exient of privilege, but im-
propriety is committed,
rately. When members of the ruling
party and opposilion party members
requested him to withdraw them, he
did not withdraw them. Therefore, it
is an impropriety case bordering on
privilege. So, Sir, you should take
due note of it and, rather than expung-
ing these remarks, you should direct
the Home Minister to withdraw these
remarks, which are inconsistent with
the Constitution.

MR. SPEAKER: Mr. Home Minisler-
SEVERAL HON. Members rose—

MR. SPEAKER: Please sit down.
Let us hear what the Home Minister
has to say.

and delibe-.

-
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s\ s fagral arRed : gw AR
SIS FT ATHAT WA Q€ | FA
- WY AT AT Y AR | (*Ewe)

WETH WENRA : § AT ¥ AT FE |

ol wza fagrd amwdd): T @
grir |

WEae Wa A : WO auE § AT A
& o9 o A Y e @ 8 7
g it [OFT AT q° ALY
fer o w@dr faar & | 21

I am listening patiently. I am open
to suggestion,

51 wea fagrd, a4 : ag g
a6 7@ & By fedt efime & fomias
TR a1 8 | IR wgar 2 ke
@as F famm

wEqe WEIFR © AT FT A9, Hifew

g W e

M wad fagidl a=ddy: oy

F AT A CF AT gr g Trfgw )
(eaaeva) =TT waAEY AT Td 3

AETH AL
(za=ara)

! F ag g WE

ol wz fagrd amadd e g
HAr F1 drg F T gy €
WEqel WANRG : F WITHN AT GAAT
g1
PROF. MADHU DANDAVATE :
When a point of order is raised, even

the Prime Minister cannot continue..
» ... (Interruptions)

- m#@!ﬂ:ﬁ"#mﬁ@ﬁm

g

(wyarrm)
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qener WEYRA © FT WK FT W@ E |
7@ AR AG AMEY |
(ca=ua)

Feust wgaa : AT FIEY, FT @R
ATE AT & 5%l ! Let me sece what
is bis point of order.

A wEs fagd arwad) @ W
HRIEH, AT 34TAT T 97 & | W7 qa
4 R 39 419 9% 77 3 & f aniardy
frawmr @y |

qEae "gIEa : faega g |

i wew fagi @ aedd| ;w9
FIAATE g% & ag fad) ot fram & oesiwy
TE 41 | (samu)

LN WEEA | T FIREHT?
T AT o1 § 3G fr frow & wEr
ggqucﬁié I It is my job to see

whether the karravahi is within the
ilmilz or not.

it AR i) wTT g fafrey
FT 37T T T |

WG WEEA | qF FIE FgT & qA

T
(smayrT)
MR, SPEAKER: That is what I am

t.rying tfo say.

= weq fagrd asdad : Fq g9
AT & T 0AQE F g2 7| famw
380 . .. |

WEUY WEAT : ag |l T AT
AT |
o weR fagrdl arewadl : @ q@

A g | I Fgr o e
q§ Wegnd qad ¥ FT G E 1 .
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WoUR WERY : qg NP1 g, A
HIIHT TATSAT |

o) waw fagrQ avdd : § We-
quQ grad F1 T 9gHT AT qTRal
g

WS HE QY | 9F AT 13 § A<
Y ®F ¥ HATEL. .. |

W) wEe AT atwad ;o qH A

T &1 T AT E

RELH WFEK AW S A FEAT
wTEd &, 7 IET & a1 7197 AgaT §
I know what you are talking,
q anmdr st ag FgT 9eal g
HITFT €7 380 A @I AE § A
TaH AR H WTTR U9 H &1S qUw g ar
SHF AR H HTTH 5 F7 AT & (97
# A< g | A A\fer geEm 9w g o

(3aaam)

WEUE AF(QL
gIT FIAT |

D RIS W ATH TE

PROF. MADHU DANDAVATE:
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weuw wgrgm : waw ot foar #
T FGT § | I HATA AT FEAT AR
g g ?
|l meet fagrd an@d : § 9
T R § R o & an ¥
T 1 O aga Fed AT aw ot
=g | $

WEus WEIIY : 9 WY AT FTL
Mg g |

ol wee fagidl ssddl w19 &
Fgad § F9¢ F w1xq !

WEUR RERY: § AW HF FY FAfeT
FAT FEAT § | agF T gHT F |
7 difen gensam | SEF qE H AR
HATTHT FIE TS &, AT TAH [ B8
Tt g€ & A1 A s AT AT I

o wrza fagiQ asAd) : &9 § TR
¥ F qg g 9ed § @ wm w7,
FTE UFHH AT UFTIA HL HA G . . . . |

qeus Wg@A : F Y @E. .-

of} weet fagiti e | wIYe

Point of order is never discussed in Y W@ @l 3‘" H’@' !
the Chamber. Point of order can
never be discussed in the Chamber.
I has to be heard in the House and
disposed of in the House, (Interrup-
tions). Point of order has to be heard
in the House, not in the Speaker’s
Chamber. I has to be thrashed out

REWE WE 2T © W fgEE ¥ AT @
¥ forn & &2 5t oA, AfFR A wOR
qd TR AT aiq qaaT oY qwar g
X ATOFHT AT AT WY FHAT § |

here and now. : (e )
(Interruptions)
s\ g fagrd areEd) : FT wEAw
weas ﬂ'@ﬂ'& I have listened to 3 ? f‘!‘ '
your point of order. WIYF| CHTRE M1F
WET elt A g 7 WL WEWA : A WA aan {m

4 qAT T, TR T M, U TS
Tt ) g fae g fafret

(wrererer)

st wew fagrd el : wegw Y,
7Y wrowy frmw faar 8. ..
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MR. SPEAKER: Order now, I wil
listen to you later. I have not allowed
you now. ’

THE MINISTER OF HOME
AFFAIRS (SHRj ZAIL SINGH): Mr.
Speaker, Sir, | seek to clarify about
what happened yesterday during the
course of my reply to the debate on
Demands for Grants of Home Minis-
try. My extempore observation about
Hitler then was only provoked by the
heat and the impulse of the debate,

(Interryuptions),

MR. SPEAKER:
you.

SHRI ZAIL SINGH:
parlty and the

I have not allowed

Myself my
Government have
throughout fought the forces of
Jfascism, imperialism, communalism,
racialisrm and obscurantism and cease-
lessly upheld the laudable ideals; en-
shrined in the constitution. The His-
tory of the Indian Nationai Congress
is the history of the struggle against
imperialism, racialism and fascism.
(Interruptions)

The remarks and observations made
by me were unintentional

MR. SPEAKER: He js withdrawing

it. \'/ (GORAKHPUR) :

SHRI ZAIL SINGH:...and off the
cuff and did not mean to convey my
real feelings, thoughts and senfiments,

'MR. SPEAKER» He is withdrawing.

SHRI ZAIL SINGH: I regret for all
. ihat transpired and withdraw my ex-
pressions abouil Hitler. This is to ex-
plain myself and set the record straig-

(Interruptions).

MR. SPEAKER: He has expressed
regrets as well as withdrawal.

s\ wew fagra arsdd) : uFags
w7 fanr o Faqgr 8 57 axg § 7

.

T wmme Wi
FEqT

48 @ ANG T1q

(s
138 LS. —10
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« MR. SPEAKER: He has expressed
regrets regarding expressions, if any
and not those in the proceedings.

SHRI ATAL BIHARI VAJPAYEE:
Have you seen the proceedings?

ST #1EAE | £ Ady § ww S
TFRaS F3 fLar 741 § 7E faggrHa
Wy’

MR. SPEAKER: In the national in-
terest I will call a meeting and we
shal] discuss,

° (Interruptions),

MR, SPEAKAR: National interests
are betler than your interests,

SHRI ATAL BIHARI VAJPAYEE:
[ am sorry.

MR. SPEAKER: You might he., I
cannot help it

SHRI ATAL BIHARI VAJPAYEE:
This is not the way to run the House.
Whalever has been expunged you
bring it back to the proceedings.

SHRI HARIKESH BAHADUR
What has bheen ex-
punged cannot be withdrawn.

MR. SPEAKAR: I have seen to
that, In the interesy of the House it

was not on record.

SHR! CHANDRAJIT YADAV (Az-

amgarh) I am saving * only one
thing. . !
SHRI HARIKESH BAHADUR:

What has been withdrawn?

MR. SPEAKER: Expressions, if any,

SHRI  HARIKESH  BAHADUR:
But it has aready been expunged.

(Interryptions),
Whal we are discussing is not on the

_fecord. When it is not on the record,
what is he withdrawing?
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MR. SPEAKER: 1 cannot

allow

whatever js not in the national infé==w

Test,

SHRI HARIKESH BAHADUR:
My point of order is that it is not on
1he record,

MR. SPEAKER I cannot allcw
whatever i3 not in the national inle-
rest. :

SHRI HARIKESH BAHADUR:
You are not interested in the Mem-
bers.

MR. SPEAKER: Shri Yadav.

e i Tastr qrEar: (ETS0G7)
faa = Cagasd T fauT w4t § 3AW
FaT fa3gr %7 5xd § 7 var 4 &1
AT ¥ TFUT FF qrpA O FLAE
®1 &7 OF 1T F7 247 747 § 4

weaa Agea: gAfea A7 vgr g
I3 0 AR G FATIAT | AGAT  wL
I § oS ALY &, AT H UAIT A@
FEAT |

| gRET I 4T 9T A3 A3
A AT § Ara 7ya FT VE # 7

MR. SPEAKER: Your man started.
It was your party who has starled it.
I am pgoing to do what my conscience
allow, I am not going to be diclated fo
by you,

A Tz "ge : wfFT gdya a1
wEf A FATATEAF § 7 ‘

MR. SPEAKER: No, gquestion.

SHRI CHANDRJIT YADAV: I was
saying only itwo things. Unforiunately,
You were not present in the House
yesterday. Almost there was unani-
mous consensus in the House that
whatever was said, may be, I do not
know in what situation the Home Mi-
nister said, was regretable. Unfortuna-

tely. it was regretful and unfortunate.

We have not heen able to listen to his
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full statement. But you have said.that
he has regretted and withdrawn. I
was saying when nothing is there on
the record, 1{hen what is he with-
drawing ? This is what I want {2
know.

MR. SPEAKAR: It may be any ex-
pression. Should he read it again?

SHRI CHANDRAJIT YADAV: Let
him read. )

SHRI SATYASADHAN CHAKRA-
BORTY: It is very important VYou
have told me times without numhar
that you are vound by the rules and
rules only. I am pointing to a rule

which is applicable to you and my:zelf,

This is rule 280.
MR. SPEAKER: I

SHR]I SATYASADHAN CHAKRA-
BORTY: Yesterday there was a de-
bate. . '

know,

ME. SPEAXER: There are other
things also.
SHRI SATYASADHAN CHAKRA-

BORTY: The Home Minister was
speaking with the permission of the
Chair. (Interruptions)

MR. SPEAKER: I wiil show you.

SHRI SATYASADHAN CHAKRA-
BORTY: This was expunged and lo-
morrow My speech will be expunged
with the permission of the Chair it
somebody feels. This is a fundamen-

tal right of the Member.

MR. SPEAKER: This is what 1 said.

SHRI SATYASADHAN (CHARKRA-
BORTY: Under what rule he has ex-
punged it?

MR. SPEAKER: I will show you.

SHRI SATYASADHAN CHAKRA-
BORTY: It must be either rule 80
or rule 385. Tell me Is it under rule
380 or 3897 You are the custodiun of
ocur rights. When we argue, we arfue
for the House ang not for mysell

-

MR. SPEAKER: This is not a new
thing, Shri Vajpayee has already told
if,

Vi

/
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SHRI SATYASADHAN CHAKRA-
BORTY: 1 am not going into the merits
of the speech, whether it is good or
bad. But the Home Minister's speech
is expunged,

MR. SPEAKER: This is what T have
said. 1 will call you and I will let you
know. .

(Interruptions)

‘SHRI HARIKESH BAHADUR: I am
happy that finally you have rdecided
1o do juslice to me. You are aliow-
ing, .

MRK. SPEAKER: I am doing more
than justice. If is you who are doing
injustice to me.

SHRI HARIKESH BAHADUR: I am
happy you are doing justice. 1 have
been trying since long. I had Leen
<rying since morning. Sir, the Speaker
does not have arbitrary power to ex-
punge anything. Yesterday, the Home
Minister's speech was expunged. A
portion of the Home Minister's speech
was expunged. A few days back when
Mr. Nadar. ...

MR. SPEAKER: I have not allowed.
No.

SHRI HARIKESH BAHADUR: When
Mr. Nadar was speaking, a portion of
hig speech was expunged by the hon.
Deputy Speaker,

MR. SPEAKER: No.

SHRI HARIKESH BAHADUR: It
has become a continuous process. (In-
terruptions). The point is, under Rule
380, the Speaker does not have any
arbitrary power.

MR. SPEAKER : I know. 1 know
the Rules by heart. I will let you
krow. I will call you and I will make
* you understand, how it was done.
Then, I will take your advice.
{Interruptions)

-

MR. SPEAKER: I will also ask you
to come.

{Interruptions)
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MR. SPEAKER: I will call you.

SHRI HARIKESH BAHADUR: You
have allowed him to make a statement
to withdraw that. Well. You nave not
told what he has withdrawn.

MR. SPEAKER: You did not kearw
What can I do? On the one hand, you
want withdrawal and on the other
hand, you want something else.

SHRI SATYASADHAN CHAKRA-
BORTY: We want that this should be
recorded as proceedings and then, we
want withdrawal.

MR, SPEAKER: There is some¢ na-
tional inierest involved. It is above
everything else—whether it be the
party inlerest, seli-interest, whatever
interesi it may be. There is some-
thing much more higher and much
more important. [t is national inter-
est.

SHRI SATYASADHAN CHAKRA-
BORTY: Sir, it is because, of that, that
it should bLe recorded and then with-
drawn.

MR. SPEAKER: No.

DR. SUBRAMANIAM SWAMY: 1T
was here, yesterday. (Interruptions.}

MR. SPEAKER: Please sit down.

DR. SUBRAMANIAM SWAMY:
When my colleagues walked out, I did
not. The reasons will also help you
in the controversy, here. Sir, first of
ali, I would like to say that it was
under Rule 364 where it is about the
decision of the House. 1 moved an on-
the-spot motion. I suggested that ihe
whole matter be taken off the record.
Ang the Deputy Speaker put it fo the
hour. T thought, he asked for an opi~-
nion and he came to the conclusion
that the sense of the House was to
take it off the record.

MR. SPEAKER: Quite right.

SHRI SATYASADHAN CHAKRA-
BORTY: 1 was also present. What he
was. ... (Interruptions)
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MR. SPEAKER: If is wrong. You
please sit down. Why are you stand-
ing?

(Interruptions)

MR. SPEAKER: What are you doing
Mr. Tytler?

SHRI JAGDISH TYTLER: Nobody
protested yeslerday, in the House.
(Interruptions)

DR. SUBRAMANIAM SWADMY: Sir,
ne Communist can shout me down, Let
it be understood by them.

SHRI SATYASADHAN CHARRA-
BORTY: Don't say like this (Inter-
ruptions) No anti-Communist can also
shout me down, (Interruptions)

DR. SUBRAMANIAM SWAMY: Sir,
be says, I will be paid by my own
coin. I do not understand, what does
it mean. Is it a threat or what? I can
fake care of Communists inside or
outside the House.

SHRI SATYASADHAN CHAKRA-
BORTY: We arz capable of taking care
by ourselves,

DR. SUBRAMANIAM SWAMY: This
is their faith in democracy! [ am not
allowed to speak. (Interruptions) It
is to the credit of my Party that 1 have
been allowed to voice my opinion al-
though my Leader has spoken,

»

There are no two opiniong in this.

SHRI KRISHNA CHANDRA HAL-
DER: What about the Party  disci-
pline? Look at this,

MR. SPEAKER: Why can't let others
speak? Why are you heckling?

SHRI KRISHNA CHANDRA HAL-
DER: I am not heckling, I am teling

the fact. y

MR. SPEAKER: Please sit down.

DR. SUBRAMANIAM SWAMY:
There ure no two opinions in this

MARCH 25, 1982

Written: Answers 206

House about the remarks made by
the Home Minister. As he himself ad-
mitted that it was regrettable and,
therefore, in that context, it was, I,
who proposed that it should bLe taken
off the record, if the Speaker agreed.
It was wrong in my opinion to find
fault with the Deputy Speaker for tak--
ing something off the record because
it was on the basis of the points rais—
ed by the House, and by me, here. And,
therefore, the consensus, 1" do not
know. [ do not know anybody called
for Division or not.

SOME HON., MEMBERS: No motion
was moved,

MR. SPEAKER: It was just on the
spur. It was not a question nf Motion.
It was a quesilion of suggestion. He
suggested if.

(Interruptions)

SHRI ATAL BIHARI VAJPAYEE: [
am on a point of Order.

SHRI CHANDRAJIT YADAV: It was
a suggestion. i

SHRI TAL BIHARI VAJPAYEE:
Even that was not recorded. Ii does
not form part of the proceedings.

MR. SPEAKER: Vajpayeeii, that was
what il was,

s wEa fagrd araqd @ Sew;
o TEEq T F¥ f7ur |

PROF. MADHU DANDAVATE: 1t
was a mass massacre of the proceed-
ings of the House.

AN HON. MEMBER: What 1s this?

MR. SPEAKER: It was with the
sense of the House, that the Deput¥
Speaker did.

(Interruptions)

MR. SPEAKER: I am telling you.

DR, SUBRAMANIAM SwWAMY: I
wouid appeal to my colleagues in this ™
House that after what Mr. Zail Singh
has said, the matter could be dropped
and not pursued any further.
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SHRI NEARAYAN CHOUBEY (Mid-
mapore): I want a clarification.

SHRI ATAL BIHARI VAJPAYEE:
You should have been the statement
made by the Home Minister. Dig you
see it? Have you gone through the
statement?

" MR. SPEAKER:
‘heard it.

You should have

PROF. MADHU DANDAVATE: le
has withdrawn something which is ex-
punged.

SHRI ATAL BIHARI VAJPAYEL:
‘The whole House is put in a more em-
barrassing position.

SHRI SATYASADHAN CHAKRA~
BORTY: What is the position? ] do
‘not understand. Some are saying that
the sense of the House was taken.
Some are saying that it is not in the
record. Some are sayving that it is
withdrawn.

(Interruptions).
weaet wgrAd: #f57 /9, aw Gf77 |
(sager)

st RATR AW < TFITA
Qg uTed 3 g faar a7 a7 A&} ?

W) wea fagrd ammdd : af) kG,
Ay 2|7 (™)

WETH WFYRT : AT q7A yfAg ang
g1 wiefagt wyga faur, agt 543
Frgv §, wH Ay AFaAT Y ?

§ ag g1 wigat § fr T am
Tgr 1t §, o wfea § A E wk
yr#f w1 figa BYTHT, de% 31 fga Sreay
A 2w fga 4 w7 AT Qar g
qrer-d) 772 § |

. =0 ghowwm agge @ aTHT OE e
s fga ¥ faueanmmrwigd?

(SeT)
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qEAW AT : TN a1q
T FT | #E 717 OF At §, o 7y
oTd § | 7 9 33 £ Afzr fraaism,
§ ated feera se, #0ife ag e
gT9aad g, 73 w9 aga 7w no

| [ATFAT | YTGHT ¥ST 3 ATAT

AT Agraar FiY and  Teaiem
FET T FAIFT, 2l TAH w1 @ray
AT AT IH 77 HLA |

At wA R amE - 7% fagg 222
ATeT ®T 797 §AT 7

"EqH WEET | T IaFT 3G F{AT |

DR. SUBRAMANIAM
What aboutf Maharashtra?

SYAMY:

MR. SPEAKER: I am gzoing into it.
I am looking intp it.

DR. SUBRAMANIAM SWAMY:
How can there be objection 1o what I
have said about Maharashira Chief
Minister? Is Ramayana also off the
record? {Interruptions)

MR. SPEAKER: Now, Papers to be

Laid on the Table. Shrimati Sheila
Kaul.

-

12.26 Brs. » e T g
PAPERS LAID ON THE 'TABLE

STATEMENT FOR DELAY IN LAYING THE
ANNUAL ACCOUNTS OF INDAN = INSTI-
TUTE OF TECHNOLOGY, DELHI, KANPUR
AND KHARAGPUR F¥OR 1980-81, NATIONAL
COUNCIL .OF EDUCATIONAL RESFARCH
AND  TRAINING NEW  DELHI, .. FOR
1980-81, REVIEW IN AND ANNUAL RE-
PORT OF INDIAN COUNCIL oF ,SOCIAL
SCIENCE RESEARCH, New DeLny, .rom
1980-81 ETC., ETC. .,

MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE

(SHRIMATI SHEILA KAUL) : I beg
to lay on the Table,
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(1) A statement (Hindi and Eng-
lish versions) explaining reasons for
not laying the Annual Accounts of
the Indian Institutes of Technology,
Delhi, Kanpur and Kharagpur, for
the year 1980-81 within the stipu-
lated period of the nine months
aftir the close of the Accounting
Year. (Placed in Library. See No.

LT-3715/82].

(2) A statement (Hindi and Eng-
lish versions) explaining reasons for
not laying the Annual Accounts of
the Nationdl Council of Educational
Research and Training, New Delhi,
for the year 1980-81 within the
stipulated period of nine months
after the close of the Accounting
Year. [Placed in Library. See No.
LT-3716/82].

-3) () A copy of the Annual Report
{Hindi and English versions) of the
Indian Council of Social Science
Research, New Delhi, for the year
1980-81.

(il) A copy of the Review (Hindi
and English versious) by the Go

vernment on the working of the
Indian Council of Social Science
Research, New Delhi, for the year

1980-81.

(4) A statement (Hindi and Eng-
lish versions) (i) regarding delay
fn laying the Annual Report of the
Indian Councll of Social Science
Research, New Delhi, for the year
1980-81 and (ii) explaining reasons
for not laying the Annual Accounts
along with the Report. [Placed
in Librar . See No. LT-3717/82].

(3) A copy of the Annual Accounts
{Hindi and English versions) of the
Regional  Engineering College,
Durgapur, for the year 1978-79*%
together wity Audit Report thareon,
[Placed in Library. See No. LT-
3718/82].

(68) A copy of the Annual Report
(Hindi and English versions) of the
National Institute of Public Co-
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operation and Child Development,
New Delhi, for the year 1980-81.

(7) A copy of the Annual Accounts
(Hindi and English versions) of the-
National Institute of Public Co—
operation and Child Development,
New Delhi, for the year 1980-81
together with Audit Report the
on, .

(8) A copy of the Review (Hindi
and English versions; by the Go-
vernment on the working of the-
National Institute of Public Co--
operation gnd Child Development,
New Delhi, for the year 1980-81.

(9) A statement (Hindi and Eng-
lish versions) showing reasons for
delay in laying the papers mention-
ed at item Nos. (6). (7) and (8)
above.
LT-3719/82].

(10) A copy of the Annual Ac--
counts (Hindi and English versions)
of the Aligarh Muslim TUniversity,
Aligarh, for the year 1980-81 to-
gether with Andit Report thereon,
under Sub-section (4) of Section 25
of the Aligarh Muslim University
Act, 1920.

(11) A statement (Hindi and Eng--
lish versions) showing reasons for
deay in laying the papers mentioined
at item (1) No. (10) above. [Placed
in Library. See No. LT-3720/82].

(12) A copy of the Annual Report

(Hindi and English versions) of the

Technical Teachers Training Insti-
tute (Eastern Region), Calcutta, for
the year 1980-81,

(13) A copy of the Annual Ac-
counts (Hindj and English versions)
of the Technical Teachers Training
Institute (Eastern Region). Calcutta,
for the year 1980-81 together with
Audit Report theteon.

(14) A copy of the Review (Hindi
and English versions) by the Go-
vernment on the working of th;
Technical Teachers Training Insti—

—

*Statement explaining reasons
July, §980.

for delay was laid on the Tahle on. Tth

[Phaced in Library. See No. ~

i

-
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tute (Eastern Region' Calcutta, for

{he year 1980-81.

(15) A statement (Hindi and
English versions) showing reasons
for delay in laying the papers
mentioned at item Nos. (12), (13)
and (14) above. [Placed in Librar .
See No. LT-372! 82].

(Hindi and
reasons

(16) A statement
English wversions) showing
for delay in laying the Annual
Report of the Centre for Cultural
Resources and Training, New Delhi,
for the year 1980-81. [Placed in
Library. See No. LT-3722/82].

RrporT OF COMMISSION OF INQUIRY INTG
THE CIRCUMSTANCES LEADING TO .THE
TRAGEDY AT QuTaB MiINER, New DeLui
ON 3-12-1981 anNp MEMORANDUM OF
ACTION. ...

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
AND DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI P.
VENKATASUBBAIAH): 1 beg to lay
on the Table a copy each of the
following papers (Hindi and English
versions) under sub-section (4) of
section 3 of the Commission of Inquiry
Act, 19852:—

v (1) Report of the Commission of
Inquiry infto the circumstances
leading to the tragedy at Qutab
Minar, New Delhi, on 4th December,
1981,

(2) Memorandum of Action taken
on the above Report. [Placed in
Library. See No. LT-3723/82].

ANnNUAL REPORT OF INDIAN ASSOCIATION
FOrR ADVANCEMENT oF MepicaL Ebu-
CATION, NEW DELHI, FOR 1980-81, aND

. STATEMENT FOR DELAY AND ANNUAL
RerorT OF REGIONAL CANCER CENTRE,
TrivanDRUM FOR 1980-81,
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THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY WELFARE (MISS. KUMUDBEN

M. JOSHI): I beg to lay on the
Table: —
?
(1) (i) A copy of the Annual

Report (Hindi and English versions)
of the Indian Association for the
Advancement of Medical Education,
New Delhi, for the year 1980-81
along with Accounts and the Audit
Report thereon.

(ii) A statement (Hindi and Eng-
lish versions) showing reasons for
delay in laying the papers mention-
ed at (i) above. [Placed in Library.
See No. LT-3724/82].

(2) A copy of the Annual Report
(Hindi and English versions)} of the
Regional  Cancer Centre, Tri-
vandrum, for the year 1980-81 along
with Accounts and the Audit Report
thereon. [Placed in  Library. See

No. LT-3725/82].

12.28 hrs.

COMMITTEE ON THE WELFARE OF
SCHEDULED CASTES AND SCHE-
DULED TRIBES

REPORTS OF THE STUDY
YOURS

SHRI R. R, BHOLE (Bombay South
Central): I beg to lay on the Table
a copy each of the following Reports
of the Study Tour of the Committee
on the WeHare of Scheduled Castes
and Scheduled Tribes:-— s

(i) Reports of the Study Group
of the Commiftee gn its visit to
Deoli on 19th December,1981.

(ii) Report of the Study Tour of
the Study Group I of the Committee
on its visit to Calcutta. Mizoram,
Raipur, Bastar and Bhilai during
January, 1982,

%The Annual Report was laid onthe Table on the 25th February, 1982.
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SHRI ATAL BIHARI VAJPAYEE
(New Delhi): Home Minister's state-
ment is not made available. A copy
was not made available to you even.

Wen@ WERA: ¥ mer faFar qar
£

SHR] HARIKESH BAHADUR (Go-
rakhpur): I am being threatened by
Mr, Jagdish Tytler. Why are you not
listening to this? Then you will give
me full protection. He is saying I
will see you.” What kind of man is
he? What does he understand him-
self? He is threatening me.

L]

MR. SPEAKER: Mr. Jagdish Tyller.
797 % feq fqar § 7

SHRI HARIKESH BAHADUR: ‘1 am
not ltelljng anything to you.

MR. SPEAKER: Mr. Tytler, Are you
listening to me? Wave you threaten-
ed him?

SHR1 JAGDISH TYTLER: No. No.

MR. SPEAKER: Are you threaten-
ing him? Have you threatenel him?

SHRI JAGDISH TYTLER: No. There
is no need to threaten him.

Wi afw ang: (fgar?) : neag
w24, 3 FrE 7igH 1A Ad) § |

e AEQAT: g Fgd 2 ¥ 73
e Al frar |

W) wEq fagrd arwId : 3z gy
gfrgamr wrasra ad) ¢ ardrane
W& AF), T AZ TARIZT | (aaErq)

o) wATw AnrE) - neaw TErEg
At ANAT BiFT 4T T Tg FT FATC
fr 31 o sfiwai A a7 w1 g ) ww

813 ATEF FYATHITS 97 § 32 qven -

ARAU A AR VW TN FE WY
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3 (i1 WA AT AT faAYE st
33 WA ? 77 F HHAT Ao\ qrg?
(vagam)

PROF. RUP CHAND PAL (Hoogh-
ly): What about my privilege motion -
against My’ Vasant Sathe?

MR. SPE_AKER: I shall lock into it.

12-30 hrs.

COMMITTEE ON THE WELFARE OF
SCHEDULED CASTES AND SCHE-
DULED TRIBES

Statement showing final replies of
Minisiry of Railways

SHRI R. R. BHOLE (Bombay South
Central): Sir, I beg to lay on the Table
Statement showing final replies of the
Ministry of Railways on the observa-
tions contained in the First Acticn
Taken Repo™® on-action iaken by Gov-
ermnment on The Twenty-firs{ Repor!{ of
the Commitfee on Northern Railway—
Reservations ¥or, and employment of,
Scheduled Castes and Scheduled Tribes
in Northern Railway and award of
petty contracts to Scheduled Castes znd
Scheduled Tribes in Northern Railway.

4
12-31 hrs.

MESSAGES FROM RAJYA SABYA
SECRETARY: Sir, I have io report

the following messages received from

the Secrefary-General n‘ﬁRana Sabha: '

(i) “In accordance w1th thra- provi-
sions of sub-rule (8) of rule 186 of
the Rules of Procedure and Conduct
of Business in the Rajya Sabha, 1 am
directeq to return herewith the Ap-
propriation (Railways) Bill, 1982,
which was passed by the Lok Sabha
at its sitting held on the 17th March,
1982, and transmitied to the Rajya
Sabha for its recommendations amd
to state that this House has no re-
commendations to make to the Lck

Sabha in regard to the said BillL”
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(ii) “In accordance with the pro-
visions of sub-rule (6) of rule 186 of
the Rules of Procedure and Conduct
of Businesg in {he Rajya Sabha, I
am directed to reurn herewith the
Appropriation (Railways) No. 2
Bills, 1982 which was passed by
the Lok Sabha at its sitting held
on the 17h March, 1982 and trans-
mitted to the Rajya Sabhy for its
recommendations and to state that
tthis House has no recommendalions
10, make to the Lok Sabha in regard
fo the said Bill.”

\
12.32 hrs,

COMMITTEE ON THE WELFARE OF
SCHEDULED CASTES AND
SCHEDULED TRIBES

Sixteenth and Seventeenth Reports

SHRI] R. R. BHOLE (Bombay
South Central): Sir, I beg lo preseni
the foliowing Reports (Hindi and Eng-
lish versions) of the Committce on the
Welfare of Scheduled Castes and Sche-
dyled Tribes:—

(i) Sixteenth Report on Action
Taken by Government on the recom-
mendations contained in the Ninth
Report of the Committee on the Min-
istry of Shipping and Transport
(Transport Wing)—Reservations for,
angq employment of, Scheduled Castes
and Scheduled Tribes in Hindustan
Shipyard Limited, ’

(ii) Seventeenth Repori on Action
Taken by Government on the recom-
mendations contained in {he Ele-
venth Report of the Commitiee on
the Ministry of Railways (Railway
Board)—Reservations for, and em-
ployment of, Scheduled Castes and
Scheduled Tribes in South Central
Railway and award of petty con-
tracts, parcel booking ageucies and
out agenci Scheduled Castes and
Scheduled Tribes in Souin Central
Railway.

ESTIMATES COMMITTEE
Twenty-third Report

SHRI S. B. P. PATTABHI RAMA
RAO (Rajahmundry): Sir, I beg to

.

CHAITRA 4, 1904 (SAKA)

Class XIl Exam. 306
" ete. (CA)

present the Twenty-third Report
(Hindi and English versions) of the
Estimates Committee on the Ministry
of Commerce—Export Promotion.

12.33 hrs.

COMMITTEE ON PUBLIC UNDER-
TAKINGS

Thirty-second Report

SHRI BANS! LAL (Bhiwani): Sir,
I beg to present the Thirly-second Re-
port (Hindi and English versions) of
the Commitlee on Public Undertakings
on Action Taken by Government on
the recommendations contained in the
Nineteenth Report of the Committee
on Electronics Corporation of India
Limited {Department cf Atomic
Energy).

e

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

Reported leakage of several guesticn
papers of Class XII examination of
All India Central Board of Secondary
Education.

SHRI EDUARDO FALEIRO (Mor-
mugao): Sir, I call the attention of ihe
hon. Minister of Education to the {cl-
lowing matier of urgent public import-
ance and I request ithat she may make
a statement thereon—

“Reported  leakage of several
guestion papers of Class XII exami-
nation of tThe All India Central Board
of Secondary Education and action
taken by fthe Government in the
matter.”

THE MINISTER OF STATE OF THE
MINISTRIES Or EDUCATION AND
CULTURE AND SOCIAL WELFARE
{(SHRIMATI SHEILA KAUL): There
have been a number of complaints
about leakage of gquestion papers in
the All India Senior School Certificate
Examinafion conducted by the Central
Board of Secondary Education. Some
of these complaints had appeared in
the Press also, Reacting promplily to
the complaints directly received by it,
the Board initiated action in time to
check whether there was leakage of
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[Shrimat! Sheila Kaul]

question papers, and, if so, in which
subjects and to what extent,

2. Based on the results of its preli-
minary verification the Board had evi-
dence to show that there was leakage
of some of the question papers. It is
relevant here to state that the Board
conducts two examinations at the se-
condary stage (that is, Class X) and
two examinations at the senior secon-
dary stage (that is, class XII). The
leakage was found to be confined only
to the All India Senior Secondary Exa-
minations. Apart from all other mea-
sures contemplated, in order to strike
at the root of the problem, the Board
lodged a complaint with the police so
that the source of leakage could be
located. The police investigation is in
progress. We do hope, it will be pos-
sible for them to locate ‘he culpriis.

3. In the meanwhile, the Board also
continued its own intensive verifica-
tions. The examination centres in aif-
ferent parts of the Union Territory of
Delhi were subjected to surprise ins-
pectiong by senior officials of the Board
with the specific objective nf gathering
dceumentary evidence to establish
whether there was leakage of any more
guestion papers. As a result of such
verifications, the Board came to the
final conclusion that question papers in
Mathematics, Chemistry, and Biology
under the All India Senior School Cer-
tificate Examination had leaked.

4, Available evidence showed that
the leakage was confined to some
schools in the Delhi UT area. No com-
plaint about leakage of question papers
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was received by the Board from any .

place outside Delhi, not even from ihe
adjoining towns. That being so, the
Board cancelled the examination in
these three subjects and ordered re-
examinations in them only in the Delhi

UT area.

5. Fresh examinations in Mathema-
tics, Chemistry, and Biology for all the
candidates in the Delhi UT area have
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been scheduled to be held on April 5,
7 and 8, 1982, respectively. 1t should
be appreciated that for holding re-exa-
minations the Board has to make all
preparations afresh. They need {ime
to do that. However, in appreciation
oi the fact that a long gap belween
the two examinations would cause
avoidable hardship to the students
concerned, the Board has decided ta
hold the fresh examinations soon aller
the conclusfon of the practical exami-
nations,

6. Notwithstanding the fact that ques-
tion papers had leaked only in some
of the subjects, in one of the four exa-
minations conducted by the Board, the
Government has taken a serious view
of the incident. The Education Secre-
tary, Government of India, as the
Controiling Authority of the Board,
has ordered an enquiry into the sys-
tems and procedures adopted by the
Board for conduct of examinations.
Shri M. V. Rajagopal, an experienced
educational administrator and a for-
mer Vice-Chancellor from Andhra Pra-
desh, has been entrusted wilh the en-
quiry, Wide-ranging terms ol refer-
ence have been given to the enquiry
to make it meaningful.

7. We regret that examinations in
three subjects of the Al] India Senior
Schooel Certificate Examination had to
be cancelled. We realise that this will
cause inconvenience to many students
and parents. But, we do hope, the
public and all the others concerned
wili appreciate the larger interest in-
volved and not mind the inconvenience

12.37 hrs.
(Shri Chandrajit Yadav in the Chair)

SHRI EDUARDQO FALEIRO A the
outset I must express my appreciation
for the very positive response of the
Minister to this Calling . Attention
which discloses a very gloomy and seri-
ous situation. Ag you know, Sir, per-
haps you know, for the last about four
years this thing is happeningz—this
leakage of papers in Delhi at this level,
though this year it has been perhaps
on a more widespread scale.
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I would just like to urge the Minis-
ter to consider the evidence of leakage
of other papers apart from the thres=
sh2 has mentioned. There has been
" widespread leakage and there is evid-
ence to that effect, of three other
papers which I will be mentioning im-
mediately, viz., Economics, Commerce
and Mechanical Drawing. There has
been actually leakage of all the papers.
I am only mentioning only widespread
leakage and I am mentioning it as dis-
tinct Trom leakage of other papers be-
cause there has been leakage of all
the papers. I will say it nere because
the going rate was quite high—about
Rs. 2000 per paper. For some papers
like English and Political Science,
there are no takers. This is the in-
formation I have and there are takers
for the papers ] have mentioned—
three papers which the Minister has
mentioned plus three papers which I
have mentioned because these are sup-
posed to be scoring subjects and these
are imporfant for the purpose of en-
trance into the professional and tech-
nical colleges. I would beseech the
hon. Minister to attend to the very
serious situation that affects our whole
academic system and the educational
institulions. Examinations are meant,
as we understand if, to test the aca-
demic knowledge of the students. But
what is actually happening or has al-
ready happened or is in the process of
heppening is not the breadth of the
knoledge of the studenits that is being
tected, but if 1 can put it that way, it
is the weight of the purses of the
parents of studentg that really counts.
If you want to get admission in a me-
dical college or an engineering cal-
lege or even in schools, you have to
pay donation. You have to pay capi-
tation fee and on how much money
you can pay depends whether you are
going to get admission or not. If you
want to appear for the exumination,
You need not study, you need ouly to
ceme forth with Rs. 2000 per paper.
Degrees are being sold. You know,
Sir, there are Universitivs which have
these correspondence courses. They,
for all practical purposes, sell thesc
things. Are the universities or the
schoolg temples of learning? Should
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they continue ag temples of learning?
Or are they going to be markat places-
where everything has its price from
admission to the examination to get--
ting the Degrees?

I would urge upon the Government
to look into this point. My foremost
questions are : whether Government-
will take steps {o remove this money-
power from having an effect on our
academic institutions and in our edu-
cational system? In these, the money
power has no role or should have no
role to play. I, therefore, urge upon
the Government to devise ways and
means to really restore the credibility
of our institutions. Now the credibili--
ty is nearly being challenged You get
through the examination in Class XII.
To get an admission in the (ollege,
again, you will have to take the
entrance examination. On the basis of
the results, they will have an entirance
examination. That challenges the very
credibility of these examinations. IE
you want to get a job, you will have
to appear again for an examinatitn to
find out whether you are suitable for
the job or not. There again it is a
challenge—a challenge to the very
examination which you have taken.
What is the value of the certificate,
diploma or degree? Therefore, I urge
upon the Minister—]I can see her
positive attitude towards he problem.
—to look into the whole problem ot
the academic institutions from this
angle namely academic exceiience
should be enouraged and money po-
wer should have no role at all to play.

Coming to the specific questions, it
is the most prestigious schools, un-
fortunately, in Delhi which have been
really the arena of this widespread
leakage of papers. I mention the Delhi
Public School. the Modern School and
Bal Bharati Air Force School. These
are three schools where there was a
widespread leakage of the papers as
have been mentioned by the hon.
Minister. The Principals are duty
bound to report the leakage to
the Board. In these schools the Prin-
cipals had . failed in their duty. I
would like the Government to find
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-out why they did not report this
leakage of papers in their schools
when they were fully aware of it?
Will the Government urge upon the
educational institutions that in fulure
they must immediately report this
type of a situation to the Foard so
that immediate steds are taken?

will the | Government look with
concern into this? It is known now
that the leakage has been there in
three papers. I say there was a wide-
spread leakage in three other papers.
‘1 am not speaking about the minor
[eakages. There has been widespread
leakage in other' papers also. Leak-
age iz nobt only an embarrassment
for those who conduct the examina-
tion but also who take the examina-
tion. A lot of trouble is caused to
everyone including the students in
this particular examination. Because
this examination has been cancelied
because of leakage of papers, they
have to appear again for the exami-
nation, In the process, they will not
be able to apoear for the entrance
examination, for instance, in the Na-
tional  Defence Academy. They will
also lose their chance from sppearing
in any other entrance examination.
Will the (Government see that no in-
convenience is caused to them? I ask
the Government. because this jg the
information 1 have just now to apply
its mind to see that no such :nconveni-
ence is caused fo them?

I am happy now that the (iavern-
ment has g¢rdered an enquiry into
‘this, As 1 mentioned, it is known that
the papers have leakaged. One can
traced or identify those {p whom the
Papers are given jn advance. From
them, we can 2lso find out who wera
the people who gave them the papers.
We go straight to the source. If some-
biody in the  academic community
who is the paper setter or somebody
#ho is in custody of this paper has
leaked it out, will the Government
take the help of the police to trace
the ultimate source and see that the
foopholes are plugged and that they
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do not recur again? I would like to
specifically ask the Government whe-
ther they have ordered an enquiry.
What are the terms of the enquiry?
From that, ] am gure, the House will
be able to know whether this enquiry
will really creaie the desired resulis
namely to improve the educationa!
system on the lines that I have out-
lined,

SHRIMATI SHEILA KAUL: Sir,
when [ stand to reply this ] feel very
sad to say that the values of the
people have changed so0 tremendous-
ly., I remember in our old days
when we were giving the papers the
invigilatoy was always there bui he-
or she would just stand eitner out-
side or come into the room but no-
body exchanged notes, I do not know
why people are now doing like this
It hurts me completely and as it is
we have to be very careful

Sir, T have stated in my <tatement
that the Education Secretary has set-
up an inguiry committee, The Chair-
man of the Commitiee is the ex-Vice-
Chancellor, Mr. Rajagopal and we
have done it purpo ely. There is also
a reason why we do not have anybody
from Delhi, We had it from a long
distance so that nobody should say
that anybody from Delhi was involv-
ed. The hon. Memher wants to
know the terms of reference of this
enquiry committee, Actually we have
taken a very serious view of this and,
as such, the terms of reference are
alsp very wide The terms of refer-
ence are:

1. To critica]ly examine the com-
plaints received about leakage of
Queston Papers in general and in
particular about Question Papers
under Al India Senior School Cer-
tificate Examnation, 1982 and to
determine the adequacy of action
taken by the Board to deal with
that.

2. To fix responsibility for the

leakages;
!

3. To examine the systems and
procedures adopted by the Board
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for conducting examination and
identify weaknesses if any.

4, To examine the arrangements
available in the Board for entertain-
ing and processing such complaints
about leakage of question Papers;

5 To determine what constilutes
leakage of Question Paper and to
suggest norms for ordering re-

examination with reference to the
extent of Jeakage; and

6. To recommend measures for
prevention nf leakage of confiden-
tial informaton relating to examina-
tions in general and of Question
Papers in particular,

These are the terms of reference
of the Committee Sir, anybody who
has any evidence to show that jeak-
age in other Papers has taken place
can also refer that matter to his
Committee, The hon. Member men-
tioned about leakage in connection
with Mechanical Drawing and other
Papers. The Board has not received
any evidence to that effect but in case
there is evidence this can be put be-
fore the Committee that has been
set-up.

MR. CHAIRMAN: He wanted to
know whether Government will send
some instructions as soon as leakage
are brought to the notice of the au-
thorities concerned?

SHRIMATI SHEILA KAUL: The
Principals have to find out the evi-
dence first. In some cases th2y have
done it but in respect of Biolngyv,
Physics and Mathematics..,., Wnen
these cases were brought to notice,
action was immedately taken |long
before the newspapers brought the
news. Immediately the Government
started action. But at that time, be-
cause the investigations hag started.
they wanted us not to make noise

abou it. :

o afg w s (ar¥ie): afaw
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(Mr. Deputy-Speaker in the Chair.)
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form in University, it should be that
of examination.
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“The crippling effect of external
examination on the quantity of werk
in higher education js so great that
examination has become cruc:al”
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a7 wEAT i g fa ogvega # &y
qAEIAr ZET AMRY, AT H<F ALY
i T gAr FfEr | e ug
wo% TOF & 3@ 1@ 41 Ao @
ot & wg Wt ¥R T owEw g, W
awviy WA ¥ IAAr oAt W g
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fwar 4 o fem=eq; @@ § 7
Fra £ fr foem o) S 2 &
N wfem AT}, FIMET T
A S g = 7 fres,
AANAT  ATET AT AT =IRT |
™ F0T ¥ N1 AW FH OFIF E
§ AT ¥ Fer § AR @ WA ]
fe o Tq1 2 A gAY qEAT O
F O R F |

atadTr "zenr & qwr g f¥
dart & fendw Tw ot 99 fau
A § IH A FT 4T AT B HAB
At zAY @ifert ¥ 97 7 qge dux
= fwar s 30 5T 999 o
wﬁ%ﬁqua"ﬁmﬁzmﬁ
Fifer qm 73 2 5 =g o
A AF, q9 "q'?’fa'tﬁﬂqn foe 39
oaf &t 99 F faq feads fwar smar
g1 3gs wfivAr & AT 9TAT @
B 3w 9w ¥ faar wm fag
T 9T %7 A FifwEm g ook
AgT HR FXAT dr & A g
Tzt oz fzmt wrmr &) feT @Y =y
g fF @ & o § wmT 8
Fez fammd ¥ 39 o= e @ie 7w
21T F0% 7 W TF ITH Ge<
gat@ezy &1 @ 9= fem s g,
S CERELIE G T L

IgT & g 7 A wg @
&

% ag =% g1 w0 8, A @I W
7Y g9 A 98T g | gy ar
a@rar ur f& wwe oqr @ e oag
%Fﬁﬂ#qﬁa? fezr g1 afeT agr

d g g qrod
gy 2 ﬁwa'grﬂﬁ A aF gl
afes agl o9 gog F qiw @S gE
g1 og 9 A9« g1 § AT gwE
A &N W DAT] ) W AR Ay
wrr o ag wafea 7@ & a%ar §)

etc. (CA)

) Aqw awe (MAgT): TEEE
¥ 99 W W g WT w AE
AT A @ TR ) T qd w7
+EI T A9 7 & THER gW AR
# frad ©4q &\ wa @t 72 OF TETEET
AT OF T g W IS - AW I
qoar U g AR ™ ¥ oFars o
FH ITR &1 W 1 F ggd wiw
FTeaT G99 ¥ T Feara SrEen
g\ JenF 9 ot fesen 7 o1 i quv
B3 § #IT 39T Sa1T Y A7 ™Y F
W BT & | g0 frarT Bg § AR
7z R # "ged & Trq fawdr & o
gar ot Tw; T gAT 2 R 3799 9o
A qavea fou i & § qood § o
o1 A &, 9er ¥ ot §= @ 99 &
FAT FHT 09 TEE FAY I FEL
gEe AR FAY FHY § qcdT o m;
S & 1 @ O saeETr & 9
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FTE qET & o ¥ | fewelt W
WY % g g W T[w F gE wen
F o gt ¥ qud w0 St ogwr

Id Wl § IAHl Twa F fag
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WI g % T w@w g7
e ¥ P AOET 4 AT
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g & wsE g § ! wifs gRRE
Q@ @17 faT o5 T[T 99T TET
Tg ISt T BT | A F&7 & AT gl
g IR ¥ A ¥ ¥ ow@T 9T )
998 & @ @i, ITH g A
| agaear ST & 44 a3y
W@ AM § WMT 4 W T g 7
WX A, @7 a7 vagm § g
M gFt 2 AT FF W@ SF & A
J[FT  wrArTer fEAY w7 vgar §
fr 7df ? &1 ¥ & I8 § MEA
g g1 ? wTSEd Qeawe gl
@ ef agm T i & A A
g v @ & wwmr aga s
AT F AR T g3 AW a=d war
f@ & faardf 2, 39&% fas1 =
misrgs § W SN 0@ AT oo &
f@ awa 71 ot aw & T &
FTAT §, I G897 & FT 94 ¥R
91 991 ATIT oS0 FT T HIX

s & W 9 | fafwga &1

faeelt § O s @7 wst F
Queafrde & wred o fa | Jfew
w1 g AT JE g @ W@edto
RNo A T4 F1. AFst W F TR
qAGN d& I T 2 7 Ry Fawd
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g7 @ ey ¥ $Re oA @
I GA| F FH WA 1 39§ O
TR EE A3 @ @ T w
FHATE T WIMgq, I@T TR
T FE AHGT AR W A@T & |

ot fram %0 v geEm & gan
g g f& R &1 g W
ggre forard a1 Tgm &1 w15
fer & weax J § wEy wATeT e
A HI TEF T 9 YO TRgH
g 7 #:F dm st g e
ga forad qwa 7 21wk gw=t F1
YT TETE FT FMEI T oAF 7 W -
geeg ®Oft wm oy oWEy ST ¥
e fear & 7 gFeHto¥e WTodto
T BT AIE OWT AYIAT WIS @
g & udt odem guren @ faad
THT Y WX T A=A A gIT
7 # wwer g f& o ormfew
T agg R fawfra 2 d
T F AR AW AT W |
AT AUAT TFT @A & | TH
w-fefafear &t aw @ A @
g oior fr ogamk AW F &Y W &

%ﬁg@“

Lo ang F s A AR g

Wt wwwmafe fawel (@) :
Th A, OF ard fEadr qre &@q 7

W wEa fEgrd aewd g
§ g freeadt & 1
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HH gur & | g df%fe Aem
g & wesar § ¥ womar
998 FY @ gf & | A @ @A
gdtga 7 g AT awerawr & W
oM a7 Wit § 5 agr dws gEr
g | SEET ATE WY ®T HaAT WgiEw
e - &t ?

wiwd WET Fe o qEAG EEE
T T O a1d &g & I IFPH &
g & § AT ymar sma W 2
frar 31 3= ag Wragr & fF wm
F1E AW g1 a1 A wdew ge
oifgd, @@ wew g fa ogdw
g% & | WA "EE A g% &
g & wFa%wr ¥ St g g, SO
TS ITF T wgl g | FHIL A9
T 3 % a% H1T UARH TEI @
AR A1 & F18 fore g & ssan
q AT T § ) OF T N AR
qf TgT &7 AT g

T8 9T6 1 FRAT HIC @S
gt ag A oW qEfee § -
TIH JT WM TR 9 F f1 #5q
g fo azr foed are zg wmar -,
T HTT O AT gEAT g, AT Y

JHTRHY TR FTAT g0 VW A< ¥ A9

qqX Gl awar g | SEs we S
g dar A7 F@ &7 A¥ q0d &
HTR § TeH-As(HAT AR qeq oy
qoAT T R ¥ o4 W OH =@
T F

A TEEAE A §, 99 9od
BMe & ITHr e W@ @
AR qF AR wr ot oY A Ay

~mmﬁ1mﬁ1wﬁzqﬁaa
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Wt wg Wy mar g fe wEeww

qud feedY ¥l F oy wd §

oz g | fedi ¥mdr faedr s

P& faTRTd ¥ amy aw @ &
M wz agm A frd dwed A
fraw aze wf 2wy Ty R
e FEE g1 Afan d@w g
g fam @9 o ogwi & wg -
TER g S, oY AR g ag

a T wger gEfm W 2 fw
@aw faw & fawr 2 '

o afg wvg A% (TVERT) : g
§feefard 2

HAFA T WE g6 w18 sfawT
Y faet & f& owodtodro ¥ ¥y
UTE @AW ) TEEe Hey 7E
g ]

MR, DEPUTY-SPEAKER: Now we
go to the next item.

Shri D P. Yadav is not here.

SHRI ATAL BIHARI .VAJPAYEE
(New Delhi): Before you go to the
next itemy I would like to mentlion cne
thing, You were in the chair last
evening, -

MR, DEPUTY-SPEAKER: I is
over. Please dp not record anything.

SAdRI ATAL BIHARI VAJPA-
YEE:**
MR. DEPUTY-SPEAKER: Please

do not record anything, whateveyr Shri
Vajpayee says.

Now matters under Rule 3877, Shri
Virdhi Chander Jain.

SHR] ATAL BIHAR] VAJPAYEE:
Have I said anything unparliamenta-
ry?

MR, DEPUTY-SPEAKER: You got
up wthout my permssion.

SHRI ATAL BIHARI VAJPAYEE:
Do I have your permission now?

**Not r;acorded.

. - . . -
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MR. DEPUTY-SPEAKER: That
matter is over, Why do you want to
take it up again?

SHR] ATAL BIHARI VAJPAYEE:
I am not saying anything about ex-
punction, Wha{ made the Home Mi-
nister to make a statement? Has the
Chair directed them to do so?

SHRI CHANDRAJIT YADAV
(Azamgarh): You please expunge the
slatement of the Home Minister also.

MR. DEPUTY-SPEAKER: Un-
fortunately, both of you are ex-Mi-
njsters.

SHRT ATAL BIHARI VAJPAYEE:
But we are talking about the present
Minister.

13.21 hrs.
MATTERS UNDER RULE 377

(i) ALLEGED VIOLATION .OF AGREEMENT
BY GUJIARAT STATE GOVERNMENT ON
THE USE OF WATERS or RiVER MAHL..

wWiafg =r a4 (FEEY)
Iaegey mgew, ¥ faga 377 F
gertq  freqfafgn  w@oie #ga &
gqA WEGT FXAOT § |

qTEr FE F AT AT F AR
¥ yweary g AT FEA R
gefrae @q 1966 W UH =AHYIC
g ar, f9gF w37 wem awm
419 WY I FATE 9¢ T FT da
gAT AR IFT AW ¥ AR TE AT
oAl T G & @er i o#
fafqs 77 ¥ fog fear mar ar )
347 gaard ¥ ag wd @t f@  ader
¥ AR W swmfaewr g e
T ¥ I @31 faar adar & fafa
frar amear AT AEY FoAH FETOT
T ¥ qA0T F oFAQ @E OH
4T AAEAR F . g7 ¥ FgE ¥,
AEPT Q& ATARX F FT WG |
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TR ¥ @9 1980 F wATS
ﬂ'izﬁarmireﬁ'qmﬂaﬁm
#C & @or fao &1 awa ¥ fof==
T ® ¥ Arer ¥ # ffaw o
senfaa faar mr g afe qAww
#F T JAAT EiFT g1 A g, &7
TE F AT THCATT F g@  TATH!
A Iy AE g1 oAHAr | ¥ NFIT
#T FTATE 1966 H TWI W &
g gu awEm ¥ fawdm &

TN F ey g9, :gE
td e fadt &1 fafem #7 #
for # Y & #7 @9 ¥ q7 @A
F UFMG INT A UGg [AAA

2T UREI F1 T T4 & FTT AT

feafs dar gf 2, @ weeEE
g ¥, ®ik fagsa; awg? @
arar faedl &, ¥R g4 g 1 AT
s w7 ag ¥Ear § 3 mmdeew
¥ Fdgr ¥ ww wiaw fgmm W@
faar 2, W 92 4@ F @@ &0
TN FQ(T | TG qH TOTHEAX  AGT
T | UNT™ N # WY AEer A
g fgemr gl faen @ 1 s
FHET T S AT F AV, SH ITFT
fow wvarg frear G 0

e qE # T e 4R
gdl, aRiT td JErR § g
F fow & eI F@IT T 419
H FT FAME FT FEOT FY FATH
F wgafa & @ WX wag Hw
#; FH fgem 27 ¥ o F3T @A
sifeaTiaal &1 IETE HFT AT |

ATEA 9T g & g

i # dew @ faww ¥ AT

S WANT F weAer oy wewsEr ¥
wiw qF a9 gger gf dF | oS
AT FT TH 9Hed] F T FH
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¥ SAaf w3 faoe fear s @ &
HY  F%F GEFT AW oA
YHIX F! IEF ETF AT FTA
# Ifaw gearr ¥ H famem #7 wfi
21 ag W s A fagee: o
Wrems & @@, FIIAT. UT TWIT
feey, & fao SYaw o< &7 99 )

W AT OV X AIRIEE
frges & & == gigesa g 99 51
usty  famg ‘TF{EIE_‘ i fowrtar
F (O TR Fw HA wiae,
Ao arex difaw &ifew, § w@r
AT W uTA qdr s faww faer-
JE ¥ FC Fear ¥ Sear frora F4
FL oG gig & WAy a1z
‘g s faet #F oAl wEr &
IEr qguT AX IR @ #1 fafew
T gU-AC A #v famm § afwx
FEH T T |
{(ii) NEED TO REVISE (GOVERNMENT FRO-
CUREMENT POLICY ON OPIUM.

wio fRAmT  gE wEeTER
(faetes) : eureqer wevaw, & faaw
377 & weAqd wEE-goaTew  fEETey

F1 g &1 3T T B A HF-

fyg AT wga § | wET A & AT
I gy Srw ITe 7 Y osadr @
2 s o gfar § weafaw Amar
q wRw 9qrea § 98 Bt g 9%
T AR WIEEE Ty u"maﬁ'%
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Ry & 39 9491 § o w@r #
TEEr adr g6 g, 9 wEW wEe
IaEm R fatewaa F,
AaFqT ¥ fadleve 9T FeT faer
¥, gur &1 frw wWaramw & wew
ArhfeRr faam sy xg-fa
qar frafe o oo w@r &1 Wt
g &Y ¥ 59% g gew & aewd
Aifer & zwa SeareHl F AT JIETH
g & |

S @dr #1 &F W6l ¥ qed
9 2| @rE &TATNE ARGl WIR
® g5 g g | WA g q9T W
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g, WEA-IQIEHT F qeqT B ol
qEl AT NTTAT WT F
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¥ ofeads ggw I g1, g I
9T FINTT I € | TH vy Wr-
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FEr frquar & g @ gt &) 7=
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frwmm age axwT 2 mcrl'f gl &
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[sYo fasdar mnﬁ]

qg IAGH q FaAN ﬂﬁf‘{iﬁ' ﬁ"ﬁ'l-T
F Ar@A1qe gy & strow, frg St g 7€
gt g, 7 f@ g odm T gd
A, § 4 qANHEF € @ FH G, I
T T wEHw Y qrar 9T fAFy 4
z fao feg wfas & wfas gem
g F1 I SATATIA ¥ AT
TRl T |

qg T F T A9 faew @
g fAarey 1 FEASIT AR
g afgw soET FQ@ & F AFAA
F @A ) owa fFura &1 Ag AT
3T AR Fr AT H W | A9
TEF =MA g, a1 JI-aR fFaw 5
Fo@® a1 qfesm - At &@d A
grg  ®T wer Fifufsas wwA
Y FAM |

wT wga & 5 ogw ow fawm
AT ARA FE A R
W w=F sar § 1 ¥ T omm
T AV AT SraF-EE wwigat F
frator & &=3 @ & F99 § fag
favg amr z3d § 7 o wiwm
frgfor gawt § oA cTH&T AT
qgrs o gparT g

(iii) STEPS TO CHECK LAND GRABBING BY
ANTI-SOCIAL ELEMENTS IN DELHI

Nl ¥R W (qEAmEr)
37699 WRlew, Aarafaw as
grr faeet § g T T I
FE WY wafa afa oar WO
qd TAT wEAFA F @A F AT
Wag |l STl 9T Gigdgt  @m
a g W wrag wfawfal N
|EME ¥ IT ST | IX gUAT Foor!
feam =1 e <@ § 1 S ww
wig wfy avar W § ol mwagEn
g ¥ Y Iaer av femar @ E
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PR g F ww wed A
AT I IorEr AT § A e
Ay & weEa I 2525 W
oY WIT W GEIAT I W
g\ gawr wmw ofe wEgdl & @
Frama % frear @ agar @@
gt oo qET WY g | S weel-
fag @ea 9 Sgdd FHW wEfo
TR ET G 90 7€ T § I
FAAEHT FHET & WIY grA H #W
¥ § AR fee o¥ oW § 94
# ) gud T fer ¥ fam gl we X
FouT waTH &Y Few @ § )

uiX faeet A gratw afewal &
g4 fean s & I9% 60-70 wiawE -~
A WEE Ty ST A Socal
S, AT HEE TCHAIGE & F™
grm | wfawry ofER qET WS
wHl wal  AEarEen st fFe
wy 2 Afpd g% wd ¥ 3@ TFW
IR & GO ZEL gl & | @l
T W) S, agl faeel e
gifegeror & AN WAl
T wgg far Fww ae #60
froig faar @, a=7 wdw e aad
ST W R AR F AR WTEE W
goT) WEAE F; TEdr 9T qT-
Foom X R & 1 gEr fasy & T+
qeq; TR F T W wR ¥ A
gaeae qfm o & fau gfew @
forgar w; wWaw Feom ® fogr aor
g Ifew gua ™ § ¥ Y
Fra; ¢ faee fawmw it
¥ oy e Frdawg Y oW R 0
fat ¥ wamas ool grr TEl
Tq dwel wivfsar @ & 0 G/
g1 & &7 oWk Y owaer wRY €
qreg wrerE § § e § | wE-aw
¥ Sal w1 ¥ EWET FY
wor -Hi0E) TEhH T oA W
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£ | gXaT ® ToaTy; ¥ qR wiA-

IA AqHT IT qvE

FAT WY w wdq Feaw g
!

ey

g9 g ar ag § o qfagat &
W 9T F @M gHT FC @ F I SW
7 fog o w1 saw fem s
wifgr &k W §F wwe qfwgia
gl # gE IR, I¥ 0
fraff fafe 1 sEwfs @ &
IqAsy FAT  F1 wEEw fwar T
Fifgg wife fasifaat ok zamen «t
gMA 7 T gH

- -
(iv) NEED FOR EFFECTIVE MEASURES TO
-, -
CHECKE SALINITY OF THE RIVER PERIYAR.

SHRI B. M. BANATWALLA (Pan-
nani): The increasing salinity of the
Periyar rive has created a severe
crisis in the Cochin. Alwaye indus-
trial belt. The salinity problem has
crippled almost all industrial
in the area. Travancore-Cochin Che-
micals Indian Rare Earths, Premier
Tyres. Hindustan Insecticides
others have been obliged to shut down
their plants for the past one week for
fear of damage that breakish water
may cause to their costly etjuipments,
FACT Udyogmandal division is the
worst hit.

units

and

The previous UDF Government in
Kerala had called a Conference to
study the development and fake ap-
propriate measures. The Conference
was, however, cancelled on the Gov-
-ernment tendering fési’gnaﬁon

I urge upon the Gover"&nent to
take immediately effective measures

PHALGUNA 27, 1903 (SAKA)
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to handle the serious crisis, Appro-
priate long-term measures will
have to be taken on priority basis.

also

I request the Government to make
a ;;tatement in t};e House ag regards
measures taken to deal with this se-
rious crisis.

(v) STEPS TO CHECK POLLUTION OF MuU-
VATTUPZHA RIVER.

SHRI K. KUNHAMBU
nore) :

(Canna-
I want to draw the attention
of the Government to a serious situa-
tion arising out of the pollution of
the Muvattupuzha river caused by the
the newsprint factory at Vellor, Kera-
la. While the setting up of the factory
is an important step in the industrial
development of Kerala, the essential
safety measures against pollution of
water, air etc. caused by the factory
have to be taken, In the case of news-
print factory at Velloor, there is &
growing feeling among the people
that the management is not taking
adequate steps to save the people from
the harmful effects of pollution parti-
cularly the water.

Muzattupuzha river is one of those
few rivers which have not yet been
subjected to the perils of water pol-
lution. Gifted with an abundant sup-
ply of crystal clear water throughout
the year, this river is the life line of
about 3 lakhs of people living in Vai- -
kom. Kanayannoor and Chertalal
taluks of Kottayam, Ernakulam and
Alleppey districts of Kerala,

The factory is using 40 crore litres
of water every day. The treatment
pla,nt set up in the factory is mainly
intended to céntrol the Oxygen con-
tent of the effluent. It is ineffe tive in
remavmé the most deadly peisonous
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[Shri K. Kunhambu] i

mercury content which yremaing dis-
solved in the effluent, Mercury im-
pairs muscular activities, damages
eye-sight and causes congenital de-
facts in newborn children, This is in-
deed g frightening situation.

In the circumstances, it is very es-
sential to protect the people from the
harmful effectg of pollution. The
poisnoug effluent can be carried
through pipes and discharged into
distant sea after the proposed treat-
ment, This proposal wag there in
the original project report but was
later given up. Therefore, 1 reques:
the Government to take :mmmedijate
steps in this regard. ’

(vi) NEED FOR A MoBILE PoST OFFICE AT
TirUNEVELL TamiL Napu

SHRI D, S. A. SIVAPRAKASAM
{ Tirunelveli) : Under Rule 377 I
wish to raise the following matter of
urgent public importance.

Tirunelveli town is about 20 square
miles in size with nearly 5 lakhs of
population, There ig Township Com-
mittee, there is a town panchayat ard
there is a Municipality in Tirunelveli.
There are many colleges and large
industrial undertakings in this place.
This is the Headquarters of Tirunel-
veli Dstrict. There are no adequate
postal communication facilities, —Wae
cannot send registered post after 3
pm, and no ordinary post after 5
p.m. If there is any emergency, then
people will have to walk several miles
to reach R.M.S. Office a Tirunelveli
junction or {o the Headquarters Post
Office at Palayamkottai. One has to
walk about an hour to reach this
place. The public are made to suffer
and for posting a 15 paise letter has
has to spend 80 paise, as bus fare.
There is imminent necessity for a mo-
bile post office here which  should
work in the evening This mobile post
office should touch Maharajanagar,

MARCH 18, 1982
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Perumalpuram, Sankarnagar, Melap-
palayam, Pettai Hindu College, Tiru-
nelveli Town, Gandhinagar, Thatcha-
nallur, Samadhanapuram, Palayam-
kottai etc. which are the important
constituents.

Immediate action is needeg to be
taken in this matter.

(vii) INCREASED CENTRAL ASSISTANCE TO
RAJASTHAN IN VIEW OF DROUGHT AND
DRINKING _WATER PROBLEMS

SHRI ASHOK GEHLOT (Jodhpur):
This year, the entire State of Rajas-
than and particularly the Jodhpur re-
gion has been facing the problem of
acute famine and drinking water. The
Drought Prone Development Prog-
ramme has not made the requisite im~
pact in this area, Moreover, the Sche-
me of Rural Integrated Development
hag yet to show better resuls. Even
the recent emphasis on the renewed
20 point programme of Rural deve-
lopment with a view to providing at-
least drinking wated to desert areas
has yet to start.

If Government doeg not arrange
Centra! World Bank assistance to this
drought affected area doeg not take
suitable steps in this direction by way
of identifying new sources of drink-
ing water and making available to
the deficiency villages by framing new

scheme we shall have to face an
unprecedented problem.
Besides, rural areas Jodhpur City

is also facing this problem which has
attained a populaton of about 6 lakhs.
The drinking water for Jodhpur City
is mainly being supplied by Jawai
dam local in Polli District, towards
which the flow of water has been so
low that for the first time since its
construction, such a situation has
emergeqd that supply has veen step-
ped as early. Keeping in view this
situation, the State Government decid-
ed to instal - handpumps at various
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places in Jodhpur City. But accord-
ing to the report of the Public Health

. Engineering Department water in 90

=

per cent of handpumps ig not fit for
drinking, It js also reported that the
water supply department is proposing
to issue a warning to the people that
water is not fit for drinking as it
contains Nitrogen and other poisonous
elements in high quantity and this
water would have very harmful effect
on health, especially on children. Hun-
dreds of people are feared to become
invalid. But people are compelled to
drink thig water despite the warning
issued by the Water Supply Depart-
ment In this situation, the Govern-
ment should supnly water on a war-
footing through  pipelines after ex-
tracting water from other far away
arens. The water supply problem of
this division can only be solved by
implementing the gscheme of water
supply lifting the water; from the
Rajasthap Canal

I would request the Union Govern-
ment to pay attention to this burning
problem of this division and to pro-
vide necessary additional special assist-
ance to the State Government. Other-
wise the people of this area would
have to face a serious situation,

DEMANDS* FOR GRANTS, 1982-83
—Cond,

MiNISTRY OoF DEFENCE |,

MR. DEPUTY SPEAKER: The
House will now take up discussion
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and voting on Demand Nos, 19—24 re-
lating to the Ministry of Defence for
which five hours have been allotted.
Hon'ble - Members present in the
House whose cut motions to the De-
mand for Grants have been circulated
may if they deserve to move their cut
motion send slips to the Table within
fifteen minutes indicating the serial
numbers of the cut motions which
they would like to move. The list
showing the cut motions will be put
on the Notice Board shortly. In case
any Member finds any discrepancy in
the list, he may kindly bring it tt the-
notice of the officer athe Table, with-
out delay.

Motion moved:

“That the respective sums not
exceeding the amounty on Revenue
Account and Capital Account shown
in the fourth column of the Order
Paper be granted to the President
out of the Consolidateq Fund of
India to complete the sums neces-
sary to defray the charges that will
come in course of payment during
the year ending the 1st day of
March, 1982, in respect of the heads
of demands entered in the second
column  thereof against Demand
Nos, 19 to 24. relating to the Minis-
try of Defence”

Demands for Grants 198283 in respect of Ministry of Defence Submitted to the Vole of Lok Sabha

Amount of Demand for Grant

No of Name of Demand Amount of Demand for Grant
Demand onaccount voted by the House submitted to the vote of the
on 16th March, 1982 the House
oo R iy - .13 —— - .
Revenue Capital Revenue Capital

MINISTRY OF DEFENCE

19  Ministry o Defrnce

36,32,02,000

21,05,29,000  181,06,11,000 105,26,43,000

*Moved with the recommendation of the President. -

-
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1 2 3 4
Revenue Revepue Capita}
20. Defence Services—Army 486,60,07,000 2433,00,35,000
21. Defence Services—Navy 66,81,65,000 334,08,25,000 o
22, Defence Services—Air
Force : 190,56,27,000 925,81,33,000 ,
23. Defence Services—Pensions  62.06,83,000 310,34,17,000 ., 7
24, Capital Outlay on Defence :
Serwces 83,08,33,000 415,41,67.000

SHRI KRISHNA CHANDRA HAL-
DER (Durgapur): When will the Mi-
nister reply—today or tomorrow?

THE MINISTER OF DEFENCE
(SHRI R. VENKATARAMAN): To-
day at 5 O'clock, Kerala Budget is to
be taken up. Therefore, I will reply
tomorrow. The Members may take the
whole of today.

MR, DEPUTY SPEAKER: Five
hourg have been allotted to this. Prof.
Rup chand Pal's Party has been al-
lotted 180 minutes,

PROF. RUP CHAND PAIL (Hooghly)
Mr. Deputy Speaker, Sir, there is a
proposal for a big expenditure in De-
fence and it is very natural in the
language of the finance Minisler, “it
1s all due to a situation beyond our
control that such stepping up to the
ocrder in respect of Defence Budget of
the order of Rs. 5100 crores that is
an increase of Rs. 900 crores from
‘the current year’s original Budget, has
been proposed. And things are hot-
ting up. All sections of the House
will agree that in our sub<continent,
war-climate is being made to develop
and In the Indian Ocean region, the
tension ig growing.”

Sir, in the Report, it has been saxd
that the global situation is deteriorat-
ing because of Big Power rivalry.
What is this “Big Power rivalry” ?
If we look at the speech of tha hon.
Deferice Minister made only a few
days back during the meeting with

the Soviet Team led by Muorshall D. F.
Ustinov, it would be clear:

“Referring to world ‘ensions, Mr.
Venkataraman said, the peo-
ple in authority in some
countries were now placing
less irust in dialogue and more
trust in the force of arms.
This was tragic. However,
the Soviet Union was engaged
in efforts to resume the pro-
cess of dialogue and India
has embarked on a similar
course in this region.,”

Not only, Sir, our veleran leader,
hon. Shri Venkataraman has said
this. The other day, we heuarcd the
voice of respected Mr, Rao, while he
was speaking on the tension in the
Inidian Ocean region Mr. Narsimh2a
Rao, the Hon'ble External Affairs Mi-
nister said that the United States were
objecting to our Conference for declar-
ing Indian Ocean a zone of peace.
Is there any doubt why things are
botting up ? Who are making the
war-climate develop ? This is all due
to the machination and manoceuvres
of the U.S. Imperialism, vith a prog-
ramme to bring de-stability, in coun-
tries like ours, in developing coun-
tries, in the third world countries.
This is the reason and everything is
related right from arming of Pakis-
tan, transfer of sophisticated techno-
logy, supply of F-16 to the diiferent
machination of U.S. imperialism. Egu-
ating the Soviet Unjon with the num-
ber one enemy of the peace loving
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people, U. S. imperialism, it is no
good.

While, every one including our

Prime Minister here, is praising the
peace treaty of Soviet Union, in the
Annual Reporft of the Ministry of De-
fence, 1 am sorry to note that it has
been brushed aside as simple ‘Big
Power rivalry’. Sir, I haye nothing to
object to the amount being proposed
in the Defence expenditure, Because
we also agree that because of U.S.
Imperialism we are compelled to spend
this huge amount although we a poor
country with so much of people on the
poverty line, with millions of people
going to sleep without food for the
night, we can hardly afford it. Still
we have to spend this amount for our
Defence considering the national secu-
sity environment. Still, we have to
spend a lot for our defence becuuse
all of us are quite worried absut our
insecurity. But how are we proposing
to mobilise the resources ? Thig is
the main question. Taxing the com-
mon people, the poorer people who
are reeling under inflation, under high
price rise, and at the same time spar-
ing the monopolists, the land-lords and
giving concessions to wulfi-nationais
more and more and, on the other hand,
we are imposing more and more bur-
den on the common people. Does it
- strengthen defence ? Armaments alone
cannot make a nation strong. Imper-
ialists practice a dual attack. They
always do it. One by supplying arms
to other countries, just hotting up the
climate, just increasing the tension
and, on the other hand, taking advan-
tage of the weak morale of the peo-
ple in the fertile ground of frustra-
tion and disconteniment of the people,
they fish in troubled walters,

This is the current history, the past
history let us see what is happening
in the North-East 2 On the floor of
the House we have discussed many
times how imperialists are encourag-
ing secessionist forces, What is the
story of Khalistan 2 We all know it
where we have failed to fulfil the very
justifie] aspirations of the people of

”
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the different ethnic groups, of the cul-
tural groups of other people, of the
backward regions, when their aspira-
tions have not been fulfilled, naturally
the imperialists are fishing in those
troubled waters, just on the fertile
ground of frustration. They do it-
That is a common strategy being pur-
sued by Imperialists in other parts of
the world. How to rouse up the peo-
ple regarding the enemy, how to rouse
up the consciousness of the people to
the machinations of U.S. imperialism?
That is a necessity. But we see some
confusion has been created regarding
those machinations by equating the
friend with the foe. ;i
In this connection, I would liké te
request the Hon. Finance Minister. ...
(Interruptions)

As he bimself madgihat mistake on
the floor of the othér House. We see
the former Finance Minister with all
hig forrrer halo of Finance Minister
looking pfter defence.

I am referring now to a very impor-
tant aspect in respect of our Defence.
Still, now the mercenary concept of
army is continuing, that colonial con-
cept and in a wvast country like
ours, even in the border areas, the
people do not know the difference
between the buit and the barrel. I
do not know whether the Ministers
know it or not., Of course, there is
one Minister, who must be having
deep knowledge of all these things,
our good friend, Shri K. P, Singh Deo.
A large number of people do not know
the difference.

SHRI R. I. BHATIA (Amritsar)
Do you know fthe difference between
butt and barrel ?

PROF. RUP CHAND PAL : To
some extent. Not more than you.

SHRI R. L. BHATIA: 1 come from
Amritsar,, I defended my country in
the last two wars 1965—71—organised
clvil Defence in Amritsar, You must
kmow. that. I am coming from my
Amritsar Constituency.
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PROF. RUP CHAND PAL : Whal
abeut the other people ?

The Army Act still continues. Bout
people must be made to xnow al lenst
the use of simple arms because, in
that case, when there is crises only
the people can make the country vic-
tforious. Not only arms. See the
history oi Vietnam. See the history
of the vesistance movement in Soviet
Union during those serious davs of
ithe Second World War. This is not
my point only. The scrapping of
Arms Act was a persistent demand of
the people.

Let me refer o the Constituent As-
sembly Debates. It was Mau!ana IMas-
rat Mohani, the great leader, who -was
the first man to stand for total inde-
pendence, as early as 1922, you know
it. What he ‘had to say ? On 2nd
December, during the debate on an
amendment in respect of personal
rights and personal liberties the great
Hazrat Mohani was speaking. This
is what he said :

“The Britishers promulzated the
Arms Act in India. The result was
ihat all the inhabitants of Hindu-
stan were kept as imheciles. 1f
there is any national government
znd Indian Government, then there
is no reason why you should de-
prive anybody of the right of bear-
ing arms. If you too will forge an
Arms Act and will deprive the peo-
ple of the rTight then I would say
that your attitude and way ot doing
thmgs is much worse than tb: Bri-
. lishers.”

But still now the Arms Act is conli-
nuing. We have to recvonsider it
That mercenary concept in our de-
fence is still continuing. We have to
chunge it.

There is the concept of an apolitical
army till to-day. Should not the
Army know what ig nationu! integra-
tiop 72 Should not persons engaged

in our national security, in that seri-

.ous job, know what ig secularism ?
Sheuld thev nof understand what is
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nonalignment ? Should ithey not un-
derstand what is secularism ? Days
in and days out, you are saying that
we are wedded to secularism, we are
wedded to nonalignment, we are wed-
ded to national integration and we are
wedded to socialism, but still do you
want our army people would not un-
derstand all these—-such outlook, such
concept in respect of the Army politi-
cal concepts, political ideas ? Does
not make our defence stronz. This
concept should go. The neei of our
country, our social needs, our econo-
mic needs— they also must under-
stand. They must be allowed to read
whatever literature is available cov-
ering or commumicatihg a:l those mes-
sages about our social needs, econo-
mic needs, ahout the condition of the
people, about nonalignment, about sec-
ularism, about national infegration
and all those things, This is a point
we have to keep in mind.

Another point, Every section of
the House is quite worried ahout na-
tional security environment. Our
Ministers and our Prime Minister
everyday just trying to tell the people
of the world about how a situation
has been created, a situation beyond
our control by the other peiple. We
know the peaple, Who are they 7
This is American imperialism. But
still we are going to them for a loan.
They may say we are suffering from
IMF-pholia. This IMF dominated
Conditionalities by U.S. Imnperia'ism
and the I.M.F. do not make a nation
strong.

Another point in this connection 1
would like to make. The Government
of India are going to France, Ger-
many, Britain and other countries for
armaments. That is necessary  La-
test iechnology and the high techno-
logy which we do not have, we must
have for our country and in our de-’
fence interests. But our seif-reliance
should never bhe ignored., Indigenous
production of whatever you can manu-
facture and of whatever you can pro-
duce you should have. We all know
that we have a great number of tech-
nicians, scientiste and pedple with
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technical know-how who can produce
very uptodate things. But still we are
going to Western Countries for de-
fence equipments. I have not much
time 'to tell you about the Mirage Geal
Had I time enough I -ould do that
We are going in for Mirage 2000 as
a match for F 16. I am not a techni-
cal person. Still questions come up.
I do not have time to say anything
aboui the reported Mirage-Maruti tie
up, But serious questions are there.
F 16 can reach Pakistan within 48
months or a lesser period, mayv be in
immediate future. But that is not so
with regard to Mirage 2000, Will it
reach us before 1984 or early 18835 ?
This is the gquestion,

345

Now, five protoftypes of AlLrage
2000 have been developed stiil
now, evern. these prototypes have

not undergone the {ull range of
flying test which is essential, why
are we going {for Mirage 2207 7
Because our Indian Air Force at pre-
tent reguires the exact qualities that
Mirage 2000 possesses ? There are
several questions. We have learnt
from differeni news papers that we
have struck a deal for 40 mirages and
a memorandum of understandns was
signed on the 24th January 1582 for
2.4 million dollarg for 40 Mirages pla-
nes. If we purchase 80 such lanes,
they will cost us 4.8 million doilars.
How is it that just three years back
Egypt-signed a similar deal and they
paid 10 crores less for each plane ?
We are going to pay Rs. 800 crores
more for 80 planes if we buy that
number. There are many other gues-
tions that are coming up. Why Saudi
Arabia refused to huy TMirage 2000
even after long negotiationg ? Why
Sweden, Spain refused and why Greece
refused ? Why even Pakistan did not
go in for the Mirage ? 8ir, in the de-
veloped countries, there is a reces-
sion ; there is a deep economic crisis
and the industries producing war ar-
maments are frantically searching for
the markets in the devcloping world.
French people are coming British pea-
Dle are coming and the West German
people are coming in search i mar-
ket in the developing countries. But

CHAITRA 4, 1904 (SAKA)

Min. of Defence 346
lel not India be a dumping grould
for the out- -late end rejected armu-
ments which cannul matrh any pto-
tate produsts of hizh  teehnclepy.
There are .nan; other guestruns. Due
to lack of ‘ims, i cannot deal with
them. My point is this. MIG 25 )as
tecome soeratiyial i ¢ip coun'ry.
It can meet the challenge of F-1¢. Tha
game can be supported by MIG-23.
This is more than a maizh to Jaguir.,
Mirage 2000 or even to F-1¢. Our own
people in HAL and other places are
competent to go with the project. Why
not you keep this in mind ? A valu-
able amount of foreign exchange is
being spent for purchase of Mirage
2000. But, still, should we not look
for any other better watch with a
fairly favourabie cost if that is avall-
able? Thatl is my point I want {to
make. I hope our hon. Deicnte Minis-
ter will try te reply this

In this connection I would make
another point. Our Naval Force is
very important in these days. When
ihe Britishers came or wich {he olhesr
Imperialists came and occupied or
invaded India, that was through the

sea, More than two-thirds of our ter-
ritory is the coastaline . of several
thousand kilometers. So we nave to

give a fresh look our naval strength
with the submarines moving abcut,
with the presence of the Seventn Fleet
in Bav of Bengai and with an
uptodate Diego Garcia base and
with the rapid deployment of forces
there. Thual is my point . I would
very Imuch like the  Thon, Defence
Minister (o keep this mind and to
sirengthen our coast  ,uards. The
people of Coastal :.reas should be re-
cruited together wilh ofher guards
while recruiting i1hiese Deopls as ithey
are the best people to cdefend our
country in this respect. In this con-
nection, one more puint I wculd Like
to stress. That Is there is a gap vet-
ween the officers and men in armed
forces, in a free couniry this gap looks
sc glaring, and it is high time that we
should look at the question of pay
scales, salaries nd welfare prog-
rammes of the lower strata. There is
resentment. Then, Sir, somelimes men
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are misused by otficers for the purpose
which has nothing to do with defence.
We should remember ihis point.
Such misuse of men should be stop-
ped. ;

14.00 hrs.

Further, Sir, Army shoulg not Le
used to crush popular movements.
We have been making this poin{ re-
peatedly. 1t is a dangerous thing.

Let me ncu come toe DGL More
than 27,000 peoslz-mostly civilians—are
engaged n thig work of juspeclon.
They are doiag a sensitive job, numely,
inspection #nd acceptance ol all equip-
ment necessary for the Army. There
have been many occ:sions in the past
when charges of corruption and mal-
practice and supply of sub-standard
material nave been levelled. Raja-
dhyaksha Comitize was set-up for this
purpose but its Report has never been
discused. 1 am told that the Army
Headgquartars hag submitted a Report
about the fun:tioning of the Dt!iI and
also indicating that 50 per cent of the
equiprnent sni materiil in their steres
were sub-sitnicrl These ejuipmients
and materizl are often suppliied by
private contractors and monopol
bouses,

Sir, yesterdav one hon. Minister
was speaking about brain drain od
said that it has been stopped
and mnow people who had gone
abroad are beginning to come back
Sir, do you know the nature of
brain drain here. Here 800 civilian
officers who are Ph., D., Post Graduat-
es and Technical Graduales are being
controlled by 200 people coming from
the Army who are just Matriculates
or Graduates. They are supervising
over trained technical personnel. A
Category known as “Permaneni ’e-
condment' is Controlling everything.
So, there is resentment. There is diffe-
rence even in the pay-scales and other
amenities. You will be amazed to
know that a large number of techni-
cians have left this Organisation and
gone to various foreign countries like
West Germany, Britain, Spain, France,

America, etc. To name one Dr. T. H.
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Rao, a great mettallurgist who got
frustrated and altimatety resigned.
These people in the name of user’s
satisfaction are placed as Managers in
the Organisation. One day our Prime
Minister was talking about brain drain
and said that we shall have to do this
and that but I have given you the ex-
ample of Dr. Rao. I have got many
other names but I will not give be-
cause of paucity of time. Reportedly
Dr. Rao sent, a copy of his resigna-
tion letter tc Mrs. Indira Gerdhi,
[ &=

SQir, in this connection I would like
to refer to the demands of the civilian
employees of the Ordnance factories.
Their federation has submitted a 99—
point charter of demands regarding
parity in pay-scales and wages with
employeeg of other defence estab-
lishments, theiy bonus, their working
hours. etc, and on  18th December,
1981, they had one on an one-day
strike to press their demands, but
still nothing has been done, They are
stil] being deprived of the very armo-
cratic rights, the trade union mnghts.
I think, the hon. Defence Minister will
look into that.

The plight of the ORs category is a
knowrni fact. While the officers are
given much of the privilages, the OPs
have to work for 10 or 12 or 15 hours
at the top of the hill in extreme cold,
in rough weather. They should be
given a fair deal.

I would ilke to mention certain pro-
jects which have been anier the consi-
deration of the Government for a pret-
ty long time and certain other organi-
sations which are suffering from in-
security. Let me refer to ihe condi-
tion of the Ordnance Depot, Alipore,
Calcutta, There is a proposal for dis-
bandment of that. I would point out
that there is no Central. Ordnance
Depot in the eastern region. There-
fore, it should be done the other way;
it should be upgraded. My request to
the hon. Defence MinistEr will consi-
der this.

Then I refer to the condition of HAL
at Barrackpore, There is a sence of
insecurity that they are not being
given the due job This condition of
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the HAL at Barrackpore should also
be looked info and somethiag should
be done in the near future.

In this connection I would also refer
to a proposal of the West Bengal Gov-
ernment lying with the Defence Minis-
try for a long time, that is, an Electro-
nics complex at Salt I.ake, Calcutfa.
There are several acres ol land that
have already been allotted, and the
case ig still pending with the Defence
Ministry. The Chief Minister of West
Bengal has, many times, written to the
Prime Minister who was then the De-
fence Minister also. I would reguest
the hon. Defence Minister te consider
this.

Then, the Shipyard at Haldia. I am
happy the hon. Defence Minister has
said that something is going lo be
done in that regard. I would very
‘much request the hon. Detence Minis-
ter to see that this project is expedit-
ed.

There is something which is haopen-
ing regarding recruitment, which is
very unhappy. I have no time. I am
referring to one such instance. In
West Bengal and Kerala, vy the verdict
of the peonic. there have been Govern-
ments of u different Party—Leftists
and others. In Kerala, of cource, there
was then another Government and
now the State has gone under Presi-
dent's rule. Here is an interview form
in respect of the Defence Electronics
Research Laboratory. In that form,
in one column, it is said, ‘Do you know
Hindi?’, then ‘Health tecord’, then ‘To
which State do you belong’. There is
nothing wrong in that. Then, it is as-
ked, ‘Whether you had stayed in Kerala
o1 West Bengal for more than a year
at any time so far. If Mr. Faleiro
stayed in West Bengal for more than
a year, then he will have to make such
a statement against that coluran ..

SHRI EDUARDO FALEIRO: No

~-—chance.

SHRI MADHAVRAO  SCINDIA
(Guna): May be, to give them prionty.
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PROF. RUP CHAND PAL: The
point is this. Does it speak well of
national integration? What impression
will be created among the people stay-
ing in West Bengal and Kerala? Do
you think that the people of West
Bengal or the people of Xerala do not
have love for the country?

What is written in this? Why such
infomation should be asked for?

An. HON. MEMBER: It is never
done.

PROF. RUP CHAND PAT. +«+ Why it
should be ‘isted nut in this form ?

SHRI R. L. BHATIA + May be you
quarrel more and fight less.

MR. DEPUTY SPEAKER : Let us
leave it to the Minister to reply.

wy R T 1]
An HON, MEMBER Iet there not
be line by line debste,

PROF. RUP CHAND PAL : My last
point is this. It is about the people's
participation in defendirg the coun-
try. With that I hegan my speech.
We see this Government, even after
35 vears of independence, is not be-
lieving the people yet. What is the
experience during these wars 7 How
the people cooperaied with the army?
How they have helved the s1my ? In-
stead of appreciating all these things.
the Government Iis using the army
against people in such a way that the
peoples faith love and respect for the
army is damaged and their morale iz
weakened. This is what has happened
1 will give you one example. In As-
sam certain cartridges were stolen and
the army people themselves went
there. Without the 2id of the civilian
police they entered the houses and
they mercilessly beat up women.
Only with the aid ~f the civilian
police should go there but they have
not done that according to the rules.

With these words I wish to tell the
Government that we have no quarrel
with the amount being proposed for
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defence expenditure we have no quar-
rel with the quantum, but it should
be seen that there should be proper
scrutiny of the expenditure; if there
is any inconsistency or irrgeularity,
let it be discussed; let it not be said
that it cannot be divulged in fhe na-
tional interest. With thesc words I
conclude.

SHRI E. K. IMBICHIBAVA (Cali-
cut): 1 beg to move:

“That the Demand under the
Head ‘Capital Outlay on Defence
Services’ be reduced by Rs. 100.”

[Need for shifting Naval Aca-
demy to Kerala State at Ezhimala
in Cannanore district without
delay.] (4)

‘“That the Demand under the
Head ‘Capital Outlay on Defence
Services’ be reduced by Rs. 100.”

[Need for establishing a public
sector defence factory in Kerala
State taking into consideration
acute uner~ployment among the
youth in the State.] (5)

SHRI DAYA RAM SHAKYA
(Farrukhabad): I beg to move:
“That the Demand under the

Head ‘Ministry of Defence’ be re-
duced by Rs. 100.”

[Inadequate pay scales in the
various defence establishments
and promotions after long periods
of service.] (6)

“That the Demand under the
Head ‘Ministry of Defence’ be re-
duced by Rs. 100

[(Acute shortage of residential
accommodation for defence per-
sonnel.1 (7)

“That the Demand under the
Head ‘Ministry of Defence’ be re-
duced by Rs. 100
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[Lack of proper incentives for
competent defence personnel.] (8)

“That the Demand under the -

Head ‘Ministry of Defence' be re-
duced by Rs. 100.”

[ﬁeed to provide proper resi-
dential accommodation to all
defence personnel.]l (9)

“That the Demand under the
Head ‘Ministry of Defence' be re-
duced by Rs. 100."

[Need to acquire latest techno-
logy for increasing defence pro-
duction.] (10)

“That the Demand under the
Head ‘Defence Services'—Army be
reduced by Rs. 100."”

[Meagre pay and allowances of
army personnel.] (11)

“That the Demand under tLhe
Head ‘Defence Services'—Army be
reduced by Rs. 100.”

[Need to grant an increase of
Rs, 200.00 in monthly salary of
defence personnel in the absence
of need based wages.] (12)

“That the Demand under Lhe
Head ‘Defence Services'—Army be
reduced py Rs 100.”

[Meagre pay and
given to Class IV employees of
defence services.] (13}

“That the Demand wunder the
Head ‘Defence Services'—Army be
reduced py Rs  100.”

[Need to utilise the funds ear-
marked for providing residential
accommodation io Class IV em-
ployees of defence services.] (14)

“That the Demand undér the
Head ‘Defence Services'—Navy be
reduced by Rs. 100.”

[Meagre salary and allowances
for naval personnel.] (15)

allowances

-
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“That the Demand under the
Head ‘Defence Services—Pensions
be reduced by Rs. 100.”

[Inadequate amount of pension
for defence personnel.] (18)

“That the Demand under the
* Head ‘Defence Services—Pensions’
be reduced by Rs. 100.”

[Meagre pension and retire-
ment benefits for defence person-
nel.] (17)

“That the Demand under the
Head ‘Capital Outlay on Defence
Services’ be reduced to Re. 1.

[Non-payment of compensation
for the land acquired for defence
purposes for year.] (18)

“That the Demand under the
Head ‘Capital Outlay on Defence
Services’ be reduced by Rs. 100.”

[Insufficient avenues of promo-
tion for Breeders.] (19)

“That the Demand under the
Head ‘Capital Outlay on Defence
Services’ be reduced by Rs. 100.”

[Unsatisfactory maintenance of
military farms and acute shortage
of farm resources.] (20)

SHRI G. M. BANATWALLA (Pon-
nani): I beg to move:

“That the Demand under the
Head ‘Capital Outlay on Defence
Services' be reduced by Rs, 100.”

[Need to establish a public sec-
tor defence {factory in Kerala.]
3L

“That the Demand under the

Head ‘Capital Outlay on Defence
Services' be reduced by Rs. 100.”

[Need to establish Naval Aca-
-~ demy in Cannanore District,
Kerala State.] (32)
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SHRI CHATURBHUJ (Jhalawar):
beg to move:

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to increase budget allo-
cation for the defence expendi-
ture]. (33)

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs, 100.”

[Need to provide qualititative
facilities to the families of Army,
Air and Navy personnel by in-
creasing their pay]. (34)

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to manufacture nuclear
bomb and other modern nuclear
weapons]. (35)

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs, 100.”

[Need to produce latest missiles
and laser missiles]. (36)

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to use the satellities for
defence purposes]. (37)

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs, 100.”

[Need to manufacture latest
tanks]. (38)

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs, 100.”

[Need to increase the strength
of the army to 50 lakhs]. (39)

“That the Demand under the
Head ‘Ministry of Defence’ be

. reduced by Rs, 100.”
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[Need to increase the strength
of the navy to 10 lakh]. (40)

“That the Demand under the
Head ‘Ministry of Defence' be
reduced by Rs. 100."

[Need to increase the strength
of the air force to 5 lakhs]. (41)

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to inculcate the supreme
feeling of nationalism and patrio-
tism In the defence personnel].
(42)

“That the Demand under the
Head ‘Ministry of Defence' be
reduced by Rs. 100.”

[Need to give death sentence
to defence personnel found in-
dulging in espionage]. (43)

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to arm the navy and air
force with latest nuclear wea-
pons]. (44)

‘“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs, 100.”

[Need to raise the pension of
ratitred defence personnel]. (45)

~“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to rehabilitate ex-army
personnel in areas of strategic
importance Kashmir, Assamn, Tri-
pura and Nagaland]. (46)

“That the Demand under the
Head ‘Minisiry of Defence’ be
reduced by Rs. 100.”
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[Need to expel from counfry
persons active in border areas
with the help of petro dollars
and money given by Christian
mission areas]. (47)

“That the Demand under the
Head ‘Ministry of Defence’ be’
reduced by Rs. 100.”

[Need to impart military train-
ing in Government as well as
private schools in the country
with emphasis on nationalism].
48)

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to appoint high officers
in the Army, Navy and Air Force
on the basis of merit]. (49)

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to open Sainik Schools at
district head quarters]. (50)

‘“FPhat the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to impart civil defence
training to the people]. (51)

“That the Demand under the
Head ‘Ministry of Defence’ be,
reduced by Rs. 100.” i

[Need to provide better resi-
dential accommodation to the
personnel of armed forces]. (52)

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to formulate a long term
defence policy so as to attain
self-sufficiency]. (53)

PROF. AJIT KUMAR MEHTA

(Samastipur): I beg to move:

“That the Demand under the
Head ‘Minisiry of Defence’ be
reduced by Rs., 100"
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[Need to have common mess
for officers and Jawens in the
three wings of armed forces to
inculcate sense of equal partici-
pation]. (54)

“That the Demand under the
Head ‘Ministry of Defence’ be
_reduced by Rs. 1007

[Need to inculcate feeling of
nationalism, patriotism and
national integration in the defence
personnel]. (35)

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs, 100."

[Need to provide suitable pro-
motional avenues for jawans to
become officer after acquiring
required qualifications and abi-
lity]l. (66)

“That the Demand under the
Head ‘Ministry of Defence’ be
Teduced by Rs, 100.”

[Need to have more depart-
mentally promoted officers in the
three armed forces as compared
to those directly recruited]. (57)

“That the Demand under the
Head ‘Ministry of Defence’® be
reduced by Rs, 100.”

[Need to take over the barracks
constructed in defence area in
Delhi and sublet to defence per-
sonnel]. (58)

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to impart compuisory
military  training to youths in
educational institutions.]. (39)

“That the DIemand under the
Head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to drop caste names
from the names of the regiments].
(60)
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“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs, 100.”

[Need to provide {facilities to
families of military personnel].
(681)

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs, 100.”

[Need to provide more facilities
to families of military personnel
posted in border areas}. (62)

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs. 100.” §

[Need to recruit men to three
wings of defence forces from
traditional and non-traditional
areas alike and communities]. (63)

SHRI GADADHAR SAHA (Bir-
bhum): I beg to move:

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced to Re. 1.7

[Failure to reconsider the deci-
sion for closure of the Ordnance
Depot at Calcuttal. (64)

“That the Demaﬁd under the
Head ‘Ministry of Defence’ be
reduced {0 Re. 1.

[Need for diversification, moder-
nisation, reorganisation and ex-
panslon of the unit of Hindustan
Aceronautics Limited at Barrack-
pore, near Calcutta for manufac-
ture of new range of eguipment
for Jagauar Aircraft]. (65)

“That the demand wunder the
Head ‘Ministry of Defence’ be re-
duced by Rs. 100.”

[Need to absorb employees of
the Ordnance Depot at Calcutta
who are thrown out of employ-
ment due to closing down of this
depot]. (686)

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs, 100

[Need to provide for adequate
and better accommodation facili-
ties to meet the requirement of
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all categories of defence person-
nell]l. (67)

“That the Demand under the

Head ‘Ministry of Defence’ be

reduced by Rs. 100.”

[Need for expansion and appli-
cation of Group Insurance Scheme
to all departments and categories
of defence personnel]. (88)

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to have betler industrial
relations in  defence undertak-
ings]. (69)

AN

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to expansion of employ-
ment facilities for the handicap-
ped in Grade C and D and for
Scheduled Castes and Scheduled
Tribes in ordn'nce factories and
defence undertakings]. (70)

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs, 100

[Need to accept the concept of
Bonus as deferred payment to re-
place the Produclivity Linked
bonus in Ordinance factories]. (89)

DR. VASANT KUMAR PANDIT
(Rajgarh): 1 beg to move:

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to provide qualitative
facilities to the families of Army,
Air and Navy personnel by
increasing the pay]. (71)

“That the Demand under the
Head ‘Ministry of Defence® be
, Teduced by Rs, 100.”

[Need to produce latest missi-
- les and laser missiles]. (72)
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“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs, 100.”

[Need to use the satellites for
defence purposes]. (73)

“That the Demand under the
Head ‘Ministry of Defence’. be
reduced by Rs, 100.”

[Need to manufacture Iatest
tanks]. (74)

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs, 100.”

[Need to inculcate the supreme
feeling of nationalism and patrio-
tism in the defence personnel].
(75) :

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to arm the navy and air
force with latest nuclear wea-
pons]. (76)

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to curb espionage activi-

ties, particularly in border
regions by enlarging security
arrangements]. (77)

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs, 100

[Need to rehabilitate ex-army,
personnel in areas of strategic
importance]. (78)

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs, 100.”

[Need to expel from country
the undesirable persons active in
border areas]. (79)

“That the Demand wunder the
Head ‘Ministry of Defence® be
reduced by Rs, 100.”
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[Need to impart military train-
ing in Schools in the countryl].
(80)

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs. 100.‘:_

[Need to appoint high officers
in the army, navy and air force
on the basis of merit]. (81)

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs, 100.”

[Need to open Sainik Schools at
district Headquarters]. (82)

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to impart civil defence
training to the people]. (83)

“That the Demand under the
Head ‘Ministry of Defence® be
reduced by Rs. 100.”

[Need to provide better resi-
dential accommodation to the
personnel of armed forces]. (84)

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to formulate a long term
defence policy so as to attain
self-sufficiency]. (85)

“That the Demand under the
Head ‘Capital Outlay on Defence
Services be reduced to Re, 1.7

[Need for establishing a public
sector defence factory in Madhya
Pradesh taking into consideration
unemployment among the youths
in the State, and for development
-of backward regions]. (90)

“That the Demand under the
Head ‘Capital OQOutlay on Defence
Services be reduced to Re 1.

[Need to take over the un-
utilised Kishangarh Kothi in Dis-
trict Rajgarh, Madhya Pradesh
for establishing a Military Train-
ing Centre]. (91)
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“That the Demand under the
Head ‘Capital OQutlay on Defence
Services be reduced to Re. 1.7

[Need to establish an Indian
Air Force Station at Jeerapur in
district Rajgarh]. (92)

SHRI SUDHIR GIRI (Contai): I
beg to move: -

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs, 100.”

[Need to reduce the expendi-
ture on the army, naval and air
force mock-demostrations[. (86)

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need to reduce the entertain-
ment expenditure on celebrations
by the army, navy and air force].
(87}

“That the Demand under the
Head ‘Ministry of Defence’ be
reduced by Rs. 100.”

[Need for immediate settlement
of disputes in the defence under-
takings]. (88)

SHRI R. S. SPARROW (Jullundur):
Mr. Deputy Speaker, Sir, for reasons
well understood by all, the subject of
Defence holds a very special signi-
ficance for all citizens of India. It
cannot be treated  one way or the
other. Besides other things its inter-
national ramifications are today as
complex as they are sensitive. There-
fore, the Defence subject has to be
handled rather with care. Whilst our

- wondrous world and its international

horizon spun vigorously around, during
the past year, bearing its human load,
the super powers indicated more
furiously their militant aims and inten-
tions. We should understand our
own setting as we stand on the peri-
phery of the globe as a wholpeaies
Sir, the resultant effect r
and explosive atmosr
been thus generated :“2—1r2q and

|
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the world over, have bgeome increas-
Ingly conosious of defence prepated-
ness, Even country with such a small
population as Saudi Arabia must
wish to buy and own g large fleet of
most modern tanks, a lorce of over
€0 Super Jet F=15s and even the most
sophisticated type of war eguipment
as the AWACS. This is the type of
sftuation that has been ereated as a
result of the bickerings, wranglings
and 8o on and so forth sf the two
supér powers. If we turn our &yes
towards the West, the tonscion seems
to be on the increase every new day.
Besides other Power Blocs, you now
see the emergence of the lately form-
ed cqsme-nuclear European Bloe led
by France, a8 a somewhat indepen-
dent Super-Powe® entity. So, Sir, that
dangerous gstrategic situation that
ebtains internationally today should
require a brief analysis. Unless we
understand that, we will not be- able
to set our cards correct, India is
today ene of the premier powers of
the Third World and for that reason,
we have to have our share of under-
standing things and implementing it
in the ‘manner which we find is con-
venient and correct for us to do.

The Super Powers’ race for arma-
ment, mixed with their basic rivalry,
differences and reservations, has un-
ceasingly .been on the increase. The
ominous dark clouds that loom large
before the comity of. world nations
can be eompared with the setting in
of a deep calm, before {lie bréaking
out of a catastrophic storm. And, when
such a storin does break out never
before would have occurred “on earth-
such a_death-tolling deluge as there
funs the possibility of it to occur,
through the letting lose of and pul-
ting imto- action by the superlatively
advanced super powers the nuclear
war-laden Frankenstein monster,

We have to understand the back-
ground of the situation in its bigger
sense of the strategic geopolitical
situation. Just have a peep at the
gefence budgets of some of the super
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powers. The biggest defoncy budgek
In US histery was 5pprovcd by the
US Sonatg on 4th December, 1981. Sirn,
I quote only pertinent excerpts of
this budget to indicate the shape of
things to come:

“The 208.5 billion dollars bill
approved by an overwhelming 84 to
5 vote, ¢containg 2.4 million for B-1
gtrategic nuclear bomber and 1%
million dollars for the MX Infet-
eontinental Ballistic Missile. The
T8 nuclear spending ig expected to
gwell by 800 milllon dollars te 5500
million.”

And, synonymous to that such #
rising fiscal tide on defence expendi-
ture on the part{ of one super power
impels the other super power to push
further up its own earms build-up
spree and systems. Here is snother
excerpt. T quote: )

“Soviet. arms sales to developing
nations hit a record 6.2 billion dol-
lars last year”—Tribune, 28th Jan-
uary, 1982. -

In regard to weaponry, less said
the better, because we are all con-
versant as to whal weaponry is work-
ing in ‘the field and what is expected
to be faced. I would only name a
bit—Spy satellites which photographs
even a golf ball from the stratos-
phere’ height of over 32,000 Km
above the ground level. Nuclear
warheads carrying inter-continental
ballestic missiles . which you hear
every day; submarine based nuefear
missiles and other types "of missiles
carrying multiple nuclear warheads
To name . just a few Call it 584,
S8-5,-S8-20, SS-50. Added to- that
you can call Hawks, Sams, melle MX
and AIM-TF Sparrow fissiles_and
various other types of projectiles and
missiles. Then there are long-range
bombers and so on and so forth. You
have already heard AWACS F-15s,
F-16s fighters as also long-range bom-
bers. But most unfortunately the
super-powers seem bent to. further
‘increase their destructive capabilitp
There is another very serious matter

»
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which I want to bring to the notice
of the House. It appears they are
pushing the human race now to the
effects of chemical warfare, baferio-
logical warfare, nerve gas warfare,
laser ray weaponery and space war-
fare combined with the Asphixiating
neutron projectiles warfare. The
super-powers have started openly the
production and stock-piling of this
type of weaponery.

Here I give Iyou a few headlines in
the papers only in relation to that:

USA to resume chemical weapons
production: Nerve gas neutraliser
found; US fighters to have nuclear
missiles; Russia’s nuclear force in
Europe; Fifteen hundred US bases
in 32 countries.

The irony of the situation in any
case in this context is this one-—and
we must understand this. They say
that the manufacturing and stock-
piling of ihis type of weaponery acts
and wil] act as a deterrent. This idea
in my view is a sort of pre-historic
joke thrown on the evolutionary pro-
gress of mankind. Is there any
example available in the world his-
tory, where the stock-piling of war
weapons has proved as a deterrent
against war? Have dictators, mad
diclators or aggressive nations never
abstained from  waging wars after
_ stock-pilling weapons of war? Has

the once manufactured weapon of
war been left without being used in
the conduct of a war or a battle over
the ages? Do we still remember the
lakhs of human-beings who got
vapourised along with the atomic
blasted smoky mushrooms into thin
air at Hiroshima and Nagasaki and
the other set of lakhs who remained
maimed and went blind for live leav-
ing many others fo suffer the ill
effects of the holocaust for genera-
tions that followed? The record of
human inventiveness in this field is
rather poor, dishonourable and dis-
turbing. It ig in this context, it con-
cerns us, concerns ‘India, It is in
this context I admire most of the
wonderful policies that have been
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conceived, set and pursued with
single-minded devotion by our dyna-
mic leader, Mrs. Indira Gandhi, the
Prime Minister of India to off-set such
militant and dangerous paths for any-
one to follow internationally.

India today acts as a torch-bearer
for establishing peace around the
world through correct implementa-
tion ot the human-rights precepts,
the propagation of non-aligned move-
ment, rexnoval of international mis-
understandings through mutual /dia-
logues and bilateral agreements and
to use nuclear and other powers in-
novated and invented by progressive
nations tor purposes of improving the
health of the human race only and
not for its destruction. This is what
Indiu 8 standing for. Peace and
plently for all is our motto. And
that emianates from the Government
in power to-day. Nog bias is attached.
And nobody who listens to this can
congdemy these actions.

Nevertheless, whilst assessing and
planning out our own defence pre-
paredness India, with the stature it
owns, cannot remain idle, aloof or
ignorant of what is happening around
the world, and around India itself.

Internationally, there are some
well-marked hot spots which simmer
and rumble, in the form of an un-
predictable, yet catastrophy-laden
volucanic eruption. I name some of
these, for your information.

_(a) Carribean Cauldron i.e. El-

Salvador, Guatemala and some
other Central American, or call it
Latin American States;

(b) Lech  Walesas’
Poland;

rumbling

(c) Middle East region’s PLO:
Isreel Cyrenaica complex;

(d) Hyderament
of the Middle East;

(e) Gulf War area—Iraq and
Iran;

Littoral States

-
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(f) Afghanistan-Pakistan-China's
explosive triangle. We will work
out how it works, i.e, this explosive
triangle,

(g) Indian Ocean’s hot bubble
area—Diego Garcia; and

(h) Vietnam-Viet Cong-Khmer
Rouge-Kampuchea hot bed quad-
rangle,

This awful geo-political and geo-
strategic setting from military angle
presents a conglomerate of varied
possible combinations, fully fraught
with it and dangerous consequences
for the world to face and to deal
with. i

QOur own defence preparedness,
therefore, has to match against the
awesome setting passively, diploma-
tically as also militarily. This has
come to be the requirement of the
day—from the point of view of India.
We may have to face any kind of
military situation arising from a
melee of slippery international com-
binations, permutations or Bloc
groupings, influentially—potential or
actual.

I recall only example which I gave
previously. Those who became Allies
during World War II were never
allies before that war; nor did they
continue to remain so after that war.
This is the permutation and combi-
nation. So, we have to take things
with a pinch of salt.

One of my friends who spoke just
now, was speaking about our having
to buy things from everywhere. We
are a free country. We will buy any-
thing which suits our Defence Depart-
ment, /rom any country whatever.
He named some countries e.g. France,
Britain efc. It may be from USSR
or from America—we have no com-
punction. We buy from anywhere as
it #uits us. We keep our own identity
and our own independence in this
mstter,
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We, therefore, have to waich our
front with alacrity, and audacity
where so required; and with Himala-
yan" Will; this is the time for India
to muster its will properly—for not
only existing, but also for seiting
things in our way, internationally.
These are days of cyclical ascendancy.
It is now our time to own. The essen-~
tial basis of it all is self-reliance.
We cannot let our heritage be demo-
lished. Anybody from outside can
listen to this very carefully. Come
one, come all, we will guard our
wonderful civilization with blood,
sweat and sacrifices. Ours is the fore-
most baslion gmongst al] the civiliza-
tion of the world, We are proud of
our woman-hood, proud of all the
religions, classes, creeds, and com-
munities of India, proud of the multi-
lingual and variety-fragrant human
bouquet that we all jointly make to
be India. Any thorns, any aberra-
tions or rough edges that crop up
within our Motherland <an, in my
view, be rounded off or blunted,
through patience, zeal and wunified
national effort.

In that, I fell our press media can
play a very big role. The ball is in
their intellect-filled court, good and
proper., No one has to teach them
what to do. Our Defence is our
Defence. And they are one of the
most important segments of our
defence. This is the way I look at.
it.

There should be no doubt, however,
that dangerous and peace disturbing
clouds are building up thick around
India militarily, strategically, over
charged with Super Power wranglings
and armament backing.

(a) What significance should one
attach to the chance-laden effect on
India, of the increasingly red-hot and
out-spilling infighting that goes on in
Afghanistan, backed with modern
weaponary by two Super Powers in-
volved there, directly or indirectly?

(b) what otherwise, is the signi-
finance of the heavy traffic, A-class,
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Karakoram Road that has been built
by our two neighbouring powers
collusively, interspersed tactically
with modern type air fields? And
most of all that has been built on
India’s soil. o
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Zia might understand this .better.
(Interruption) You cannot. Zia
can understand this better, You can't
dish out other persons property, right,
left and centre. I think now you
have understood the significance of
this. You cannot do that.

That is my point. If I may point
out further, what is the significance
of the fickle political approach and
inconsistencies practised, and of the
military preparations being stepped
up, year after year, by our sistery
nation, Pakistan, instead of her chang-
ing and divergingly devious course in
favoeur of building up fresh and
friendly relations with India?

Agha Shahi clearly indicates and
paves a peace-patching approach, but
soon affter Aghg Hilali demolishes that
approach reverse-circle through his
very first important speech delivered
at the Human Rights Commission
meeting in Geneva, by bringing in
again the rankling Kashmir isstue to
the fore. So, that wag the contribu-
tion. Why more than 4/5th of Pak-
istan’'s armed forces ghould be mili-
tarily dispositioned against India
when their amassing of ‘Yoreign
armament is explained differently?

(d) With what type of diplomatic
philosophy, Zia-ul-Haque, sends
congratulatory greetingg to Khalistan

- protagonists, knowing fu'l well about

their bogus status and treasonable
trends? I quote from the Tribune
dated 28th February 1982, “Presi-

" dent Zia-ul-Haque of Pakistan had
sent New Year’s greetings in his official
capacity to Mr. Surjan Singh Consul
General of Khalistan at Vancouver in
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Canada wishing happiness and pros-
perity to his country.”” The letter
written in Urdu hag been published in
the Indo-Canadian Times, a copy of
which wag receivey here yesterday
from Vancouver.

(e) what secrey is now left about
the preparations of Pakistan, to feve-
rishly indulge in making an Islamic
atomic bomb? The varioug phases
through which thei; -Islamic  bomb
manufacturing project No. 706 has
passed to date, no more secret? I do
not feel the necessity to quote and to
burden this August House any further,
of itg details. not necessarily.

() To add fuel to the explosive
shape of the gituation that I have just
explained, the U.S.A. rushes head on,
to pump mure war weapons into Pak-
istan, quite out of proportion to their
requirement of Defence. And to make
matters worse, Mr, Harry Barnes
(American Ambassador jn India) dec-
lared only ihe other day at a Press
Club Luncheon meeting, in New Delhi,
that the American Government was
not in a position to guaranteg that the
American grms would mnot be used
againgg India. He clarified by saying,
“We will not have any supervisory
control”.

The argument that the American
administration is advancing, off and
on, in' favour of supplying large quan-
tities of arms to Pakistan, ig that it
acts as a calculated deterrent against
possible  Russian pggression, Where
was any military threat posed by
Russia against Pakistan through Af-
ghanistan or otherwige when Pakistan
attacked Indiz with American Sabre
Jets, long range bombers, M-47 and
M-48 Patton tanks, most modern arti~
llery guns and other sophisticated
weapons, say in 1971 Indo-Pak war,
or 1965 Indo-Pak war and the border
incidents of a big nature that took
place gay at Rann of Kutch Chhad
Bet, ZXKanjar Kot, Gadra Road,
Chhamb-Jaurian, Poonch ete.?

May I just quote one examplé? Per-
haps, 1 should desist from that.
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I will round off very shortly. Kindly
bear with me. Becauge of the impor-
tance of thig subject I am reading;

. otherwise you know, I generally do not
read,

MR. DEPUTY-SPEAKER: But
Gen, Sparrow, many of your points
have to be replied by the External
Affairs Minister, 1 think.

SHRI R. S. SPARROW: May I take
the liberty to point out that the ex-
ternal policy and defenca policy...
(Interruptions).

AN HON. MEMBER: They overlap,

SHRI R, S. SPARROW: They so
miuch overlap, and may I point gut to
you that the hubcentre of the external
policy is defence policy. Otherwise,
no one cares a tuppence for you. This
is—very frankly speaking—the hub-
centre of any country’y defence or any
policy. Therefore, it hag inevitably fo
come into thig one. It explains the
thing a little more lucidly,

MR. DEPUTY-SPEAKER: These
are the demandg for grantg of the De-
fence Ministry.

SHRI R. S. SPARROW: This incor-
rigible stance taken and motiveg that
Pakistan keeps on displaying, time and
again, this ig not faiy on their part.

1 once again appeal to my one time
comrade in armg Zia, and my oWn
city-dweller Zia, to desist from any
agpressive designs in respect of India.
It wil] never do him or Pakistan well,
however, much they may try.

From the Indian side, our Prime
Minister has all along assureq Pakis-
tan of amity and good-will. After
all, what type of further proof or assu-
rance doeg Pakistan want from our
side?

I quote only one example, Mrs.
Indira Gandhi iy the same Prime
Minister who showed incomparable
magnanimity when Pakistan wag lying
flat, defeated, at the end gf the 1971
Indo-Pak war. Not a single inch of
Pakistan’s or Bangladesh’s territory
was retained by the victor nation. Not

%

MARCH 25, 1982

Min. of Defence 372

a single paisa wasg claimed from Pak-
istan ag a tribute, indemnity or re-
paration money. Owver 90,000 Pakis-
tani prisoners of war were returned
with due respect and honour back to
Pakistan ' well-fed, well-clothed and
with all the Izzat they needed.

SHR1 JAGDISH TYTLER: I hope
thig is not an incentive for them ta
start gnother war!

SHRI R. S, SPARROW: No natiorz
hag ever shown in the world, ng na-
tion at any time hag shown that much
Of magnanimity. 1

Now, I want to point out, that in-
stead of a returnt favour, Pakistan,
today, denies the very existence of our
40 odgq Armed Forceg prisoners lang-
uishing, as is alleged, in Pakistan’s
prisons, stretching say from Mala-
kand—Dargai—Kohat, and go on and
so forth.

This, T am pointing out to my friend,
“Hold your horses. I take the liberty
to caution you, Zia, on my personal
bat, that you,”... (Interruptions)
Everything happens. - (Interruptions)
He will be listening to it. I know
that.

AN HON. MEMBER: Are you
addressing Zia through Mr, Swamy?

SHRI R. S. SPARROW: I am ad-
dressing the Chair. (Interruptions}
He ig our gecond string.

MR. DEPUTY-SPEAKER. He is
addressing the Chair.

SHRI R. S. SPARROW. I am tel-
ling him on my persona] bet “You,
as I judge it, are not playing the ball
Let ug build up firmly, formally, men-
tally and jgor ever, healthy and
friendly relations between our two
nations, whose heritage and Thistory
are one. Thig attitude and action is
bound t0 go a long way to hoost up
our economy and to raise the living
standardg of Pakistan gnd India.” This
is a very humble appeal which I am
trying to pass down tp him as a citi-
Zen of thig country.
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Ag to our defence preparedness, I
take the liberty to assure the House—
as ] see it—that taking time, space,
military gstrategy and war potential
intp account, our forceg are being
trained and equipped adequately un-
~der the directiong of the Ministry of
Defence. This iz ag 1 see and assess
the situation. So, I must convey this
to the House as I see jt. Our Chiefs
of Stafl of the Armed Forces—Atmy,
Air Force and Navy—along with their
Principa! Staff Officers, have shown

. a high jevel of efficiency and talent in

m—

raising the all-round training gtand-
ardg of the Forces serving under their
respective commands. I categorically
assure you that our armed forces to-
day are the finest and the best in the
world. Qur progressiva plang of
equipping our military forceg with up-
sdo-date weapons are workably match-
ing the operationa] requirementg of
the day. There is no end to asking for
more things, but within the amounts
avajlable, the manner in Which it is
managed is really top-c'ass. gir, we
are stoutly on our way to militarily
defend ourselves.

About research and development, 1
have to say a few words. Ou; Re-
search and Development wing hag dis-
played pemarkable verve ‘for grappl-
ing successfully in go short 5 time with
ihe experimentation and production
of sophisticated and improved versions
‘of conventional weapons and equip-
ment, required for military use by our
armeq forces. Their Jeap forward in
the sphere of technology, electronics,
nuclear gnd cosmic research and ad-
vancement in comparison to gther
nationg is indeeg phenomeénal, In this
context, I take the liberty to recom-
mend that apropog of the geo-strate-
gic situation obtaining, most of their
research and production effor¢ ghould
be channelised to help builg the de-
fence potential of our country as a
top priority, because wg have seen
_the clouds around. Thig i¢ one indi-
cation I eap throw in for whatever
it is worth. I guggest to the hon.
Finance Minister, because he holds
the strings of the fiscal policy, that
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more funds ghould perpetually he di--
verted in thig direction to adequately ¢
cover this over-riding exigency,

My second point on research and
development concerng tank manufac-
ture. R & D are well on their way
to indigenously producing the fresh
version of the MBT tank. The Minis-
try of Defence may wish to take note
of this. R & D are well on their way
to indigenously producing the fresh
version of the MBT tank. It ig a
heaithy stride forward, but they must
keep op catching wup fast with the
new versions of advanced countries
in this particular field. The R & D
would be well advised to immediately -
follow up the trail of, say, the new
American turretlesg tank, the specifi-
cationg of which are not difficult to
modify or adapt fo our own require-
ments. Qur technology is gecond to
nobody else’s, The House should un-
derstand why I have brought out this .
question of putting our mind on to
producing guch modern type conven-
tional weapons ag tanks. I explain
this with one example, iy its top gtra=-
tegic sense. Nuclear war or no
nuclear war, the holding-cum-security
of any land area wil] principally de-
volve on the effective tank force that
a nation or a combination of nations
can muster. Do you, Sir, notice what
influence a fleet of 50,000 most modern
USSR tanks has say, from Berlin
wall-—Gadansk (Poland) Line to
Landi Xhana—Zahidan (Afghanistan)
Line, stretching right up to Vladivos-
tok, up to the Pacific Ocean? I do
not have to explain surther on this.
This iy the significance of modern
type conyentional weapons,

£

I have, Sir, one corrective recom-
mendation, to make in relation to the -
Defence Laboratory located at
Hyderabad. The contiguous land to
the restricted missile testing area of
thig instellation hag been illegally
occupled by land grabbers.-In our
country, land grabbers are every-
where. This is a gerioug gecurity risk
and this rigk, T suggest should be ur-
gently removed.
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In view of the gec-strategical cir-
<cumstances and situation obtaining,
herg are gome of the recommendations
that 1 take the liberty to put up yor
the consideration of the High Com-
mand,

Firstly, we should thoroughly plan
out afresh to organise our national
second line defence forces in the light
of changed conditions. In that, our

" Territorial Army should require fur-
‘ther toning up and systematically
backed up by the NCC as also the
Boy Secouts and Girl Guides on a
broag pattern from tender pyot school
children’s cadre right upto the grown
up university students’ cadre. This
wou'd form a healthy man power base
of our nation's second linge defence.

Secondly, it is recommended that
the basic cadre and weapon training
of al] the para military forces in India
shou'd be worked out o a uniform
pattern on the lineg of the regular
Armed Forces. During an emergency
" these forces ipso facto would be in a
position tg form part of the active de-
fence force of our country or be em-
ployed to perform internal security
duties.

Thirdly, I recommend that zll para
mi'itary forces ghould be recruited, as
a first priority, from gut of the Armed
Forces reservisyg ang eX-servicemen,

- who, usually gre young and are a gort
of readyrmhade gtock of trained man
mowe, to be assigned the duties in
different para military forceq of our
countrv. This process will also offer
much desired opening to re-employ a
I2rge number of ex-servicemen.

Fourthly. a new idea I am trying to

" throw in for whatevr worth it is
T+ is practically on a nb cost basis.
A thumb rule chould aovplv, o a
" broad national plane, in relation tg all
candidateg gelected t, hold Govern-
ment jobs, to ba put throueh for about
one year’'s military training on a pre-
service-probationary-basis, before they
are rosted to pursu- theéjr permanend
careers  RBesideg ite mational useful-
Nec~ t having imoarted basic military
"training on a manageably wide scale,

-
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this method iy expected to work won-
ders for building up the national cha-
racter in so far ag time value, syste-
matic hard work, diseipline, integrity
and clean life of public office holders
are concerned. It does not: matter

whether one ig going to hold IFS, IAS'

or some minion job. We always talk
about vicious circle. Things are not
good. Everybody has lost integrity.
Thig ig one idey which will improve
health both ways—militarily ag well
ag otherwise,

AN HON, MEMBER:
also improve,

SHRL R. S, SPARROW: Yes.

Side by side to the rigging up of the
over {he reins of the Government in
modern most weapong and equipment,
it ig to remembey that jt ig the man
behind the gup who matters, Ang it
is, therefore, the front line active
soldier, his second line defence Yorces
mate and their civil life booster, the
ex-servicemen whoge morale and well-
beirg the nation must always keep
rightfully in vie, as also tc a boost-
up State,

Health will

Their pay, emoluments and pensions
must, for gbvious reasons, run com-
mensurate to the riskv, harash sacri-
ficia] ang efficient duoty that they
keep on performing al] along tp safe-
guard the integrity or their beloved
motherland,

It was co very thoughtfur of the
hon. Prime Minister to order the im-
plementation of the serving personnel
cadre review policy, soon after taking
over the reins of the Government in
early 1980. Then our Government
gave also {o our ex-servicemen, varied
resettlement henefits, besides enhanc-
ing their persions substantially, In-
deed, their morale all round is on the
upwarg swing. '

Nevertheless, a couple of harsh line
inconsistencieg must immediately be
removed in relation to the well being
of the ex-servicemen. Their pension-
disparity must disappear amongst all
ranks, yrom top te bottom, The old
and out of date commutation policy
must yield place to the present day
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price-hike, age span-hike, economy-
reckoning yard-stick. All this must
be viewed and weighed with the ut-
most compassion and proper fiscal
reasoning. The irrefutable reasons

that have been floated through the .

unanimous recommendations made by
the Parliamentary Estimates Com-
mittee, some other high level Parlia-
mentary Committees ang also by
various Ex-Servicemen’s Forumg and
Associations from all over India, in
support of thesz two particular de-
mandg should, it iz humbly suggest-
ed, be accepted and the recommenda-
tiong made acceded to.

- Such ap action will rightly earn
- additional laurels for the hon. Finance
Minister, whose framing of the annual
Budget displays such a masterly talent
and ski'l at handling India’y fiscal
Policy.

With these words, I support the De-
fence Budget pemandg apg thank
you, Sir, for giving me so much of
time.

1452 hrs.
(SHRI CHINTAMANI PANIGRAHI
in the Chair). ,

DR, SUBRAMANIAM SWAMY
(Bombay North East). gir, the de-
bate on defence during the last ten
years, I have geen from parliamen-
tarv records, has not changed very
‘muzh. This year a jeast there is
some qifference in quality, thankg to
tWe new Minister whe has taken
charg~ recently. But it ig impossible
that the debats would be as we'l-in-
. formed ag it should he, becauge the
flow of information from the Govern-
meng to Parliament ig so highly res-
tricted that Membere of Parliament
are. hy and large, ignorant of, shall I
sav, the details of the defence policy,
which they ghould not pe. In other
countries  particularly democratic
countrieg like the Uniteq States, Eng-
land, Japan and so on...

AN HON. MEMBER: China.

" DR SUBRAMANIAM SWAMY:
China is not a democratic: country.
Therefore, do not encourage them in
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Assam, because they are not going to -
bring democracy to you. .

In the democratic countries, the -
Memberg of Parliament are called re-
gu'arly to, whay is called ‘in camera
briefing, and they are taken into con- -
fidence. In our Consultative Com-
mittee meetingg on defence, by and
large, till Shri Venkataraman came,
we got nothing, but now, gince he has -
come gpver, there is something, but it -
is not gnough we could haye a ]ittle
more. Unlegg information flows to
Parliament in the context of what we
need to know, I do not think the
debate can reach the kind of level and
depth which it ought to. When my
party, the Janata Party, came to
power in 1977...

SHRI GIRDHARI LAL VYAS
(Bhilwara). Very unfortunate.

DR. SUBRAMANIAM SWAMY:
The name of the Janata Party makes
them nervous; I do not know why.

. The next election ig three years away.

=0, you can relax.

MR, CHAIRMAN: You are not ner-
vaus?

DR. SUBRAMANIAM SWAMY: 1
am only nervous of coming to power
eariier than three vears; I am not pre-
pared,

When our party came to power, our
first priority wag to try to see that the
number of enemipg thig country is
faced with is reduced. They left us
with a large number of enemies,
siretching {rom one end of Asia to
the other ¢nd of Asia. The .Janata
Government initiated a number of
sieps 10 try to reduce the number of
er.2mies, So, Prime Ministzr Morarji
Desai. . .

SHRI MADHAVRAO SCINDIA:

Through Shri Vajpayee.

DR, SUBRAMANTIAM SWAMY: He
is a real man, He iniliated a number
ot dip’omatic moves to hefriend China
and Pakistan. ... (Interruptions). r
certainly played a gmall role in that. -
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And thg reason we undertook those
steps was those we felt confident
that we can militarily match not enly
Pakistan, but also China and in com-
bination, We thought that if indeed
that become betrayers and they mis-
use friendship and launch a surprise
attack, we would be in a position to
give a befit.ing reply. With that self-
confidence we undertook a number of
diplomatic initiatives as a conse-
guence of which today the tension
between India and China and the
tension between India and Pakisian
" ig much lesg than it was before we
came intp power. That was one step
that we did take. The second was,
" we took the {fundamen'al step of
diversifying our purchase of arms.
Earlier, on, our dependence was on
one couniry, but the Janata Govern-
ment then decided, No, we shall not
only buy from the Soviet Union, but
we shall buy from o'her countries also
which are prepared to sell us on the
termg that we want. So, for the
Jaguar and for the purchase of sub-
marines, the Sea Hawkg for our air-
craft carriers and a number of other
such equipment we began {o negotiate
and buy from even western countries.
Thig certainly also helped us because
this meant that the Soviet Union’s
status as the sole suppliers of arms
to India ended and this, in my
opinion, enhanced our national secu-
rity.

The third thing we did was, re-
cognising that in 1871 the US sent a
" Task Force of the Seventh Fleet into
the Bay of Bengal, which hag opened
our eyes to the fact that we could be
attacked not only from the northern
frontiers, wut also from the ocean,
our Government then initiated the
steps of changing the allocation of the
Defence towards the Navy.

THE MINISTER OF F‘INANC};'}
(SHRI R. VENKATARAMAN): Sir, I
think the hon. Member is proposing
a demand for Grantg on his Govern-
ment. He has got to speak on my

" budget, 4
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DR. SUBRAMANIAM SWAMY: Sir,
the Minister is unaware that in order
to demolish him I first must make out
a case. 5o, I am making out a case
to point out where he deviated, and
whenever [ criticise them, they say
‘you don’t presenl an glternative’. So,
first, I am presenting the alternative
and also showing how rotten a budget
he hag brought and thepn telling him
what budget he can follow.,

MR. CHAIRMAN: You are taking
so much time,

DR. SUBRAMANIAM SWAMY. If .
I am not interrupted, I will take even
lesg time,

PROF. MADHU DANDAVATE'
(Rajapur): I am alsop giving my time __
to him,

(Imterruptions)

MR. CHAIRMAN: Please do not
disturb him. Let him spezk.

DR. SUBRAMANIAM SWAMY:
Therefore, our Government skepped
up the share of the Navy which is
only 7 per cent to 9 per cent and this
share hag to show further increase
in order to bring out a change in our
Defence policy in this regard. I may
point out to the Minister—he ig from
Tami) Nadu, bug I do not know whe-
ther he realises the value of Andaman
and Nicobar Islands. So, Greater
Nicobar Islands and Sumitra are only
separaied by 90 mileg and the entire
Indian Ocean traffic passes through
the Morroco Straightg and if indeed
we had a strong Navy sitting in the
Nicobar Islands, then we would be in
a position to conirol the Indian Ocean
traffic and the bulk, I would say 90
per cent, of the commercia] traffic of
western countrieg passes through that
sea lane. So, it is a tremendous
power, but unfortunately we have been
looking up and it ig time for us to
look down. Ip fact, the old saying
that India is from Kanyakumari to
Kashmir is false, it is India from
Greater Nicobar to Kashmir because
Greater Nicobar is even farther South
than Kanyakumari and I hope the
Minister . . .
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SHRI R. VENKATARAMAN: A
Pagmalion point.

DR. SUBRAMANIAM SWAMY:
That ig right. He is learning. He
hag recently been there. Now that

we have a Tamilian as .he Defence
Minister, maybe Navy will get a little
more attention

SHRI R. VENKATARAMAN: I am
helping you, you were struggling to
find the name of the point.

DR, SUBRAMANIAM SWAMY: It
is a foreign name. That is why I did
not know. I hope you will re-name it
as ‘Venkataraman’s point’.

But having stated thig about the
Janata Government’'s approach to
makes friends with Ching and Pakis-
tan, about diversificalion of armg pur-
chase and the development of the
Navy, I am sorry to see from the
latest Defence Report tha these right
approaches have been diluted and
there has been 5 reversion, not a com-
plete reversion, but a reversion back
to the old days. There has been now
tension built up with Pakistan,
relations with China are not going as
wel] ag that should be, and I must
say about the armg purchase that Mr.
Ustinov's visit make me wonder whe-
ther Mr. Venkataraman would be
bullied into giving up that diversifi-
cation of arms purchase policy or not.
Thig ig for him to tell.

15.00 hrs.

But the way he came with so many
generals, poor Mr. Venkataraman
standing alone while our genera] has
been away to Paris and UK. Mr.
Venkataraman has to do this all and
these Russians the way they looked
and behaved....(Interruptions)

I would like to tell yoy another
aspect. The Government of India
during our time had initiated purchase
of sophisticated weapong from the
United Stateg also. We may not agree
ideologically with the United States
and its foreign policy but they pro-
duce bet‘er weapong than almost any-

D G 1582-83—  CHAITRA 4, 1904 (54KA)

the .

Min. of Defence 382
body in the world, Thig is a general
opinion.

SHRI R. L. BHATIA: Now you are
telling the truth. You are telling the
right thing.

DR. SUBRAMANIAM SWAMY: It
is my opinion that their weapong on an
average are better than anybody
else’s. May be they do not know how
to use it effectively as shown in Viet-
nam. But I would say, thai if they
can give ug that which may be of any
use to us we should buy.- During our
negotiationg with them to buy anti-
tank missile, and a number of other
sophisticated small arms, I am sorry
to say when matterg reached a final
siage of signatures, Mr. Venkatara-
man’s Government—the Government
of which he ig a part—hag withheld
signatures. Whose pressure wag res-
ponible, I do not know?. But we
would like Mr, Venkataraman to take
Parliament into confidence and tell us
why thig diversification—policy tha®
wag initiated by the Janata Govern-
ment, you bhad abandoned in this
manner?

General Sparrow rightly said that
foreign policy and our Defence policy
have beep iniegrated. But the Re-
porty from the External Affairs Min-
istry and Defence Ministry have not
been integrated properly. His Min-
istry’s Report on the ‘no war pact’ is
a far more positive stalement of the
actual situation thap that of E.A.
Ministry. They are far more hostile
or it is a negative statement. Even in
their own Government they are not
bringing out report properly on the
same issue of no war pact. They have
no: been able to use terminology and
the emphasi; and focusses. It is not
in unified manner.

SHRI RAJESH PILOT (Bharatpur):
He is a diplomat and a soldier.

DR . SUBRAMANIAM SWAMY:
Nobody can eall him a soldier.

What worries me about thig Gov-
ermment is that there is no national
security policy. The national secu-
rity policy is not only defence and
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acquisition of arms; pbut there must be
effective diplomacy and there must be
of course, functioning economy. I
agree with you, What is your national
security policy in the context of these
changes that are taking place and
" many changes taking place? What
about Afganistan? Afganistan has
been occupied to-day by 110,000
Soviet troops and the Soviet troops
went there on the pretext that they
were Invilted. Because they appre-
hended threat therefore, they went
there if you can eccupy any country
by invitation to-morrow Paklstan can
be similarly occupied by invitation.
If Pakistan is occupied by invitation
do you think that people in our
country are not there who can jnvite
them to our couniry also? There are
people who are there..,(Interruptions)

MR. CHATIRMAN: Why do you
Jock to that side?

DR, SUBRAMANIAM SWAMY:
Because they are... (Interruptions).
Therefore thig is something that has
to be considered. ~

SHRI RAJESH PILOT- What abcut
Chinrre in Kampuchea?

Dl SUBRAMANIAM SWAMY:
As far ag I know, Government savs
there are no Chinese in Kampuchea.
Shri Rajesh, you come to this side
and learn a little more,

S_ondly, insiabili ¥ is there ipn Iran,
Alganis.an, Bengia Desh and all these
couniries, What is the impact of that?
The Def‘ence Minister has to plan
accordingly. Tomorrow, Iran may
collapse. If Khomeini goes, then ihe
only organised party in Irap ig the
Communist Party which owes alle-
giance to the Soviet Union. If Soviet
Union goes into Irap and Afganistan,
do you think hat Pakistan will sur-
vive? What is the perspective of
defence on this? What kind of
weapon acquisition procesg he is
thinking of in the light of thig kind
of situation? I may also tell the
Defence Minister, there is not only the
Soviet Union which ig making moves,
the United States has made a number
of moves. (Interruptions).
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MR. CHAIRMAN: Your time is ten
minutes?* Please finish.

DIk, SUBRAMANIAM SWAMY:
He has given me his time also.

SHRI R. VENKATARAMAN: If he
does not want my answer, 1 will give
my time.

DR, SUBRAMANIAM SWAMY:
I would like to bring to the notice of
the House through you tha. the Uni-
ted States hag just recently got a rest
and recuperation cenire base in Sri
Lanka. Thig is Triconamalai rest and
recuperation centre. It is not a base.
But it is a foot-hold. What I must
tell you in Male that ig in Maldives
islands, you have io be very very
careful there. When I say about pro-
jection stock, this is ga very
important island. I would not
talk of Diego Garcia. Everybody
knowg about it. Buf I am saying that
this side you have Soviet TUnion,
which ig moving in a big way. You
have United S ates on thig side, What
is India's altitude going to be in this
context. I would not go by thig old
pet phrase, ‘“reliable friend”. I have
heard all this time, that Soviet Union
ig g reliable friend. In 1962, when
our country asked for help the rell-
able friend Soviet Union said, “China
ig our brother, yoy are only our
friend”., How can we then rely? At
that time, the United S.ates came to
our assistance. In 1971, yes, it ig true
that the Soviet Union came (o our
assistance. And the Soviet Union, in
1977, fled. You canno’ take any
country for granted like this. Some
years ago, the Soviet Union was sup-
porting Somalia against Ethopia.
Today, they are supporting Ethopia
against Somalia. Therefore, I do not
think, one can go by this. And, in
fact, if it is a reliable friend, then the
Defence Minister owes to thig House
to say that when the Soviet Union
went into Afganis‘han, why they did’
not take us into confidence, We have
the Indo-Soviet Treaty. Sometime, it
is referred as the Defence . Treaty.
Wha! does the Indo-Soviet Treaty
says in Article 9:

“In the event of either being sub-
jected to attack or threat thereof,
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the higher con'racting authority,
namely, India and U.S.S.R. shall
immediately enter into mutual con-
sultationg in order fo remove such
a threat.”

Now, they should have entered into
mutual consulta iong before going
into Afganisthan. But they did not
do 5o, Therefore, they took us ag the
junior partner. When we went into
Bangladesh, we took them into confi-
dence under Article 9. Actually, the
Soviet people were sitling in Delhi.
But when the Soviet Union went into
Afganisthan, they did not take us info
confidence. Why not? Thig ig the
question which the Defence Minister
should have asked Shri Ustinoy when
he came here. But I do not know
whether he has the necessary nerve,
Sir, to ask him that question.

However, I would appreciate one
thing. In the Defence document, they
have eguated the iwo super-powers,
here. There was ap objection from
my friend, here. But, Sir, I; think
thig is a step in the right direction.
Ag far ag the U.S.A and the U.S.S.R.
are concerned, we cannot make any
distinction between  them. Their
mentality is the same mentality. They
are the same super-power mentalily.

I know you want me to conclude.
'Therefore, I will hasten towards con-
clusion. Now the guestion ig that the
world is no more two-pole world, bi-
pole world. It has now become a
mulii-pole world. We have a poten-
tial to become a pole. The question
is what steps we have taken. This is
our basic thing. We have to fil] up
the vacuum and if we do not fill some-
body else wil] do it Therefore, we
must think in termg of those steps
which are to be taken.

I wou
el et ts ovent sriite o

: pest priority in the
con;mg :en years to step up the in-
vesiment ag m :

g i e B pe‘;cteist po;::b;a. Today,

. . should pro-
gressively go up to 25 per cent. I, am
not one of those who thinkg thaf the
Defence Budget necessarily substracts
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the resourceg from the economic deve-
lopment. Both of them can be inte-
grated. Ip fact, only 3.3 per cent
of our national income ig spent on
Defence. Most countries which have
no threat, spend about 5 per cent.
Pakistan is spending 6 per cent. China
ig spending 13 per cent of iis national
income on Defence, We spend only
3.3 per cent on Defence and even
then, there is go much talk about the
necessity fo cut Defence Budget. I
will no. favour. I think, gradually,
you can step it up to b per cent of
the national income withoyt making
any fundamental difference to our,
economy.

Second thing; I would like the
Governmen: to seriously think, ig in
termg of our Defence forces. Today,
Pakistan has a buffer stage, It is
possible that Pakistan is fructuous
and Pakistan is in difficulty and it
may raise the Kashmir problem, here
and there. Of course, it cannot. We
have such a force that Pakistan never
make a mistake of ever attacking us.
There will be no Pakistan, after this.
In fact, the joke used to he '"hat after
1671-war, Pakistan iz reduced to
Bakistan. That is, what ig Beck?, what
is left over. After this it will be-
come Chatnistan. There will be ncth-
ing left of Pakistan. I think, Pakistan
realised this. I certainly consider
myself to be a friend of Pakis‘an. I
do no‘ think any Pakistani is under
the illusion that he can attack us and
get away with it. And we all think
that this would be the last war. At
thig stage, when we are so much
kigger than them, it ig for us to take
imtiatives. TIn fact, the Defence Min-
ister should initiate steps to see that
somehow the defence of the two coun-
tries ig integrated and I would not
make much Halla-Gulla abou! it. But
then I would like to teil you that so
much talk hag been there about F. 16.
What ig the NATO exercise? If F, 16
is attacked by another single plane,
F. 16 ig saperior. If struck by two
planes at a fime, F. 16 is superior.
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But if three planes go after them,

"no matter how material these planes,

F. 16 is no match for them and it
gets shot down through Mirages, or
Jaguars. In relation to Pakistan,
Pakistan ig only going to get 40 F. 16,
of which 20 will be on the ground
because of survicing. We can earily
take care of 20 F. 16. We need only
60 planes. 60 planes and F. 16 is no
match for us, Why this. scare about
F. 16, I do not know.

(Interruptions)

1" defend the right of Pakistan to
make its own decision on which arms
to get and which armg not to get. If
youy want Pakistan not ‘o get arms
from the United States, then you must
tell Pakistan that whenever they are
in difficulty, we come to their rescue.
If you say that, then you have the
right to condemn the United States
for giving arms tp Pakistan or con-
demn Pakistan for taking arms,

(Interruptions)

Then you try. It is a question of
trying. This is diplomacy. That is
the point. When the Janata Govern-
ment came to power, we were told
that Pakistan ig fractious country. The
Salal Dam and all the conditiong that
Mrs. Gandhi had raised before them
in 1974, all those very conditions,
President Zia had agreed to settle the
conditions with Shri Morarji Desai.
You approach Pakistan with love and
affection and you will see that they
will respond.

I will conclude by saying in this
connection that it is time for us to
think very seriously about our nuclear
option. I do not think that the situa-
tion ig such that it will become in-
evitable for us to go in for our own
defence which no%{ only ig our own
defence but defence of our neighbour-
ing countries and beyond and for that
India having nuclear weapos would
become very necessary. I am not in
favour of nuclear weapons just for
having nw:lear weapons. But I would
say that [f you accept the doctrine
that Indl» hag a responsibility to pro-
tect the countries of this region, then,

¥
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I am in favour of India going and
preducing nuclear weapons. Nuclear

‘ weapons with doctrine, not without
docir:pe. Without doctrine, nuclear
weapons 1g Do use.

SHRI GIRDHARI LAL VYAS: What
about Mr. Morarji Desai?

DR. SUBRAMANIAM SWAMY:
Well, when Shri Morarji Desm was
th: Fr.p.e Minister, I tolil him aboutl
this cuestion. I did tell him that our
couniry must produce nuclear wea-
por:s. He said “No, Nothing doing.”
i told him “But, supposing the Party
passeg a resolution.”  Thep he said
“You will then have to choouse bet-
ween me and the bomb.” T consider-
ed him to have more explosive power.
That is why, I chose him and no: the
bomb.

Therefore, T will have to oppose the
Budget because no clear policy on
defence hag been formulated and also
I would like to add that the pay of
our army and our armed forces is so
low now, that since 1973 it has not
been revised, and the quality of the
men who man these machines and the
sophisticated weaponsg is going down
and the army people are disturbed
about it. You better give some idea
about what you are going to do for
paying allowances for them.

SHRI UTTAM RATHOD (Hingoli):
From my Party a soldier rose to the
level of a General, now it is my turn,
a civilian, in particular.

Before I speak about the demands
of the Ministry of Defence, I would
like to reply to certain pointg which
were raised by Dr. Subramaniam
Swamy. Dr. Swamy boasted that his
Party when was in Government, they
tried to improve relations with the
neighbouring countries, especially our
enemies. I would like to ask Dr.
Swamy: Ig it not a fact that we have
retained our Ambassador Mr. Misra in
China til] 1977? Does he know that?

DR, SUBRAMANIAM SWAMY: He
wag charge-de-affairg only.
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SHRI UTTAM RATHQD: The Simla
Agreement was certainly signed be-
fore you came to power. You cannot
take credit for that. Dr Subramaniam
Swamy, will you please tell me why
you invited Mr. Moshe Dayan? Whom
did you wani to be friend by that?
Please tell us. ° i

DR, SUBRAMANIAM SWAMY: He
wanted to come.

SHR1 UTTAM RATHOD: Dopn’t try
to boast yourselves about thingg which
were not there. You invited Mr. Moshe
Dayan, you gave him an Ajp Force
aircraf.. Now you say that you want
to improve your relations with every-
body. How has it affected the Arab
countries Do you know that? Why
don’t you understand tha'?

Prof. Rup Chand Pa] hag spoken
about relaxation of the Armg Act. It
is a good suggestion, but there are
certain dangers, If youy remember, in
old Hyderabad, before i. was liberated
by our people, arms were distributed
to the Razakars. After the 1948
police action, these armg were captur-
ed from the Razakarg by the Com-
munist Par.y and they laid an armed
struggle in Kamnam and Warrangal
districts. Please do not forget that.
We are facing secessionist movements
everywhere, in the north-eas'ern
sector we gre having, then the Khalis-
tan movement is there. When all
these thingg are there, dp vou want
“the Armg Act to be relaxed? And
what guarantee ig there that these
will not be used by the anti-social
elements? For Heaven’s sake, when
you ask for certain relief, please see
that proper precautions are taken
before you agk for something.

SHRI RATANSINH RAJDA (Bom-
bay South): Are you aware that
Israeli officials vigited India during
Mrs, Indira Gandhi's regime? I am
on a fact. What have you to say
about that? The record must be

.. made straight.

SHRI UTTAM RATHOD: So much
has been said about the tension that
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' is existing throughout the world. in-

cluding the tension that is existing
in the Middle East; now it is coming
very close to our neighbourhood. On
this occasion it is my duty to support
the Demands for Grants of the Minis-
try of Defence., We know that there
is a talk about Mirage 2,000. I would
like to know one thing. As I have’
said, I am a civilian; I have studied
only the Humanities. I would like to
know what exactly ig meant by ‘trans-
fer of technology’. Does it mean
transfer of all the process that they
had undergone before reaching the
conclusion or does it only mean
supply of some machinery and dyes
which can produce the spare parts
and we can assemble? Thig is one
thing I want to know from the De-
fence Minister when he replies.

I fully support Dr. Subramaniam
Swamy in what he hag said aboul the
Navy. I remember, in 1962, Rear
Admiral Soman addressed the Bom-
bay legislators anq there he said, “it
is surprising why we are neglecting
our Navy when we has such a big
coastal area to guard”., A small coun-
try like Indonesia is having better
naval power than we have. Today
is the time when wWe are trying to
develop our offshore drilling for pet-
roleum and other things. When we
have to protect our own coastal areas.
it is most essential that we give prio-
rity to the development of our Naval
force.

I would not go into the other de-
{ails. Mr. Sparrow has already
spoken so much, I would restrict my-
self to some of the other things, I

- would refer to DRDO. Here T would

like to gay that the foreign countries
which give us equipment will not give
the first generation equipment to us.
So, T woulg request the Government
to provide more funds to this organi-
tion so that they can experiment and
find out the suitable equipment for
our country. If the Government is
unable to provide enough money, I
would go to the extent of saying that
we  must  have a national defence
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fund as we bad earlier for research
and development organisations. Any.
Way what has been discovered or in-
vented here is used for civil purposes
also, Then what is the objection if
we ask the people to pay for this. We
can raise sufficient resources ang we
can get definitely better results. That

is one suggestion I woulg like to
make here,

Regarding NCC, the tota] strength
is 11 lakhs cadets. The total number
of Universitieg in the country ig near-
ly 110. These 11 lakhs include Junivr
as well as Senior cadets, So I would
like to say that this number should
be increased, One more thing. We
have seen generally the instructors
who are sent there are people who
are just on the verge of retirement or
people who are medically unfit and
only such people are sent there. For
heaven’s sake don’t send such instruc-
forg ag they will not be able to inspire
the young cadets and they wil} not
be able to make any impact on the
younger generation.

There is another thing, The NCC
boys who qualify should have some
preference in the services or if they
want to start their own industry they
must get some concegsions from the
banks for starting industries.

Coming to the Territorial Army, I
will say that when we had a total
army of nearly 3 lakhs, the terri-
toria] army wag envisageqd to the tune
of 1.65,000. Today when we are almost
four timeg ag far as Army personnel
are concerned the territorial army
strength hag gone down to 60.000.
As Mr Sparrow hag said, it is the
second line of defence. These are the
people for whom you do not have to
pay anything. You pay them only
when they go for training. Otherwise
they are free to do their own jobs.
So T would suggest that the strength
of the territorial army should be in-
creased. Last time, I was told by the
hon, Minister in reply to my question
that people do not come forward {o
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join the Territorial Army. It ig sur-
prising. How can it happen? Either
there must be gomething wrong with
you. There can be nothing else. The
people are as patriotic today ag they
were earlier, Why do you think that
they are not patriotic? Give them
incentives. Give them some prefer-
ence. For these people also good ins-
tructors should be seng and the terri-
terial army personnel should be given
ex-servicemen’s status. You must
alsp improve promotional avenues.

About Sainik Schools, the primary
object of a Sainik School is to correct
the regional imbalance in the officers
intake of the Armed Forces, to en-
courage children from economically
weaker sectiong of the population and
those belonging to Scheduled Castes
and Scheduled Tribes. Regarding
this I will have to say that not =
single Sainik School is opened in any
triba] area in this country, So I
would suggest that one Sainik School
may kindly be opened in the most
backward region of Marathwada and
that too in a ¢ribal area.

There is one more thing. There is
the Veterinary ~ Corps which locks
after breeding and training of horses
and mules.

There are two centres in the north-
ern India—one is in Hissar and the
other i gomewhere near there. In
Hingoli in Marathwada region in
Parbhani District, there is a horse °
breeding centre. That has been there
since Nizam’s time “"The centre jg still
there; the building is there. Only the
horses have been withdrawn. The
building ig there; the land ig there I
would request the hon. Minister to
start a third centre so that we can
breed good horses to help our country.

In the end I again support the De-
mands for Grants of this Ministry.
thank vou.

MR. CHAIRMAN: hri Pilot,

SHRI RAJESH PILOT (Bharat-
pur): Mr. Chairman 8ir, much hss
been said by my senior colleagues
from both sides. But today I have
formed a very poor opinion about this
profession which is called politics. Jrr
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our service, we look towards seniors
with very high value and high ideas.
But, today, I listened to one or two
very seniors, if not very genior, to a
senior Member of Parliament Dr.

Subramaniam Swamy. He goes oOn
record at two or three places. He
mentioned that the M.Ps. are not
taken into confidence. I shall tell

very frankly that M Ps. talk some-
thing jn Parliament and when they go
to places like Bombay, they talk some-
thing else. This is the confidence the
M.Ps. have got. In one of the maga-
zines Dr. Subramaniam Swamy said-
T dop not know where he has done his.
doctorate and I do not know whether
he has done a doctorate in Morarji
Desai’'s medicine—that he was plead-
ing that Indie will not face any threat
especially from Pakistan, Heg can
lecture. That is all right. I want to
ask a question, Let him walk across
the bonder and see for himself

Between India and Pakistan, if you
go through the figures, the GNP or
per capita defence expenditure, you

will find that thig country's defence’
spending is the lowest whereas Pak-
istan is gpending 5.9 per cent of its
GNP; Thailang is spending 55 per
cent of jts GNP; Indonesia ig spend-
ing 5.5 per cent of its GNP while
India is only spending 3.5 per cent of
GNP. In fact we spend much less on
defence now. If there iz no threat
from Pakistan and China, why should
we spend this amount? Dr. Swamy
was pleading on that. I have been
having very poor opinion about thesce
people today. I find that they talk
something here ang do something else
outside. General Sparrow hag already
spoken about the nercpective of this
Ministry. 1 personally feel that we
should not get caught napping like
the 1982 war. I think the advisers do
not advise us any more and it is better
they stop giving thei- advice on
defence. Tt iz an incorrect method
of givine such an advice,

1 have a few suegestiong which are
prantieal and which will do a ot of
gand things in imnroving the working
eonditione of the Defence Ministry in
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three Defence "services. At the mo-
ment, every proposal of theg Defence
has to go to the external finance de-
partment of Defence (Finance). The
Defence Minister wag at one time the
Finance Minister. He ghould look at
this thing. For example. 3 proposal
of Rs. 5,000 which does not involve

. any large financial implications has to

go through the external finance of the
Defence Ministry. This way half the
proposals get stuck up there and
they do not get the clearance, because
the proposals have to be cleared by
their External Finance. When they
have g Director of Audit what is
the necessity of this proposal going
upto Finance for their concurrence?
My second point is about the financial
power of the Chiefs of Staff of the
three Services. They have to go to
the Finance for every small thing for
the clearance, Of course, in the war
time, because of necessity, they hauve
got those big powers. But, in peace
time they do not have those powers.
So, they have to go to the Ministry
of Finance for the small proposal.

I now come to Services—Army
proper. Gen. Sparrow has already
pointed out that we have made 3 very
good progress so far ag tanks are
concerned, but the tanks modification
particularly the Avadj tank factory if
it could have gone in for correct
manufacturing ang serviceability we
could have produced three thousand
tanks. Production in this factory has
never gone beyond.45 per cent. It
wag improved in 1980-81 put it is still
in the range of 42—50 per cent

Sir, at the moment there is gap in
technology in respect of tankg parti-
kcularly with regard to reach of the
firing power and speed and accuracy
of the firing power. If we do not fill
in this gap we can be caught napping.
I had pointed it out Jast year also and
in their Annual Report of this vear
again I find this clause remains the
same that they are trying to import
to some extent better tanke from

different countries.
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Then I come to vehicles in Army.
We have a good production and we
are self-sufficient but in Japan they
have modified the Shaktiman Nissan
engine, They took these vehicles
Iron-'L us but they have improveq the
€ngine so much that there js 50 per
cent economy on the fuel, Our Go-
vernment must fake the know-how
frox?:n them and thus being about the
Saving on fuel consumption.

Now, I come to communications in
Army. It has improved . an some
fronts. On the Western front it has
improved but on the Eastern sector
it is stil] very much lacking, We are.
still having the old type of gystem in
the Eastern sector., We shoulq pay
immediate attention to improve the
communication system particularly in
the hilly terrain,

Then, Sir, you are supposed to have
some number of Ack Ack guns around
the evital points. We are not even
fulfilling that requirement. We age
short of thig gquipment. Then a word
about Army hospitals, When the
Army hospitals were established the
scale was World War II Although
the Army strength has increased and
all the three Services have been
brought yet their scales have not
changed with the additional require-
ments, The Defence Minister should
look into this aspect. I have visited
some hospitals meyself ang I found
that the scales are 0ld and there is
no expansion.

Then, Sir, you have permitteq free
postage of two to three letters in a
month but I suggest why shoulg we
have thig restriction of two to three
and make it completely free. I may
tel] you otherwise also we wuse it
free in Services. )

Sir, the Border Roadg Organisation
wag initiated by late Shri Jawahar
Lal Nehru. I would like to say a
word of ¢ompliment. They have done
a good job and completed 17,000 kms
of border roads.
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Now, I touch upon the Air Force.
Much has been said in the newspapers:
and magazines about F 165. Mr.
Swamy said if F-18 is coming we cam:
counter-attack by any three aircraft.
I do not think he hag knowledge
about the aircrafts. Three ig not the
number. It is the quality ang the
capabilities of this aircraft which is
scaring us. There is no doubt if F-16
comes we can counter-attack by three
aircrafts but it is only when you know
that F-16 i5 coming that you can gend
the aircraft. Let us not get carried
away by these wrong notions. Please
be sericus and think about it. It is a
dangerous move and for the s2curity
of the nation we must go in for a
counter-match like Mirage 2000

Now, I come to fransport fleet. You
have the aircrafts like dakotas, carbns
and AN 12. They gre old aircrafts.
About dakotag the last time I heard
of them was in Kashmir operations
when they did well, After that they
were used for transport. Every year
there are casualities and we have lost
a number of brave pilots, Regarding
Air Planes for 18 years we have been
using them left and right; if you have
one ghirt and if you use it quite
often, it will get torn off although it
may be of good cloth; that will cer-
tainly go bad. So, what I suggest is
this. Transport Fleet must be paid
immediate attention for change-over,
Serviceability in the Air Force has
never improved above 52 per cent. I
think thig is now about 48 per cent
to 52 per cent. The reasons are, there
are various procedures. In Air Foce
it is called Christmas Tree, When
they crash and when they become un-
serviceable they call it Christmas Tree.
To take out even aircraft part from
there you require pemission {rom
High Command or Air HQ You have
to see that their serviceability becomes
quite high and procedures are simpli-
fled.

I am happy that you have given
somé concessions to the personnel of
the Army and Air Force, Last time,
when you were the Finance Minister,
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you raised the flying pay of pilots; I
agree with it; you did a good gesture
towards the pilots; but you also acted
at the same time like g good Finance
Minister: You made them contribute
to compulsory insurance whatever
they got. So what is the net result
of it? Whatever increase was given.
is going to insurance and they are
paying income tax on that increase
of Rs 375, A pilot has to pay Rs. 80
to Rs. 120 from his pay for insurance
ete. and hig carry home pay has gone
down, Believe me, when a soldier
starts thinking of his living in the
future then he will never do well for
the present. Pilots must do well in
the present and under no circumstan-
ces should they worry about the
future: it may be that the insurance
has gone up to 2 lakhs or 3 lakhs or
whatever it is; but he ig not to be
worried about tomorrow; his idea is
to live well today; I am saying this,
because this point is very very im-
portant., I have visiteq some old
friends, they have a grievance about
it: they say They have not given us
so much; they have given only some
increase and they have taken away
so much from our pocket, due to in-
surance, income-tax and so on. This
is what they say.

Another pesture that you can show
i in regard to petrol subsidy. You
can give this petrol subsidy. You can
write off Government excise duty
which is charged at present and this
will be a good gesture towards them.
Hardly it will cost the Government
about 30 or 40 crore; but it will be a
good morale booster for the services.

Now I will touch upon Navy, I
will refer to submarine and coastal
guard. They are doing military
duties and they help in stopping
smuggling from these coasts. Their
gervices are of great help, In Navy
you have a floating hospital which is
called Nirvani, It has produced very
good effect. If you can increase their
number by two or three more, it will
have a good effect on the Service
personnel. Thig is my request.
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Regarding defence production it
ha.s done well. If yoWl gan give some-
thing to the private sector and joint
sector it will be better; I am speak-
ing about non-security items. As you
%tnow, Indians are very good in copy-
ing. If you put up an exhibition and
you show the importeq items, some
one from Ludhiang will come and
perhaps he wil] be able to make them
here, you will not have to import that -
thing, you can save your foreign ex-
change to that extent,

Regarding [FEx-servicemen’s career
prospects I wish to refer to what Mr.
K. P. AL Kenon the then Defence
Secretary had said, He said:

“We have to accept the fact that
the attraction and the incentive for
Joining the serviceg has deteriorated
considerably.”

This was the statement of Defence
Secretary, a year back or something
like that, There should never be any
such deterioration of these things and
we should encourage them to join
services, An IAS officer who joined
some years ago becomes Joint Secre-
His
counterpart in the Services becomes
just Lieut. Col, or equivalent rank
officer in 18 years, It is hecause ave-
nues are less here. Cut of 4,000 IAS
officers; you have 1200 vacancieg for
them. You have 80 Secretaries. You
have 120 Additiona)] Secretaries. You
have 600 Joint Secretaries; it is like
that. But in Services you have ave-
nueg of promotion like three Service
Chiefs, Air Marshal. Generals and
Admirals for 35,000 officers who are
in the lower ranks, This point you
must keep in mind and I would request
the hon. Minister to consider more
avenues of promotion to these officers
at the lower rank., I will just men-
tion what the ex-Defence Minister,
Mr. C. P. N. Singh said last time. He
has gone on record. He gave a state-
ment that not even a single Naval
Officer (retired) had been iaken in
the Port Trust Organisation. -
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ir, for @y ex-servicemen you
have fixeq a percentage that the
State Governments will do so much
of reservation of posts in varioug cate-
gories, But they never fulfil this per-
centage. But in the case of Scheduled
Caste and Scheduled Tribe peope,
there is a system followed that if
they are not available, the vacant
posts wil be carried over for the next
year and those vacancies will not be
filleq till they find people from those
categories, Why can’t you introduce
this system in the case of ex-Service-
men? It is on paper only that 14 per
cent to 18 per cent of the posts are
reserved in all the public sector under-
takings and about 20 per cent of the
posts are geserved for them in the
semi-Government services. But you
will see that even today there are
about 492 disabled persons all over
the country who have not been ab-
sorbed. They are still waiting for
their chances. It iy a very demorali-
sing factor, I would therefore request
the hon. Minister kindly to do some-
thing for these disabled persons.

Then, Sir, coming to the monitor-
ing, I had requested earlier alsp that
there should be a monitoring system
so that all these things can be moni-
tored and the Department concerned
can take immediate action at the right
time. Sir, gbout 60,000 servicemen
retire every year. Out of this about
3500 are re-settled. What is the
ratio? A few days back, there was a
statement from the Government that
the Policemen are to be recruited and
posted in all the banks, The Govern-
ment is thinking of recruiting Special
Policemen who would be posted in
various banks. Thig is the best op-
portunity for employing al] the ex-
Servicemen. They are very well ac-
quainted with the job. If these ex-
Servicemen are given the job in the
banks. thev can do the job to the ut-
most gatiefiaction and by this way
they can be accommodated.

Sir. there are some people who are
relations of any Government which
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comes into power. There ape only 5
or 6 people in this country who deal
with the defence equipment., On one
hand we are struggling hard to settle
these ex-Servicemen but on the other
hand, we are encouraging these peo-
ple to negotiate with the foreign
countries on our behalf and they earn
a commission of 2 per cent or 3 per
cent in the deal. There was a person
who was the Defence Secretary and
after his retirement he ctarted the
defence equipment deal business.
Then he became the Secretary of the
Prime Minister in Janata Govern-
ment. I am not criticising the Gov-
ermment, We bought a few Carriboos.
They were in such a condition that
they could not even fly back to India
and they force-landed at Switzerland
and we had to spend another few
crores of rupees to get them back to
India. These people who do such
shoddy deals should be avoideq and
the Government should contact the
foreign countrieg directly for negotia-
tions and complete the deals sg that
they can save g lot of foreign ex-
change, These agents have no national
interest and their main aim ig to earn
money. Why don’t you discourage
these people? I would request the
hon. Minister to bear in mind this
point, The foreign exchange thus
saved could be utilised for the benefit
of the ex-Servicemen.

My last point is that to keep the
morale of the servicemen in high
esteem, you have to take some extra
initiative, You have to give some
instructions to all the State Govern-
ments and in turn to Government
Officers asking them to give top pri-
orities to the servicemen whenever,
they go to them for getting certain
things like cement, steel etc. for con-
structing their house in their villages
so that they can complete their work
well in Hime during their leave period
and return to their work without any
anxiety.

Sir, ag you were the Finance Minis-
ter earlier, you have the whole
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knowledge of finance and therefore
I hope you will gort out all the prob-
lems of Defence in so far as financial
matters are concerned. Lagt but not
the least, the man behind the machine
is more important and the morale of
the man again is the most important
factor. So, we must try to keep the
morale of the services in high
esteem.

W TAfzEm qm@IE (FETgR)
QAT HEIET, WHT FIFT Gl
¥ Ay waw fa=wr agi wwz feo
F)0 J% O wEr S @Y, SR
* 9@ & aarg A g AhRT
qAr AEY AT qAT AT W qF @
F 97 wx @I, #4F wEFd A
W gax AT @ g 99 ¥ ) gad
FTL A I AT |

ad s & o1 g4t Istar MgN—
AT AT 9TEAE 413 WY F9
QET T A 37 AT F1 IsAG A §—
HIT AT § w24 21 a8 & F wiq fewew
#1 faRw Ha1aq A ST A9 FT -
aq faawa g & O ¥ waT FF
gl F7 983 & | T F warar I f4-
FEY A g, (A7 FT IXE TG A
_AZIG WA T Y W F7 £77 &0 AT -
“g FIW F7 fRaa”’ w1 ara fzar 97,
HT AX IT IAT BT 9T AT FN GAES
g M, AT IF F QWA § AQ@ AR
frsdt ai a8, s g s awadt & |
F3 TR ALH 49 FS TUE | IR AT
o #7 dafmw Afg & 99 F W@
Hq F O HAAT IW WL WA
ATTAMT, AT HT F WEACF gAEWT §,
g1 mrafe awsaEl @i € 99 &5
o fow g1 & 37 & qatfaw = @
- FETT WE T4 GATE ) AW AT
mErmimw (e e qa g, T aw am
# nfrs Qg q53 gl e, a7 as
T TE TAT
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M-I 34T § 931 9T & gwy
F gHAT F7 forx foar srar &) Afpr
AIT BT TF A7 ATA4Y TS —atq agr
T SA4T 0ET FT gHAT 47 37 gRy F
WqaT Jqr FF oy ¥ W wrdwT Fay
A W ¥ AR g ¥ a4y w39 o) fa
99 TAT FT TRIT €O 9T @ FT AT
T F 27 3 9 @ F7 swaay oo
Tifa F @ w2 A, wifr g 9 §
fea, & A« 7189 ¥ =¢ &
S @l forar av ww F1 AF wemd s
* A T IF FT LHA F WT g A7 4
T A %7 AT 93 frdx $I7 at g
faae A Frrr 78 w wedy & =

F U FT 9T HGA faRe AT Fr
frafor @ear gar | ;

AT AR & T ATT T Fr(esy s
mf&r%%ﬁf&ema|@qqmgﬁaqﬁ
97 ¥ T 9ANR g, AfHA 97 ¥ o a5
FET I19 A7 H ag 97 3T 1 G T9 |
ST [TFT M wAADT ITF W wEn
g9 & FETT H F1T FF T a7 g
WX A 9% B fRa—Tgy wew aw
F O 7 AT &Y, AqF § @4 |1, aq
THT T FA | OF TTF GF G@F a9
TAS TG, A qEA TTF 50 IIE B
qIT FT ¥ qg A T00T |

WA Srrtanfaar 5 a1 g w@r 2 ?
Srat-mfoar w12 gfvsga e & ey
% 7% faq vgy M Ty ¥ @aw WY
ut | 39 F foar av f5 @@t 9v s
FT JAT IS IF T q41 § o7t &
e Wi w4543 W) wR geET
§, qgT & 4342 faeelt FY wow w2 o
g | AT 7 ST a9 ET §, 3IF F gryw
& g wgaTt 7 ad e s A 8
afvr & 79 § qBaT §—arw FaT ®
foad s & fogar & & 7 s &0 &7
TEIE § HARAT 177 99 §, AT quga
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w7gF gt 48 &, Hax ¥ 97 #T o
gger & ? WS F AT H & FT S
I AR wF AFT ¥ LA FT ATEM
& &F & off " wwATT 4§ a7 T g,
ST #7197 AIE 'TEEANE @ & 41
B W@ T | AfFd I 5§ FT WA HET
g, s far A & & @7 am@W |
= 2 & g9 §—1% & 9T F9gT-
FATL AT AHT F A= 77 T g, W
T SH # IAGT @l F GHq & 7
S5 ¥ SAad I &R &, TG § T
fad o free @t § )

gardy wzw fafees awm wE gd
g, g7 § IT T I GTET g——FH AT
76 ¥ far gu & | st 5w o =y
§v F T A7 T g, FH gEEET auv
nTaT & 1 g9 A e O0F At FEd
¥ fr g gt & R gu &, BT} &wa
Fay ot gst a3 T § 9 o IR T
T B B TS T ¥, §
g % A T S WY & a8 ¥
qET T AT A9 AT TGT 8, A W9
F TG-aTe ¥ W B ¥R % &,
Y HT &) gHA A5 RO TG R | AW
F1 qrfedt #m g, w9 &t Aife F97
Tg W19 g4 I41Y | 9T &F TO Ag@q
St #Y WreATEaT T 9 g, @t Fi7
wv &, 78 fowea fafaee g7 &l <
7 god AFT FB q aaerae fFgw
F & X gu & W TR S 3K § AT
I 7@ & |

ot 39 fe7 w@ wEsd #
frmen & SwR & fag &7 s 77
72 1 fr oz Fee & wiw @ faow
&1 ffaw 3 @ & AR fHT 58 g
fr & & fawr 2 &t Sifew 37 @ § 1
Fgi ¥ @ 77 @ & o faw v &
fon @iw ar @ & 38 & «QF ¥ qar
qoAT MG - |
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UF q1 HIT FZAT 9801 § F T
g W T® A ¥ ger av fF 1973 %
S FrEfen B A, ST & wEew § o
o guPWH 7 siw 6, W SH
w1 ST A8 frwsft aor o) 7t ferary
St 8. GAUET I§ UG F T AT

¥ o oA fed ¥ own 3w s

TTE1 § WY 9 §og A g, K9 &F S8
F qIR K T AR F1 AT 7@ G 4T
B1EE F @1 H WY o g aord |

T & @Y § &7e g g fF sw
0 g AT F smar 5wg 7€ G0 g
UF I F HTe A BAT & S o
FE 2| WTT F M HTEA A g,
SHH F Anal g | |1 FHT K1 J 57 7
F AR E AT F@TE | FoT F A FT R
oF TRE § | @ fie oTe Y wER
HECL AT A £ 1 W qeA o gd
Fo@ & T daTd ¥ w7 &7 @
g ?

Tl T ¥ wrEew §F oY ¥ 7%
FEA1 AEAT | 5T FE @A ¥ a9
TIHAR S7ee Fie & 19 § 1 et
Fe ¥ 7 9 7@ sy § P oA g
ST Y wdT 7 2 ¥ wfe wgr E o
g | ST & 98l T 7% Ag) e 9147 2,
Tlee 3 smie F2 §F S E | 5g @
HEAWE HTHET § A 55 9% F19 H)
faamz amT =fen

TF HI {7 wgeaqu qiaer § o
ST O F A&t 7g'ET I AT AT
AR | wTe fafadt & seex o afad,
& # ad fr FrEw F a0 W
Headt gt &) B o a @ e Ay
SeTan @ WX 1977 ¥ oY, wafy g
HLHTT WY, TF AN FT TET 4T Wik <
g S wrart & fammr ¥ A ar W
iy fr TR F v sifedt & amw
T gY 1wl e Wi § s ol
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Twga WiHe § A4 FE) SamT -
¥z &) 47 o7 59 F T § qoT, &Y Fara
Tt e o & M8 feelwe dawers
8, e TN § | S g -
g% F1 TAT F T@T 14T, @ ofogifem

qeEufy #T § | HIT T B @H G ¥

qaT HEATd @Wifsd WK 7 § §F &7
¥ g wTfa ¥ AT 9% Wit @y gd
%, 51 %) Ffod | § fegee FTEE K
TYYET IEEH FIATAL ) AEE 1978
79 %, faoe 3@ @1 91 | 5% R ¥
7z femn gt & f& fafaed ome femmm
¥ S H AEgeE 16 F AW AW
3.49 9T & § 915TeE ITEE F 0.50
EE § | feqr S ¥ weuee FwEE
6.23 TLET AKX NeYee IEw 0. 37
godwE, qdm St ¥ Hgges s
12, 4 97 &2 A7 MY L6 1. 41
g¢ ¥ AT 9gd AN sRfeN
g wEgET FEE  23.3 T &
7T WIIT I1EH 4.37 8 | T WA F
HiwE & | @1 TS Y S 4 97T g,
sy smam oY ww fedwm & fag
T8 FET § | BT & A0 &A@l UL
sfaa  sfefafas 78 <& & | &7 77
3R fo wofY oY 25 2w § aggdy felt wnfa
favrg ¥ & oY S F A1 9X WAy
21 gFdr & | O; foafa § g@x @ v
FOT A § Fgl oAT | FHOT 7 qAT
& wWWE FEAT AT AT g5 A FE
TR Fg1 & f afe mm & sifo-aifa =1
T & 8, @ F8t 0T WY veyes e
Wiz ), 7 7T @ feges e
Witz @ o ATAIE §1 W6
g DT #1R HoT HeT A )
WirdE el 1| ey # ag FgA 90
fe 1w & A9 9X S TNHEE §
F WY G FGT HWL Sgl SEw
wfafafe 3% &% a0 g @eN o
faarfga @ ot % gio1 &, W Wl F
o faurEr & I WY degEe FRE
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fom o 81 o 7 ww & avg
Fe fF 7 & v g yw § faw
o< f& uma emrw a1 e s arfew
arae ®i fedem & faar a wow feds
F qOES AAY | HT wieE @ A
HUAT 4% Aoge DT T a1 W7 TW
Tel §HT |

fedms & w9 A9w 4§ wVAT
AT | w17 TEH & AT TG AN §
At ot ot 712 FoF wTo Ayl oA
TRE § 7% o A dew € 1 S
366 § 7 ol Fa IO9 WA | L9
wEaId & fAdear & F @ § wer
T FT X T TG TS W TV A A
T | WY HAY AdS 6 & s §-
E WA A |

WY GRS S A T
T Al gIT qrEE A7 g g0 TR
ad AR Imw Tew ) g9 § oW
dad, § 370 TEHa g | WY 594 B
e & fga & @ro Sifed | =g fwar
g, FR WAl gi, & g 91y mw
o a wE AT WA T FOEW -
I7* fou firg) 7 @ | AW T
T faaisfe 2 T fed 3 gu O T8
FT GFd g |

UF a7 A g 1w faly & St
FT & fodt & qom avm F1 F S
wo ffen | el 0F e gF & '
Fx frelt | we gw dwaT & S 7@
& &t sufT EuTT g g1 ST, I
70 w9 § g fro § & 99 & 8-
ATCS gl § | a8 S TF § e’ F
F gl #T Al T TOI A @S T
A wafe & g o w Al

st FweTT ot gATL qgT WAWET -
W fagre e welt § WX @ agy -
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[=, < fawre qream ]|

Tre i LA TA Fag e @A | Fafeg
g1 F37 £ T4 3% mawal A fags
F (A FT T FT AqT A WY N WigH
¥ g w iy Ay F1E woa wriwdt awr
FC, FIE TITT T FL AT FATAT FT
HIT X Sra, gy AT WA & |

SHRI AJITSINH DABHI (Kaira):
Mr. Chairman, a country’s defence
and its geography are inseparable.
Famous British General Lord Wavell
said that no man can alter geography.
A country like India having long land
ang sea frontiers, therefore cannot
ignore the geographical compulsions
to which Nature hag subjected it

Whatever of significance happens in
Pakistan, in China, in Bangladesh,
who are geographically our neigh-
bours and whatever of significance
happens in the Indian Ocean to our
South, will always compe] us to take
that into consideration while think-
ing of India’s
‘Pakistan, our neighbour on the West
has not abandoned its idea of annex-

ing Kashmir, General Zia, the Presi- '

dent of Pakistap has declared more
than once that Kashmir is the life-
line of Pakistan on which the nor-
malisation of relations between India
and Pakistan depends. He also said
that Simla Agreement or no Simla
Agreement, Kashmir is a live issue,
<o far as he is concerned; and recent
ugly references to Kashmir issue be-
fore the Humap Rights Commiss:ion
of the United Nations as has very
grave implications.

16.00 hrs.

Pakistan’s attempt %o fan the fana-
tacism, of Muslim countrieg in the
name of ‘Fundamental Islam’ and the
establishment of Islamic Bank for
obtaining what they call strategic
materials for the defence of Muslim
nations, must keep our eyes wide
open. The loan to Pakistan by Saudi
Arabia which has amassed billion of
petro-dollars in America banks and
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America’s no objection to Pakistan
purchasing armsg from America, pro-
vided the money comes from Saudi
Arabia are quite significant. TUnder
the recent military economic assist-
ance package worth 3,200 billion

dollars Pakistan is receiving sizeable

quantity of modern tanks, aircraft,
missiles and electronic equipment and
top of it F-16 fighter bombers, which
are the backbone of the American
arms,

L]

We know that some two years back
the American satellite system had
disclosed that Pakistan was carrying
out secretly tunnelling work for its
first nuclear test ip the Cholistan
desert across the Indian border.
Thereafter, Moscow’s Red Star had
reported that Pakistan was getting
ready to carry out its first nuclear
explosion. This preparation by Pakis-
tan for making the nuclear bomb and
what they cal] the Islamic Bomb has
added a new dimension to the secu-
rity environment of India, Apart
from that there is one very very im-
portant thing which cannot be lost
sight of ang which is likely to be
proved more explosive than this
‘Islamic Bomb’; that is the economic
condition of Pakistan.

According to foreign Press reports,
Pakistan’s foreign debt has mounted
to ap alarming figure of 8,000 million
dollars. Its economic plight is very
very critical Fifty per cent, or more
than fifty per cent, of Pakistan’s
GNP is created not through produc-
tion but by services. Not only that.
The foreign trade deficit is $ 2,800
million Inflation is soaring high with
steady increase in prices and the un-
employment graph is going up and up
making people restive. Therefore in
order to save his position and that
of his military Junta and in order to
divert the attention of the people of
Pakistan from this economic crisis
like his predecessors General Ayub
Khan and Vahya Khan, Genera]l Zi'a
may in all despair attack India. This
calls for constant and keen defence

preparedness

-
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It would be a great error on our
part to think that Pakistan would not
attack because of pending No-War
Pact negotiations. As a matter of fact
this No-War Pact offer by Pakistan is
a result of a conspiracy between
America ang Pakistap to find an ex-
cuse to arm Pakistan by modern up-
todate weaponry, including the F 18
bombers and thus put Pakistan ten
years ahead of India in so far as
armament are concerned.

* MR CHAIRMAN. Five minutes
for Pakistan’s attack and five minutes
for India’s defence also!

SHRI AJITSINH DABHI. China,
our neighbour on the North, which
has invaded us in 1962, does not tole-
rate any strong couniry in South-
East Asia which China considers to
be its historical sphere of influence.
Therefore China has formed ap axis
with the United States of America
and it is quite ominous so far as
India iz concerned. We also cannot
forget that two vears back, during the
visit to America by the Chinese Vice-
Premier Geng Bio America and China
agreed to coordinate the military
operations which the then American
Defence Secretary, Mr, Harold Brown
described as constituting a ‘new age’

We cannot also afford to afford
that oy our north-west border through
the Karakoram Highway. Chinese
arms and ammunitions are regularly
pouring into Gilgit, Skardu and
Kagan Valley in Pakistan-occupied
Kashmir Though these arms are
apparently meant to assist the Afghan
rebels against Russia, they can be
used against us if Gen. Zia decides fo
attack India, to seize Kashmir, which
he has declared to be the life-line of
Pakistan.

With the military coup in Bangla-
desh vesterday, we now have a mili-
tary junta ruling on our eastern bor-
der too Although Burma has agsured
us that insurgents of Nagaland, Mizo-
ram and Tripura will not be allowed
to cross intg the Burmese border, it
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is doubtful whether under the cons
tant obligation and hence under pres-

sure of China, Burma can prevent .
them.

_Under the pretext that Diego Gar-
cia island is required for containing
the Russian hegemony America is in-
creasing its presence in.the Indian
Ocean. America has based its atomic -
submarinesg ip Diego Garcia_ Silos for
nuclear warheads for missiles have
already been built. America has also
stored these B-52 fighter bombers
with nuclear weapons. In a bigger -~
Bame America has turned Diego.
Garcia into a formidable military
base from which India can be threat-
ened at a fey minutes’ notice, The
aim is to make India fall in the line -
with the global interests and supre-
macy of America. By establishing a
military base at Diego Garcia, Ame-
rica has as in the game of chess put
a check on the sovereignty of the
Indian nation. No patriot can tolerate -
this

We are proug of our armed, forces.
They have never let down our coun-
try’s defence. Although the army is a -
senior service in India, the Indian
Navy and the Indian Air Force have
been playing a very ¢ommendable
part during times of aggression, Our -
defence forces are always found to be
in fine mettle.

India has ip its armed forces mora
than a million men whose needs are
being increasingly and efficiently met
with from within the country. But
while self-sufficiency is ap ideal for a
country’s defence system, it is hard”~
to be achieved by Indiz in the near
future. Therefore self-reliance and
the will o meet indigenously the re-
guirements of our defence forces
must be our immediate ¢oncern.

QOur ordiance factories produce a
wide range of weapons, ammunition «
and equipment including guns, tanks,
missiles and all kinds of softwear Ye-
quired by our armed forces. In addi-
tion, our nine defence public sector -
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undertakings make aircraft ships
ang electronic equipment Our indi-
genously produced field gun of 150.
mm which js more sophisticateq and
-of greater fire power and longer
range is a boon fo our army. But the
nation awaiting a more improved
version of the Vijyanta tank with
more sophisticated, fast ang efficient
communication system on the strength
of which it is said battles can be
won or lost. Although we cannot hope
to see the Indian submarine in the
near future, the morale of our Navy
mey, is high because of the ‘Vindhya-
giri, the sixth swadeshi warship with
more anti-submarine punch Our cons-
tant quest for higher DPSA to match
"the F-5E combat aircraft gifted by
America to Pakistan has led us
to  acquire the British Jagaurs
and noyw the Russian MIG-23, Our
defence would look naked without
adequate radar system. India has
now planned, established, tested and
commissioned on electronic radarv
system which is comparable to the
best in the world, We can pithily
describe our defence forces as having
more teeth and shorter tail.

A skilful constructive and imagi-
native foreign policy is a countryg
best defence. Failing that the Armed
-Forces are the best defence

Qur Armed Forceg are in fine fettle.
‘Combined this with our efficient team
of Service Chiefs and on top of it, the
cvool and courageous leadership wit-
nessed by the world during the
Bangladesh War of 1971, of our hon.
Prime Minister, Shrimati Indira
Gandhi India has nothing to fear in
the present world of high-pitched
international tensions. Therefore, the
Demands which stand in the name of
the Defence Ministry, should be voted
in tota,

PROF. NARAIN CHANp PARA-
SHAR (Hamirpur): I rise to support
the Demands for Grants presenteq to
this House by the hon, Minister of
Defence.
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As has been stated by General
Sparrow, our Armed Forces are quite
fit at the moment and they are pre-
pared to meet any eventuality. The
most important aspect of our defence
preparedness is, defence planning I
am happy to find in the Report a
chapter devoted to defence planning,
which highlights the need for annual
reviews and updating the plan every
year.

We face danger from across the
borders. As has been observed in the
Report itself, the supply of sophisti-
cated arms to Pakistan belies the
very hopes with which they are be-
ing supplied, Perhaps, President
Reagan does not know whether by
the time these arms could be used,
the persons, to whom these are being
supplied at present, would at all be
there to use these arms because the
political and other realities are so
uncertain that you cannot imagine
any kind of wise approach on their
part. And they bogey that is being
raised every time that for meeting
the threat from across the borders
from Afghanistan that the arms are
being piled up, is just illusory. There
is no truth in it It could be verified
that the types of equipment, the
sophisticated arms, that are brought
from the United States of America
are not at all required for defending
the borders with Afghanistan. In fact
it has been the tragic irony that every
time the arms build-up has been rais-
ed in Pakistan, they have been used
against our country. So, we require
all the vigil and all the preparedness
for this purpose,

This year, the defence expenditure
has been raised by Rs. 900 crores.
That shows the commitment that we
have, this Government has, to the
defence of this country. 1
would like to suggest that there

. should be a better control of the

finances in defence. Here I would like
to quote an article from The States-
man, by one of the persons who was
earlier attached to that Ministry,
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Shri G. C Katoch on
Spending”, He has observed;

- “Describing the reduced stature
fo the Financial Advisor and the
pulls ang pressures to which he is
subjected, the author pleads the
cases for integrating defence fin-
ance with the administrative Minis-
try, to foster financial discipline in
" a purely spending organisation and
. also to spare the armed forces the
petty irritants inherent in the exis-
ting system.”

This is more important to note. Then
he adds:

“The intrepiq Budget-makers of
South Block have done it; the pro-
jected defence expenditure for 1982-
83 neatly crosses the Rs 5,000
crore mark—a step up of Rs. 909

+ crores from the current year’s ori-
gina] figure And anyone who cares
to do a few simple sums based on
know data can anticipate military
spending of the order off Rs. 7,000
to Rs 8,000 crores annually in the
next three or four years”

THE MINISTER OF DEFENCE
( SHRI R, VENKATARAMAN): It is
already being done. This man does
not knuw it; without knowing it, he
has written this.

PROF NARAIN CHAND PARA-
SHAR: If that is the position, that is
quite okay. This is dated 22nd March.

~ SHRI R VENKATARAMAN: He
does not know it.

PROF NARAIN CHAND PARA-
SHAR: If there is a good deal of con-
trol and streamlining of the projects,
I am happy to know it. In fact I
would plead that care should be taken
to see that every pie that is diverted
from the revenues of the country to
the cause of defence is spent pro-
perly, because defence expenditure is
at the cost of development, and we
have to divert large resources to keep
our border safe and to keep our coun-
~ try trim Therefore, we have to be
very careful that not even a single
pie is lost, or spent improperly. I
have every hope that this is being

“Military -
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done. Even if there- are. these loup-
holes, they should be plugged,

The most important thing is not
only to have the arms but also to
keep the morale of the armed forces
at a high level. As has been rightly
observed, it is the man behind the
machine that is more important than
the machine itself. So we have to
keep fit not only the persons serving
in the armed forces, but also those
who have just left the armed forces,
because they have friends and rela-
tives who are still serving in the ser-
vices, Those who are still in the ser-
vices when they see the plight of
their colleagues who have retired
from the armed forces and gone and
settled in the villages, get dishear-
tened and it affects their morale.

Here I would Like fo refer to a
memorandum, submitted by the Ex-
Servicemen’s League of India, known
ags Ex-Servicemen Ki Pukar, where
they have pleaded for the total ab>-
lition or removal of the disparities in
the scale of pension. That a person
who retired earlier should be given
a lower amnunt of pension than 2
person who retires subsequently is
something which they do not like, is
something which “they are unable to
cherish Every time we have raised
this question in Parliament, the reply

“has come from the Defence Ministry

that this disparity is being gradually
reduced. But I fail to understand one
thing. Why should the persons, who
have retired from the armed forces,
be compared with persons whod were
working in the civil departmeats of
the country, when their age of retire-
ment is different, when their condi-
tions of service are different, when
the parameters of service are diffe-
rent, when the nature of sacrifice and
service expected from them is totally
different? So there is no logic in the
argument which is being advanced by
the Ministry of Defence every now
ang then that the pensions given to
the ex-servicemen have to be related
to the pension given to the other civil
servants that if they remove the
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disparity thep there would be a de-
mand from the persons who retired
from the civil service to have a simi-
" lar treatment Since the very para-
meters of service are different, the
very nature of sacrifice is different,
the very nature of job is different,
there should be different approaen.
So, T would pleaq for a different ap-
proach to the problem of the removal
of disparities in the scale of pensions
to the ex-servicemen,

Secondly, another important thing
is, T plead for reconstitution of the
basis of recruitment Formerly there
were certain States which were hea-
vily recruited areas and regions for
the Army and the people from there,
on account of traditions set by their
forefathers were looking to the Army
as a profession and they went there
and then they learnt. For example, 1
would suggest, look at the map of
India, look at Himachal, look at Pun-
jab, look at Rajasthan and look at
Haryana, A large number of Service-
men were recruifed in Rajasthan and
some other areas also. Now the quota
has been reduceq gradually in certain

regiments. The result is that there .

is deep frustration among these
people and they fing that they
no longer can look to the armed forces
as. a profession. And I had a long
- argument with the then Minister of
Defence, Babu Jagijivan Ram and the
correspondence was publishel also,
but I fail to understand what :s the
argument for recruitment to the
armeq forces; and I raise this point
here and the Defence Minister should
be in a position to answer it. Why
shounld recruitment to the armed for-
ces be related {o the recruitable male
population of a State on the basis of
censug when the recruitiment to the
other Services is not related accord-
ing to the male population? If you
cannot relate the recruitment to the
railways, recruitment to the DPosts
and Telegraphs Services, recruitment
to the various public undertakings to
the recruitable male population in
respect of the services of a State on
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the basis of census, why should you
single out the case of armed forces?
Therefore, there is a lot of resent-
ment among the ex-Servicemen who
constitute the big disciplined chunk
of your population, And I warn you,
Mr. Defence Minister, please listen to
these words that unless you do it,
there is going to be a wave of resent-
ment among our Servicemen and it is
also likely to spread to the armed
forces because when they find that
their sons and daughters who could
look up to the armed forces for voea-
tion a$ their liking are being denied
simply because they belong to a
smaller State though they have made
bigger sacrifices. I would request the
hon. Minister for Defence to come
out with the figures of martyrs, to
come out with the figures or war
widows per thousand population in!
each State of the Indian Union and it
would be proved that the States from
which the people have been taken to
the armed forces in large numbers
have made the maximum number of
sacrifices. So, if this has been done,
though they do not belong to ihe
States from which the recruitment
has taken in a large chunk in the
past, are they not entitled to a simi-
lar treatment later on?

Sir, Article 14 of the Constitution
guarantees you equality of ppportu-
nity It disallows any kind of discri-
mination on the basis of place of
birth, sex, religion etc. etc. Why
should this alone happen that whenw
it comes to the question of recruiting
men to the army or the armed forces
you should think of the volume of
population the number of recruitable
male population in a State and then
base your recruitment to a particular
regiment on the basis of these figures?
So, I would plead that the whole
matter be reconsidered. Otherwise
what would happen is that on thege
two counts alone the disparity In
pensions, the reduction in the recruit-
ment quota to the various regiments
of the armed #brces, the resentment
against these policies and these pro-
cedures would continue to go on an.d
one day this can burst in such a big
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dimensiop, that it will not be control-
able,

I would also plead for some other
benefi‘s to the ex-Servicemen. For
example, you have reserved 10 per
cent of posts or 15 per cent of posts
in the wvarious public sector under-

" takings, in the departments of the
Government of India, in the State
Governments, for persons retired

from armed forces But have ycu
ensured that the system is working
well? Where is the monitoring sys-
tem? Is there any monitoring system
in this country under the control of
the Ministry of Defence or, let us
say, tagged on to the Directorate of
Resettlement and Rehabilitation which
ensures that whatever percentage was
fixed for every State, for every De-
partment, for every public underiak-
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, ing, has been implemented and the

people who served in the prime of
their life in the armed forces of their
country, who gave their sweet and
toil, sometimes their blood also, ave
not driven from pillar to post just at
the suggestions of a few clerks and
petty officials. They are the herces of
the armed forces, but they have to
suffer the insulty and injuries and

they have to suffer the irritants
“which you cannot imagine.
Here, all Members of  Parlia--
ment includnig the  Minister of

Defence will give laurels to the arm-
ed forces But when a man retires
from the armed forces he is driven
~ from pillar to post. He is 5 man who
has done his duty. He is the man who
has dedicated the best years aof his
life to the cause of the nation to
defend the mother lanq with the heln
of whom you are sitting in Parlia-
ment ang are carrying on democratic
frame work of the country He hag to
be looked after. He has to be looked
after not only in the years of glory
but also in the years after his retire-
ment.
T would like to talk about the small
benefits like setting up of CSD can-
_. teens They should be ensured about
them, There are large chunks of
areas - where they cannot find the
necessities of life. Every suggestion
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that is made by the Member of Par-
liament here or made by any person
in the public life is scoffed at by
bureaucrats because it has emanated
from the representative of the pub-
lic, Because it has not come from the
files of petty clerks. Therefore, I
would plead that there should be
system in which you not only look
to the people serving in the armed
forces but youy should look to the
areas they are serving and there
should be development. If a person
dies in the armeq forces his wife or
mother in the village shoulg be able
to receive telegram or telephone call.
Therefore, 1 plead for the develop-
ment of the areas from which these
large number of servicemen are re-
cruited. I would suggest that unless
plans of the Ministry of Defence are
linkeg to the tota] defence of the
country, by simply parading ihe
armeg forces, by giving them Jaurels.
and medals you will not be able to
defend the country. Your lines of
strategic movement, the important
railway lines of defence must be pro-
perly re-structured so that you can
mobilise armed forces in the manner
which meets the enemy threat imme-
diately. Every General or Major
General knows that the line of def-
ence must be perpendicular to the
border with the enemy country. There
is a railway line to Amritsar. The
Ministry of Railways and the State
Governments of Himachal Pradesh
and Punjab have proposed that alter-
nate line of Defence must be con-
structed, There is a proposa]l that
from Chandigarh onwards to Muke-
rian w1 Nanga)] and Talwara railway
line shoulg be constructed. Similarly.
from Dehra Dun {o Chandigarh and
from Chandigarh to Ludhiana should
be constructed. The three State Gov-
ernments—Punjab. Haryana and U. P
have sugegested this. This sghould be
given due priority not only for the
development of the region but also
for the development of the country.
You cannot move forces in the areas.

We must also look to the Navy be-
cause it is often a neglecteq wing of
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the Armed Forces. We forget this
wing. We have a long coastal line.
We should see that it is properly
guarded. Now that the Indian ocean
is going to become the seat of gun
powder with the U.S. design loom-
ing dark in the horizon, we must not
risk.

DR. SUBRAMANIAM SAWAMY:
U.S.S.R. is also there

PROF. NARAIN CHAND PARA-
SHAR: You need not worry. U.S.
does not need your support So, we
have to see that we care to guard
our coastal boundaries as fast...
(Interruptions). We should be alive
to the threat not only from across
the borders as Mr. Swami would Jike
ug to be but also from the coastal <ide.
The establishment of the naval base
“or base in Diego-garcia is a threat to
the Indian ocean. I would very much
like that the Indian proposal to treat
the Tndian ocean as a zone of peace
should be accepted by all sane
nations of the world,

1 would like to cnnclude by saying
that our armed forces are doing well.
Our ex-service men should be lonked
after well, In the defence of the
countrv are sown the seeds of fulure
development. If the country Iis
defended, if the borders are defended,
our defence would ensure adeqguate
development in the days to come.
Socio-economic transformation of our
society wilhin the existing parliamen-
tary frame work of the democracy
would continue to bloom under  lhe
leadership of our Madam . Primea
Minister and under the direct control
and supervision of the people of India
‘to an extent to which we would like
to bhave because our Armed Forces
are the sword-arm of ‘the millions of
 India, The labourer also pays for the

jawan in the army and the jawan in
the army is the best guarantee for
our defence gnd development,

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI
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K. P, S'NGH DEO): Mr, Chairman,
Sir, I am extremely grateful to wvou
for permitling me to intervene in the
Debate. T am grateful to the hon.
Member:, who have participated in
this debite, They have brought in
very (bjective points and very
thought-osrovoking points and com-
ments. Sir, most of them—whetlier
they supported the Demands for
Grantg ¢r opposed—so far Mr. Subra-
maniam Swamy hag opposeq it, did
speak about the strategic envirch-
ment ard the close relationship bet.
ween, fhe defence and the foreign
policy off the country.
P

Therefore, Sir, taking into consi-
deration the geo-political ag wel]l as
geo-siratlegic environmeat around our
country ,where sophisticated arma-
ments and arms are being inducted
in, not only by our neighbours but
also by wther pewers, the Government
had to take an obijective view of the
large force  level which has been
inducted on our border areas of our
Noth, Northeast, Northwest and on
our huge coastal line. Therefore, this
vear’s Budget of Rs. 5100 crores which
the hon Members have already poin-
ted out, will come to approximately-
38 per cent of our G.NP. and in
respect »f per capita income 7 dnllars
per head as compared to multipies of
relatively to the other countries which
are hal! of our size or one third of
our size

Mamy of the Members have refer-
red to the Airforce, the Navy and the
Army and their respective role, This
Budget has been projected keeping
in view the types of arms that are
being ackuired by our neighbours in
all] the three Services, cannot be
pointed towards either Soviet Union
or Afghinistan. Therefore, Sir, it is
not the question of our trying to make
enemieg out of every one, us Prof.
Subramaniam Swamy hag said. But
it is the question of being realistic and
@3 he Kknows very well that in the
relation of the countries, there is no
permanent friend or permancht foe
but there iz only permanent inferest,
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Therefore, we would not like to be
caught napping and we are prepared
for all ¢ventualities. - .

Sir, therefore, our three gervices

- need t{o be modernised. need lo he
we-furnished, need to be strengthened

and need to be rnade more effeclive,

specially in the hostile environment

of the electronics age and missiles

age, and t{his is exactly what the

Demands for Grants have projected

I would not like to go more in
detail of it, but would only peint
out one of the points  which Gen-
Sparrow has very tellingly and very
emphatically menticned ihat the most
important thing js the man behind
the weapon. It is exactly this copsi-
sleration. which has been taken into
consideration by the Government and
as he himself was the Convener of
the Estimates Commillee, which has
given its recommendations, the Gov-
ernmeht has gone a long way in ful-
filling those agpirations, and the com-
ments of the Members of Parliameni
in both the Houses regarding the pay,
pension, married accommodation,
educational facilities, reduction in
disability of pensighary penefits.”, . .
In this last couple of vears, thig has
been a continuouwa process, I would
like to reiterate here that we are not
satisfied with just improving what-
ever we have done in the previpus
gear, because we are firmly of the
belief that the enemy of the best is
not the worst but the goog enough.

Thereforé, it will be gur endeavour
to strive to keep on evaluating =nd
improving the conditions of the per-
schine]l of the armed forces, officers,
men ang civilian defence employees
who are working under conditions of
great stress and strain and
difficult canditions. And, therefore,
they need svecial consideration. This
is what we have not only to appre.

“ciate but we have also to take into
consideration the over-all picture of
our country as well as the entire
population of our couhiry,

under _
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"Many of the Members had raised
the question of accommodation, pay,
pension and the disparities, You
are aware that pensiong are fixed
at the rate of pay drawn at that parti.
cular moment. Therefore, in 1933, a
service man Or a soldier used tp get
only Rs., 5/- as pensichy. By giving
him special allowances, various other
concessiony, dearness allowance and
ad hoc allowances, it was brought up
to Rs  130/- and the new Code which
came into force in 1979, according to
that Code, that was Rs. 174/-.

. Min. of Def.

DR. SUBRAMANIAM SWAMY:
What aboul Janata Govertiment?

SHRI K. P, SINGH DEO: If you
have that  pleasure, you are most
welcome,

But ag I said it is a continuing
process. It has been going on from
1953 and you were there only from
the last 14 years to 2 years. Anyway,
for 2 yearsg, '

SHRI R. VENKATARAMAN: That
was the time when he retired.

SHRI K P. SINGH DEO: You are
getting the facts. In the last Budget,
the Finance  Mmister has already
announced that the lowest pension-
holder will get Rs. 150/- and the
Special Family  Pension  will be
Rs. 140/-. At theo lowest Jevel, the
disparity is only Rs, 24/-.

As far as pensions are concerned,
you very wel] khiow, the Hon. House
also knows that, there can never be
retrospective effect as far ag pensions
are concerned ang I hope that my
Hon. friend Prof. Narain Chand
Parashar will appreciate that there
can never be 100 per cent heutarlisa-
tion and that the disparities cannot he
removed ~ entirely. There will be
certain disparities because the pen-'
siong have to be considered at that
particular time,

In the married sccommodation of
al] the three Services, the work is



423 D.G. 1982-83

. [Shri K. P. Singh Deo]

going 1 and in all the three, the
Army, the Navy and the Air Force,
both in the Officerg as well as man,
the percentage satisfaction of the pro-
vision of houses, accommodation for
married personnel, married accommo-
dation gradually is going up since the
last few years.

For officers the deficiency is 56 per
cent in the Army, for JCOs 48.3 per
cent in the Army ald ORg only 43
per cent in the Army. This year we
have made an allotment of Rs 41
crores and a ten-year Plan of Rs 563
crores has been made for the Army.
In the Navy, the overal] is 46 per cent;
Rs. 21 crores have been the outlay for
accommodation as against Rs. 9 crores
in the last year. In the Air Fource,
officers 44.2 per cent and airmen 38
per cent; a Rs. 72-crore plan hag been
projected. In thig way we are trying
to see that the problem of authorisa-
tion of accommodation is soived
within 10 to 13 years.

S is the question of Defence
civilian employees They were not
authorised except the MES for which
category Rs, 10 crores have beeh the
outlay. A sum of Rs. 3.66 crores was
spent in the last year’s budget in
eight difficult stations: and this year
en outlay of Rs 7.88 crores has been
made. Therefore, we are striving
within the limiteq budget to try to
make the life of the soldiers, sailors
and airmen as well as the defence
civilians a little better than what it
was.

There have been a lot of Cut
Motidhis, and some 0of the hon, Mem-
bers have also mentioned, about mea-
greneys of pay, Although it | is
correct that the pay wag last revised
during the Third Pay Commission—
that was opn 1Ist January, 1973—the
servicemen thave been benefited by
the revision of their allowances, high
eltitude allowance, uncongehial cli-
mate allowance in hilly areas, special
compensatory allowances, then CILO--
compensation in lieu of quarters and
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field service concessions, Therefore,
in a way we have trieq to compensate
them for the rise in prices, and the
Finance Minister has also been perio-
dically giving them dearnegg allow-
ance.

Ag far as industrial employees are
concerned, there is an Expert Classi-
fication Committeq which i going into
it and they wil] also get as per the
recommetdationg of that.

There wag another reason for the
increase in defence spending, and that
is with regard to the new rates of
pension for all the pension-holders:
this has gone up to Rs. 368 crores
this yeal'_

There wag a mentichi regarding the
recruitment policy. Ilnitially the
recruitment policy wag discriminatory
in nature because the Britishers had
kept the policy to bring in an artifi-
cial division between martial and
non-martial classes ahd it used te be
based on height, weight, physica] and
chest measurements. Now from st
Dctober, 10 make it more broad-bass.:d.
In the entire country, a new recruit-
ment policy ig being followeq which
is more equitable in the sense that
there wil] be written test, intelligehce
test and medical test. Ths test is held
In the open; it is open for any one 10
come and  see it Therefore, the
charge of corruption which wag there'
before and nepotism which was there
before hag been sought tg be eradi-
cated. It hag been started from 1st
October and the evaluatich ig being
done. We ghall come forward when
proper  evaluation has been done
after some time because six months
is hardly enough time to evaluate any
system. To attract better candidates
and make it more broad-based the
recruiting teams are going out and
visit schools, colleges and uhiversities
angd we are trying.to take the help
of the masas media since the majority -
of the armed forces come from the
rura] areas and our country is
mostly rural in nature...
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PROF, N, G RANGA (Guntur):
Most of the collegey in South India
do not have any idea or any chance
to get Mato the armed forces.

SHRI K. P. SINGH DEO: This
* new system has just starteq and I
hope you will kindly bear with me. ..

MR. CHAIRMAN: He says, ‘Give
him time’.

SHRI K P. SINGH DEO: South
India is part of India and we are

trying to make India into a unit and
not what the Britisherg have done.

DR. SUBRAMANIAM SWAMY:
Prof Ranga missed his chance to
joit1 the Army.

SHRI K, P, SINGH DEO; Some

*hoha. members had mentioned
about - defence production. I
would like to inform you

that this year our defence produc-
tion is expected to reach Rs. 800
crores which i about Rs 100 crores
more than last year’s production The
industrial employees and non-indus-
trial employees coms to about 173
lakhs. In our defence production
units modernisation has been brought
in both product and processes snd in
the matiagement of both men  and
material. In keeping with the new
policy of our country and in imple-
menting the 20-point programme of
,our Prime Minigter to achieve self-
. reliance and self-sufficiency our units
are manufacturiag right from tanks
. to tents, wophisticateq electronic
equipment ranging from tanks fo ‘ents
as wel] as sophisticated radars Since
we are in the missile age and . the
electronics age, we have to keep pace

with this, thiz environmedat and we,

are trying to catch up With the best
in the world.

My hon, friend, Mr. Uttam Rathod
was mentioning about Sainix Schools,
Territorial Army and NCC. He is

~ very keen to have a Sainik School in
his backward area. One of the aims
o? having Sainik Schoo's ig to impart
discipline and a sense of dedication,
especially in backward areag, But

" CHAITRA 4, 1904 (SAKA)

Min. of Def. 426

the fact is that the State Government
bears most of the cost, the capital
cost and the cost of scholarships and
equipment. So I ghall be most grate-
fu] to. Mr. Rathod if he can persuade
hiz State Government to give us all
those facilities and we shall explore
the possibility of locating a Satik
School. . | _ 2

DR. SUBRAMANIAM SWAMY; But _
Mr. Bhosale is busy with other thin s.

SHRI K P. SINGH DEO: Anyway
he can talk to hig colleagues in Maha-
rashtra. As you are also from Maha-
rashtra, yvou can also lend a helping
hand,

As far as the Territorial Army and
the NCC are concermed, it is a fa-t
that the Territorialg are civiliang who
have a civil avocation for 10 mcbths
and it is these gainfully employ=d
people Why are expected to join the
Territorial Army to contribute their
mite for the defence of the ~ountrv
as well as take defence training so
that in case of a national emergency
they can called upda to don the uni-
form and help in the defence effort.

In the last two wars, they have dons
tremendously well, In 1965 and 1971
wars, they had been the recipientg of
gallantry awards and service awards.
Sir, in the last meetdig of the Central
Advisory Committee held on the 14th
of September, 1981 presided over by
the Prime Minister, it wag decided
that to make the Territorial Army
more effective and more attractive, to
draw better people and tp 100k into
entire concept and role of the Terri-
torial Army—-this was one medium
of imparting discipline and trainhg
to the civiliang and the ritizens—a
small Committee has been constituted
which wil] report back to the Central
Advisory - Committee within threz
months and thig ig going to fuction
very shortly.

The NC(C! is the largest youth move-
ment in the country. It hag had some
qualitative changes after Mahajan
Committee Report because it was

- foung that the role of the NCC and
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the training imparted by it to-day
needy certzin changes. Now, the
stress is therefore more gn adventure,
training, social service as well ag the
youth movement  where leadership
traits are  taught, bearing courage,
desiciveness, dependabiliy, endurangce,
enthusiasm, initiative, integrity, seise
of justice, acquiring knowledge, sense
of Joyalty, conduct, tact and unselfish-
ness. Therefore, the quality of officers
who are postedg there from the regular
army are screened properly ang good
officers are now posted so as to keep
the quality of N.C.C, Batallions high
because, after all, they are the cradles
and the future c¢f our couitry and

our leadership. The same thing wai.

raised regarding the Territorial Army
because, after all, it jg more difficult
to command a Territorial Army regi-
ment or a batallion comprising  of
civilians for 10 monihs and 2 menths
in uniform. The appointment should
be z criterion appoiniment. That will
be Jlooked into by this Comniltee
which is being presided over by Gen.
Sparrow. I am sure wilhin three
months they will be recommending
‘the improvements in the Territorial
Army. The Armed  Forces have
alwayg been in the vanguard of rot
only in defending the country and
making the environment secure but,
at the same time, it has always been
in the vanguard of the sporting
sphere. - In various countries sports
and physical education have beep a
vehicle for inculeating a senge of dis-
cipline for hringing in espirit de corps
for building character ang for improv-
ing the health of the nation. This
is where the Armeg Forces have been
the pioneers and they have been
striving in that regard. Their sports.
mely have been representing this
country and have been doing we!la in
the Asian theatre. Thig year being

16.27 hrs. |
[Mr, Deputy-Speaker—in the Chair

the year : of the Agian Games, {he
Army, the Navy and the Air Force
have been very actively associated
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and are represented in the Asian
Games Orgahisationg in running the
yatehting, the rowing, the equestarian,
the opening and closing ceremonies
(Interruptions)

SHRI SOMNATH CHATTERJEE
(Jadavpur): Do you also take part
in it? ;

SHR] K, P. SINGH DEO: It is part_
of the Defence Ministry., Of course,
Whaaturally,. And you are also part of
the rowitig fraternity. Thig ig all
genuine. g "

In this, the prestige of the country
has to be kept at a very high order.
For this, I would like to have this
opportunity of commanding the
sportsmen from the Services wlo
have been representing the country
and who have been bringing in lau-
rels,. We ghall now sgee thal! the
sorlsmen of the Armed Forces help
in the spread of discipline and char-
acter building in a friendly spirit of
competition among the Asian patiohs.

SHRI SANTOSH MOHAN DEV
(Silchar): How about providing more
stress on improvement ang develop-
ment of our Hockey Team Ifrom the
army gide? i

SHRI K. P. SINGH DEO: You give .
us more funds. We shall get it. Sir,
before 1 conclude, environment and
ecology are two.thiigg which age
eating into the vitals of our country,
and all of us—including Prof. Swamy
—are concerned because it ig¢ impor-
tant for the survival of our human
race, It is in this field again that all
the three Services are actively asso-
ciating because of the new dimensiohs
which the gsea has developed, the
emerging relation of the sea with the
State, the marine biology, the marine
nodules and the economic zone which
has been extendeq where not only the
ecological aspect but the ecohiOmic a5
well ag the military aspect has to b
looked into-and at a time whepn the
developed nationg are conducting
experiments in utilising the flora and
fauna even for  military purpose
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therefore, it ig high time that our
Armed Forces also keep pace with the
developments which are taking place.
I am happy to report to the House
that they have bechr doing yeoman
service as far as the environmental
and ecological balance i3 concerned.
The ex.servicemen are being consi-
dered for having ecological patteaions
in the Himalayan region. There have
bech offers from the desert areas nf
Rajasthan for our Territorial Army
and the ex-Servicemen. This ig Feing
considered.

Sir, before I end I would like 1o
say that I thank al] the hon. Members
for their participation and the very
solid support for the people who are
giving their today for our tomorrow.

DR V. KULANDAIVELU (Chidam-

baram): Mr, Deputy Speaker, Sir, on -

behalf of my party DMK I rise to
support and parlicipate in the discens-
sion on the demands for Grants of the
Ministry of Defence, The Ministry
deserves appreciation for i‘s effective
functioning and the contributory role
in protecting the country from extra-
neous forces. .

Sir, I am confideit that under the
able stewardship of Shri Venkatara-
may the functioning of the Defence
Ministry wil] definitely umﬁﬁe fur-
ther. It is a known fact that we are
not enemies of anyone. We wahit to
maintain peacefu] and frieadly rels.
tions with others. Wheneaver our
opponents hag realised their mistakes
it had been our attitude to forgive
the enemity for pavement of cordial
atmosphere. That i3 the pride of our
hation. But at the game time we
must be cautioug and wvigilant about
the unprecedented attack from an
extraneoug source and be prepared to
meet any adverse situation

Sir, the production rate ipn the
Defence Ministry undertakings is hot
up to the mark, So the manufactur-
ing capacity of their units ghou'd be
improved. We have investeq Rs. 443
crores but the profit ig just Rs 17
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crores. It is due to faulty adminis-
tration and improper functioning ot
their various undertakligs

MR. DEPUTY SPEAKER: The hon.
Member may resume his seat for a
few minutes,

17.00 hrs,
KERALA BUDGET, 1982-85

THE WMINISTER OF FINANCE
(SHR1 PRANAR MUKHERJEE). Sir,
[ beg to present a statement of esti-
mated receipis and expenditure of the
State of Kerala for the year 1302-83.

Budget of the Government of Kérala
for 1982-83.

Sir, I lay on the Table of the House
ihe Annual Financial Statement of
the State of Kerala for {he financial
vear 1982-83.

2. Consequent on the Proclamation
issued under article 356 of the Con~
stilution on the 17th March, 1982 the
powers of the Legislature of ‘the
State of Kerala are exercisable by or
under the authority of the Parlia-
mant. The slatement of estimated re-
ceipls and expenditure of the State
of Kerala for the financial year 1982-
83 ig therefore, bemg placed before
the House.

3. According ic the Revised Esti-
mates for the current year, th'e total
revenue receipts are Rs. 878 crores as
against the Budgst Estimates of
Rg. 722 crores. The improvemeni is

" mainly accounted for by buoyancy in

sales-tax yeceipts and intrease in the
State's share of Union excise duties,
besid'ss a book-adjustment for wrile-
off of a part of the pre-1979 con-
solidated Central loans on the bLasis
of the recommendations of the
Seventh Finance Commission as ac-
cepted by the Government of India.
The revenue expenditure is placed at
Rs, 767 crores in the Revised Estimates,
compared to Rs, 711 crores in the
Budget Estimates.

1
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4. On the Capita]l Account, the re-
2ipts are estimated at Rs. 489 crores
in the Revised Estimnates 1981-82 as
against Rs. 174 crores in the Budget
Estimates. = The capital expenditur:
is estimated at Rs. 671 crores coni-
pared to Rs. 218 crores in the Budg:!
Estimat:s, The increases are mainiy
due to ways and means cdvances
and overdrafts from the Reserve
Bank of India and the repayments
thi:reof. Provision has also been
made for book adjustment for write-
off of a part of the pre-1979 consoli-
"dated Central loans ag mentioned
earlier.  Taking into account tih:
transactions in Public Account, the
year is expected to close with an
overall deficit of Rs 84.52 crores com-
pared to a deficit of Rs. 29.56 crores
envisaged in the Budget Estimates.
The deterioration has occurred main-
ly on actcount of grant of additional
instalments of dearness allowance fo
State Government employees, short-
fall in excise revenue and higher de-
velopment outlays in certain seclors.

5. According to the Budget Esti-
mates for 1982-83, the total ravenue
receipts are Rs 838 crores inclusive
of the State's share of Centrai tax.s
to the extent of Rs. 188 crores. The
receipts from State taxes and duties
are estimated at Rs. 422 crores, show-
ing an improvement of Rs. 72 crores
over the Rovised Estimates for the
current year. The non-tax revenues
are eslimated at Rs. 133 crores and
thle grants-in-aid from the Govern-
ment of India at Rs. 76 crores. The
revenue expenditure for 1982-83 is
estimated at Rs. 831 croes, The areas
where major increases in  expen-
diture are envisaged ade interest
payments pelice, pension, education,
medical, social security and welfare
and roads and  bridgas. On the
Capital Account, the receipts are
placed at Rs. 183 crores and expen-
diture, including loans and advances,
at Rs. 229 crores. Taking into account
these and the transactions in Public
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Account, the overall deficit for 1982-
83 is estimated at Rs. 1.28 crores. The
cumulative deficit, inclusive of carry
over deficit, is estimated at Rs.
85.80 crores, .

6. The Plan outlay of the Stale for
ithe current year, as envisaged at che
Budg:t stage, was Rs. 294 crores,
against an approved outlay of Rs.
275 crores. ‘The anticipated outlay
during the year is Rs, 305 crores,

7. Th: approved Plan outlay for
1982-83 ig Rs, 275 crores. The oullay
will he met by the States own re-
sources {Rs. 146 crores), Central as-
sistance (Rs. 94 cror’s) and addition-
al rtesource mobilisation of the State
Government and iis enterprises. The
emphasis continues to be laid on the
important sectors. The major outlays
are Rs, 57.56 crores for agricullure
and gzllied services, Rs. 50 crores for
power, Rs. 47.50 crores for irrigation,
flood control and anti-s:a erosion and
Rs. 32.40 crores for industry and
minerals. The outlays also include
Rs. 13.50 crores for roads and bridges,
Rs. 14.50 crores for sewerage and
water supply, Rs. 10.15 crores f{or
housing, Rs. 7.50 crores for health
and Rs. 10.90 crores for general and
technical education, Adequate pro-
vision hag also besn made for the
speciﬁ“o:, mponent plan for the ex-
clusive™enefit of scheduled caste and
schaduled tribes. Many of the deve-
lopmental schemes are oriented {o-
wards the 20-Point programme. In-
clusive of the centrally sponsored
schemes, schemes for hill 'areas de-
velopment, anti-sea.erosion  works
etc., the total developmenta] outlay is
estimated at Rs, 333 crores. i

8. While, as required, the Annual
Financial Staiement for the year
1482-£3 has been laid before the
Houvs2 and the connected Demands
for Grants are alsg being circulated
to the Hon'ble Members along  with
cther Budget papers, we are at
present, seeking only a ‘Vote-on-
Acveount’ for the first six months of
the financial ycar 1882-83.
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SUPPLEMENTARY DEMANDS FOR
GRANTS (KERALA), 1981-82.

THE MINISTER OF FINANCE

+ (SHRI PRANAB MUKHERJEE: Sir, I

beg to present a statement showing
Supplementary Demands for Grants
in respect of the State of Kerala lor
the vear 1981-82.

17.03 hrs:

ASSAM BUDGET, 1482-83

THE MINISTER OF

(SHRI PRANAB MUKHERJERE):
Sir, 1 b.g to present a statemen: of
estimated receipts and expenditure
of the State of Assam for the y-ar

FINANCE

Budget of the Government of Assam
for 1982-83

Sir, I lay on the Table oif the House
the Annual Financial tatement of the
State of Assam for the financial year
1982-83.

2. Consequeni on the Proclamation
issueq under arlicle 356 of the Consli-
tution on the 19th March, 1982, the
powers of the Legislature of the
Stale of Assam are exercisable by or
und:r the authorily of the Parla-
ment. The statement of estimated

y receipts and expenditure of the State

of Assam for the financial year 1982-
83 is, therefore, being placed before
the House. )

3. According to the Revised Esti-
mateg for the current year, the total
revenue receipts are 356 crores show-
ing a marginal decline of Rs. 2
crorcs, compared to the  original
Budget Estimales. This shortfall is
despile larger share of Central taxes,
duties and grants to the ext>nt of
Rs. 7 erores, and is due to lower col-
lections under agricultural income-
tax from tea plantations. The ra-
venue expenditure is placed  at
Rs. 402 croves in the Revis:d Estima-
tes, compared to Rs. 386 crores in the
Budget Estimales.

CHAITRA 4, 1904 (SAKA)

1982-83 © 434

4. On the Capital Account, the ro-
ceipts are estimated at Rs. 546 crores
in the Revised Estimates 1981-82 as
against Rs, 24 crores in the Budget
Eslimates. The capital expenditure
in estimated at Rs. 565 crores com-
pared to Rs. 252 crores in the Budget
Estimates. The increases are mainly
due to ways and means advances and
overdrafls from the Reserve Bank of
India and repayments thereof. Taking
into  account the {ransactions in
Public Account, the year is expecied
to close with an overall deficit of
Rs. 50 crores compared to deficit of
Rs. 19 crores envisaged in the Budget
Estimates Inclusive of the opening
deficit, the cumulative deficit at the
end of the current year will b> of
the order of Rs. 90 crores. The de-
terioration has occurred mainly on
account of grant of additional instal-
mi:nts of dearness allowance tg State
Government employees and increas-
ed expenditure on maintenance of
law and order in State.

5. According to the Budget Esti-
mates for 1982-83, the total revenue
receipts are Rs 432 crores inclusive of
the Stales’s share of Central taxes
to the extent of Rs. 125 crores. The
receipts from Stat: taxes and duties
are estimated at Rs. 101 crores, show-
ing an improvement of Rs. 11 crores
over the Ro:vised Estimates for the
current year. The non-tax revenues
are estimated at Rs. 61 crores and
the grant-in-aid from the Govern-
ment of India at Rs. 144 rrores. The
revenu2 expendilure for 1982-83
estimated at Rs. 457

13

crores, The
areas where major increases in 1 x-
penditure are envisaged are edu-

cation, community development, me-
dical and family wilfare, public
health, interest payments,  forests,
irrigation and flood control and
roads and bridges. On the Capital
Arcount, the receipts are placed at
Rs. 478 crores and expenditure in-
cluding loans and advances at Ra.
475 crores. Taking into account thesa

. and the {ransactions in Publicr Ac-

count, the overall deficit for 1982-83
ig estimated at Rs, 15 crores. The
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State Governmenti is expecled to
undertake additional resource mobi-
lisalion to cover the deficit. The
cumulative deficit, inclusive of the
carry-over deficit, is at this stage
estimateg at Rs, 105 crores.

6. The Annua! ,Plan for 1982-83
invisages a financial outlay of Rs. 238
crores as against Rs. 210 crores for
1981-82, Central assistance for the
Annua)l Plan has been considerably
stepped up from Rs. 159,10 crores in
1981-82 to Rs. 22593 crores in 1982-
£€3. Many of the developmental sche-
mes are priented {owards the  20-
Point programme, The major sectoral
outlays provide Rs. 52.87 crores for
agriculture and alliad  services;
Rs  90.70 croers fo power; Rs. 4247
crores for social and community
services; Rs. 10.80 croves for major
and medium irrigation projecis;
Rs. 19.68 crores for transport and
communications and Rs. 10.76 crores
for industry and minerals. The State
Plan includes Rs. 24.65 crores  for
Tribal Sub-Plan, Rs. 3.55 cror2s spe-
cifically for Scheduled Casles and
Rs. 17 crores for Hill Plan,

7. In addition, there will be Special
Hill Plan of Rs. 12.55 crores, Special
Tribal Sub-Plan of Ks. 4.13 crores and
Special Component Plan for  Sche-
duled Castes for Rs 1.20 crores. There
will also be Rs. 3680 crores for Cen-
trally Sponsored Schemes and Rs.
541 crores. for Schemes under North
Eastern Council.

8 While, as required, the Annual
Financial Statement for year 1982-83
has been laid before the House and
the connected demands for Grants are
also boing circulated to the Hon'ble
Members along with other. Budget
papers, we are, at present, seeking
only a ‘Vote-on-Account’ for the first
six months of the financial year
1982-83.
17.05hrs.

SUPPLEMENTARY DEMANDS FOR
CRANT (ASSAM), 1981-82.

THE MINISTER OF FINANCE
(SHR1 PRANAB MUKHERJEE): I
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beg to present a gtatement showing
Supplementary Demands for Grants
in respect of the State of Assam for
the year 1981-82.

T T—

DEMANDS FOR GRANTS—1982 5.
Ministry of Defence—(Conid.)

MR. DEPUTY SPEAKER: Mr.
Kulandaivelu, you may please con-
tinue your speech.

DR. V. KULANDAIVELU: We
should improve the manufacturing
capacity, By proper administration
we can definitely augument{ the profit
rate. This is my point. 1 would point -
out some irregularities here.

-

Mr, Deputy Speaker, Sir, the public
undertakings are encouraged to go in
for production of civilian needs.
There is no need to emphasise here
that these public undertakings must
be oriented to the production of de-
fence needs. j

Sir, I would like to make a point &t
this juncture regarding the prevailing
Situation at Awvadi. Production is
affected at Avadi Heavy Vehicles Fac-
tory because of the labour unrest
following pericdical and {requent
agitations ang strikes. There wag a
communal clash between twg groups
of people in that area and conse.
gquent to the communal riot there is
{rustration and enmity among these
groups of people. Some employees
were retrenched for some reascn or
the other. The dispute ig yet to be
settled, There is consensug among
the employees that retrenched veople
must be taken back. There is great
{frustration among them; that must be
kept in mind, The management should
act accordingly. They ghoulg see that
thoge retrenched people, irrespective
of caste and creed, must be taken
back. Thereby they can create a
calm and cordial atmosphere and pro-
per relationship between the two
groups of people. The employees at.
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Avadi have expressed their displeasure
that their demands have not met with
acceptance, and their demands have
not been agreeqd to. The hon Minis-
ter should look into the matter. Their
representation must be properly Jook-

" ed into and their demands must be
fulfilled. They demanded adequate
quarter facilities and adequate educa-
tiona' facilities for their children and
medica] facilities for their family
members. Thesg demands are gen-
uine ang they must be acceded tg by
the Minisier.

Sir, it is high time that decision is
taken by the Minister to establish an-
other Heavy Vehicles Factory in Tamil
Nadu, We wish to emphasise this.
The geographical area is very well
suited for the establishment of naval
base in the Tamil Nadu area. T am
of the opinicn that g naval base
should he ensured in the Easlern
‘Coastal area adioining Tami]l Nadu.
There was & proposal for the esta-
blishment of a Naval Training Centre
in Tamil Nadu I; wgas learnt that a
survey was. made. We don't know
what happened tg the survey, May 1
know what happened t{o the survey
and the proposal? If particular area
“is not suitable, I can suggest this.
The District of South Arcot my cons-
tituency has abundant and suitable
ang vast areas for establishment of a
Naval Training Centre, 8o I plead
with the Minister to establish a Naval
Training Centre in the Souith Arcot
District in Tami] Nadu.

w~ Sir, there was a prOszal to esta-
blish a unit for the manufacture of
electronic components at Avadi, May
1 request the hon. Minister to tell us
as to what happeneg to that proposal?
Can he give an assurance to this
House that he would be in a position
to expedite this matter?

In regard to the manufacture of
riflegs in the Rifle factory at Tiruva-
_rambur, Tiruchi proper attention hes
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. not been given. There are some hind-

rances in the development and manu-
facture of these egquipments, 1
would request the hon. Minister to
look into thig matfer and also make

_necessary allocation of funds for this

purpose,

Sir, regarding patrol vessels, at
present Weo have got only three such
vessels. With these three vessels we
are not ablg to guard our country’s
long coastal areas. We must have
sufficient number of pafrol vessels.
Moreover, the Coast Guards should
have helicopter service facilities, Sir,
there hag been some Irregularities in
the purchase of textile goods for the
service personnel This cloth re-
quirement can be met by purchasing
them from the public sector corpora-
tion intead of private sector agencies.
The National Textile Corporation is
already in a sick condition. If ‘we
purchase cloth from the National
Textile Corporation for the defence
personnel  the Government will be
able to save a lot of money and also
the malpractices that are prevalent in
this deal can be removed.

Sir. at preent thera are 18 Sainik
Schoolg al] over India. The reserva-
tion for the gcheduled Casteg and
Scheduled Tribeg has not been main-
tained properly. I would requegt the
Government to ses that the reserva-
tiong for these belonging 1o the SC
and ST are maintained and take those
people for filling up the vacancies in
the Sainik  Sehools. Here 1 may
also point out that the public seeclor
undertakings under the Defence are
not properly implementing the reser-
vation policies ag observeq in other
public sector undertakings. The
Parliamentary Committee on the Wel.
fars of tha Scheduled Castrs and Sche-
duled Tribes are periodically recom-
mendiag and insisting on varioue vub-
lic sector undertakings tn imblemernt
the recommendations made in this
regard ag also ensure that the Cons-
titutional rights are not disreearded,
The Government chonld also Yeen in
mind that the recruitment of SC and
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S'.I‘ people and promotional apportu-
nities for them are done in time 50
that there is no backlog in the reser.
vation and grievances can be re-
dresscd. The hor. Minister may kindly
make a note of this point and {ake
necessary action for removing the ir-
regularities and backlog

It has been our experience that the
ex-Servicemen are not rehabilitated
properly. We have alsp represented
their  grievances periodically. Al-
though much has been saig about the
reservation for the ex-Servicemen in
varioug public sector undertakings and
Government  organisations, the ex-
Servicemen are not getting much
benefit and it is there only on paper.
At the same time. I may also pdint
out that the family members of the
dJeceased are not getting proper at-
tention in regard to the employment
in various Government departments
and public sector undertakings. More-
over, payment of their provident
fund, gratuity and other compensa-
tiong are unduly delayed. 1 would
request the hon. Minister tp look
into this aspect.

S0, these pointg must be taken note of.

Sir, the conditions of the Border
Securif,y Forcg Jawans are very poor.
They must be treated on pap with the
Army Jawans.

There wag a representatio from
the employees in the lower cadres of
the BSF' that they are being neglected
while those in the higher cadre are
being given regular ' promotions. I
would request the Hon. Minister that
the grievances of thes» in the Jower
cadre of thig ferce shou'd be consider-
ed and some avenueg of promotions
for them shonld slso be created:

Now, Sir, I come to the choicg of
fighting planes for our IAF. Sir, we
have not yet gettleq as to whether we
should ry in yor Jaguar planes, ag we
had decided initially or for the Mirage
planes, which we decided in the
second phase or for the MIG-21 ag we
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are talking now. Sir, we are nearer
to Pakistan. Of course, we are mot
considefing Pakistan our enemy
at present. Buf we have to keep
in view the chances of facing an
adverse situation. We must be
prepared for the worsl, So, the
Minister must answer as to whirh type
of plane ws are going to equip our
Air Force which wil] suit best our at-
mosphere a; well ag our surroundings.

With thess words I support the de-
mands for grants.

MR. DEPUTY-SPEAKER: Hon.
Members, the discussion on Defence
will be over today. If you wanp tc
sit even after 8 O'clock, I am prepar«
ed to sit. You can remain here and
speak. Every speaker gn the list will

be called. After that we wil] ad-
journ. The Minister will reply to-
mOITOW.

SHRI R. L. BHATIA (Amritsar):
Mr. Deputy-Speaker, Sir, Dr. Sub-,
ramaniam Swamy = while speaking

on the Debate said that during the
Janata rule there was friendship all
around. He hag gaid this a number
of times in thig House that why the
Memberg from the Congress Benches
are always saying Janata, Janata,
when Janata jg np more, But since
he has himself started praising Janata,
so I think it is my duty to dwell a
little on that.

MR. DEPUTY-SPEAKER: You
should not say Janats iy no more
Janata ig there.

AN HON, £ MEMBER:
is no more.

"SHRI R. L. BHAXIA: gir, he has
said that they had good relationg with
China. So, I may remind him, Sir,
when Shri Vajpayee "~ went tp China,
at that time China attacked our friend
Vietnam. They gave a slap on our
face. If they consider that friendship,
then they are IiVinE in their owp illu-
siong gnd I would not comment on
that. i

Similarly one can draw one’s c?n-
clusion from China's attack on Viet
nam. Were they teaching lesson to

Janata Party
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India or to somebody elge that they
believe in power and strength; and
that they can teach lesson to anybody?
That is the conclusion ty be drawn.
If they cannot draw that conclusion,
we are sorry for that.

Sir, he has also gaid that during the
Janaty rule t had good relations
with Pakistan. Sir, we on our part
tried our best to be on friendly terms
with Pakistan, In the year 1956, in
the year 1959, in the year 1965 we
offe;ed them a no-war pact, but they
never considered our offer. Ang now
suddenly when they give ug a no-war
pact offer, our Prime Ministéer very
rightly saig that Pact or ng Pact, India
will never attack Pakistan. What
more gincerity can wy tell. Nog only
that, immediately when this Govern-
ment came into power, we sent our
Foreign Secretary, Mr. Sathe to Pak-
istan. Thepn We sent Sardar Swaran
Singh ag the persona] emissary of
Prime Minister, thereaftery our
Foreign Minister also went there for
ta'lks. What more sincerity can we
show? But the sincerity which we
fing on the other gide is this, they
have gtarted acquisition of arms-—
more than what thev require. This is
the friendship which Dr. Swamy gets
in Pakistan.

Mr. Paswan also said that the Prime
Minister of India, while in ILondon,
said that India was encircled by ene-
. mies, Thig is a matt~r of fact. What
do we find in Diegg Garcia? America
is accelerating arms in that area.
Pakistan ig being armed by America.
In the Gulf zrea, a difficult situation
is being created. What wmore can
ther, be of encirclement, which Mr.
Paswan does not see?

The land borderg of India are very
vast. On the north, we have the Indo-
Tibetan border. In the east, we have
goi the Indo-Burma border; and after
—~1971 i.e. now, we have the Indo-
Bang'adesh border; in the west, we
have the Indo-Pakistan border. Our
defence forces have got to take care
of thig 7,000 Kms. of border area, to
defend thig country,
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In the Indo-Tibetan border, our
iroopg have to operate at a height of
7,11,000 feet or 18,000 ft. at some
Places, and in different temperatures
and different terrains. The tempera-
ture in some areag iy 40°C, and in
some others it is minug 5°C. Simi-
larly, rainfall in some areasg is 5 cm.;
and in otherg 250em. It ig in these
difficult conditiong that our Army has
to play its important role. I must
congratulate them, and I am sure all
the Memberg of the House will share
the gsame view, viz thay,, are
defending th, country in the  most
difficult conditions. .

Similarly, our coastline is 4,500
miles long; and our Navy has a huge
task tp perform. They have to take
care of the insta'lations, of our ports,
of pur Bombay High and also of the
situations developing in our economic
zone. During emergencigg; or war,
they have to take caro of the supplies
such as those 05 crude il coming
from outside.

E]

Similarly, India hag got a huge
aiy space; and our Air Force has to
play a very important role in defend-
ing thig great country, including its
installations, Bombay High, Andaman-
Nicobar Islands and other areas; this
is required to be done during times
of war. g § o4

Pakistan ig gur adversary; and Pak-
istan can attack ug on e2a, on land and
by air. They are so situated that they
can attack us from all sides.

On ouy northern side, we have got
China, which is not a friend!y coun-
try; and the re'atioashin  bhetween
China and Pakistan is somewhat
friendly—this ig aided bv U.S._policy
also. Now there is virtually a kind of
axis, viz. U.S.—Pakistan-China axis
which we have to take care of. Our
defence forceg are very well aware
of the gituation,

In taking carp of the physical secu-
rity of ths nation, our armed forces
and the para-military organizations are
required to .be kept in a high state of

.
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preparedness, 1 am glad that these
organisations are also playing their
important role, What is requireq is
the quality of leadership; what is
required is high morale and full-scale
equipment—ag also purposeful train-
ing of these people.

I now come fo the geo-political
situation in which India is placed
today., What we find ig that after the
loss of Iran, US.A tried to build up
Pakistan in place of Iran., Iran was
their great allies and, after the fall
of Shah, they were in need of a coun-
try whom they must provide with
military aid and builg it up so Lhat
they might utilize that country for
aggression on other countries. Ame-
rica has got vital interest in the gulf
because 60 per cent of their vil goes
through the Indian Ocean, and they
wanted to protect that. And after
the fall of Shah, they naturally made
Pakistan a front-line State ang tried
to build that country, because that
country was always willing to act as
part of the gstrategic concensus of
America. Again in Gulf area, we find
that rapid development force. have
been employed and in the Indian Qcean
also we see that Diego Garcia is heing
strengthened every day. Only g few
days back, we learnt that more and
more armg were being supplied over
there and now the latest submarines
have also been deployed in that area.
More and more areas, whether in Sri
Lanka or in Pakistan, are being ac-
quired for their troops for the recrea-
fion of their troops. Tn fact they are

all basis. America has more or less
more than 2000 baseg al} over the
world; ang that is why, the gituation
in this region and the world is dete-
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riorating; and we in India must leok
to this side of the picture as to what
is happening in this region.

America has tried to bring tension
to our borders; and it is only in that
context that our Prime Minister 1s
saying again and again about peate
and about the future of thig region.
She is not talking just in vain, but
it is g fact, because the gituation
around us has become such that no-
hody can shut his eyes. What we
find is that America is trying to
create a war psychosis, There they
have said, from Somalia to Pakistan,
there is a lot of struggle and all that;
they are afraid lest 'after Iran there
may not be revolution in other coun-
tries also, So, America is trying
hastily to build up this region with
arms; America js trying to interfere
in the affairs of this area. Destabili-
sation is taking place and all kind of
interference ig taking place so that
this region does not go away or fall
under the Soviet Russia. Tt is under
this context that we are looking to
the security needs of this country.

The military aid to Pakistan is very
massive. If Pakistan acquireg military
aid to their requirement, we certainly
have no objection; we had never ob-
jected to it in the past also, but the
acquisition of arms in such a colossal
manner does indicate that there is
something wrong somewhere. Agha
Shahi, when he came 1o India a
journalist put a question to him, “Are
they afraid of Russia via Afghanis-
tfan?” He said, “No; Russia have
assured us that they will not attack
Pakistan” So, they were aalisfied
about the role of Russia. But thel:
mentor, the U.S.A. was saying that
they were arming Pakistan becavse
they had a danger from Russia. Now,
you can well imagine the situa-
tion where the Pakistan stands and
how Pakistan is getling arms. . In
the past also. we had seen, whenever
Pakistan had got arms, they had been
used aizainst India. Secondly, the
situation in Pakistan iz such that
General Zia can, at anv time divert
that gituation towards India in order
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to save himself. He ig living in an
explosive situation. He has dupeq his
people by saying that he will hold
elections, A person who hag duped
his own people, how he will treat us.
I want to ask from our friend, Dr.
4 Subramaniam Swarmy that how he is
lrying to believe General Zia who
hag duped his own people in Pakis-
tan? Pakistan hag also developed an
atom bomb. Now the question is
when they are acquiring an atom
bomb. Now, the question js when
they are acquiring the atom pomb,
and China has already got an atom
bomb, what shoulg be our national
policy in regard to this bomb? My
suggestion is that we must have a
bomb, We must have a bomb,
because, you see; if you see the his-
tory, when America had a bomb there
vwag a fear of a world war, As the
USSR. also has a bomb now, the
chanceg are less of having an atomic
war, Therefore, we must have a
homb because Pakistan in any case
is going tc have a bomb, If we also
have a bomb, then, I am sure, through
our diplomatic manceuvres we wiil
be able to bring about peace in this
region. That is the only jeason why
we must go inic this.

1 will just take two minutes more,

MR. DEPUTY-SPEAKER. Atom
bomb is the last weapon. Therefore,
your point also must be the last
»oint, :

SHRI R. L., BHATIA: 1 want to say
about Diego Garcia, America is build-
ing up Diego Garcia by and by but
there are no protests from our Gov-
ernment. India wag trying tn hoid
a -conference of the non-aligned coun-
tries and of the littoral countries in
respect of the India Ocean. Bu: some-
how or the other that conference is
not taking place. I would like to
know from the Defence Minister, what
ig the policy of the Gavernmeént in
this respect? Will we permit U.S A.
te go on building a base go pear to us?

PROF, N. G, RANGA: They have
already puilt.

CHAITRA 4, 1904 (SAKA)

Min. of Def‘. 446

~ SHRI R. L. BHATIA: Diego Garcia
13 nearer to Cochin than Delhi is to
Cochin. In this respect, we _must
have a positive policy, We must

-declare that it is against the interest

of all the |ittoral countries ang we
must emphasise this point. This js a
very important thing. Lastly, 1 will
... (Interruptions)

L]

PRCF. N. G. RANGA: Wp have
done that glreaay. Mr. Bhatia.

SHRI R, L. BHATIA: Lastly wheat
we were putting in this report, I
think much of it we can skip gver-
There js no need for giving so many
details. Because thig is not good for

" our country and the country’s inte-

rests,

AN HON,
more,

MEMBER: We want

SHRI R. L. BHATIA: ] told you, 1
have a point of view. The report
describes abcut pensions, recrecation,
and also aboui the various facilities
that we are giving to our forces, it
is perfectly all right. But there are
certain matters which from Defence
point of view should not be given,
and whatever more is required you
can generally give in the consultative
committes meetings, and certainly if
there is something more, you can take
this House into confidence, hut need
not give it in the written form, This
is g point which I want to bring to
yaur notice,

In the end I wil} requesy you to
look into the case of the ex-service-
men. My various friends have ulso
pointed in that direction, While they
are in service, they have g0t g very
good position, they are honouled and
they are regpected. But the moment
they have the army they are just
loitering, in the offices for smali
favours. Thig ig a situation which
you must look into. With these words
I support the Demands,
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MR. DEPUTY-SPEAKER. Shri
Chintamanj Panigrahi,

SHRI CHINTAMANI PANIGRAMHI
(Bhubaneswar: ) Mr. Deputy-Speaker,
I rise to support the Demands for
Grants for the Ministry of Defence.

When we are discussing these De-

mands for Grantg of the Ministry of
Defence, some important develop-
‘ments are taking place on our bor-
ders, Though the report of the
Ministry has highlighted the environ.
mental problems that we are facing
50 far as our security ig concerned.
there are some latest developments
like the military dictatorship in
Bangladesh, it is something which has
happened a day before. It is really
something very wonderful that India
remains a3 kind of oasis in the desert
of expanding dictatorships. It is a
salute to our Government, to our
Prime Minister and to our brave
soldiers who are keeping this lamp
of democracy in this oasis burning
brighter andg brighter,

AN HON. MEMBER: In spite of
our friends!

MR, DEPUTY-SPEAKER: You
must salute the Opposition also!

SHRI CHINTAMANI PANIGRAHI:
When Lord Krishna in those days...

MR. DEPUTY-SPEAKER: How
many days before?

SHRI CHINTAMAN]I PANIGRAHI:
Thousands of yearg ago. When
Krishna was returning to his kirg-
dom after winning every war the
Mahasabha—just as we  have Par-
liament today, there were Mahasab-
has in those days—used %o ask
Krishna, “Why is it that you are sg-
uandering your money in  fighting
wars?” Krishna replied, “If you want
to protect the way of life that we are
having, then naturally the surround-
ings must be congenial to the way
of life we are having” So, the crisis
that is taking place in the world
today is because every power wants
to have a congenial atmosphere in
its own surrounding areas. That is
why these tfoubles arise. No doubt
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our Prime Minister has said that we
are oOpposed to outside interfer-
ence, but if we have to co-exist
with dictatorships around us, we ean-
not close our eyes to the new winds
that are blowing in those areas where
milliong of young men and women
are fighling against the tyranny of .
dictatorships, You know, even in those
days, when we were not free., Pandit
Jawahar Lal Nehru ysed to send our
men to Spain to help those who were
fighting  against the dictatorship
there. So, we cannot close our eves
to the developmentg that are taking
place,

I cannot really understand India’s
obsession with Pakistan as if in the
entire world, there is only one coun-
try and that js Pakistan. It is @ multi-
polar werld that js developing. If
we read the philosophy af Aurobin-
do, he said, there is decline of the
west and ascent of the east. Just as
man has his cycle of growth and de-
cay, every nation has its cycle of
growth and decay. Aurobindo said,
India is on the ascent because the
cycle of growth has come in; for one
thousand years we were decaymng and
now we are on the ascent. Therefore,
we should not always be thinking
every time from morning o even-
ing about what happceng in Pakistan,
It is not that in our Parliament
everybody should discusg only about
Pakistan, ag if India is so smail a
country compared to Pakistan. There~
fore, 1 plead with the Government;
our Prime Minister is also conscicus
of it. In the coming 15 or 20 years,
four global powerg are rising in this
multi-polar world. namely, TUSA,
USSR, China and India. So, when we
are considering our defence potentia-
lities, we cannot build up our defence
system only thinking that there is
only one country, Pakistan, before us.
India ijs going to be one of the four
great powerg in the ‘world in the
coming twenty years,

By having some weapons Itom gome
countries, now and then we cannot
fulfil our growing defence needs. We
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should develop research - and shall
achieve and objective of gelfreliance.
In fact, it ig diplomacy that is the
first line of defence for national secu-
rity. In 1971 when the Bangladesh
conflict took place, Ching was almost
going to interveme. But it was cre
of the greatest acts of diplomacy on
the part of gur Prime Minister that
we Wwent in for the Indo-
Soviet Friendship Pact; Even
all the armaments that you could
have imported coulq Mot have saved
the zituation. It was because of one
political  act of diplomacy—the
signing of the Indo-Soviet Friend-
ship Pact—that Ching did not dare
to become involved in the Bangladesh
conflict. I alwayg say that the diplo-
macy is the first line of defence.
That is why, our Prime Minister 1is
strivitag for peace, She has toured all
the five continents, Why? Because
unless we strengthen the forceg of
peace, we cannot resist the forced
of war. Therefore, she has taken all
the trouble to tour all tha five conti-
nentg to tell the people there; let
us strengthen peace; let us %ot be
party to super power rivalry. There
is a new awareness thers, There is
a growing peace movement in Europe.
In the coming years, perhaps, in
Asgia also there wil]l be a very strong
peace movement and all war
mongers, who want war, will %ot
succeed We know what happened
in Bangla Desh. There were S0
much arms that our people rcould
not carry them in trucks. And with
so much armament, what happened?
The men could not fight. Therefore,
let us learn a lesson from this.

Recently, the Soviet delegation had
attended the Communist Party
Congress in Varanasi Do you know
what did the Soviet Communist
leader say tg the Party Congress? He
said that Prime Minister Indira
Gandhi was following a very realistic
foreign policy for establishing peace.
I hope, mow friends who always say
that there is a difference between
the home policy and the foreign
policy of the Government of India,

138 LS—15
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will understand that the foreign
policy and defence policy ig an extzn-
sih of the same home pelicy that
We are pursuing.

There is another good sign that we
find today. Our External Affairs
Minister, Shri Narasimha Rao, has
said the other day in the House that
certain positive featureg hag emerged
for the resumption of talks between )
India and Pakistan on ths No-War
Pact shid we will get over the present
ups and downg in our relations with
Pakistan, I think, this is a very geod
development ~ Another very impor-
tant thing President Brezney has
said recently. He appealed to China
to end two decades of hostility bet-
weelr Moscow and Beijing and said
that Russia was ready for concrete
steps to improve relations. Thereiore,
Sir, in thig sub-continent, we cannot
say that today’s friend jg tomorrow’s
friend and not ¢nemy. This align-
ment of Mternationa] forces is
changing in the sub-continent from
time to time, We have to keep in
mind what is happening so far as
these  internatiomal powers sre
concerned.

300 years ago we were purusig
the geostrategy of having the buffer
states on our borders. Even British
did it. It was that, let wug create
buffer states and they would resist
the war first. That theory is already
over, Tibet is no longer a buffer
State, We want Pakistan to be
stronger. But the forces there are
working in the opposite direction.

I had been to the Uhited Nations.
There was some kind of a discussion
on armaments and I wag there I -
saw that there was a kind of group
peddling with death They wanted to
sel] all kinds of arms. Today the
entire West is suffering from reces-
sion. How wise we are—both India
and Pakistan! We are almost rushing
in an arms race, There is a sort
of armg race by the interested coun-
tries in the sub-continent Pakistan
i3 going to purchase arms worth
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[Shri Chintamani Panigrahi]

Rs. 5000 crores, We are also going
to have arms worth Rs, 30060 crores.
In these Rs 8000 croreg both India
and Pakistat would have made their
countries  economically orosperoua.
Therefore, the time hag coms when
we shall not be guided by the arms
gellers, who want to profit because
there is a great recession in their
countries. There is no substitute for
self-reliance, It may take us, say,
20 years to have the second genera-
tion ang third geheration weapons,
but let ug make a start.

I say that there is increaserl defence
responsibility for India in view of
these internationa) developments. 1
am very grateful to 1the Defence
Minister for saying that our defence
preparedhess will not be slackened
irrespective of the developments in
Pakistan. Thig iz the right approach
to the entire problem. Why ghould
we be worried so much about it?

Further, how muech are we spend.
ing in the present contex: for our
defence? Now that the Finance
Minister has come to Defence, I
would like to remind him that in
1980-81 India spent $7, while Pakistan
is spending $17 and China $36 per
head. It i3 a very meagres amount.
1 quite appreciate that wa have to
build up our economic base, berause
that alone can help us fieht a war.
Our policy and appreach should be
te have a strong economic base and
not merely arms.

What I would like to submit 1is
that we muegt take inte consideration
the fact that the India-China horder
¥3 active It was not active before.
After 1962 it hags become active.
Similarly, {ake the Indo-Pakistan or
Indo-Bangladesh border. In those
days, we were also working i the
borders of Bangladesh and we know
how much India has sacrified, Today
the situation has entirely changed.
There are mew people in hoth
Pakistan and Bangadesh. Therefore,

MARCH 25, 1982

Min. of Def. = 432

we should be conscious of the new
wind that is blowing, the new gene-
ration which has come up in Pakistan,
which is supported by foreign powers
like China. We shall have to be
careful about the new emerging
picture In Bangladesh, The parson
in power in Bangladesh today  was
nét in the Mujibur Rehman’s libera-
tion movement. He has come from
the Pakistan army. Therefore, we
must be very careful of the develop-
ments that are taking place,

MR. DEPUTY.SPEAKER. let us
not worry about the internal affairs
of our neighbouring countries, Let
ug worry about ourselves,

SHRI CHINTAMANI PANIGRAHI:

These are the developmeats which
we have to keep in mind.
The developing countries should

product-mix, so far as
weaponry is  concerned—t;, what
extent the weaponry should be
nuclear and ta what extent
it should ©be conventional. As
I said earlier, in view of
the growing importance of India in
this region, specially in view of
these global developments, T think
that India has to go nuciear; not
in the sense of fighting; I do not want
to go to that extieat. But Indiag has
to go nuclear, 1 was in the Consulta-
tive Committee and I was the happiest
man when the Pokharan
took place; because we entered a
new era in sophisticated technology.
We have developed the satillite com-

have =a

munication system also. It ig a
wonderful feat achieved by our
sciehatists, Though we thave Bpent

Rs. 342 million. .,

DR SUBRAMANIAM SWAMY:
Rs. 3.42 lakhs,

SHRI CHINTAMANIL PANI-
GARHI: .. _.it is nothing. The military
experts have calculated that pos-
sesing a nuclear weaponry system
is less costly than maintaining an
infantry division,

It has been calculated...(Inter-
Fuptions). .. that a miltary device

explosion
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with nuclear warheads would cost
between 1.5 million to Rs. 2 million
with a yield uyp to 20 kilotons, Thus,
a flight of missiles has the power
of 160 divisiong or three million men,
The cost of conventional weapons ™
termg of casualty-inflicting power is,
therefore, 330 times greater than
that of nuclear weapons Qur cities
are within 300 kilometerg of Chinese
missile range where as Chinese rcity
is 1300 kilometers away from our
nearest borders.

I do not khwow how far it is cor-
rect, but I have read in Defence
journalg that may be when the rela-
tion between the Soviet Union and
China improves, and it is bound to
improve, then we may not expect
that the Soviet Uhion wil]l go to that
extent of giving you a nuclear
umbrella if China attacks us. There-
fore, from 2all counts, (the way
Pakistan is developing, the way the
other forces are developing in this
region and the way the smaller
nations in this area want that Mdia
should give them protection, 1 feel
that on all these counts India should
go nuclear and it is not very costly
because the Indian scientists have

developed. . , (Interruptions). Dr.
Swamy, I am not subscribing to
your view.

DR SUBRAMANIAM SWAMY: I
know, for your own safety you 4o
not do it.

SHRI K. P. UNNIKRISHNAN
(Badagara): Approximating o his
view,

SHR1 CHINTAMANI pPANIGRAHI:
T am only telling what our Govern-
ment ig thinking and what even our
army commahders are thinking. So, I
am not subscribing to your view.
Therefore, 1 plead before the hon,
Defence Minister that in view of
these deveolpments that are taking
place in our region, our Defence
system and our weaponry should be
so devised that at any point of time
we will ot have to depend more on
foreign powers to fight our own
battle whenever it comes.

With these words I again support

the Demands for Grants,
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‘ol gAY TR WAy (SEEEE) :
i oA § frw welr St
A &1 e wgw fwar @7, 3@ @AY
¥ T AT WA FW F AW
R St wWeg ¥ W g, ST
@I q wWIA™T g, WUA Y@
Y F OTEIT FA A IW ¥ AR
wif gt & f& g 1 dafw
A moxr a9 ww gE 2|
AR 99 ¥ wrles aferar g
g wdr aF {afeem wdf T @
@ & o g FX ogar & A
FL | H9 H 9 @O wuITr &
& @ 7 gl feaar g #E
ok foqar @ =79 FL | doe oA
¥ war ¥-faw 5100 wAT TAF
Y AT Far T5 Ay, AT 1981-82
F FfT T 21.4 fgaa gt
oY | W A"l FN AW WEgA - &Y
e ¥, 5684 FUT To Si( fF e
TaANE CFAASTET F1 17 Fiewma
ATq-ATTE UGG 1T kT A
gfewg #WIT Sto- THEo o
F A AT F 1 THF AR -
farcere oY I1d "R W TG § W
Iaad & a9Aat § (revised budger)
ar & ® g FUF Eo

w7 awE @y ¥ g e

g @ ds £ & ogve wdl WY
fafrma adf &, f& v feaar @&«
#2 wie feg fafa ¥ &1 &Y,

gewr TH Wwgar 1 fawam ¥
Ael AAT =TgET 3

- a7 feww @1 9iw @@l
e g E favaw faar 0 W
gt WU # gar & aw & affe-
foui gae W § Wi vw gfewor A
gt agt Wy ofvfeafmt. agm o
et g 5 e e AW @
e g o o g



455 D.G. 1982-83

[ zar Trw W]

sgis @A, AT wEET @oam,

QR FAEATATI DN qCH &F AV GATY
68" nAguty QAT Fr 50 Afqwm A
o & A @ g g | fmad) wifeerar
oo Afesh W AT HOHT AR AR
N FT G ZN

a2 9T FF g ¥ A FE
W geEe W aefdaa # oad
FTAY §, AT TT F1 @ Fwaw
wiar § weg gA fway qee g
frar we-fde oy AW R
A Afrt 7 are wnfge @@ 7
o WITA H w9 ¥ Ve A o
AT F FEgfaee WA ¥ e
gfafafa % & ot I=m g
AT 1 ags guRA A O\ S«
o &G A TG H ST A 43§,
JAN THUF A FT AWGA FQ
g @ ag g Al@El # g
&1 g | AEiREnT ¥ w9
TET AT §, ST dgr 9 ard
am wrg § g § ag o
W #1 favim #, 9w gl [HEW
% "g 4 wF weR W Ag fawar {5
w #r g, sl awar-
freme ¥ g a | 3@ wedl #
wgr o g & oew fE T oW
HTFAT WG AL HTT | T FIAIT
¥ = N o fadgqa aw ! @@
AT A ®E Y TR ag -
fream & mody {10 aE qaTd
F@ER T T TP At Fg, G W
g9 BeR geedr & A &1 e
dz @ §? 97 = 97 & FE4T 2
f@ ga =g & Mg A smE<
gou # A FT W@ g EF
Freo g qicfeafaai fmed® o W
& ey ofy dfgmommn, Sfvar ama,
FE FL AW F TN AV | A1A
ooy Y 3 F @9 g HeEd
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frred o1 ® 199 g7 0H, T
¥ g &% FT wATE w0 A s

T § f& gme @ gl wiedi
¥ grg gy ey A &,

FEAAT AT L

frewr i afamaw & fa2w
TAY FE A ¥ SR el 4t f'
gH ® ¥ gad Agf g, 9Tq A=
quAET ggt 0wy 7 @ E,
wiRrar sifSa w73 1) gAdET oA
F FT G g WHOET & HY
ZATL§EY GTEEW & FTO AFRA
qg TAT A< WM g1 wAar fodm &
FH F TA F AT gHTY Had @
T 7 osw &Y fogdt wRE F
FA1Y ¥ faqs go draedl &1 FAET
festry & garer, aveg ma for &
qut §, o7 § et off qra7 ¥ Wi
5 7 gav fov farz @ &1 Ga
F 2?9z T@ A7 ¥ TEF &
fo grrASfaaie=gr o § Wk 99
¥ FIvN gW ZWAT A Hqw  gEEA
TR TR !

TR ZATEN HAEN | e g
TF wiEd A1 HTA AT ga e 97
@ %7 2w 41 Fa1 & faqo wEr ]
gq g&eT fwaar dap 2@ g, fead
gfqurd & £7 951 37 § 48 A"
qftgiz &1 €vw qiquq WE( 9ER
¥ T FT AWM 7 Grd Wl Few
¥ AT & a2 ga 94 w1 & g7
oY ITAAY S X waX Wew K T
qrfa 1951 ¥ 5 &Y YwA A4{
9 | WY 1977 FF AT WEHA
# @ Far A ¥ oI q@Ey @
Ygrad A o e wa@ fwar ?
AT FY IT H e g S ea@w@r

. guTR § @« qF ¥, WY ¥ ¥F 9V

FOET vgT @S ¥ fomr, §T AW
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™ A g A A q@r a9 ¥ )
A0 9 q W qgT wiEa ¥
@, I A IT A FwA A @,
s ag 19 o oft FT ged 9,
93 Wiq A oA v 4y fEar AT
ot ot 7 w72 )

WS gH T @M@l B A gla-
g ¥ 7§ €7 92 20 &Y. Har F
faog @iy ok @@T @, A0 99 &
afggre W gEgiamwi «= wAF
TGAT EATRI FAH wET g1 Ay e
v & fmy war g, afz 9@ & w4
# g afeare @ famm o @A
a1 9g a fafea €1 &7 2w A ww
T RFOT | I® F qfvge F1 g
wgfem & &, 3@ A A eaded
HIEIT F1 ACE A Ay F AT TEY g )

an & gwe ferw @A H
TATY T GeAR W ) wR qw
7 oF 33 omd At geqm § R
¥ 1 W@ 73 AT AW F/H HW
&, Sgi 91 ¥ weaw ¥ g F AR
IqE FT IAA gl &, agi
AR AET WY IT F grA T
FY AW § arfe gArd F oards
g w7 fafrmm @ froga @1
gATe ZHL Ardy gard el @ S
Wﬁﬂmfmaﬁgfam"ww
FOAT | T gH ST T @M & ST
=TT H FHET wIA AE B g,
HAIE F7 q1 @ & AT T4 a1
gfears 3 o1 @ &1 § A A& A
M, TEX WY F wAG gq §
TE YT 9T WET HAT F Tr wY
gl & anft @, =g 97 St afema
sqi &1 fag, sy § o faw &
50 T T FHAT § AR 50 -
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¥z 37 4 2,97 ¥ Av ¥ fau
I FATST FT FAT TIr AT ITH
foq ot #1 swaeay WY A T
qedft &\ F@7 AFR 1962 A AW
F T g ARAY & wafw ww
T o Far fe feiaar kg

fFar AR gure 4l & 9 F
AT

&, A @t o= @ glaar
T 53 T %ﬁtﬁ?{m?ﬁiﬁfﬁq
glaurd et & & g7 g W 2
T | )

a0 gzl Fza g fF e I
qigq faardt & ot @ w17 FQ E,
37 F AF F JFIQ WY wyig TEI 2
o § W uE d¥g &1 F A
aTdl 1 UFH HA FIT AL & TAE
gH 7z Wt @y F f wfawrd oo
far gferd sey = oy & SfEa
gl ¥ fou Qe gfma g,
a8 9% 9% TH FAI TG AT 8,
g IWM 9T 97 fem? gramt § 1<
3q FT wh WY wtwT @ faan sy
ag fow o7 gz fgeq gar &, g
afaw I F <gar 1 A A T
efE #Aqq Sew 19 7 3% 79 ¥
9 dt7 dawa fqag =ilge #@ik
I T TF T(ZH-THA SIANH AT
AT | RAT FTRTT W F AG 2
wFd, $0 § ® QF D@ T
& faad =ifgy sic qud gfead
faadt ey | fwod ar gac
¥ A F oo #) A afer s
¥ ot faaf i 3, 9WE W s
$o @ho @ AT #E OX g@¥ faemy
g 97 W %W ¥ dfam <@ mar g

. 1 Qm' far oy  § g g

wgﬁﬁg\;mﬂ'f%luﬂ THT
Saed fawmr & wm ®E@ amEi
T Gw ¥ A A W, v
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[= =ar 7w @.37]
% fau wrare  waear v A Ag
FIT, Y & ¥ I7 A wgaw sgar
ST HTATE A STIEAT WY F FA
g |

¥ % Fm@ s wgE SEAr §
f& Fowar ¥ ©F A= fodr &)
99 ¥ o A ¥ AL w9 AL @
/2 AT agt 9 W sdard §
99 ¥ A% 1 Agy fear stvovgr
TGl ¥ TG ATE A5 fEd F1 g0F 1
AT g TEI &1 & qTET W/ FqET
JIEM AT " qy { @ gl f
¥ ag FgT Agm 5 @ F oAre
TET AT UT ¢ | 9@ AA faqr
F FHET ¥ gwid, o€ sy &
qeren fqar § MR sa sgaial
¥ g@IT F G @ A AT F
sate famT, 99 # IAM FH OHT
s foa, @ I FTHEC X TTEANA
% wige & fag, afass 1 9nm
& & fou agi & 3w oo e Naw
T & foo fawfr 7 7= gaw@w
F a9 ¥g § 1 gl ¥ g qatsw
TATH § qAT AT 1. ., (S@AE™q). . .
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%1 agi ¥ famfra fegrone &, 37
#1 fafom oAl ov q9y N a@
e 7@ g1 & e qalt oft ¥ wgAr
wgm o g% ¥, wg o
FET! § qafew & w4 o 9
qgTaT AT HFAT §, I WA fear
F FEH T@ AT AqAT TG T
FH F7H FTH FAANE T A9 FaT
TAET & THANTAN 7 w@AW g ¢
¥ fragw § % o o= At ediA
g Fife wawifea) & fzat & qwarT
T 9gF #RR IEd w14 { A -
T A

UF @ A WS AT IIET
fasor & &% & T adfsw  w@ET
= fafedt & g & §, Wiy
mﬁaﬁgrtﬁ\fﬂo sﬁam?%r
UeEY TR ywew W1 §, ag
faafeav §, erevwey smine- fafeas
o 9To 7o fﬁfm, e fNo T
Qﬂofﬁﬁﬁﬂ"(. > a;n'%o Q‘&'cw
Frrvacy, mEffrmm-famfeat s
o Mo r¥o TAc, FIATEIL, AT &
¥ HEF M whrdy agt wowT™
Fry & o g | e fofafegs &
g1 & o€ auf & 3w vqg B *%
SET 9% WeITATe g § A(AA Fg

SHRI RAM SINGH YADAV
(Alwar): On a point of order, Sir.
Because the man against whom he
is making the allegation, ig not in
the House he should not make such
an allegation. (Interruptions)

IATR FE) gl §1 TH ¥ OF A6 AT
Wt & fa 71 3earew fawwr &1 S
afwa &, 5% #1 ag wiawa T8 ¥
& oz fefemafaa® ooom S aF 57
ey 73t q¢ {afadr & wfaw

MR. DEPUTY SPEAKER: I will

go through the record,

g IMURMAER . WY A I
Fmuaw Gl W 5§
5to #o &Y FZIATATT | gHIX gl
& Fga W O¥ fww §, W@t 9%
agi & @y asd fear s & )
g @l ™, 57 99 wreste # A
€ A ot agr ¥ qeard ey §, 5

q5 gu § v fawg FUAEy FIF
F1 afag &1 sfgxre faarsmr e
o g ¥ fraew 3 T oy sigl o
3 ®rerge wfgwslfat 1 |, .
fame ot ® v AW # va
s fagear e g8
18.00 hrs.
Al wEy & A fgEm @
qoraT Wy afwa #Y osfemy &
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o § o fams  fefasiad
Le R S e
qgT WEIAR A | & HKW
TH WY & HIA A@ATET ACE
T W AFEE WP LT WM
WA o et 2, AE A o A qga o

g fafedt @ed g S
fafafaaa w=rs gaT §, sEF1 W%
BZ A4 g1 § a zaw fag o=
fafady an e@ex @ wfefwde S@T
qeAT § AfHT & orawT c@g FT LA
T SR F A w0 oERd | 3
FIAT TATH AGT FUF § | TWE
FIW S9% AGAW 1 T W AT
qAT ST wATH 2

FIH TAT & THo Ao To HT
. dte uw, @ Fgwr w1 @
F 1y WY FeTn sitaT afge) dwe
F TR & DX F & AgA AE
TW ¥ WM &7 owigw TETEw AW
frerer € #iR @ SR WG w
Bl 3w frg dww wetm
T I FFTAT AT =R |

Eﬁ'mﬁﬁﬂ%ﬁl‘émﬁ TET
gAET # A s faiw sr
g WX W AT St ¥ wiw weal
B 3 3@ anat T samw 2

18.01 hrs.

[SHRI CHANDRAJIT YADAV in
the CRair )

MR CHAIRMAN: It is now 6 P.M.
I would like to know how long the
Houge would like to sit? Please let
me know first,

T wiew g R owm fae
ax deAr W@y § 7
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SHRI SONTOSH MOHAN DEV:
Before presenting the Budget when
we decided to sit up to 8 P.M. only
the Hon. Minister, the Speaker and
1 were there, Let it be up to 8 P.M.
But those Membergs who are there,
must also sit up to 8 P.M. Let that
be the point.

MR. CHAIRMAN: I hop: that the
Hon Members will keep in mind
your suggestion. T can see that there
are 5 or § more Hon, Members who
are perhaps willing to participate in
this debate. Therefore, for the time
being, can we extend the time of the
House for 45 minutes?

SOME HON. MEMBERS:: Tomo:-
TOW.

MR. CHAIRMAN: No The consen-
sug is that we should extend the time
up to 7.00 P.M, but with the condi-
tich that we will finish the - debate
and tomorrow the Hon, Minister for
Defence would reply. That is all

St faget #a oeataw (f97-
diemg) @ WAl @edie W@y, 8
THT GATHT FN S WO K1 GHEAT

Fqd & fou @2t g§ € 1 gm A
AT WaTEd 91 W1 gAR qSE F
=g gom ag 17 Whma § 1 F%
aaf ¥ g7 17 wfeme =@y & wdw
W AAd o %3G W TR § |
3@ ¥ #15 afg & &% afr g
FT OFH OGEY T AT T Awel F
THS @y E N 2™ 95 wwar §
BATYT Ty smy AW W qrfasss
F AEFEA agd & FW

Trnay, B ¥ wifs & o e
age N St & o wife f W
freedisu®y ad &6 go ff o=
mifafrm s & faw w9y Fw 4
WEEAT W WHES AV AT FT4 ¥
fq &1 &1 w@wT agy stAwE §
gw g § far gw1y graew Al
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[T Frawemml maTaa)

qErET Tl & w9 El) avW @
St seeriety  afafafaar w= @ &
AT 37 7T gfewam X Q@ gg W
so 3% W Tw Ad 2
A AW AR afswm w1 @ w
¥ a1 mAfREr g 3.2 I
AT & aifeeTw F1 glaa 4,
A f osEEr wo gw  farwr,
9LRI T FHTH FY AFE FIAT
ag aA1T & & 5% 9% wew A
g\ wAY g f1 § odqas g 8y
¥ s ¥ (me gwed & 9o
F 35T g 9 g a1 T T
qiFF™ & T I FE 2 ) ATH
fgeg wgmmR 7 39 & 99T F
T aWg ¥ wamwmtest &0 |/l
frmz s org =@ g€ & 0 AW
T gEIR dW § FAW 1130
e 7R g AgT § OWEMET & M@
Tz ke fxar ST o"FET 2, YR
fFar s mwaer 21 =01 AVE 9
qg F AATETT F 1 K wEriaw
ag A =tgd) f& gg weEr «fw o7
g, ag =gl & fr wg =4 Ty W
wHm o7 g1 Wi fawmmwe g
T guatt § A #d
ufmar (et & @ w9 ¥
g a9 Toa-ftw 07 | ug = et
weAT & o g7 qir avg § wEAl
g 9 T AR, s, T, A g4l
garmt &1 ggfraae gfam & w
w1 wifgd 1@z g9 3 fa 99
v fromdmrn g e Redew
zwix fadw ifc & mae §1 o<
S mifeg e 1 w3dt  Jwe
FY T qT A I gy g1 g
gep g f& mfs B owwm +i w4
qw W wad T @ A0 4F F@I

Wﬂ'}ﬁ(ﬁﬁﬂffﬁﬁwﬂ A=Y
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QTAIT WIS G wEd T 9w
Mwwmar&a%nﬁm
97g gar faem & moolas s @@
ammfas wea & faa &7 "y gfear

F g fgr = @%ar 1 @9O-

waT § 5@ Fw faeere geT @

IFq  TAEI @WAT TH AT IAT
aﬁmalzqiwwasﬂav
A% &1 g9 | #1 A ® aFA
£ 1 uEr FLAT FAT fom B wf
EMT \WIE W WV AW %7 TR
TR T A mEIAT w TEr
¥37 & fau, @7 5 A UG
F A FT TR A 3@, THE
for gm0 «f &9 &1 Aad £ 98 ¥
FEaT BT L X A 18 WE 1974
F g ¥ wop farwe famr an
Wﬁyﬁ%uﬁwﬁa@qm_%l
gHT A0 F@0 e E ) § Hwadl g
f& wigz sEEr ol o SEEr
wrvetwagqer  difs 7 Esg § @
BN OWIT A4l &3 9T & | WIS g
™ AR WA AT 1 WS qF B
Fres  gArd 2w A WmmW 67,
TTAT F FLTFAR L T E N BH
waRAd F Afd TN F7 o AEAQ
gaq Ve W fadt dw g &
ar Fm = gy faldr wg g
Iz ¥ %aw Wy feamar smr gy
U GH A IARY A HI WAL Al
7z gk fwg owEr faamw fuz
g HEGI § | WZ SHW T4 TH
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A AR, TTA] I W ITAR A T
e BN T W awAqr ar fead
& =ifed | g8 zowm gmmw miw
B wml § ® wsd £, T
, e @ s mftagqel wEt & fag
F AFA § T T A g7 F1 faqorar
at gifas ey & =1fed | wgmotEay
N W WA # FE fgewa i
Tgl #®E0 7 zEiEw f& o3ad qE
vefas 03dl & 1 gmdA zAE 99
afFr & & = gﬁm F a 49
ma?ﬂw gadt 21§ AT &t
gt @l :
T JAK( mrrﬁ;r‘r F A TAT &
ferma w81 #73 | 3§ @ woaq gar
 wfET 1 oAl gArdy d@we & o
g #) frday &7 feema w@l gwio
afs zw aEeEs gw A zE fad
FER T @IA AL B GIA

P

sfear mige ¥ W oaw =@
IEXT HITE ¥ [EYETF F ORI
g & A%A; ) AfFH sAar H naw@
Fgat fa o7 73 Fg W@ 4 o wm
qFXT ¢ E, TE Lw AG £V AN
qiffeara &1 17 fefags aix g
HAHT 97 A gE §1 g VAR
58 AR F Y & mEmizzE
TR A OSA T g oIgEy geg ¥
7AF TI4 g3 fefawma @A e
R &) &fe ow 3G fa memfe
A% A Faw = (efaww
@ g § s fggenw &0 A
F wv 17 fefaga war @ £
7R fFw am w1 dF¢ i g7

wifwerrs mga whw  gf@w
m“ratar%az’it%rzgr% | T 16
~ 9gET mAdwr gra faw @ g
T g 600 TH F HIZ TF IHN
T § | wemfena i ag aw
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wear g | & quedt § 5 v ggrsr
qal 9% ZF HATT A1 wHq § 7
Farfy ag 1 zfeaw A fe

‘mifFEnE ¥ owa o ®E SR

g g€ %, wav  gfaard an
@ A &1 T far 3079 e
¥ F5 AT @ ﬁa g Fasq
FEFTH FEF AW g Al ag I
81 & | S &t WY graws feafz
A T3 F 1 madwr o Avq Ey
B oAl weatedim wATw W mifw-
THIF AT WET oG9 @ E )

* FfFF gg {Whrar @ g @

a5, Sid AT AN F AT AR O
wgrz, &  fadt A1 A § w7 A

&, 2 99, FAT giEa fHdr o«

am F w4 T8 g+ 3 fwer " gau
WA & Fd e T OHET §
for WY Fqam wmgfis gfamd ¥
A% gl FEX T\ WS AT AT
9 FZ AgEMTL WM A qam Hq
g AN AT 54 T Z 1w gArvi-
et AaY 2, Fm g TmeRd
T ARy A THETIST A & fre Jars
qffeiE F O ogaTAA W OgAR 9w
wmeRse g 0 qfssE § om o
16 we aw F, fous I4% 9@
g1 F AR q wIHTT s fu
23 IAR wF@EAr © T qhey 7

wang w1 A g T RE 7 gAw

fgerst 2000 @dEY A wiww wHN
& 1T 1083 =¥ g4 {Fisim wsw
sifes ¥ A &aq zAan faalo s
Ana | v4F fxg dd0 wiwg add
F qr@ 21 fgm @g@my ® @Y
ged gu @y N U IR
F S @E , dF & A1 e
FAEA ava%a # foT ga Tw wuy
T g f& s qmtm dw ¥ we
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g% | qm & gara wwfa @R
gasi ¥ drw ¥ gfem ) &0

qrUET, WiE Al g faweT
R R T § W@ A T
¢ T § | ofoar #iK goUHouHo
TT0 ¥ gHA St vAgfaat €Y g, AT
gear Wt aga wiud TEl g 1 AR
aw ¥ ag feadr adv §, fwaer @
qW 9% W@ § TS WY gH # gId
feard =& ar )

HTsi W A4t #WX  UGTHE F

g gg ¥ AwEw v Fifed | 9a-
gleam wrea Haadi @ §, AfFa e
aAar =ifgd, IAAT gAgEA AE A
g

T & W] 9w F gk #
§ ag frdan s =gt & ogw
ghomre o fagwi & & @ & e
98 3w AT qrEd g 2w, FRar
Foig § gAY @IT F @iy ag g
qFT A NF F | FAAFA TAR
M Y &gy UeE dr ad7  Aned
T Toe {7 g=edt &1 gEsq T
=g aifF s aw & &9 gC gu-
IRl § FW AFEET FT GF |

wreiziom o% 9% A7 Wk
£ T L Sivw a2 & ag eesles-
WA HIE AU 77 A1 Y THFT HawT 48
2 oo @ gwaw H @t M
TS ¥ THH ATHE qg WidY §
JER TARG AZH i@ & | IqR
fatr o g% oWl FEedt TFEw weAT
ofgd afe g 7z o o7 5%

MARCH 25, 1982

Min, of Def. = 468

Sy f@ swusw w1 I
o TEA g, W gArd ot few
g, fagq <fe A4, awwE A
ol ¥ § S gear age winw
T &1 wwda @ g | fead aw
3 § watd g g8 Afwe TE wAH
fewm= ¥ # w=Ar =gy @ A7
Toored ¥ 9T frRedy, vAe HYowHlo,
gy amvg g 9@ Tw® @
Wt a1 Jfgh arfe gamw a3 gAwl
qAET AT gF wWE q@Ear {war
AT OHE

dfam #eamor & aX ¥ & @aq
§ F91 & gy | oAt S agr
78 ¥ 7@ § s frdlw & @ -
gw adl gFR & glagig 3| E,
O AR TARegEd | Swdr §,
gl gg f 973 &, Saw A gArd
#r ararg & @fts w wieed a2
oo gaw el w0 wfa-
frdta wdf & sl 1 & TAdaw
Fear AgHt fo @ drgr qedl g7
a7t §, 99d arv W At gH @Ay
FIfgg AR @ oic-fasw &1 o
7 fafedta &t =rfgd

SHRI . VENKATARAMAN:
People do not die in that kind of a |
battle,

MR CHAIRMAN: The Defence
Minister says that people do not die
in that kind of mock battle

Wo  fraer R wEER

Famqfs agEw, & =d uF W
a1 Srgw fg & ot oF Gx; wivirea-
et afga g foradr W ga @<
Ft OFITHIET W 1T wAr g 119 9%,

1981 &1, ¢ gaa far Y B gafr .
st ¥ fwsamar 4t & Iggw @
@ § f5 Fuax fawo Tag wetaw
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19 wE, 1981 %V 5 GIE wT
tmAEs A 7 gd & e ot
fast gaw . ... ....

‘} MR. CHAIRMAN: Will you kindly
take your seat? The Minister is
replying to your querry.

SHRI K. VENKATARAMAN: I do
hiot want this kind of mistaken
impression to spread, In a mock
battle, nobody dies, In the Other
exercise people die. For that
compensation is given. If there is
any delay, I shall look ints it

W frAE ®AE wEdTEd :
- grgaT, & gg fRigw o 9Ed

wasfa agEa . wwEt g oS
I 71 foar 3 oA 531 2 %
o dfze 7 #F1€ AE 9@ g,
afET mat Y% @ CEgEEE 7 Y
sEr & @ 336 oy wedsdmm W
=qIEAT F

If this thing has not been done, he
will take immediate necessary steps,

Do fagar €AY T - ag

FZAT AR
T

gaiafe W@ @ mOE T w®)
A T qar & e o 2 oww
T §ares &2 | AMF 25 fuae gy
g, T8 oA § & gud W A
AFT ®/FAT § |

I am sorry. There are other people
also, Unlesg and until you coopera-
tive, it will be very difficult for me
to conduct the proceedings. You may
have one minute more,

sto faden ®waro nEaEs: WY
afas drzadiz o war AEx
gfars & &1F §, s 99 F fau
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A A gfaar Iqwew G &
Fa9 14 Sfaow safwal 1 qFE
. glaar & ey § 1 wrdz wfwedy
fegs am & mr ¢ ot feafd
¥ 39 Ami &1 7z glawr I
7T |

St dfF 7z &% ¥ dAm §
IT% gs4i, feagt qar sasr awfe
qT | FF gER A quriEai vy
g | 3@ fao & fages s<ar =gd
& =T @R e gl )
ag ARw ¥ f§ #w § Fw g
¥ e dfF ¥ W ¥ owmw
STl GEATW W |

MR. CHAIRMAN: Please conclude
now_ I am calling the next speaker.

sto faamr £ad v &
df s @l & a ¥ T FgAT
IEAr g1 18 Afw wa § 1 IAEE
o 1R frated-dw @ @ &)

aumfs wgtew : aT 3g faa
FT HAl AQglead & ww AT )
# Fo To WA |

SHRI HARISH RAWAT(Almora):
Let her at least complete the
sentence.

Yo fadar ®wd mEs: w4
Fdg &1 qu ww fHifam

TT R F QY A T WA AT
F ATEAT F W FT ARG
CECHE :

SHRI K. A. RAJAN (Trichur): Mr. *
Chairman, while we are discussing
the Demands for Grants of the Minis-
try of Defence we should also take
into consideration the overall inter-
national developments because you
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[Shri K. A, RAJAN) .
know the world unfortunately is
heading for a confrontation. We are
forced to discuss these matters con-
nected with the overall international
developments that are taking place
and allet larger amount for our
Defence. It is not only we but there
are also many other countries who
have to do it otherwise that amount
could be utilised for other develop-
mental purposes.

Sir, while going into all these
matters there is lot of controversy
over the fundamentad question as to
what is the real situation and who is
heading for confrontation in this
world. That matter has to be settled
down and we cannot play hide and
seek or shut our eyes. OQOur Prime
Minister as well as our Defence Minis-
ter has several times recently men-
tioned about the danger to our coun-
try. I find in this Report there is
mention of only big power rivalry or
super-power rivalry. Of course, there
are super-powers. But which is the
super-power which is talking of
neutron bomb explosion; which is the
power which is talking of limited
nuclear war; which is the power

which is talking in terms of arming

Pakistan and other neighbouring
countries to the teeth; which is the
power which is de-stabilising the
whole continent around India and
which is power which is creating a
maval base and all sorts of advance
weapons in the Indian Ocean. Can
we shut our eyes to all these things?

Sir, you know very well and this
country knows very well that the
leader of the Soviet Union, Shri Brez-
hnev, has initiated peace proposals
four times. First he did it before the
assembly of Members of bnth Houses
of Indian Parliament in the Central
Hall. Second time he put it before
his 26th Party Congress which was
held in the Soviet Union recently.
Then on 19th March he put forward
proposal regarding Indian ocean. Un-
fortunately, I find there is no response
from the other side.

Sir, there is subtle way of putting
things and tilting our acclaimed non-
aligned policy. Non-alignment is not
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a sort of water policy. The corner
stone of non-alignment is anti-Impezia-
lism. Non-alignment minus anti-
Imperialism is nothing. "

So, Sir, India has been taking all
along a very consistent stand. We
are having a policy of non-alignment
in our foreign policy which has been
acclaimed by the world. We stand
for it. The foreign policy which has
been followed by our countlry is in
consonance with the aspirations of the
whole world for peace and progress.
Unfortunately, if there had been a tilt
in ithat policy, that tilt had occurred
during the period of Mr. Subra-
maniam Swamy's party, when they
were in power., That spoiled the
whole thing. Unfortunately even till
now, we are heading to such a crisis.
1 am mentioning all these things be-
cause we find a tendency to egualise,
to equate these powers. Of course,
Soviet Union is a power. Socialist
communily is a power. Think cf the
plight of the world if there hnd not
been a parallel and mighty power
like this. What woyld have been the
fate of the whole world? Now you
are talking about this. Sc many
proposals have been initiated by Mr.
Brezhnev. Nothing has heen respond-
ed. Not only nothing has been res-
ponded by the American Imperialists,
but they are creating more and more
difficult situations all over the globe,
just making all countries to head for
a world-wide confrontation. Limited
nuclear war is a non-sense; it is a
non-sense because it will annihilate
the whole of mankind. These things
are emanating from Pentagon. It is
not an individual Regan's whims and
fancies which are being played. I
can sce {hat there is no other way
for the American economy and the
American imperialists to solve their
problems. Every time while the whole
world was facing a crisis like a war,
it is solved at the expense of a war
by those countries which have got
such an economic structure. Why I
am emphasising this? It is because
an impression is being created in
order to equate or egualise these itwo
powers so that at Jeast some positions
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can be taken. We cannot do it. Our
experience is this. India’s experience
is this. Our past experience is this.
We have come through so many trial
periods. We have suffered much.
During all those times we knew which
'y force stood by us. India is a country
_which aspires for peace and progress.
India is a country which has declared
that it is against war. India stands
for those forces which have declared
themselves for peace and progress
‘and against war. That is why I would
like to emphasise this point even
though it may not look much rele-
vant on defence guestion.

Now, I am coming to the actual

defence potential of the country, Re-
garding defence potential. we are

very much proud of our armed per- -

sonnel; we are very much proud of
%+ our naval ©personnel; we are verv
much proud of our air force person-
nel. We can just meet any emergency,
any emergent situation from any
country, from any guarter. We are
on the side of the forces of peace.
All the forces of mankind who stand
for peace and progress are with us.
That is why our foreign policy is
going to succeed. If there is going
to be any tilt or watering down of the
acclaimed foreign policy of the coun-
try, that will be a doom, that will
create chaos and anarchy for the
country. I want to emphasise this
point that we should not equalise or
equate these powers. Unfortunately
Ywhat is happening is this. I would
like to warn the Defence Minister
about this, One more dangerous trend
that is developing which is not so
much of a phenomena in the past is
this. Certain forces are there, cer-
train trends are there, or certain
parties are there, I may say, working
even inside the country. just echoing
the policies and politics of those
countiries, scuttling the hopes and as-
pirations for peace and progress of
the whole world. That point has got
to be taken into consideration while
.discussing all these things on the
Defence Budget.

There is one more point which I
would like to emphasise. There is
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need for modernising our army and
all these things are necessary. One
point should be taken into considera-
tion. Unless we have a sound
economy, we will not be able to stand
on strong footing. For proper defence,
sound economy is essential; then only
we will be able to meet the various
challenges. Industrial peace is one
of the most important points and I
am coming to it. Unless we find solu-
tions to our economic problems we
will net be able to stand on a strong
footing, I wish to emphasise. Apart
from that, regarding the industrial
relations, you know Sir, that the
Defence Department is running some
public sector undertakings. I find
in the Report for 1980-81 that a large
number of mandays were lost due to
strikes and lock-outs, especizlly in
the major public sector undertakings
which are manufacturing components
and other equipments for the Defence.
On the civilian side of the Defence
also there have been agitations for
the last so many years by the workers
and other personnel. Sir, the approach
for the solutions of the problems of
both civil and service personnel
should not be in a2 mechanical way or
a rvoutine way as is done in other
Departments because here we are
dealing with the sensitive areas and
regarding - the industrial relations
matter there should be a proper
machinery to look into them and
there should be a proper machinery
for screening these matters. These
forces which are really the feeder
forces, which are necessary for streng-
thening our Defence, should be pro-
perly looked after. Otherwise, the
situation wil] become bad. That is
why I am interested in this.

In Bangalore, what happened to
the striking workers in 1981? I am
not going into the merits of the case
or the details of the case and the
reason for the strike. Anyway, the
case was settled. But unfortunately,
if I am correct, some hundreds of
workers are still victimised on the
plea that they were the persons
behind the strike. This situation will
create a very bad taste and the
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morale of the workers wil] be Jowered.
These problems are yet to be solved
and they should not be considered
as a nomal routine ones. The Indus-
trial disputes should be settled ami-
cably between the workers and the
management. I would therefor: em-
hasise that the hon. Minister who is
quite aware of the problem, who 1is
quite aware of the various aspects- of
the industrial workers, the psycholo-
gy of the workers, especially in 3
very important Department like De-
fence, should look into these mat-
ters and s>e that the Defence is made

strong and effective so that we can
meet any challenge against our
nation.

SHRI VIRBHADRA SINGH

(Mandi) Mr. Chairman, Sir, speaking
almost al th'z fag end of the debate
ene is at a great disadvantage because
the points which need to be mention-
ed hav: already been slated by the
hon. Members in this House. How-
ever, I shall ¢try to express my views
without being repetitive.

At the very outset, 1 would like to
congratulate the hon. Defence Minis-
ter, Mr. Venkataraman, on his ap-
pointment as a new Defence Minister
of India and I also congratulate one
Shri Singh Deo on his appointment
as a Deputy Minister in the Ministry
of Defence, Mr. Venkataraman, I think
is an administrator of a proven capa-
city anq has left his imprint on every
Office which he has oeccupied. Mr. Singh
Deo was till recently actively asso-
ciated with the Armed Forces and h2
has had the experience of active ser-
vice in two wars. I am sure that heir
association with the Defence Ministry
will augur well for the welfare of
our armed serviczs and for the de-
ferce of the country.

Sir, a very substantial increase has
been made in the Defence Budget
this year It has been envisaged 1o
gpend Rs 5100 crore during the year
1982-83. The increag: is "nearly RHs.
600 crores as compared to the ex-
penditure made in the last y'2ar. In
view of the overall global situation

MARCH 25, 1982

"2.3 per cent of our National

Min. of Def. 446

and developments in our immeadiate
neighbourhood, the expenditure is
fully justified. We havee to be vigilant
and we should be prepared to meet
any situation. We are spending only
income
on defence whereas other
like Pakista,, are spending 6 per cent
of its national income,

Sir, defence is the primary :espon-
sibility of the Government and of
the country and I am sure that if
need be, we should not grudge to give
even more money that what has been
asked for the defence of the country.
At the same time, I would like to
mention that although we should bLe
very generous in allocating funds
for our defence needs, efforts should
be made to see that there is no waste-

countries ,

ful expenditure in the Defence orga-

nisation. And also whenever possible,
economy should be effected in the
spendings without in any way in-
pairing the efficiency of the Force. I
know from my experience that there
is a lot of wasteful expenditure in
the Armed Forces and we should see
to it that wasteful expenditure is
curtailed and wherever it is possi-
ble it should be avoided.

Sir, it is a malter of satisfaction
that a large number of armaminis
and equipment required by our
Armed Forces are being prograssively
manufactured in the country. For
this, I think, the thanks are due to
our late Prim2 Minister,
Jawaharlal Nehru and the then De-
fence Minister Shrj Krishna Menon,
who took the initiative and laig the
necessary infrastructure in the country
to make us self-reliant in the matter
of our defence production. I know at
that time there was lot of criticism
against Shri Krishna Menon. But I
am glad because of what he did at
that time, we are tfoday increasing
self-reliant in the matter of our ar-
maments and defence equipment.

Sir, our Armed Forces are among
the best in the world. This has also
been pointed out by all sections, ! of
the House. We are very proud of

Pandi®

-
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them. They have proved their mettle Sir, the Reagon Administration’s
in many theatres of war before and decision to give F-10 planes to Pakis-
after the Independence. They are - ¥

t a caused anxiet in the
welltrained and disciplined, an has ) ; y'

country. I think it has tiled the

However, defence is a comparative balance somawhat in favour of Pakis-
» ierm. The mam_thmg i8 against whom tan go far as the air parity iz gon-
are we defending ourselves?
. cerned I know our Government has
=
18.37 s, taken some steps to meet th2 situa-

tion. We have gone ip for purchase of

Mirage-2000 aircraft and also the
Therefore we have to constanily

review the situation and ensure that Jaguars. &

our Armed Forces are frained and

(Mr. Deputy-Speaker in the Chair)

equipped sufficiently fo meet the chal- Sir, in th2 60s we went in for ihe
lenge of & couniry or couniries who Soviet-built MIG series of aircraft
Toay venture to endanger our ralionsl primarily because at that time the
security. British and the Americans refused to
. licence the manufacture of  F-id4,
(e SO % SIS iy St Fighter ana Lighting aleratt o
. oy ~ India manufacture y e
3 1 11

Lt = ahver;.; :_ ?lli pomth ks Pfklsjaf‘ countries India has now established
“ i : MIG-23 and MIG-21 Perhaps the

abroad. Therefore, it is very perti- o 5 ’
nent to ask againsy whom will they _log;cal fSt;p i\"htli()CUIdSlcjjive %eil:e::: li:z
use these weapons? Our experience is 11\216?;5 uﬂ‘:};a MIG—‘-’QEtMI(g:‘x-B L & &t
that whenever anqg whatever wapons - ol :
they have receivgd from ab?oad present under development, and is
y being tested; and it will become

during the past year, all thcs: have
been usad against our couniry.
Therefore, it is natural that we should \
be very cautioug and we should be . ) i
very vigilant and that we should be Arfelgéi 1;1?&80&’1&;& ;i:;i;ﬁog) ;t;i
suspicious about any new moves o= ! sati t .
being made by Pakistan f0 acquira .whlch we‘a're negoha..ng at present,
o iiate ERBGHE. is to be m.egrate.d w1.th the Frenc-h
Air Force scme time in 1983. If is
only afler about 137 aircraft are pro-

operational some time in  '80s.

$1r. greater. attention chould be vided by thig company to the French
paid to the Air force and thle Navy. Air Force that they will B able to
In any modaern warefare, Air Force meet oty requirements. We will only
plays a very important role. And also be able to have the Mirags aircratt
because of the very large coast-line by 1984 at the earliest. By that time,
that we have and because  of the Pakistan will have 40 F-16 and 107
- happinings in the Indian Ocean, Navy Mirage-3 and Mirage-5. planes, which
has to play an increasingly important will be capable of deep strikes on
role in the defence of the country. I vital Indian installations,

am very happy, Sir, that the allocation
for Navy has been increased But, 1 .
don’t think it is sufficient to meet There is another aspect of the

- the reguirements It is still only .9 maiter. Mirage-20J0 planegy which we -
per cent of the total allocation for are acquiring from France, will. cost
Defence., I think more money should ug around $35 million a piece, which
be provided for the Navy and also comes to about Rs_ 28 crores—whereas

fer th'e Air Force. had we gone in for the futuristic

-
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[Shri Virbhadva Singh] Now about the amenities to the
Soviet planes, we could have had them serving officers and jawans. Sir, ihe
at a much cheaper rate, i.e. around soldiers, officers and other people in
'Rs. 18 croreg each. We would aiso our Armed Forces cannot agitate for
_have had the advantage of rupee pay- higher pay and better service condi-
men.. tions.  There should be a constant

review of their salaries, emoluments
and conditions of service. I know that
the Government ig doing its best to .

" DR. SUBRAMANIAM SWAMY:
F-16 costy Rs. 12 crores.

MR, DEPUTY SPEAKER: You must grfuvicie them vs.-rith all poss‘ible faci-
discuss policy issues, not so much of litieg and also increase their emolu-
details. men.s. As was mentloned by some
body, I think, in 1872, their pay-scales
SHRI VIRBHADRA SINGH: I am were last revised. Now the time has
glad Government ig taking action in come whep we must look into this
the matter, I am sure we will have matter and see tha. the people, who
the planes required by our Air Force are sentinels of our defence, of our
to mee: the challenge posed by Pakis- freedom, are not deprived of their
tan by ity acquisition of latest air- legitimate dues.
crafts. :
Now about the rehabilitation of ex- Regarding the new recruilment
Service men. Much hag been said policy of the Govermwen:, again: Hhix-
already about it. Ag is well known, matter wag raised and l.t g replied
our soldiers and our officers retire at by the hon. Deputy Minister. Pre-
a comparatively young age, when they viously, t_here w:as no quota system
are still in very good health, and can for recruitment io .the armedl 'forces.
have many years Of useful service People were recruited traditionally
ahead. I thing efforts should be made from certain areas. But now with the
to utilize their services properly; they -introduction of the quo.a system, these
should be given employment in para- areas have suffered. I jcome from
military forces and also in Govern- Himachal Pradesh. In many parts of
ment service, so that these people who Himachal Prad#sh, people have been
ere highly disciplined and highly tradnttonally ;|_om1ng the arme.d forces,
motivated, are utilized for the better- from generations to generations. But
ment of the country. now with the introduction of the quotla

system, people, who want tg join the
armed forces, who have distinglished
themselveg in the armed forces, are
being deprived of not only their live--
lihood but also their traditional avo-
cation. 1 hope the Government will
review this matter and see that these
people are not denied their right to
join the armed forces. With these
worlds, I support the Demands for
Grants of the Ministry of Defence.

Also, mention has been made about
the removal of disparity in pensions.
Just now, the Depu'y Minister of
Defence while intervening in the
debate, said that disparities could not
be removed, Some disparities will
always remain. I am sure hig reply
hagy come as a pgreat disappoiniment
to a large number of ex-Servicemen
who are very much agitated*because
of these disparities. Estimates Com-
mittee of Parliament has also gone

in'o the matter and made a recom- = Zo L',-e'-to i (fezdy WEIT?‘)
mendation that these disparities should IqeaeT WErE, ¥ A4 gl &
be removed, and that all categories of Wi G e E | gAY HTAAE
pensioners should be paid pension on o il N A i -
an equal basis. It ig not a question et q £ * Hay q_ ik
of money alone, but also one of honour Lo e 6 & g =T riwei WY -

of those of our ex-Service men who Y 3
are getling less than their counter- el El i W e Tl e

parts. ¥ f_gurd geem X 4w @ &

.
-
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T @ § W qud wiw q@rd
& gfr & g F7 A JS

F a1 gy Ay A

oAt spoAY q& /I g AT F7 TG0
g & Wy, gl ¥ W
¥ qedt &1 AT gAY @ 9§ "R
¥ s g f e Harew g
A FAT oo oy s W

: qiffed ERTT drE @ o
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Wt % @ I e § oo
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W FE G owF ) T FER
Jedl AT [ET I FET FL JGT
g a1 &gt F WM A FE Far T
g1 ST SR TR AT A wOEAr
it #3F § | wuw aw Fr @ &Y
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CIEEUE S O L e Gl e
IHA S wwedw wmd feer & e
L T AT, IHF IT i@ TS Ay
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BT WIS TWR QT § | T Sy
yEierer sqaear ot aw gl w7 qrs
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g | 9Ty PFam F, oL Fia
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;1 AEN ST § 1 ¥ W gl §,
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sar &, W dfAs @ wiAe @
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AT FTE JIAW O ST | 37 F
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gagfagt & ¥ F afr =a=f T 24
IAST AR FA FAG A A @S F@
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o) ) SO I wEUN ¥ A

Tl Taa ¥ gfes AFT g ¥ TR
A Tt gu gw oA frow §) oW
feady & wed & wgl =am § few
g war & e agt g R
qar #®i ? aedt ¥ ggt TEw 7 Ifow

ag wgT war § fa grat e
wEdl # waAes fowr st faadt
arfed | ag ®Er & | AfwT - F Fgan
wrgen § 6 3T qodfa . § aden
gl ST AIMRY | TgET™ qATE &
wov g g 1 o) & s,

g"?ftﬂrz'{warq?r ¢ el 7

sﬁaﬁnmanmw@mﬁ,
g f& sawr 99T wn & gg ot
AFar g fF AEEQ 9T 1@ 91 @ &
™A ugT T OgEr R | W Il
wor war ag K A www mwi g

YA ® FEga  fFar s,
arefd grwed & Iad ww faar
srg, gafesa wafew gfons &
fem o @TE R oW ¥ AW
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g e § fomr @ AR @
# firgr @ &, 9 T A
2 ) ¥feT g =T Y § | BN dTER
¥ 3T 9w oww @F & 1 A
faepre & a@er

LOEd
e w7 & 1 zax gaw & femw
wrr foar | s wgrigt & SR
€7 3 waTd qeux ¥ feam g | WA
ww € wiR ¥ w7 § I AT WIS

gy oo @ g g e

N F1 gEyew fem g g A9
uFAT a7 @ g ) ghEr & o se-
BYe 3w & § ATy 4T sl sfew
et Y AfeA w7 awE wiwfes
® § | gAY wiEar gs 969
TE} TN | UEH IW FATHT AW Al
T & GFA G & W] TER AX &
FATANGT | gL FOT A0 &
3w & ww wW ¥ fow - e owWr
FATAT WIAWGE - g, ®Y g4 | H
foq ware ¥ W1 wgm fE oodr
sy F T aTE gOR AW
F AW F FAC Fg HF 7 WA Y
o a¥ gl g & fou fed
lf%‘ qﬁ' E:TQ'EWE‘[ '&;T, fmr STIRT
Trfer 1 ?

% ag Wramgar g o o ¥ aifs-
a'n'ﬁm‘fﬁrtaﬁ—ura’r 1 wvdy fFar
arx | AFT JEAS F AW HY

¥ g A ww e ¥
¢ fem a1 1 9ER SEEr A3
FaT #¢ 7 wwrn der W e

Lo gERr A wE @ T W oA



487" D.G. 1982-83
[ e fag wfian) )
s¥ w1z famr o« OF W w0 W
LECTIL I ) f{% AT & OWTS %Fﬁ"l’
g 3% for & @9 W fres
gC  Wm A dEmw 3
AT g SAEr Fwey 2w & ufaw
fafaare & | sver. F19 w @
AT #T. € 1 T9E I FAR
o4 FT #ym ot faeem W qJw Sy
T ATT FoET WY OF | TS

% fadlemg & o< us  dfFF @
19 hrs. i

g aF & ws7 w2w ¥ widhg W
¢ 1 ow qfemifes weT g w @
9 g ¥ @t ar fafaed o=
g faar sma @ 9w @ F gk
W AR wrfearfaat # Sfqr & ar
aFdy FAlcarg F & =@ w1 owwge
e wzr & Wy v Qe
gfam & a1 @t & 1 A& wiw }
fF 90 & & wifeatfel 1 =3
et ¥ wal frn sma e 2w &
AT @ 9g I[W@ F WS T A
TIT FT AFT £ |

W oA ¥ oAl FeT &
0FE 1924 FT FAT AT g | W€
i & I wt wr wimmr aE
T g # A g e fawoaww
wfafedfafe £ ¥ &1 s
R ol qg AT A€ F -
w # W weww e =l
e agt & Swar A ¥ar @<
gh | . |
F@¥ o Ay & oA .sw Gfa @
glvar arde &3 @ g.1 & T
war § fAdew w9 g =
W W OFH FIF AT waA A
S oarfRg @it E 9AET W QT FT
ity wwagee WA A AW #
“Sg waw s feew”, T AT

- MARCH 25, 1982

e -

Min. o} De);. 488~

faar ar wix =1 F & Iw A =
¥. fom war ww sgaw & fear o
freat & 130 fafsaw &= waw

MR. DEPUTY-SPEAKER; Is it the

pleasure of the House to ex.end the
time?

SOME HON, MEMBERS: Yes.,

MR. DEPUTY-SPEAKER:; There:
are four more Members yet to speak.
Each Member should not take more
than five minutes. So, the House will
sit upto 7.20 p.m.

SHRI C. CHINNASWAMY (Gobi-
che.tipalayam): Mr. Deputy-Speaker,
Sir, on behalf of All India ADMK I
rise 1o support thig Demand. I would
like to mention g few points on the
Demandg for Grants of the Defence
Ministry,

The Defence budget hag exceeded
Rs. 5000 crores mark. Today, Defence
is definitely a ‘sacred cow’ bu: it can-
not remain so far all times to come.
Government should seriously consider

ways and meansg of containing the
Defence budget.
The lion share of the Defence

Grants goes to pay and allowances of
Armed Forceg personnel. The Govern-
ment should, therefore, think of in-
ducting more sophisticated and upto-
date war weaponry, rather than in-
creasing the numerica] strength of
Armed Forces, This also will ensure
bet'er war preparedness. The Gov-
ernment should consider constituting
a standing expert committee consist-
ing of Financial Adviser to the Minis-
try of Defence, Secretary in the Min-
jstry of Defence and the retired Chiefs



489 D.G. 1982-83

L

of the three Services to examine all
the proposals of the expenditure put
up by the .hree wings of the Armed
Forces. This Committee could effec-
tively check lot of infruetuous ex-
penditure “which is done in the

name of morale and operational re-
quirements of Armed Forces. :

There have been persistent com-
plaints from the Army jawans and
non-commissioned ranks thay the pre-
sent cadre review of the Army has
culy benefited the officers and the
Army has become the Army of Genel-
rals, Time and again, it is also re-
ported that jawang and NCOs are not
getting proper justice and fairplay in
the Army,

Jawans and other lower cadres are
harassed and punished by Court Mar-
tial. Many such instances have been
reported in the newspapers in the
recent past. It has been commented
that officers holding Court Mariial and
enquiry do not have adedquale know-
ledge in law and justice and they are
appointed to act as judges by the
Commanding Officers. Rather than
this practice, the Government should
appoint standing military court and
the judges should be drawn from
High Court and should function under
the Ministry of Law independent of
Army headquarters.

There is alsp necessity of review-
ing the -cadre structure and service
conditiong of jawans and NCOs who
are the real fighting force in the war
-front. The Government should sym-
pathetically consider their grievances.
“There should be some relaxation in
age limit for retirement of these
-cadres, - : : .

Coming to the Defence Inspection

Organisation whith is a civilian set

up in the Ministry of Defence, thig is
perhapsg the most dis- organised set up
in the Glovernment today. The orga-
nisation employing around 26,000 civi-
lian and 800 civilian officers, has been
existing without any service rules and
flourishing on* ad hocism, This has
«created rivalry between civilians gnd

.
o
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Army Officers employed in the orga-
nisation. In thig stampede the role
of the organisation itself is forgotten.

The Ministry officials are squarely
responsible for the prevailing gjtuation
in the inspection organisation. There
is no necessity for employmg large-
scale Army Officers in this organisa-
tion. The role of the organisation is
not to assess the suitability of equip-
ments and spares for the use of
Armed Forces - as commonly miscon-
ceived, The suitabijlity of equipmentis
and spares has already been incorpo-
rated in the manufacturing drawings
and .specification anq what the DGIL
does is only to test these equipments
to ensure their conformity to the re-
quired technical standards.

Under these circumstances” how is
the military experience. or the go-
called user’g experience, ag it is usually
called, really relevant and useful?

M -

‘Permanent Secondment’, as it is
called in DGI, is only to circumvert
the Army Rules, How tan-there be
an Avmy Officer without way liability?
How can he be called an Army Officer,
when he i ndt governed by Army
Rules and Acts? I understang his
type of violation of Army Rules is
actively gupported by the Army Head-
quarfers, as jt provides' extry promo-
tional avenues far Army officers in
civil establishments. The Army should
immediately put an end to such vio-
lation, in the interest of the Army
Service itself. )

Repeated demands have been made
by civilian gcientists in the DGI. as
well ‘as by severa] Members of Par-
liament to make the service rules of
the organisation or to fix quotas for
both, civilians and Army Officers, I
am fully confident that our hon Minis-
ter will take the necessary stepg to
remove these 1rregularitles

,mvwfegum :rw-ﬁammx
wereg, WA fam oWy
T ogEw ¥ S Imfwmaﬁmrr
sr%gar f E v W wwdw wAr
§ oh o @ 7 o e s
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g g a0, wiww s it o oA

gHE & @ 9T gEI oafawer &),
IFTT FHTH AT €11 mad
¢ fo cemfear & g wifeem
At THAAE.ME TE, IgH &I H T
FOATT & g AW F4v fa=wre wnz
fr w7 1 g9 wfeat R o av
AN AT W e wen wned F
T TR A AgW W ¥ A { gy
g~

I quote from the Times of India
dated 23rd March 1982:

Criticising the super powers.
Mrs. Gandhi, Prime Minister of
India, hag said: “They considered
every part of the globe their back-
yard, Colonialism is gone but the
desire persists to dominate and in-
fluence in ways which may not be
in the interest of the people of the

" country.”

fgrgea & @A™ @@ & ogen
g7 fee wgiEee w1 8 fm wen-
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AR § gwudEr ¥ daw a9 SR
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MR, DEPUTY-SPEAKER: Please
don’t mention the name of the Chief
~Minister of Kashmir, .

(Interruptions)
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SHRI VIRBHDHRA SINGH: He
only mentioned the Chief Minister.

MR, DEPUTY SPEAKER: No. I
will go through the record.

SHRI P, NAMGYAL: I have only

~ brought the facts before the House.
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MR. DEPUTY SPEAKER:® Please:

don’t mention the name of the Chief
Minister of Kashmir. (Interruptions)

SHRI VIRBADHRA  SINGH. He:

only mentioneg the Chief Minister.

MR, DEPUTY SPEAKER. No I will

go through the record,

SHRI P. NAMGAL: I have only

brought the facts before the House.
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MR. DEPUTY-SPEAKER: Mr.
Sunder Singh. He ig the last speaker.
He wil] take not maore than five
minutes, If he takes more than flve
minutes, 1 will adjourn the House.
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g you want peace, prepare for
war,”

1@%‘331‘%%&@ qarT AEY |
dtq 78 & Fear ... (s04E)
Tg § wd @) 6 oorg & wey agd
33 & wfeq 7 w9 & aF o
wa weg @ WY § s g 9,
al 99 9T UPEHT ey S A &g
gt dwd F &g sz oav 1 &

CHAITRA 4, 1904 (SAKA)

Min. of Def. 514

ffoordi w1 Wwm oWt & o
gfrors off og s § f
. .

No man can get his right by request,
The right has to be wrested from
unwilling hands. ..

g a0 € 1 7 @dr ardy
Fry 2, B ¥ BT FW FW §
sz & =4 T FW @
oo @ F, @iy als Ay §
FAT IAH ST gt g ¢ AT 39
g g S g ¥ IW FQ@ § |
T AEd ¥ 9 EdY ¥ | 4’
2T T @ TF@ & | TR AT
SIIET ¥ SHTEl WAl wIAr ANEw |
g3 W FE  FH AE F O
g 4 #m W@ E o9& W] w0
qTH AFT IAD! UFGHTEE FWQ B |
ag AT ATT £ | SR AOET QAT

1T |

Fel ArEdr 99 ¥ 7 IFA IT a4

Fgr qr f& &1 gmR I@ 9T AT

FTT FTEA &, ST ® 953 @)

If you want peace, prepare for war,
@R TEd W gA A 3,
A Fg FE AT | .

All expansion ig life. All contraction
is death. All love is expansion. All
selfishnesg is contraction, Love is
therefore the only law of life. He
who loves lives. He who is selfish is
dying. Therefore, love for loves sake,
Becuuse it i3 only law of life (Swami

oF a| e fag offear J o
FEY, ag 3F § | S0 WZITS AT
& gEdl & S T g §, S
Zgae § of wifgandy €, ot worEEy g,
gagy B A Wl wem Afgw ) Iy
wadf Y agf F7, a8 § A9 @Y
TRT | ITH WAl ST, IAW T fAa
feg angft 1+ waT 4z @7 4,
ar dtw & Wi TR g argl W,
& ¥ ¥ Fw faAc d AN | THA
gheaat & vt sy swroht 1+ ghom

15 ®{qT wradr § g g Wl

T AT g g win g fa

Vivekananda).

-,

St owdtT mradr § F ga a
ARTH FF GE HeF & T @ £ |
foaa gt 47 & a3 ¥ g @
g1

g FITT #WY  qifeE @Gy
AET W I FEAT TAMT ATEN |
& wgar g fo ot e ax A qerg
g, TBY EH IAY WA W QLT
F3AT 27fgT | FANR ZRT F1E FH
AT I awAT |

’
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+ [t w7 g

FEO A A 3@ FEN AR §
fo gt % gardr w w1 awedw
g, 1927 ¥ gAR agt UF AW
qqEd 97 | Fg o o ¥ ars &Y )
AfFT WwoF zgr wa SWT TERA
Y fow qoem &, Wiz wEew &0
ITFT AT FT FET qrEd 7 WAL WA
FATAE WA TAHT ATgY § Al
T Wl Aifsn ag a1 gwrd e
qifr  gazA, I qq2q, giwd
PHE Y FATTA

gn gfraa 15 aTg &@wm F
garly faaAt smadr § swEd feis
¥ W 97 ®o @I ALl a1 § | A
w5 2 5 ouwm afdm @ frad-
T Er | IAHT &1 AfFA gL D
A wmIr

fmy zhwa &, wifcad €
gg TOa %.g9 & | 98 aHIS AT
g | gw @@ T WIET FAQX AR
Fer wifgr 1 faaE o@ AT Gl
¥ 37y smE owEE e wifgg o
e 7 o4 oz s g fR o#w
agfree %, 9 9@ W sTar g &

F7 afyefafes 1 78 & a8 FAar

d f5 gard sl ST A,
AT gm:r 7 ed w1 el
& ggqr g fo 9gt da fedg &0
qew & owiw agw T afwat
F G T | TARAT F AW T

3T wer w4 1 ¥ @ defy & A
g § -

Where should you seek for God?
Are not the poor. the miserable and
the downtrodden Gods? ‘Worship
them first. 1 do not believe in God
and religion which cannot wipe out
the tears from the widow’'s eyes and

cannot bring a morsel of food to the
orphan’s mouth.

MARCH 25, 1982

Min. of Def. 516

F @ErE A A | WAT WY H
I WM a1 AT W wIw !
gt agi fay ey wed § & =
Tt w@ § 1 WY wg ww o wwed
&1 1§ AR F werEk |\ 7L g
T H qag gt a1 gH wn T A

FHar g |

gaIl g WY wavwoA ¥ 3w
% 79w § | § odifawa & {@Ars
CEANEAR C e
The opposition is a healthy gign be-

cause it trieg 1o keep the Government .
on its toes. d

w&i wafams qiFFaT A@ & @mi
ot grem areﬂatnwﬁwmﬂ
&t ) fm AN ft 3w
gadr & | giaal @ mrad 9%g
FUT & | 9% Wafas gAFT W9
WAt #X | O Wfem W @)
gAT 91 | &7 §9 Wit ¢ b, g
TMH AT 9 1 MEA | oA AF
froret & 1 o @) s R ]
fem, srgor, w9gE AT 4% §
T At FH AT gL E ) IAW A
T @ T E | g FwEl ¥ a9 §
3 Q1 AFETH Iod g W7 AT
AETEAT W § | GO H ww @R |
gfeadt 1 ®v§ gra agl e |EAr
g | IR aWT & vy § 0 W
TARIATR FT FE F AHA A
aure forax ow oidfr § SEF W
A3t W gy & 1 T ame qeE

T ATy ¥ wmw ogu § | wew H

qOF wETERt QY § | mw agids
wY &\ THofro IAN A wrawr AT
SET g | wtﬁﬁﬁ%a‘nﬁwvz

fei wF @ g ww agt W AT
w7 Wt o owe I EweE
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i T wTa ? AT ARy § W ifqar gasr qa 3@ & foad g

mammw&aﬁﬁmrﬁ ¥ g3 g g, ared foaw ow
)T R % o v G gt & | i Rt e 77 )
IR zfegat g FT FT F AYA
F frprer arge B 2 aifeera ¥ & mrow qfwa war s § WKW
HY TIX Y § | 958 A% 1 4 sgAl @Al § fv qA der @wa
M 7@ § | ITHT AL KO, v 2 fagr &% W WY
sty a?r.~ qez A | T Ty MR. DEPUTY-SPEAKER: You
fgerag &1 1| AR a9 F f&@Q have made very valuable points. The
gare 11 &% Minister will reply tomorrow, The~
i L4l %Q: t 98 1 T House stands adjourned to meet at
1 ArrgeT dgrd Y T3\ @av 11 AM. tomorrow. )
comEdt ¥ gfrar el o @mwie 19.43 brs.
;N # 7@ g 1 fedw @1 AA- The Lok Sabha then adjourned 1ill Eleven
> of the Clock on Friday, March 26, 1982/
T I, O atRd AW |, G (Chaitra S, 1904 (Saka)

AFTIT FAIC T A7 IAF N oM

Ee oy
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